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LOK SABHA DEBATES. 

LOKSABHA 

Monday, February 27, 19891Phalguna 8, 
1910 (Saka) 

The Lok Sabha met at Eleven of the Clock 

[MR. SPEAKER in the Chai~ 

WELCOME TO PARLIAMENTARY 
DELEGATION FROM SPAIN 

[English] 

MR. SPEAKER: Hon'ble Members, I 
have to make an announcement. 

On my own behalf and on behalf of the 
Honourable Members of the House, I have 
great pleasure in extending our warm wel-
come to His Excellency Mr. Felix Pons 
Irazazabal, President of Congress of Depu-
ties and Hon'ble Members of Spanish Parlia-
mentary Delegation who are on a visit to 
India as our honoured guests. 

The other Hon'ble Members of the dele-
gation are: 

1: Mr. Eduardo Martin Toval, Dep-
uty 

2. Mr. Jose Ramon Caso, Deputy 

3. Mr. Inaki Anasagasti, Deputy 

4. Mr. Carlos Ruiz de Soto, Deputy 

The Delegation arrived Delhi on 24 
February, 1989 morning. They are now 
seated in the special box. We wish them a 

happy and fruitful stay in our country. W 
also convey our warm gr eting and v ry 
best wishes through th m to His Maje ty th 
King, the Government, the Parliament.and 
the friendly people of Spain. 

ORAL ANSWERS TO QUESTIO S 

[English] 

• MR. SPEAKER: Shri Raj Kumar Rai-
Absent. 

. 
Shri Dharam Pal Singh Malik - Ab n. 

[ Translation] 

Mr. Ramoowaliaji, bad luck for you. 

[English] 

SHAI BALWANT SINGH AAMOOW-
ALIA: Sir, I have a supplementary to ask. 
Can you allow it . 

Air Traffic on Indian Alrlln Air Indl 

*62. SHRI V. TULSIRAM: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether due to recent aircraft acci-
dents. air traffic both of Indian Airlin and 
Air India has been adversely affected during 
the last three months; 

(b) if so, the details thereof; and 

(c) the steps being take to promot air 
traffic in the country and on international 
ro~es? . . 
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THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ PATIL): (a) and 
(b). Yes, Sir. There was no accident to Air 
India aircraft. but due to the incidents and 
accidents to Indian Airlines' aircraft, there 
was a loss of capacity, sam e loss of confi-
dence in tHe employees and adverse public-
ity all of which affected the working of the 
airlines, punjtuality offlights and the revenue 
earned by them. 

(c) To make good the capacity short-
age, aircraft have been inducted on lease. 
To restore confidence and improve their 
functioning. Indian Airlines have made spe-
cial efforts to intensify training and mainte-
nance and modernise their systems. There 
is also closer coordination between organ-
isations within the Civil Aviation Sector. 

[ Translation] 

MR. SPEAKER: Tulsiramji, please get 
on with your work. 

SHRI V. TULSIAAM: Mr. Speaker, Sir, 
though the han. Minister is a gentleman ... .... 

MR. SPEAKER: Is he gentle only in one 
way and not in another? 

PROF. MADHU DANDAVATE: The 
question should have been whether he is 
gentle or not? 

SHRI V. TULSIRAM: But eversince he 
has taken over the charge of this Ministry, 
there has been one trouble or the other. I do 
not know whether he is having a bad patch of 
luck, although he has proved himself a suc-
cessful Minister in other portfolios. I am 
afraid that eversince he took over the charge 
of this Ministry, there is something wrong 
with him. Either he has spoiled himself or he 
has been spoiled by somebody else. 

MR. SPEAKf ~ : Since when did you 
become pessimi . 

SHRI V. TUL RAM: There is no ques-
tiOO of my becoming pessimist so long as 

........... 

you are there in the Chair. He has admitted 
that accidents have occurred and delays 
have been there in the flights but I want to 
know as to what steps are being taken by the 
Government to check them? If there is delay 
of one hour, two hours. three hours or 5-6 
hours in the flights, it causes inconvenience. 
Even han. Speaker had to face such incon-
venience. I was also present there. When we 
were returning to Delhi from Guwahati, both 
han. Speaker as well as the Governor Shri 
Bhishma Narayan Singh had to wait there for 
about five and half hours. Mr. Speaker 
stands testimony to the fact that I was there. I 

He himself had to face this delay. Therefore, 
I want to know as to what steps are being 
taken by the Government to improve this 
situation? 

SHRI SHIVRAJ V. PATIL: I want to 
thank the han. Member for the sympathy he 
has shown to me. All of us are very sorry for 
the accidents. Unfortunately the number of 
air accidents this year has been very high in 
the world, for which we also express our j 

deep concern. The hon. Member has asked 
a very good question as to what steps are 
being taken by the Government to remove 
these difficulties. I would like to state, in brief. 
that efforts are being made to increase the 
number of aircrafts. Firstly, we are increas-
ing the number of aircrafts by inducting them 
on lease because a lot of deby takes place 
in their delivery rt these are bought. Earlier, 
we had acquired aircrafts on lease. Re-
cently, we have acquired three 737 aircrafts 
from the Boeing company. One 737 aero-
plane of Swiss Air has already reached us 
and we are acquiring two more. Thus, we 
want to remove this difficulty at the earliest 
by augmenting the number of aeroplanes. 

Secondly, we started air services for 
several places but it was seen that it did not 
find favour with the han. Members and they 
made suggestions in the House as well as 
outside the House that it would not matter if 
frequencies were reduced, but punctuality -
should be adhered to at any cost. In view of 
the suggestions made by han. Members, we 
reduced the frequencies on some routes. 
However, we have been maintaining status 
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quo in respect of air services for the places 
where air-service was already inadequate. 
Earlier we used to cover 7 places, now we 
are covering only 5 to 6 places. Thus we 
have tried to increase the capacity. But I 
would like to inform the House that though 
this has not brought about complete im-
provement, yet things have improved for the 
better 

Thirdly, we know it pre ty well that there 
have been very good rains last year and they 
are highly beneficial for agriculture. It wi" no 
doubt result in increase in the agricultural 
production but rains cause hindrance in the 
operation of air-services. Thus, this has 
been affected by rains also. 

I would also like to inform you that we 
have made efforts to restore the confidence 
of the people which was eroded due to these 
accidents and we have been successful on 
this score. The other problems have also 
been sorted out. We have reached settle-
ment with six of the 8 unions of Indian Air-
lines and we hope that its functioning will 
improve and the inconvenience to the 
people will be reduced. I do not say that the 
hon. Members have not experienced incon-
venience or there were no delays in the 
flights. But the Government is making efforts 
to reduce the difficulties of the partous of the 
Airlines and provide maximum facilities to 
them. But I would like to draw your attention 
to the point that the demand for the aircrafts 
is fast increasing but the question is whether 
we can induct that much number of aircrafts 
or not. I request the han. Memberto evaluate 
the performance of the Airlines keeping in 
view the above mentioned aspects. 

SHRI V. TULSJRAM: Mr. Speaker, Sir, 
the han. Minister has stated that the number 
of aircrafts will be increased. I want to know 
to what extent it will be increased? Is there 
any provision for Hyderabad? I want to bring 
one point to your notice that the whole House 
including Mr. Speaker and the Government 
know that telephone number of every ticket 
holder ;s written on the ticket in order to 
inform him of any delay in flights. But' want 
to know from the hone Minister whether even 

a single passenger has bee informed by 
them on telephone? This;s a very important 
issue. I do not want to blame them squarely 
but the fact is that these people never inform 
the passengers about delay in f~ights. I want 
to tell you about one incident. Mr. Speaker, 
Sir, I hope you will excuse me .as I want to 
take some more time of the House. 

MR. SPEAKER: There is a lot of work. 

SHRI V. TULSIRAM: This is a very 
important point. What to talk of giving infor-
mation on telephone, no response is given to 
the telephone calls made by passengers. as 
they simply put down the receiver. If the hon. 
Minister wants to see, he may please come 
with me. If he visits their offices alone, he will 
also say that everything is okay. But I tell you 
that they usually put down the receiver and 
no response is given to the calls. 

MR. SPEAKER: They are the birds of 
the same feather. 

SHRI V. TULSIRAM: Firstly we do not 
get their number and if by chance we get 
their number. no response is given to it. I 
wantto bring itto his notice. Mr. Speaker, Sir, 
I want to narrate one incident. I was to go by 
the flight scheduled to leave at 6.20 p.m. At 
5.25 I enquired from the Parliafl1ent com-
puter and got the answer that the flight was 
on time. But on reaching the Airport the 
notice was put that it would leave at 2 A.M. 'n 
the night. Therefore, in the event of delay. 
they should at least inform aboutthetime ..... 

MR. SPEAKER: There seems to be no 
end to your question on Indian Airlines? 

SHRI V. TULSIAAM: It is a very impor-
tant problem. The Hon. Prime Minister is 
also present in the House. I want to bring this 
to his notice and once he assures me, I will 
not ask any more supplementa ry 
question ... (/nterruptions) ..... . 

[English] 

THE PRIM - MI 
GANDHI): Sir, m 

T ( A RAJIV 
f assume th h n. 
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Member means that he will not ask any more 
questions or is it that he will not ask any mpr 
questions only on this topic? 

[ Translation] 

SHRr V. TULSIRAM: You have men· 
tioned this earlier also in the same qu 5-
tion ... (Interruptions) ... 

SHRI RAJ IV GANDHI:. It is a very trivial 
issue and you are asking me to take its 
responsibility. I can take responsibility if 
there is some big issue. 

SHRI SHIVRAJ V. PATIL: Mr. Speaker, 
Sir, in reply to the second question of the 

. han. Member regarding provision of facilities 
to the passengers, I would like to lnform that 
the auto informing machines are being used 
at some p'laces and their number will be 
increased at some places. We are trying to 
give informations by increasing telephone 
connections also. I fully agree with the point 
that all these facitities should be provided to 
the passengers. We will try to correct the 
mistakes if committed at all. But I want to tell 
you that all efforts are being made to improve 
the functioning of Civil Aviation. We have 
received many important suggestions from 
the Han. Prime Minister. These include 
imparting good training to other depart-
ments. maintenance, increase in the capac-
ity and use of modernised and computer 
machines etc. You will see all these 
changes, but even if it is started immediately, 
it will at least take one year in modernising it, 
this being such a big task. I would like to 
assure you that we will try our best to im-
prove its functioning. This is right that your 
demands and expectations are sky-high and 
w will make all efforts to fullfil them but I . 
request the hon. Members that while putting 
forward demands, they should keep in view 
resources and funds at our disposal. 

SHAI V. TULSIRAM: Mr. Speaker. Sir, 
the aeroplanes are flown without check cer-
tificates. It has been reported in the Indian 
Express of 23rd February that the aeroplane 
going from Delhi to Trivandrum via Goa was 
detected by the engineer of Goa and certifi-

cate to fly further was not given to IL. They 
had to come back to Delhi for taking it. How 
will the aircrafts function properly if the work 
is performed in such an irresponsible man-
ner. (Interruptions) 

[English] 

Ext n Ion of Servic of IAS/I PS Officer 

*63. SHRI K.P. UNNIKRISHNAN: Will 
the PRIME MINISTER be pleased to state: 

(a) whether it is the policy of the Union 
Government not to give extension of service 
to lAS/IPS officers of the Central Govern-
ment after the age of superannuation; 

(b) if so, whetherthis decision has been 
uniformly applied; 

(c) the number and details of cases 
where extensions have been given in 1987, 
1988 and 1989 by the Union Government to 
such officers serving in different Ministries in 
Delhi or on deputation to the Government of 
India. and 

(d) the rationale behind these cases? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) There is no separate policy of the 
Central Government governing extension of 
Service after the age of superannuation of 
lAS/IPS officers. In this matter, they are 
governed by the criteria framed by the Cen-
tral Government in raspect of the Central 
Government employees. According to these 
criteria, extension in service can be granted 
in very rare and exceptional circumstances. 

(b) Yes, Sir. 

(c) A Statement is given below. 

(d) Since these officers were engaged 
in matters of vital importance, extensions 
were given to enable them to complete 
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important items of work. in the public inter-
est 

STATEMENT 

Details of the Members of I.A.S.llP.S. on 
C8ntral Deputation who were granted 
extension in service beyond the age of 
Superannuation during 1987, 1988 and 

1989 

INDIAN ADMINISTRATIVE SERVICE 

1987 1. Shri R.K. Shastry, lAS 
was given extension for a 
period of two months . 
from 1.2.87 to 31.3.87 in 
the post of Sale Member 
of Comm ssion of Enquiry 
on Assam-Nagaland Bor-
der conflict. 

1988 Nil 

1989 1. Shri S. Venkitaramanan, 

. 1987 

1988 

Finance Secretary ha 
been given extensi in 
Service for a period of two 
months from 1.2.89 to 
31.3.89. 

INDIAN POLICE SERVICE 

2. Shri J.F. Rebeiro was 
given extension in Serv-
ice from 1.6.87 to 31.5.88 
when he was holding the 
post of DG & IG of Police, 

. Punjab. 

Shri M.G. Katre, Director, 
CSI was given extension 
in service for a period of 
one year from 1.11.87 to 
31.10.88. 

3. Shri S. Anandram was 
given extension for 7 
months from 1. 1.88 to 
3L 7.88 as Special 
Commissioner of Special 
Investigation Team for 

1989 

investi,gations in th In-
dira Gandhi murder case. 

Shri J.F. Rebeiro was 
given extension for one 
year from 1.S.88 to 
31.5.89 and posted as 
Adviser to Governor of 
Punjab. 

Shri M.G, Katr was 
given extension for one 
year from 1.11.88 to 
31.10.89. 

Nil 

SHRI K.P. UNNIKRISHNAN: Sir, as 
usual, the Minister has com out with an 
extraordinary statement. lie says, there is 
no separate polic·y. I do not know, what he 
means e~ctJy by saying; "There is no s pa-
rate policy". There is only a policy. And then, 
he goes on to enumerat the criteria. th 
Conduct Rules, etc. 

Sir, as far as I have understood and as 
stated on several occasions in this House, it 
is the public interest which governs such rare 
and exceptional cases and it is the public 
interest alone, as has been interpreted by 
courts also. 

Now, I would liketo know whetherpublic 
interest continues to be the governing rin-
ciple in interpreting these Central Govern-
ment employees rules, particularly lAS and 
IPS rules in granting extension or wh ther 
there are any other principles like playing 
favouritism? 

SHRI P. CHIDAMBARAM: Sir, th 
question that has been asked in part (a) ; 
whether there was any policy of gran ing 
extension for lAS and IPS officers. My n-
swer is, there is no separate policy for lAS 
and IPS' officers and it is the sam criteria 
which are applied for granting exten ion to 
all Central, Government employees belo g-
ing to various services. he thrust of the 
question was about the separaten s of 
treatment for lAS and IPS office . I said, 
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tnere is no separate policy·. no epa r<:u e 
treatment for lAS and IPS. 

Extensions are granted only in public 
interest. In fact, they have been so few. I can 
say with fullest confidence that we do not 
grant extension except in public interest and 
there is no question of favouriti m, no ques-
tion of bias, no question of partiality. 

SHRI AMAR ROYPRADHAN: Political 
interest. 

SHRI K.P. UNNIKRISHNAN : In the 
~tatement that he has laid on the Table of the 
House, he refers to the case of Indian Police 
Service officer, Mr. M.G. Katre, Director, CSI 
who was given extension first from 1-11-
1987 to 31-10-1988 and then again from 1-
11-1988 to 31-1 0-1989. I would like to know, 
what are the public interests. Moreover, 
when the Cabinet Sub-committee itself had 
chosen a successor and his appointment 
was held good, as far as I recall, till the last 
week of October, 1987, why was in the last 
three days, the principle of public interest 
invoked to grant an extension to this officer? 
What were the circumstances, I would like to 
know. 

SHRI P. CHIDAMBARAM: Mr. Katre 
was the Director of the CSI and when the 
question of his superannuation came up, 
Government considered the desirability of 
giving him an extension because of very 
sensitive matters which were under investi-
gation at that time and also because CSI 
had, for the first time, been given the nodal 
role to deal with terrorist crimes in Punjab. 

It is true that the number two in the 
organisation had been picked upfor appoint-
ment and, in fact, he was appointed as 
Special Director of the CSI and he continued 
to work as Special Director for some months 
before he opted for voluntary retirement; he 
had completed almost 34-35 years service. 
Government accepted his request for retire-
ment. 

When again the 4uestion of continuing 
Mr. Katr on the 1 st of November, 1988 

came up. Government decided to extend 
him because the number two in the organ-
isation at his point of time had joined the 
organisation and had been there only for a 
few months and we thought that it would be 
in the interest of the organisation, in public 
interest, to continue Mr. Katre for one more 
year while the officer who had joined the 
organisation and others gained certain ex-
perience in the work of the eBI and were 
ready to take over. 

Both decisions were taken after careful 
consideration of the advantages of continu-
ing an officer who had served eBI·with great 
distinction for a long number of years and 
particularly in view of the fact that there were 
a few investigations which had reached a 
stage and which required monitoring and 
also because the CBI had been given the 
nodal responsibility for handling terrorist 
crimes and prosecution of such crimes-in 
Punjab. 

SHRI K.P. UNNIKRISHNAN: Mr. 
Speaker, Sir, are you satisfied? I have re-
ferred to the incumbent to be appointed as 
Director. Now he talks of Special Director 
and - subsequent developments. He IS 

trying to conceal facts from the House. 

PROF. MADHU DANDAVATE: He is 
misleading the House. (Interruptions). Is he 
replying to him? 

MR SPEAKER: Yes. Professor. 

PROF. MADHU DANDA VATE: I would 
like to know from the han. Minister whether 
he would further clarify the reply that he has 
earlier given to Shri K.P. Unnikrishnan. He 
said that Mr. Katre was involved in tt":9 inves-
tigation of a very sensitive issue like the 
action of terrorists in Punjab. 

I wou ld also like to know whether it is a 
fact, as it has been widely felt, that he was 
given extension because he was connected 
in a very sensitive issue like the Fairfax 
inquiry. Do you feel that he had played a very 
sensitive role? Will you take the House into 
confidence and tell us the degree of sensitiv-
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ity that he had exercised in that affair? 

SHRI P. CHIDAMBARAM: I do not • 
know what Prof. Madhu Dandavate means 

. by sensitive role. No one's service is ex-
tended because of one particular case, or 
one particular crime, or one particular inves-
tigation. As I said, let us not underestimate 
the fact that terrorist crime in Punjab is a 
serious problem and the nodal responsibility 
for that was given to the cst. The CBI ~oday 
is the nodal authority which deals with 
people indulging in terrorist crimes and with 
the prosecution of these crimes. Off-hand, I 
can tell you that there are about 12 or 15 
serious terrorist crimes which are under 
investigation and prosecution in various 
courts. They are all at various stages. 

Secondly. there are a number of cases 
entrusted to the CBI by Government which 
had reached various stages of investigation. 

" Some of them are quite sensitive. For the 
sake of continuity, for the sake continuity in 
command and control and in orderto use the 
experience of an officer, we decided to 
extend the services of the officer. It is not 
extended because of FAIRFAX or because 
of this and that but taking into account all the 
work which is now being handled by the CBI, 
we decided that Mr. Katre's services should 
be extended. (Interruptions) 

PROF. MADHU DANDAVATE: Does 
he say that nobody else could handle the 
terrorists' issue effectively? (Interruptions) 

THE PRIME MINISTER (SHRI RAJIV 
GANDHI): Sir, I would like to reiterate that 
we feel that terrorist crime in Punjab is of 
utmost importance and primary importance. 
I would like to appreciate the feelings of the 
hon. Member because we know who his 
close friends are or who they are defending 
and why he is objecting to the extension. 
( Interruptions) 

PROF. MADHU DANOAVATE: What is 
the Prime Minister indicating? What is the 
Prime Minister's motive? (Interruptions) 

_" This is highly objectionable. Sir, you yourself 
should object. (Interruptions) Obliquely. the 

Prime Minister is alleging that those of us 
who are raising th is objection are in tune with 
the terrorists in Punjab. He. is making this 
allegation. Let him say it directly. (Int9ITUp-
tions) 

SHRI SURESH-KURUP: What is he 
trying to say by that? (/nferruptions) 

SHHI RAJIV GANDHI: Sir, I will say it. 
Members of the Opposition are supporting 
terrorists in Punjab ..... yes. (/nt9rruptions) 

PROF. MADHU DANDAVATE: Sir, you 
must ask him to withdraw his allegation ... 
(Interruptions) You must ask him to give an 
unqualified apology to the Opposition in this 
House for this. (Interruptions) 

SHRI SURESH KURUP: What do you 
mean by this? (Interruptions) 

SHRI RAJIV GANDHI: Has a Member 
of the Opposition of the other House, the 
Upper House, not called for a Khalistan? 
What does that mean? Sir, the Opposition 
should be ashamed of itself . (Interruptions) 

SHRI BASUDEB ACHARIA: This is 
very unfair. 

SHRI RAJIV GANDHI: Sir, the truth can 
be very harsh sometimes. Face it. Why don't 
you face the truth? (Interruptions) 

PROF. MADHU DANDAVATE : Mr. 
Speaker, Sir, I had gone to Jullundur and in 
the presence of the terrorist I condemned 
Khalistan. (Interruptions) 

SHRI RAJIV GANDHI: Sir, Jet mask 
the hon. Members ... Now, let m a 
National Front or Janata Oat of which every-
one seems to be a Member, I am not ure 
who is and who is not. But let me ask th m. 
What action have they taken aga;ns th 
Member who has proposed a Khalis an? 
What action have you taken (Interruption ) 

PROF. MADHU DANDAVA 
has insutted the Hous . I hav on 
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Punjab and in the presence of terrorists 
condemned Khalistan and I have de-
manded ... (Interruptions) . 

MR. SPEAKER: Dont' refer to the Up-
per House. 

( Interruptions) 

SHRI BASUDEB ACHARIA: Sir, this 
should not be on record. 

PROF. MADHU DANDAVATE : Sir, I 
want to dring to your notice the fact that when 
of the People's Representation Act (Amend-
ment) Bill was discussed, I moved an 
amendment that those who are loyal to 
Khalistan, those who misuse the places -of 
religious worship mus~ be disqualified. I had 
moved that amendment. (Interruptions) 

SI-tRI RAJIV GANDHI: Sir, may I cor-
rect? .... 8asudeb-Ji, I will just correct. I did'nt 
quote anybody from the Upper House. 

I said: 'A Member of the Opposition of 
the National Front, Janata Dal, I am not sure 
which Member, who he is .... 

PROF. MADHU OANDAVATE: It has 
been denied. 

SHAI RAJIV GANDHI: It has not been 
denied; it has not been contradicted. But Sir, 
I would like to correct myself. I did lump the 
whole Opposition together. I would like to 
say that the CPM ... (Interruptions) 

SHRI RAJIV GANDHI: 8asudeb-Ji, let 
me finish. I am saying that I made a mistake 
in lumping all the Opposition together. I 
would like to apologise and say that the CPM 
like the Congress has been putting up a 
strong fight in the Punjab. And I thank you for 
that. But, Sir, I do not retract my words 
regarding rest of the opposition. (Interrup-
tions) 

PROF. MADHU DANDAVATE: I had 
moved an amendment and that amendment 

was c:-"'cepted .. (Interruptions) 

SHRI K.P. UNNIKRISHNAN: He must 
rj reminded that nobody can refer to any 

Member of the Upper House .. (/nterruption~ 
. You should pull him up. Nobody refer to the 
Upper House orto its Member in this House. 
That has been the tradition. 

MR. SPEAKER: That is clear. 

SHRI K.P. UNNIKRISHNAN: He can-
not refer to that. 

MR. SPEAKER: He has just said it. He 
has said it. 

( Interruptions) 

SHRI RAJIV GANDHI: Are they willing 
to expel their member from Parliament? Are 
they willing to ask him to resign from Parlia-
ment, the man who suggested that there 
should be Khalistan? 

PROF. MADHU DANDAVATE: Who 
suggested that? Nobody has suggested. 

SHRI. RAJIV GANDHI: Yes. 

PROF. MADHU DANDAVATE: Why 
does he not quote that? I had moved an 
amendment in this House that anyone who 
preaches Khalistan, who preaches Hindu 
communalism who preaches against the 
abolition of sati system he should be dis-
qualified from the Parliament.. 

MR. SPEAJ{ER: That is on record . 

_ PROF. MADHU DANDAVATE: My 
amendment had been accepted. Why is he 
making a blan et charge against all the 
Members of the opposition? (Interruptions) 

MR. SPEAKER: Sit down. 

Shri Thampan Thomas ~bsent 

Shri Sambhajirao Kakade Absent 
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Shri V. Krishna Rao Absent 

Shri Basudeb Acharya Absent 

Shri Saifuddin Chowdhary Absent 

All right. Sit down. 

( Interruptions) 

PROF. MADHU DANDAVATE: You 
ask him to withdraw it. 

MR. SPEAKER: What can I do now? 

PROF. MADHU DANDAVATE:-Leader 
of the House making such an irresponsible 
statement in the House .... (Jnterruptions) 

11 .. 32 hrs 

At this stags, Prof. Madhu Dandavate and 
Some other hon. Members left the House 

( Interruptions) 

THE MINISTER OF HOME AFFAIRS 
(S. BUTA SINGH): They are walking out in 
favour, in support of somebody who has 
supported Khalistan. This is a most serious 
matter and we condemn it. 

National Tourism Board 

·67. SHRI JAGANNATH PATT-
NAIKt: 

SHRI PRAKASH CHANDRA: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) whether there is a proposal to set up 
a National Tourism Board on the pattern of 
Railway Board; 

(b) if so, the details thereof including its 
location; and 

(c) the scope of its functions in giving a 
boost to the tourism in the country? 

THE MINISTER OF STATE OF THE 

MIN~STRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL ): (a) 
Yes, Sir. 

(b) and (c). The details are being 
worked out. 

SHRI JAGANNATH PATTNAIK: We 
have fixed a target of 205 million unit by 
1990. We feel also to bring about Rs. 8,000 
crores offoreign exchange. Taking the pres-
ent scarcity of clcommodation and the 
chaos situation of the air travel which th 
han. Minister has just replied, may I know 
from the han. Minister what inf structural 
steps are they taking in order to reach this 
target? 

SHRI SHIVRAJ V. PATIL: It is to be 
understood that tourism is the responsibility 
of the Central Government, State Govern-
ment and the private sector also. The infra-
structure which is required for tourism has t') 

be developed by the private sector industry, 
by the State Government and the Central 
Government also. We have a short-term, 
medium-term and long-term plans for this 
purpose. We are giving incentives to the 
private sector. We are extending help to the 
State Governments and we are planning on 
a large scale to provide the necessary infra-
structure for this purpose. We hope that we 
will be a~le to achieve the targets which are 
set for ourselves. 

SHRI JAGANNATH PATTNAIK: May I 
know from the Han. Minister whether they 
feal the need for a separate cadre at all India 
level to create an all India tourism service 
and also a special cadre of specialists at all 
levels? 

SHRI SHIVRAJ V. PATIL: The National 
Committees on Tourism has mad a sug-
gestion to that effect. That suggestion is 
being examined and being discussed. That 
suggestion witl come up ore th ') Cabine 
also and after a decis'on is t en in this 
respect some firm opinion can be expre s d 
on this point. But at this point 0 time I would 
not say this way or that way. But the u99 -
tion has been made. 
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PROF. SAIFUDDIN SOZ.: I feel there is 
a need for an all India survey so far as 
tourism in concerned so that the Ministry 
appreciates the needs of various States. 
Recently the Govemmentof India received a 
grant of Rs. 250 crores for promotion of 
Buddhist centres. This amount of money 
was required to have culverts, gardens 
huts,etc., I understand that the Ministry 
decided to allocate all the Rs. 250 crores to 
tourism departments of UP and Bihar. 

I want to ask the minister whether he 
understands and appreciates that the J & K 
States hc&sthe oldest and the richest relics of 
Buddhists not only in the district Leh but in 
Kargil district also; Baramulla district which 
is my home constituency is the place where 
the great Kanishka held the 4th international 
Buddhist conference about 2000 years ago 
where Huan Tsang, the world famous Chi-
nese traveHer attended the conference. His 
shoes were stolen at that time. He men-
tioned it in the travelogue also that when he 
went to the Vihara, his shoes were stolen 
away. 

In Ushkar and Parihaspur we have the 
richest Buddhist relice. Why could not J & K 
State get 1 f3 of the total grant received from 
the Japanese Government? It is because 
there is no survey and no concerted effort to 
promote tourism throughout India. I want to 
know about Rs.2S0 crores received by way 
of grant for promotion of Buddhist centres so 
that the Japanese tourists who are very rich 
tourists will be attracted to India. 

SHRI SHIVRAJ V. PATIL: I agree that 
Kashmir is very beautiful. It is historical and 
it has Buddhist relics also. But the amount of 
money which has come to the Government 
of India is asked to be spent in the areas 
where actually Mahatma Gautam Buddha 
fived and went. That is the desire expressed 
by them. Initially we are spending that 
amount at the places where he reached and 
where he preached. Later on if some more 
rooney is available we can look into this 
aspect and we can provide this money. 

PROF. SAIFUDDIN SOZ: I have re-

ceived hundreds of telegrams for Leh. I want 
him to look into this matter. It is a wrong 
advice from the Ministry to the Japanese 
delegation. They want only promotion of 
Buddhist centres- not the only places where 
Mahatma Buddha reached. 

SHRI SHIVRAJ V. PATIL: They do 
want; but they don't want this amount to be 
spent in a scattered manner. They wo~ld 
take up certain areas, and they would de-
velop them. Later on if the money remains 
then that amount of money can be utilised for 
other places. 

PROF. SAIFUDDIN SOZ: I want to 
present my case to him personally. 

SHRI SHIVRAJ V. PATIL : I would be 
very happy to discuss this matter with him. I 
am ready to discuss this. If we can give this 
money to Kashmir or to any other State also 
we will be very happy. Initially we are spend-
ing this amount of money at the places 
where he did go and preached. 

[ Translation] 

SHRI K.D. SUL TANPURI: Mr. Speaker, 
Sir the important religious centres of Bud-
dhists Le. Gompas are situated in Kaza and 
Lahaul Spiti. As you are saying that some 
money will be allocated for Kashmir, I would 
like to say that some money should also be 
sanctioned to Gampas situated in Himachal 
Pradesh which has common border with 
Tibet. 

SHRI SHIVRAJ V. PATIL: I have not 
given any assurance about Kashmir. I have 
stated that in the beginning this amount 
would be spent in U.P. and Bihar onl~' and 
the remaining amount, if any, would be spent 
at other places if agreed to by all concerned. 

[English] 

MR. SPEAKER: Prof. P.J.Kurien-
Absent. Shri Ajoy Biswas Absent. Shri 
Mohd. Mahfooz Ali Khan-Absent. Shri Bala-
saheb Vikhe Patil-Absent. Shri Chitta Ma-
hata .. Absent. Shri Bhadreswar Tanti-



• 21 Oral Answers PHALGUNA 8,1910 (SAKA) Oral Answers 22 

Absent. Shri E. Ayyapu Reddy-Abs~nt. Shri 
Vakkom Purushothaman-Absent. Shri In-
drajit Gupta"Absent. Shri Mullappally Rama-
chandran-Absent. Shri P.M. Sayeed ... ls it a 
windfallJ 

SHRt. P.M.SAYEED: Yes, it is a wind-
fall. 

Indian Airline and Air India Plan 
Accident 

*79. SHRI P.M. SAYEEDt: 
SHRI VIJAY KUMAR MISHRA: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) the number of planes belonging to 
the Indian Airlines and Air India, separately 
which were involved in accidents since 
November, 1988; 

(b) the main reasons in each case; 

(c) whether enquiries were instituted; 

(d) if so, the findings thereof; and 

(e) the numbers of planes grounded 
during the same period? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
No aircraft belonging to Indian Airlines nd 
Air India was involved in any accident sine'? 
November, 1988. 

(b) to (d). Do not arise. 

(e) No aircraft belonging to Indian Air-
lines and Air India was grounded due to 
accident since November, 1988 . 

SHRI P.M. SAYEED: Mr., Speaker, Sir, 
from this answer I do not think there is any 
scope for me to as any supp ementary but 
I will try to ask a supplementary and, , think, 
th hon. inister will oblige me by giving th 
reply. Day before yesterday it was report 
in the Indian Express that th mandatory 

check that ra to ba done before necessary 
certifieat i i su d for clearing the flight ar 
not don strictly and they ar not stri~1y 
adh ring to them. Is it a tru fact? It came in 
the press day before ye terday and earlier 
also that they gave the instance that in Goa 
ground staff refused to issue a certificate 
and Indian Airlines then asked Bombay 
ground engineers which went over to Goa 
and then issued the certificates. If it is so 
then will he kindly look into it and see that it 
is adhered to? 

SHRt SHIVRAJ V. PATIL: The manda-
tory checks are necessary and as far as my 
information goes the mandatory checks are 
being done. But now that the hon. Member 
has suggested. we will look into it mor 
minutely and in details and if there are any 
lacunae we would like to make it up. 

SHAt SHANTARAM NAIK: Whenever 
aircrafts meet with accidents, obviously in-
quiry of one nature or the other is instituted 
and normally the statements come from the 
Minister or other officials that until the inquiry 
is complete they are not able to state the 
causes as to why the accident took place 
and the inquiry normally takes at least six 
months to complete. Till then no official ver-
sion or whatever comes. I would like to know 
at one stage whether it is not a fact that 
whenever an inspection is made of the acci-
dent site and prima facie comes to a certain 
conclusion. What is the harm in I~tting the 
country know that prima facie they think hat 
this is the cause of accident subj ct to th 
findings of the inquiry commission 0 that 
officially one version is told to the public, 
otherwise newspapers give tens of r a on 
and 'everyday one reason comes w ich 
creates apprehensions in the minds of h 
pe0R'e and creates mis-und rs anding. 
Therefore. would he give thought to this and 
say something on it.? 

SHRI SHIVRAJ V. PATIL: If any ind-
d nt or accident happen ,th n it is looked 
into and th offic rs who xamine he ace'-
dent or th incid nt com to ce ain conclu-
ions. The conclusions arrived at by th 

are utilised to take corr ctive m ure b 
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if a judicial inquiry is instituted and any opin-
ion is expressed before the judicial inquiry is 
concluded then th judicial inquiry is likely to 
be prejudiced and as per the law we are not 
expected to disclose the reasons until and. 
unless the ef)tir gamut is examined and 
final co_nclusion is arrived at. As a lawyer, he 
will appreciate that we do not pre-judge. If ' 
the judgem ent is to be issued we do not pre-
judge. It is necessary that we do not disclose 
the things on the ba is of cursory examina-
tion. So, the entirety is looked into. The, we 
come to the conclusion and then it is dis-
closed. 

SHRI NAWAl KISHORE SHARMA: 
Apart from the accidents which have oc-
curred during the last six months-it is a 
matter of grave concern-the working of the 
Indian Airlines has gone astray. Planes are 
not reaching in time. Information is not given 
to the passengers. There have been long 
waitings and all sorts of inconvenience. 
Perhaps the reasons may be the shortage of 
the aircraft. 

May I know from the Minister whether 
he is able to give us an assurance that the 
working of the Airlines would be streamlined 
and the passengers would not be faced with 
the difficulties which they are facing? Can he 
also give us an assurance about the time by 
which these things can be remedied? 

SHAI SHIVAAJ V. PATtL: I have al-
ready replied to a question of this nature 
while replying to question number two in the 
list today. But I would like to say without 
giving any assurance that we would do our 
best to see that the passengers and the 
customers are provided with better services. 
We have taken certain steps. We feel sure 
that those steps will yield results. 

SHRI NAWAl KISHORE SHARMA: By 
what time? 

SHAI SHIVRAJ V. PATIL: More air-
crafts, better training, better maintenance 
facilities, modernisation and settlement of 
he trade union disputes will c rtainly help us 

10 provide beH r ervice!o the customers. 

tjut you will agree with me that with limited , 
resources and with limited machines, we 
have been running these Airlines throughout 
the country of our size. The demand is also 
growing by leaps and bounds. 

So, in face of the growing demand and 
in face of the expectation of the people, we 
shall have to stretch ourselves and the 
machines to such an extent that sometimes 
difficulties do arise. What I am trying to say 
is: please understand our difficulties, under-
stand the limitations and the constraints 
under which the Airlines and other facilities 
of this nature have to work. Please give us 
your cooperation and give us your advice 
also. 

SHAI CHANDRA PRATAP NARAIN 
SINGH: Sir, there is little that can be asked 
afterthe Minister has replied. But as we have 
time, I hope you will give me the permission 
to ask an allied question. 

SHRI P.M. SAYEED: You can also 
make a speech if you want. 

SHRI CHANDRA PRATAP NARAIN 
SINGH: The hone Minister has said that 
passenger amenities have been improved. I 
would like to point out about just one amenity 
wh!ch existed during the old days. Many 
people who go to receive passengers, have 
to stand outside in the freezing cold where 
there is a little shed. People are told by the 
security people not even to stand there. I 
know the terrorists may have their say in 
Punjab. But surely the Minister can have 
some control or some funds for the passen-
gers' relatives or people who are there at the 
airport to receive their relatives or friends 
and have to stand out in the bitter cold and 
cannot even get near that shador terminal. 

Secondly, the Minister said that there 
have been no aircraft that have been 
grounded. We keep on hearing of aircraft 
that have been grounded because of bird-
hits. Bird-hits in the vicinity of Palam spe-
cially, have been increasing because of 
slaughter-houses and the MCD and the . 
DDA r fuse dumps. What has the Ministry 
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done regarding th dumps? 

SHRI SHIVRAJ V. PATll: Sir, we are 
xpanding our terminal buildings at the air-

ports. With the expansion of these buildings, 
it should be possible for us to accommodate 
more passengers and those who come to 
see them off. I do realise that in the cold 
season, sometimes the people for security 
reasons have to stand or sit at places where 
all the facilities are not available. 

We will certainly keep these things in 
mind. I do not know when they happen and 
in what fashion all these things can be done. 
But our efforts will be to see that more 
facilities are provided to the passengers. As 
far as bird hits are concerned, this is some-
thing which has to be done by the people 
living in the vicinity of the airports. Firstly, 
rubbish is not to be thrown in the open. 
Secondly. the local self-Government has to 
look into these aspects and not the State 
Governments even. The Central Govern-
ment does not come into the picture as also 
the State Governments. Airlines have given 
some amount of money to Bombay and 
Delhi and also to other corporations. This is 
a problem which has to be solved with the 
help and assistance of the local self-Govern-
ments and there has to be realisation in the 
minds of the people living in the vicinity who 
are th,rowing rubbish in the open causing 
difficulties to the passengers who are flying 
from there. Some sort of education. some 
sort of system is; required which we are 
trying develop and make use of. 

[ Translation] 

Shifting of Super Computer From 
Weather Forecasting Centre 

·SO. SHRI SHARAD DIGHEt: 
SHRI HARJSH RAWAT: . 

Will the PRIME MIN . .JTER be pleased 
to stat : 

(a) whether Government have taken a 
decision to shift the super computer pro-
cured from America and at pr sent installed 

at Mausam Bhavan In New Delhi to Pune; 

(b) if so, the amount likely to b spent in 
shifting the computer from New Delhi to 
Puna; 

(c) whether this shifting is being dona 
due to experts lopinion; and 

(d) if so, the details in this regard? 

[English] 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL- ' 
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K.R. 
NARAYANAN): (a) No, Sir. 

(b) to (d). Do not arise 

SHRI SHARAD DIGHE: Even though 
the reply is that the Government hav not 
taken a decision to shift the super computer 
from New Delhi to Pune. I would like to know 
whether it is a fact that a technical five-
Member-Committee was appointed by the 
Ministry to examine this question and the 
Committee had come to the conclusion 
unanimously that a long term interest of the 
centre would be better served if it was lo-
cated in Pune rather than in New Delhi. 

SHRI K. R. NARAYANAN: The 
Committee which was appointed to pro-
nounce on the question did express the vie 
from a long term point of view that Puna 
would be slightly better than New Delhi. 
What the Report of the Committee did was 
that it gave there pros and cons. the advan-
tages in New Delhi and Puna then ended by 
saying that by shifting it to Pune it would be 
bettsr in the long term. But it would cast a 
substantial amount for the Governm nt 
about Rs. 2.6. crores as against Rs. 40 to R . 
80 lakhs if th computer centr wa i u d 
in Delhi. This was a decisive thing u 
As. 2.6. crores is a sizeable amount a th 
counter-vailing arguments produc by th 
Committe were not strong enou h for th . 
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Government to decide that it should be 
shifted from Deihl to Puna. 

SHRI SHARAO DIGHE : Sir, is it also 
true that the Committee had noted that 
considering the long tropical meteorological 
research at Puna and also considering that 
all major scientific institutions should be 
away from Delhi, this should be shifted to 
Pune? Whether all these factors have been 
considered by the Ministry or not? 

SHRI K.R. NARAYANAN: Yes, Sir. 
They have been considered. There is, of 
course, a tropical meteorological centre in 
Pun but the main meteorological centre is 
in Delhi. In fact, if the computer is shifted to 
Bombay we have to relay through satellite by 
installing an earth station in Delhi and an-
other earth-station in Pune, we would have 
to transfer all the information from here to 
Puna and than re-transfer them through 
agencies like the ICAR which is the one 
serving all the field stations by meteorologi-
cal data. The man objective of this system is 
really to provide the farmers with the infor· 
mation about weather conditions. And that is 
done by the Indian Council of Agricultural 
Research which is situated in Delhi. They 
have about 127 field stations. They are the 
ones who have to feed these stations with 
this information. We considered that it would 
be highly complicated to send all the infor-
mation to Poona and then to retransmit that 
back to Deihl and then send it to these field 
stations, apart from the additional substan-
tial amount involved in terms of expenditure 
for 1h Government. 

One thing more. In case of any type of 
failures of telecommunication system 
tween Delhi and Poona at any time, which 
can happen inoursituation, thentherewould 
be crisis in the system itself. 

[Translation] 

SHRI GIRDHAAI LAL VYAS: Mr. 
Speaker, Sir, I would like to know from the 
hone Minister whether he committee which 
was appointed by the Ministry, has col-
lected any information abou setting p of 

Super Computer in Delhi or Pune? .If so, 
whether the farmers will get correct forecast ' 
about the weather or rain etc. From this 
super computer? 

[English] 

SHRIK. R. NARAYANAN : The commit-
tee said that more or less, both Delhi and 
Puna are suitable. Butthey said thatforquiet 
academic atmosphere, it would be good to 
have it in Pune so that the scientists can walk 
in at any time of the day or night and interest 
with each other etc. The Government felt 
that it is possible to create an academic 
atmosphere in Delhi also. In fact, we have a 
number of scientific institutions and aca-
demic institutions in Delhi also. But they 
thought that it would create a nice atmos-
phere if it is situated in Pune. We did not 
disagree with them . But we feel that with 
much less expenditure, we can provide a 
similar atmosphere in Delhi itself and 
achieve our objective. ( Int9rruptions). 

[ Translation] 

Mr R. SPEAKER: Shri Ayus Khan was 
telling that Sikar is the most appropriate 
place for it. 

[English] 

SHRI SRIBALLAV PANIGRAHI: " I 
would like to know whether there was a 
scheme for developing some cities as com· 
puter cities with a view to establish comput-
ers in a phased manner. If so, what is the 
progress made so far. 

SHRI K.R. NARAYANAN: h is an en~ 
tirely different question, not related to it. but 
I can answer the han. Member. We are 
developing science cities. but not for 
weather forecasting only. We are creating 
many science cities, where there would be 
computer facilities . We do not have any 
specific proposal for developing science cit-
ies as computers cities, we have export 
zones where electronic computers would be 
used. 
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WRITlE SWERS TO QUESTIONS 

[ Translation] 

*61. SHRI RAJ KUMAR RAI: 
SHRI DHARAM PAL SINGH 

MALIK: 

Will the Minister of H E AFFAIRS be 
pleased to stale: 

(a) the number aT persons killed and 
injured and estimated value of property 
damaged or lost as a resutt of terrorist activi-
ties in Punjab and Union Territory of Chand i-
garh during the last three months, month-
wise; 

(b) the number of terrorists, killed/ar-

I. Month No of parsons 
killed due to 
terrorist act-
ivities. 

1 2 

November 137 
1988 

December. 86 
1988 

January 10 
1989. 

Total: 328 

rested! released during the same period; 

(c) the details of arms and ammunitions 
seized from the terrorists; 

(d) the details of incidents of looting 
during the same period; and 

(e) the steps taken to end terrorism in 
Punjab? 

THE MINISTER OF HOME AFFAIRS 
(S. BUTA SINGH): (a) to (d). The month-
wise break-up of number of persons killed 
and injured in incidents due to terrorist activi-
ties, numberofterrorists, killed, arrested and 
details of arms and ammunition recovered in 
action against terrorists in Punjab during the 
period November, 1988 to January, 1989, is 
as follows:-

No of persons No. of terrorists 
injured due to killed - arrested 
terrorist act-
ivities. 

3 4 5 

70 44 313 

60 32 451 

51 46 292 

181 122 1056 

II:, Number of illicit arms and ammunition recovered: 

Item November 1988 December, 1988 January, 1989 

1 2 3 4 

1. Pistol 61 ~1 68 
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1 2 

2. Revolvers 27 

3. AK-47 rifles 37 

4. Other rifles 5 

5. Guns 18 

6. Stenguns 

7. Carbines 3 

8. LMGlSMGlMG 

9. Rockets 40 

10. Rocket 2 
launchers 

11. Hand 3 
grenades 

12. Bombs 50 

13. Mousers 1 

14. Cartridges 4569 

The information regarding value of property 
damaged/lost as a result of terrorist activi-
ties. number of terrorists released and ~de

tails in Incidents of looting in Punjab during 
the period November, 1988 to January, 
1989 is being collected and wiIJ be laid on the 
Table Qf the House. 

In the Union Territory of Chandigarh 
one incid nts of terrorist violence occurred 
in th month of Nov mber 1985, resu~jng in 
the death of one person and injuries to 2 
persons. Ther was no incident of terrorist 
V olenee In th Union territory of Chandigarh 
during the months of December, 1988 and 
J nuary, 1989. No terrorist has been killed' 
arres ed or releas d during this period No-

3· 4 

27 15 

21 24 

8 11 

19 21 

1 1 

1 

1 2 

4 8 

2 
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5 1 

1 
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vember, 1988- January, 1989. No arms and 
ammunition has been reoovered during this 
period . There was no case of looting or 
damage to property as a result of terrorist 
activities during that period. 

(e) The steps taken to curb terrorism in 
Punjab include erection of fence in the most 
vulnerable stretches of border. strengthen-
ing of security forces and supply of modern 
weapons and equipment to them to detect 
intruderslborder crossers. strict checking of 
passengers at the border, creation of add i-
fonal police districts, conducting of raids on 
the hideouts of terrorists to arrest th m and 
their harbore and to flush out iIIic' arm 
and bmm unition, setting up of village pro ec-
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lion force pickets and involvement of 9X~ 
ervicemen and villagers in Villag Protec-

tion Group . 

[English) 

Arrest under Official ecrets Act 

*64. SHRI THAMPAN THOMAS 
SHRI SAMBHAJIRAO 

KAKADE: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether some arrests have recently 
been made in Delhi under the Official Se-
crets·Act, 1923; 

(b) if so, the details thereof; and 

(c) the present stage of the case? 

THE MINISTER OF HOME AFFAIRS 
(5. BUTA SINGH): (a) to .(c). In the recent 
months. two important cases were regis· 
tered by the CSI in Delhi UDder the Official 
Secrets Acts, 1923. 

2. U. Gen. (Retd). Nirmal Puri and Shri 
Vinod Kumar Khanna, Chairman, MIs. Con-
cord International Private Ltd. were arrested 
under section 3 and 5 of the Official Secrets 
Act, 19230n 6.1.1989 and 25.1 0.8B, respec-
tively. A complaint has been fled in the court 
of Chie! Metropolitan Magistrate, D~lhi on 
8.2. 1989 for the prosecution of the above 
named persons under Section 120 (b) IPC 
read with section 3 and 5 of the Official 
Secrets Act, 1923. 

3. In another case Subhash Chander 
Dutt and Abdul Wahid Oelhvi were arrested 
on 30.11.88 and 2.12. 88 respectively, for 
contravening the provisions of the Official 
Seer ts Act, 1923. A complaint is being filed 
in the Court of chi f Metropolitan Magistrate, 
Delhi, for prosecuting these above named 

gentlemen under sections 3,4 'and 9 of the 
official Secrets Act, 1923 read with section 
120 (b) I.P.C. 

Kaiga Atom Ie Power PI nt 

-65. SHRI V. KRISHNA RAO: Will the 
PRIME MINISTER be pleased to state: 

(a) the progress made so far in setting 
up of the Nuclear Power Plant at Kaiga, 
Karnataka; 

(b) the amount spent for this purpose 
during the year 1988-89; and 

(c) the other details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): (a) Setting up of site infrastructure, 
main plant civil works and manufacture of 
equipment and components are in various 
stages of progress for the Kaiga Atomic 
Power Project Units 1 & 2. 

As on 31 st Jan uary 1989 total 
comulative expenditure on the Project is Rs. 
94.76 crores. The expenditure from 1 st April, 
1988 to 31 st January, 1988 is Rs 24. 35 
crores. 

Village Level computerlsatlon 

66. SHRI BASUDEB ACHARYA:" 
SHRI SAIFUDDIN CHO· 

WDHARY: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether there is any proposal to 
introduce village level computerisation 
scheme to monitor rural developm nt pro-
grammes; 

(b) whether the attention of Govern-
ment has been drawn to the news report on 
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nk's r ssureforcompu ers in rural 
tor app r'ng in ttl Time of India 
d 11th October, 1988; an 

(c) if 0, ted tails of th scheme for 
us of computers at viJlag level and the 
r aeron of lh Government to the report d 
Werl ank pr ssur in that re ard? 

TH MINtST R OF STATE IN THE 
MINIS Y OF SCIENCE AND TECHNOL 
OGY AND MINISTER OF STATE IN THE 
DEPARTM NTS OF OCEAN D VELOP· 
M NT, Al MIC NERGY, ELECTRON-
ICS, AND SP AC (SHRI K.R. 
NARAYANAN) : (a) to (c). A statement is 
giv n bela .~ 

ST N 

(a) 0, Sir. A present Government ha~ 
no pb ns for in, tailing camp ters at the vil-
lage leveL However, project called CRISP 
(Computeris d Rural Information System s 
Project) under t 0 partment of lectrorJ 
ics is.monitoring rogram 85 of the Oep :::'rt -
ment of Rural Dev lopment like IRDF , 
NREP, RL GP, at th distrirt level throuah 
DADA's (Dis rict u al Dev lopment Ag n-
eras) . A wider cove rag -', olso . t the distnct 
revel) through a 2"1 sec or dat :'l-ba s ,IS being 
created ' und r the NICNET prOj8ct of the 
Nat ion l Inform ' t lcs Centle, Planning 
COo1mi~siork. 

, . 
.. ~b) an'd (c). I e Government nav , ~ .n 

. the. report in the Tir:nec f India. Th Wo , .~ '. " . . Bank h . r ,., red a p il , r. rajee reoort 0 

test application of inf r rl..: ion 1echr 0 10 : Clt 

viltage level. There L' r ') formal 10PO';,11 

from the World Bank for 111 Govern n to 
consider it . 

[Trans/ation] 

Labour- ch m 

*68. SHRI ALWAN S ING~ RA-
e OV 

SHRl DINESH GOSWAMI: 

pleased to state. 

(a) whether the number of unemployed 
you h has eon increasing despite the im~ 
pi mentation of developmental schemes; 

(b) if 0 , whether Govemment propose 
to formulate future schemes in a mannerthat 
these generate more employment but with 
less capital and without affecting the net 
benefits; and 

(c) if so, the details of steps proposed to 
be taken by Government in this regard? 

THE MINISTER OF PLANNING AND 
MIN STER OF PROGRAMME IMPLEMEN-
TATION (SHRI MADHAVSINH SOLANKI): 
(a) As per data from employment ex-
eha gGS, the number of job seekers on the 
livt reg ister increased from 26.27 million at 
the end of 1985 to 30.05 million at the end of 
1988. It is estimated that Job seekers in the ~ 
age-group 15 to 34 constitute about 95% of 
the total job-seekers. During this period, the 
population in this age group is estimated to 
hav increased by 15.6. million . Data spe-
cifically on unemployed youth in the country 
are not available. It may be added that these 

, f igures of JolrSeekers at employment ex-
changes are subject to certain limitation and 
n9 d to be interpreted with caution. 

(b) and (c). The planning strategy in 
general is to promote generation of .e~pfoy-, .... .... , , 

n ont In all sectors through V'ariOlf devefop-~ 

m nt programmes. This is supplemented by 
s~:eclal ampl ment-oriented programmes 
such as Integrated Rural evelopment Pro- ' 
~ramme lR ~), National Rural mploy-
ment Progr mm (NR P). Rural Landless 

mployment Guarantee Prograr me 
( lEGP), the Kh di and ViHage Industries . 
Programme, Scheme for providin S tf-

mployment for ducat d Unemployed .. 
,Youth (SEE Y) and Self-Employment Pro-
gr mm . for rb n Poor (SEPUP). Program-
mes such as Training of Rural Youth for Self-
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Employment (TRYSEM) are designed to 
Improve the skills and productivity of unem .. 
ployed youth. These efforts will be continued 
and intensified in the Eight Plan. 

[Englishl 

Development of Golden Trl ngl 
Tourl m In South 

*69. PROF.P .J. KURIEN : Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether any scheme has been pr. -
pared to develop the 'Golden Triangle' in 
respect of tourism in the South; 

(b) if so, the details thereof; 

(c) the names of places proposed to be 
developed in Kerala Under this scheme; and 

. (d) the details of the developmental 
works planned to be undertaken? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
The Central Department of Tourism has 
taken effective steps to develop infrastruc-
ture at major tourist centres in the Southern 
States. However, there is no specific pro-
posal to develop a "Golden Triangle' in the 
South. 

(b) to (d). Do not arise 

Papers Missing From Gna Shipyard 
Ltd.Offlc 

*70. SHRI AJOY BISWAS: 
SHRI ANANDA PATHAK: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) whether it is fact that some very 

important papers relating to indigenou hip 
building projects are missing from Goa Ship 
yard Um~ed Office: 

(b) if SO,. the details thereof; 

(c) the agencies to whom the matter ha 
been referred for investigation; and 

(d) the details of any breakthrough 
made in the case? 

THE MINISTER OF DEFENCE (SHRI 
K.C. PANT): (a) and (b). Yes, Sir. When 
allegations that Capt S.K. Kapur formerly 
General Manager (Technical Services) 
GSL, had taken documents away from the 
Shipyard were received, the Managing Di-
rector, GSL, constituted a Board of Enquiry 
to look into the matter. The Board of 
Enquiry's findings were that while certain 
photocopies of documents are missing, 
there was no conclusive evidence to show 
that such documents were taken out of the 
Shipyard. 

(c) and (d). Since the Enquiry Board did 
not rule out the possibility of the documents 
having been taken out, it was decided to 
request the CSI to look into the case further. 
They are still investigating the case. 

Pak Sp In J & K. 

*71 . SHRI MOHO. MAHFOOZ ALI 
KHAN: WiH the Min;ster 0# HOME AFFAIR 
be pleased to stato: 

(a) whether Union Government are 
aware of the reports regarding larg seal 
infiltration of Pak spi s in the Stat of Jammu 
& Kashmir for espionage activities' and 

(b) jf so, facts in that regard and th 
action taken by Government i the matter. 

THE MINISTER OF HOME AFFAIRS 
(S. BUTA SINGH): (a) and (b). Th r war 
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r port that J & K liberation front pi nned to 
indud a large quan ity of arms and ammuni· 
tion into th valley for sabotage activities. 
There w ra also reports that PakistanlPaki-
stan Occupied Ka hmir were imparting 
training to Muslim youths of Kashmir region . 
These reports wer followed by series of 
sabotage acts. Concerted action by security 
agencies led to arrest of some youths who 
on interrogation have confirmed these re-
ports. The State Police arrested 97 youths 
who had receivedtraining across the border. 
A I rg qu ntity of arms and ammunition and 
explosive material hay also been recov-
er d from th m. Security agencies are 
making every effort to apprehend the imag-
Ining trained youths and arms and ammuni-
tion which have infiltrated in the valley from 
across the border. Security agencies have 
been alerted to ensure maximum vigial on 
the bord rs for effectively preventing illegal 
border crossing as also tightening of the 

curity arrangements on the vital installa-
tions in the State. The State administration 
have opened certain new police posts in the 
border region of the Kashmir valley for the 

ove purpose . In order to facilitate the 
above. night curfew has also b en imposed 
along 2 kms belt of the line of control in the 
Kashmir vaJley. 

Fr nch H Ip for s ttlng up Nuclear 
Power Plant 

*72. SHRI BALASAHEB VIKHE PATIL 
: Will the PRIME MINISTER be pleased to 
state: 

(a) whether Government of France 
hav off r d the Necessary help for setting 
up of nuclear power plants in India; 

(b) if so, the details thereof ; and 

(c) the ext nt to which the safeguards 
pr cribed by th IAEA will be adhered to? 

THE MINIST R OF STATE IN THE 

MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT. ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K.R. NARAY-
ANAN) (a) to (c). France has indicated its 
willingness to cooperate In the setting up of 
nuclear power reactors in India. Thetermsof 
cooperations are being negotiated between 
the two countries. 

Committee on D Ihl set up 

*73. SHRI CHITTA MAHAlA: 
SHRI K. RAMACHANDRA 

REDDY: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Committee appointed 
for re-organisation of the administrative set 

" 

up of Delhi have finalised its report. AlII 

(b) if not, the reasons for delay; and 

(c) when the Committee is likely to 
submit its report? 

THE MINISTER OF HOME AFFAIRS 
(S. SUTA SlNGH): (a) No, Sir. 

(b) and (c) . The te rms of reference of the .J 

Committee are such as to required detailed 
examination of a number of complex issues. 
The volume of work involved is also very 
large. 

The Committee is expected to submit its 
report by the end of June, 1989. 

Population Below Pov rty Line 

*74. SHRI BHADRESWAR TANI: Will 
the Minister of PLANNING be pleased to 
state: 

(a) the national average percentage of 

.. 
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population living below poverty line; 

(b) State-wise average percentage of 
population living below poverty line; and 

(c) the steps taken or proposed to lift the 
poor and bring the population above line.? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRA ME IMPLEMEN-
TATION (SHRI MADHAVSINH SOLANKI): 
(a) and (b). Statement containing the num-
ber and percentage of population living 
below poverty line at All-India level and by 
States forthey year 1983-84 is given below:-

(c) A number of step have been akan 
to alleviate poverty. In addition to normal 
growth processes with emphasis on incra 
ing agricultural production and productivity 
Ind managing the food supply hrough 
,:>ublic distribution styste. investment in di-
red poverty alleviation programm ha 
been intensified. These programmes in- -
elude Integrated Rural Development Pro-
gramme (JRDP), National Rural Employ-
ment Programme (NREGP). and Rural 
-Landless Employment Guarante Pro-
gramme (RlEGP). Special Programme a~ 
also being implemented for Scheduled 
Castes/Scheduled Tribes as well as for Hilly 
land backward areas. 
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n 

*75. SHRI . A YY APU REDDY : Will t~e 
Minister ot HOM A AIRS be pi ased to 
state: 

(a) wheth r Secessionist Organisations 
in Kashmir gave a call to observe the Repub-
lic Day as black day ; 

(b) whether Union Government are 
aware of the ctivities of such organisations 
which po e a constant threat to the integrity 
of the country: and 

(c) if so, what steps Union Government 
have taken or propose to take to eliminate 
secessionist elements in the State? 

TH MINISTER OF HOME AFFAIRS 
(S. BUTA SINGH): (a) Some organisations 
made a call to observe Republic Day as 
Black Day." 

(b) The Government are aware of the 
the activities of anti-national elements af-
fecting law and order situation. 

(c) "Public order' being a State subject, 
it is primarily for the State Government to 
take appropriate action against the anti-na-: 
tional and disruptive elements under the 
criminal laws nr~vailing in Jammu -and Ka-
shmir. 

The State Government were also re-
quested to take necessary preventive and 
precautionary measures to thwart any unto-
ward incidents on the Republic Day. 

Expansion of Cochin Airport 

*76. SHRI VAKKO PURUSHOTHA-
MA : Will the Minister of CIVIL AVIA TIO 
AND TOURIS pi ased 0 st e: 

(a) wheth Government have d 'dad 
o pand the ex· ting rdrome in Cochin; 
nd 

(b) if so, the details thereof? 

HE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRf SHIVRAJ V. PATll): (a) 
and (b). The proposal to expand and r,,-
orient the secondary runway at Cochin Air-
port, is under consideration of Government. 
The project will also involve diversion of the 
National Highway, diversion of the railway 
line, rehabilitation of a Village and reclama-
tion of land from the sea 

Sabri Masjld-Ram Janma Bhoomi 
dlsputa 

*n. SHRIINDRAJIT GUPTA: 
SHRI AMAR ROYPRADHAN: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government have held 
several rounds of talks with concerned or-
ganisations and individuals in an effort to 
'9solve the Sabri Masjid-Ram Janma 
Shoorni dispute; 

(b) if so, the details and outcome 
thereof; and 

(c) further action proposed in the mat-
ter? 

THE MINISTER OF HOME AFFAIRS 
(S. BUTA SINGH): (a) Yes,sir. 

(b) and (c). In the absence of any rom-
mon ground for settlement, the Union Gov-
ernment has advi ed the Government of 
Uttar Pradesh to expedite the legal process. 
The State Government has moved the High 
Court or taking ov rand exp9ditious dis-
posal of four suits pending ith the Civil 
Judg Faizabad. 
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Expan on of callcut Airport 

·78. SHRI MUlLAPPALl Y RAMA-
CHANDRAN: Will the Minister of CIVIL 
AVIATIO AND TOURISM be pleased to 
state: 

(a) whether there is any proposal to 
expand Calicut Airport during 1989; if so, the 
details thereof; 

(b) whether Government propose to 
connect more places/stations to Calicut Air-
port during 1989; 

(c) if so, the details thereof; 

(d) whether Governm~11l dre consider-
ing introducing daily flight between Calicut 
and Bombay; and 

(e) the average number of passengers 
on the waiting list per flight during the past 
three months, on the Bombay..calicut 
Bombay route? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATll): (a) 
No, Sir. 

(b) and (c). During 1989, Vayudoot has 
plans to airtink Calicut with Cochin, Coimba-
tore and Agatti. 

(d) Yes, Sir. 

(e) The average number of passengers 
per flight waitlisted on the Bombay-Calicut 
flight 1C-197 during the last three months 
(November, December, 1988 and January. 
1989) was 121 and on the Calicut-Bombay 
flight 1C-198, 42. 

Pro for Tribal !Velopment 
ge e 

ICK: Wil 

the Minister of WELFARE b pie ad to 
state: 

. 
(a) whether Government have sked 

the State Governments to prepar projects 
for Tribal Area Development Agencies to 
continue the programmes started in Seventh 
Five Year Plan period; 

(b) if so, whether States have submitted 
the project reports for consideration of h 
Union government so far· ::a"~ 

(c) if so, the details thereof: 

THE DEPUTY MINISTER I TH 
MINISTRY OF WELFARE (SHRIMATI 
SUMATI ORAON): (a) All the programm s 
in the Integrated Tribal Development Agen-
ciesJProjects under the Tribal sub-plan rat-
egy started during the Seventh ptan are 
being continued for the remainder of t e 
Plan period. 

(b) and (c). The Tribal sub-plan of all the 
19 tribal sub-plan States and Union T errito-
ries for the ye;;tr 1989-90 containing various 
sectoral programmes on agriculture, horti-
culture, ve erinary & animal husbandry, for-
estry, co-<>peration, manor irrigation, co -
tage industry, education, health, etc., . ave 
been discussed and approved by the inis-
try of Welfare and Planning Commission. 

568. SHRI OHANBHAI PATE : 
the PRIME INtSTER b pleased 0 S at : 

(a) hetherthere is any proposal und ( 
Government's consideration to int ce 
computer training in ndian tanguag sater 
than English and Hindi; 

(b) if no , the ra on ther or· 

(c) by romp r 
at r u Iyo art fun 
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TH I IS R 0 STATE IN THE 
INISTRY OF SCI NC ANO TECH OL-

OGYA 0 MINISTER 0 STATE DEPART·· 
M TS 0 OCEA DEVELOPMENT, 
ATOMIC E RGY, El CTRO ICS, A · 0 
SPAC (SHRt K.R. NARAYANAN): (a) to 
(c). It is proposed that based on the progress 
made in the institutions where computer 
training in Hindi is being conduct d. a plan 
for introducing computer training in other 
languages will be drawn up. 

In ruder on Indo-Pak Bord r 

569. SHRI AMARSINH RATHAWA : 
Will the Minister of HOME AFFAIRS be 
P a ed 0 state: 

(a) whether it is a fact that the number of 
Pa intruders is on increase year after year; 

(b) if so, the number of Pakistani intrud-
ers kill d and arres ed by security forces 
during the year 1988 on the Indo-Pak border; 
and 

(c) the steps being taken to tighten 
security on Indo-Pak border to check the 
entry of intruders? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL PUBLIC 
GRIEVANCES AND PENSIONS AND MIN· 
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFARIS (SHRI P. CHIDAMBA-
RAM): (a) and (b). Information about the 
number of intruders killed and arrested dur-
ing the year 1988 in respect of Indo-Pak 
border is given in statement below: 

(c) The Border Security Force who are 
guarding the Indo-Pakistan border has been 
strengthened, more border outposts have 
been established additional observation ' 
post towers have been constructed for 
watching movement of intruders and BSF 
have been equipped with sophist~ted 
equipments ad vehicles for intensive patrol-
ling. 

STATEMENT 

Number of intruders coming from Pakistan side apprehended and killed on Indo-Pakistan 
border during the year 1989. 

Handed over to State 
Sectorofth Apprehended Pushed Police for necessary Number of persons 
border at the border back action killed. 

1 2 3 4 5 

1. Jammu& 119 48 71 49 
Kashmir 

2. Punjab 2129 1934 195 201 

3. Raj sthan 1207 1027 180 179 

4. Gujarat 21 21 2 

ot9: It is no possib to say ho many person out of those apprehended and killed were 
Pa istani nationals. 
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Removal of Ship-Workers from th Sea 
Bed 

570. SHRI CHINTAMANI JENA : Will 
the PRIME MINISTER be pleased to state: 

(a) whether Government are aware that 
there are a large number of ship-wrecks 
along India's Coastline; 

(b) whether any survey has been con-
ducted in this respect; 

(c) if so, the details thereof; 

(d) whether any steps are being taken 
for the removal of such wrecks from the sea-
bed' , 

(e) if so, the details there:>f; and 

(f) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): (a) Yes, Sir. 

(b) and (c). No systematic survey of 
ship-wrecks has been conducted. 

(d) and (e). No, Sir, 

(f) The surveys could not be undertaken 
due to pacutiy of resources and non-availa-
bility of the necessary experts. 

Framing of Fresh Association Recogni-
tion Rules 

571. SH.U I<AMLA PRASAD SINGH: 
Will the PRIME: MINISTER be pleased to 
state: 

(a) whether Central Administrative Tri-

bunal Bangalore Bench have directed th 
Government to frame fresh Association 
Recognition Rules in the case of Indian 
National N.G. Os Association vIs Union of 
Indian; and 

(b) if so, the details thereof and whether 
the recognition rules has been reframed 
which were ,struck down by the Supreme 
Curt earlier? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA· 
RAM): ( ) The relevant portion of the CAT's 
order is as under:-

liThe R(:Ispondents will consider the 
case of the applicant association for 
recognition, if and be by framing fresh 
rules and convey their decision on the 
matter to the applicant association 
within six months of the date of receipt 
of this order". 

(b) The Recognition rules have not 
been reframed. However. it may be men-
tioned that the Central Civil Services (Re-
congnition of Service Associations) Rules, 
1959 were not struck down by the Supreme 
Court. Actually, these Rules were framed in 
exercise of the powers conferred by the 
proviso to Article 309 and Claus a (5) of 
Article 148 of the Constitution and also wi h 
reference to rule 4 (8) of the Central Civil 
Services (Conduct) R~les , 1955. In 1962, 
the Supreme Court had struck down rule 4 
(8) of the said conduct Rules, It is only on this 
account that the Recognition Rulas. 1959 
are treated by the Central Government suo-
moto as 'Inoperative'. 

Vayudoot S rvlc n Keral 

572. SHRI T. BASHEEA: Will the Minis-
ter of CIVIL AVIA TJO AND TOURISM e 
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pleased to state: 

(a) wh h rGovernment have taken by 
decision on extending Vayudoot arise to any 
cities of Kerala; and 

(b) if SO, the details thereof? 

TH MI ISTER OF STATE OF THE 
MINISTRY OF CIVil AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATlL): (a) 
and (b). Vayudoot has plans to airlink Calicut 
with Cochin in Kerala. subject to availability 
of additional aircraft capacity. 

Pureh of rer ft for Air Taxi Service 

573. PROF. MADHU DANDAVATE: 
Will the Minister of CIVil AVIATION AND 
TOURISM be pleased to state : 

(a) whether Air Taxi operations are 
restricted to twin English Aircraft only: 

(b) if so, whether single engine Aircraft 
can also be permitted for such operations as 
most of the Airports in India are open for 
operations during day only; and 

(c) whether Government propose to 
earmark finance from World Bank Aid for 
purchase of ircraft for taxi operatIOns? 

THE MINISTE 0 STATE OF THE 
INISTRY OF CIVIL AVIATION AND 

TOURIS (SHRI SHIVRAJ V. PA Til): (a) 
and (b). As per the guidelines for operation of 
Air Taxi Services. issued on 14.11.86, Air 
Taxi operations are restricted to twin Engine 

ircraft on . 

(c) Ther; is no such proposal. 

ploy ntof 
Ord 

my toT ck La and 
Pro m 

574. S AI T. B LA GOUO : Wilt the 
FFAIRS be pi s d to 

state: 

(a) how many times the army wa de-
ployed to control the law and order problems 
in the country during the last four years; and 

(b) what were its effects? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) and (b). In case of immediate non- . 
availability of paramilitary forces, the per-
sonnel of armed forces were used 89 times 
during the last 4 years ( 1985-88). As a 
result, law and order and peace was main-
tained in the affected areas. 

Gap Between Urban and Rural Poor 

575. SHRI GURUDAS KAMAT : Will the 
Minister of PLANN ING be pleased to state; 

(a) Whether the gap between the rural 
poor and the urban rich is widening due to 
non-remunerative agricultural prices as per 
the results published by Research Organ-
isations who monitor the economy; 

(b) whether social tensions HI lne rural 
areas are growing in view of this wide gap; 
and 

(c) whether Governm~nt have any pro-
posalto rectify this imbalance inthe rural and 
urban earnings? 

THE MINISTER OF PLANNING ANU 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRI MADHAVSINH SOLANKI): 
(a) It is not known which studies the Hon'ble 
M.P. is referring to but it is not correct to say 
that gap between the rural poor and the 
urban rich is widening due to non-remunera-
tive agricultural prices. Agricultural prices 
are fixM by the Government after consider-
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fng the recommendations of the Commis-
sion for Agricultural Costs and Prices which 
take into account the need to provide incen-
tives to the farmers for adopting improved 
technology. to ensure rational utilisation of 
land. water and other inputs and likely effect 
of the price policy on the rest of the economy, 
particularly the oost of living, level of wages 
and industrial cost strtJctore. Therefore, 
agricultural prices are not(unremunerative. 

(b) and (c) . Do not arise. 

R habilitation of War Widows 

576. SHRI KRISHNA SINGH: 
SHRI HARIHAR SOREN: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) ~he estimated number of war widows 
in different States and Union Territories; 

(b) the number of widows and their 
dependents who are without proper means 
of livelihood and without an earning hand ; 
and 

(c) the details of the schemes to reha-
bilitate these families? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 

( 

OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) As per information available the 
estimated number of war widows of 1962. 
1965 and 1971 operations residing in differ-
ent States and Union Territories i 7.550. 
State-wise details are given in the Statement 
below. 

. (b) As on 1 st January 1989, 2016 de-
p8~d8nts were registered for employment 
with the Director General Employment and 
Training for employment under Priority itA 
category. 

(c) In addition to the facility relating to 
compassionate employment in suitable 
Group 'e' and Group '0' civil posts subject 
fuffilment of standards prescribed for the 
post, war widows are entitled to the following 
benefits:-

(a) Liberalised Pensionary Award. 

(b) Priority in the matter of allotment 
of Oil Product Agencies against 
reserved quota. 

(c) Priority IIA for employment In 
Group C and D posts filled 
through Employment Ex-
changes. 

(d) Complete exemption from tuition 
and other fee for children upto 
and inclusive of the first degree 
course. 

(e) War widows can also avail of 
new self-employment schemes, 
SEMFEX-I and SEMFEX-II to 
set up small scale industries, 
transport service and also ven-
tures in the farm sector etc. 

(f) Travel concession e.g. 75% 

concession in 2nd Class Rail-
way Fare with effect from 1.4. 
1987. 

Other ' schemes for seff-employment 
include Jai Jawan Stalls/Kiosks, Mother 
OairylD.M.S. Milk Booths, vending and c -
tering contracts at the Railway platform • 
allotment of army surplus vehlcl s and trac-
tors, ag~ncy for Unit Trust of India and lPG, 
transportation as and when available. ' . 

The Stage Government hav al ex-
tended facilities/concession Uk grant of 
plots of land, houseslhous ite , oan for 
house building, ex-gratia grant, fre bu 
travel facility etc. The nature and qu ntu Of 
concession van s from Stat 0 ~.ft .... 
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STATEMENT 

Number of war Widows (1962,1965 and 1971 Operations) Stat9wis9 detail 

Name of Stats/U. Ts. No. of war widows 

1 2 

1. Andhra Pradesh 77 

2. Assam 6 

3. Arunachal Pradesh NA 

4. Bihar 381 

5. Goa 6 

6. Gujarat 3 

7. Haryana 980 

8. Himachal Pradesh 508 

9. Jammu and Kashmir 407 

10. Karnataka 68 

11. Kerala 204 

12. Madhya Pradesh 122 

13. Maharashtra 542 

14. Manipur 2 

15. MeghaJaya 1 

16. Mizoram 7 

17. gafand 

18. Ori 23 

1 . Punjab 1546 

20. Raja han 574 
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21. Sikkim 

22. Tamilnadu 

23. Tripura 

24. Uttar Pradesh 

25. West Bengal 

Union Territories 

26. Andamand & Nicobar 

27. Daman & Diu 

28. Chandigarh 

29. Delhi 

30. Pondicherry 

Total 

Figures are provisional 

Babrl Ma Jld Issue 

577. SHRI SYEO SHAHABUDDIN: Will 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) the progress made in his negotia-
tions with the Babri Masjid Movement Coor-
dination Committee and the Vishwa Hindu 
Parishad for a negotiated settlement of the 
Ayodhya dispute over Babri Masjid in pursu-
ance of his announcem nt of 30 July, 1988; 

(b) the decision taken by,Governmepf 
on accelerating the judicial process in case 
negotiations have failed to find common 
ground for ettiem nt; 

(c) the modalities of the adjudication as 
agreed to and conveyed to the State Gov-

2 

1 

171 

2 

1727 

110 

NA 

6 

16 

NA 

7550 

ernment ; and 

. \ 
(d) the steps taken by the Union arid 

State Governments to stop the propos d 
demolition of the Babri Masjid and the Hindu 
Manch being organised for the purpose by 
the VHP? 

lHE MINISTER OF STAT IN TH 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIO SAD I -
ISTER OF STATE I THE I ISTRY 0 
HOME AFFAIRS (SHRI P. CHIDA B .. 
RAM): (a) to (c). In the absenc of n 
common ground for ttl men, th Un· n 
Govemment has advi ad th Stat Gov rn-
m ntofU.P. to ex dit h I galproc for 
adjudicafon of the d put byth H h Court. 
Th Stat Governmen has movedt H h 
Court for taking ov r J th foo ndin 
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suits pertaining to the dispute, their consoli-
dation and expeditious disposal. 

(d) The State Government has been 
requested to take all appropriate steps te 
defuse the situation and for strict enforce-
ment of law and order. 

[ Trans/ation] 

LIcence for Catering Van 

578. SHRI KALI PRASAD PANDEY: 
Will the Minister of HOME AFFAIRS be 
nleased to state: 

• 
(a) whether several persons have ap-

plied for licence for catering-van in Delhi last 
year; 

(b) if so, the number of such applica-
tions received upto 31 January, 1989, 
month-wise and the main conditions pre-
scribed for giving such licences; 

(c) whether complaints about irregulari-
ties in granting the licences have been re-
ceived· 

(d) if sO,whether any enquiry has been 
conducted in the matter; and 

(e) if so, the details thereof and action 
taken against the officials found guilty? 

THE MINIS I t::R OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) Yes, Sir. 

(b) 20 application wererec iv dbythe 
Municipal Corporation of 0 Ihi during the 
period 1-4-1988 to 31.1.1989. A tatement 
indICating th month-wise applications re-
ceived and the conditions prescribed given 
belOw. 

No such applications was received by 
the New Delhi Municipal Committee during ~ 

this period. The conditions prescribed for 
grant of licence in the N.D.M.C. area for 
plying catering van are given in the enclosed 
statement. 

(c) No. Sir. 

(d) and (e). Do not arise. 

STATEMENT 

Heahh Department New Delhi Municipal 
Committee Town Hall, New Delhi 

Condition prescrioed for grant of 
licence for plying Catering Van in 
NOMC area by the M.O.H. !li-
cence authority. 

1: The van shall be parked at a site. 
duly approved by NOMC, traffic 
police and shall not cause ob-
struction or insanitation in any 
manner. 

2. The tope of the racks, fitted in the 
van, shall be provided with alu-
minium/stainless steel or sun-
mica sheets. 

3. Proper watei $torage arrange-
ments to ensure potable water 
supply shall be provided. 

4. The van shall be fully protected 
to ensure the safety of food from ' 
dust and flies. 

5. Proper arrangements for the 
storage and sale of cooked food 
shall be mad to the satisfactio _ 
of the edical Officer of Health 
and Ucencing Authority. 

6. Coo· nglpreparation of any type 
of food or use of necked fire shall 

, 
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not be permitted in the van. 

7. Disposable cups and plates 
shall be used for the service of 
cooked/prepared food. 

8. A swill bin of appropriate size 
shall be provided for the collec-
tion of waste. The drivers cabin 
shall be properly and safety 
separated from the main body of 
the van. 

9. Only Prepared tea, coffee, 
snacks, biscuits and carbonated 
water shall be sold through a fly 
and dust proof oounter. 

10. The source from where the 
cooked/prepared food articles 
are purc~ased ShSiIl be an ap-
proved/duly approved under 
PFA Act) Establishment. The 
name of address of such sourcel 
sources shall have to be dis-
closed. 

11. All the workers shall be medi-
cally examined and immunised 
against the. infections diseases 
from time to time. 

12. The parking site and surround-
ings shall always be kept clean 
and the van shall not be parked 
after 8 p.m. and before 8 A.M. 

13. It shall be obligatory on the part 
of licence to comply with the 
requirements of all departments 
of NOMC and Traffic Police. ~ 

14. The valid registration docu-
ments of the vehicle. 

15. An attested photostats ooPY 
N.O.C. from traffic police. 

16. To comply with all other require· 

ments as prescribed under PFA 
Act and the rules made there 
under. 

Licence Conditions for Mobile 
Catering Van (Sale of Food 
Stuffs in Mobile Van) 

1. The site where the Van is to be 
parked will be selected so as to 
avoid traffic hazard. 

2. Mobile Van will be allowed to be 
parked dnly as sites, which hav 
been approved by the Traffic 
Police authorities. 

No. cooking . of preparation of 
eatables will be carried out in the 
open. All eatables served 
through the Mobile Van will be 
prepared at approved licence 
place. 

3. Adequates arrangement for 
potable water will be made for 
the preparation of Tea and Cof-
fee. 

4. Proper arrangements for collec-
tion and storage of waster water 

f 
will have to be made till its dis-
posal at convenient place. 

5. The portion of the van used for 
preparation of Coffee, tea and 
storage of snackass etc. will b 
completely fly proof. 

6. Proper arrangement for collec-
tion waster material including 
refuse and the paper wastes will 
be made. 

7. Arrangements for hotlboiled 
water will be mad for wa hing 
and steriJisting the crockerly a d 
cutl ry. 
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8. Food hanlers attached to the 
mobile Van will be protected 
again t oommon communicable 
diseases like Cholera, typhoid 
etc. 

9. All workers will wear clean and 
neat uniforms and they will be 
periodically examined medicaly 
so as to exclude prresence of 
infection contegious diseasses. 

10. The licehce will be liable to be 
revoked at any time for non-
compliance of any of the condi-
tions of licences or infringement 
of any bye-laws, rules or regula .. 
tions made in this behalf. 

11. Minimum height of the van from 
floor of the van should not be less 
than 6 ft. 

12. The ownership of the van should 
vest in the name of licencee. 

The number of applications received 
month-wise by the MCD w. e.f. 1.4. 88 to 

31.1.89 

Months 

1 

April, 1988 

May, 1988 

June, 1988 

July 1988 

August,1988 

September. 1988 

Octo r,1988 

No. of 
application 

received 

2 

2 

2 

4 

4 

6 

2 

2 

2 

1 2 

December, 1988 2 

January, 1989 3 

Total: 29 

[English] 

Inclu Ion of Nadlala ,Gaan and 
Moulgl In Schedul d Cast LI t 

579. SHRI MOHO. AYUB KHAN: Will 
the Minister of WELFARE be pleased to 
state: 

(a) whether Government of Jammu & 
Kashmir have recommended .to the Union 
Government that Nadialas, Gaans and 
Moulgis sub castes residing in distri 
Udhampur. Dada and Rajouri of Jammu and 
Kashmir be included in the list of Scheduled 
Castes; 

(b) if so, the details thereof; and 

(c) the likely time by which these castes 
are likely to be included in Scheduled Castes 
list? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF · WELFARE (SHRIMATI 
SUMATI ORAON): (a) and (b). The informa-
tion cannot be disclosed in public interest. 

(c) No time limit can be specified since 
inclusion of any community in the lists of 
Scheduled Castes and Scheduled Tribes 
can be done only by an Act of Parliament in 
view of Articles 341 (2) and 342(2) of the 
Constitution. 

Gr nt -In-Aid to Voluntary 0 g nl -
tlon In Orl 

580. SHRt K. PRADHANI: Will the 
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Minister of WELFARE be pleased to state: 

(a) whether Government are giving 
grants -in-aid to voluntary organisations in 
the backward States; 

(b) whether such grant-in-aid is being 
given for improvement of educational and 
socia-economic conditions of Scheduled 
Castes and Scheduled Trib s; and 

(c) if so, the names of such organisa-
tions in Orissa receiving grants-in-aid and 
the total amount of grants in-aid received by 
those organisations during the last three 
years? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI 
SUMATI ORAON): (a) and (b). Yes, Sir. 

(c) There were two voluntary organisa-
tions in Orissa, namely; Ramakrishna Mis-
sion Ashrama, Puri and Thakkar Bapa 
Ashram, Nimakhandi, Dis~rict Ganjam, 
which were sanctioned grant-in-aid under 
the Central scheme of Aid to Voluntary 
OrganisatioAs for the welfare of Scheduled 
CasteslScheduled Tribes. The total amount 
of grant-in-aid given to these organisations 
during the I~st three years was Rs. 8,61 ,722. 

Inclu Ion of Tarkhan In Scheduled 
Ca Ie List 

581. PROF. NARAIN CHAND PAR-
ASHAR: Will the Minister of WELFARE be 
pleased to state: 

(a) whether any representation has 
been received by Government for adding 
the word 'Tarkhan' in the list of Scheduled 
Castes in Himachal Pradesh as this Pahari 
language word is the equivalent of Hindi 
word 'Barahi' the equivalent of word 'Lahar; 
an allied caste, stands included in the Jist ; 

(b) if so, the action taken by Govern-

ment on the demand and the Ii ely date by 
which the word 'Tarkhan' would be incfuded 
in the list; and 

(c) if not, the likely date by which any 
decision would be taken in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI 
SUMATI ORAON): (a) to (c). All the propos-
als for amendment of lists are being consid-
ered in the context of the proposed compre-
hensive revision of the lists of Scheduled 
Castes and Scheduled Tribes which can be 
done only through an Act of Parliament in 
view of Articles 341 (2) and 342 (2) of the 
Constitution . As such no time limit can, 
therefore, be specified at this stage. 

Bullets Found In IA Plan 

582. SHRI PARASRAM BHARDWAJ: 
Will the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) whether bullets had been found on 
the seat of a plane which left Delhi for 
Bombay on 22 January, 1989; and 

(b) jf so, the details and findings in this 
regard? 

THE MINISTER OF STATE OF. THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
and (b). Some bullets of ~2 bore wer recov-
ered under the seat of an Airbus aircraf 
which arrived at Bombay from Delhi on 
21.1.89 . Upon investigation, these were 
traced to a passenger who ha a licence for 
.22 bore weapon. During hou e search 
conducted by police, th concerned pa n· 
gar produced four live cartri ge and 0 
empty cartridges of .22 bore. he cartridge 
found in th aircraft and tho e r coy r 
from th passenger are bing s n to eX~rT'" 
for comparison 
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ProteCtIon to Linguistic Mlnor"1 

583. SHRI HARIHAR SOREN: Will the 
Minister of WELFARE be pleased to state: 

(a) whether Government have drawn 
up programme to safeguard the interest of 
the linguistic minorities; 

(b) if so~ the steps taken at the National 
level in this regard; and 

(c) the specific guidelines sent to the 
State Governments to protect the linguistic 
minorities living in different parts ofthecoun-
try? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFA.RE (S,HRIMATI 
SUMATI ORAON): (a) to (c). In addition to 
the Constitutional safeguards for the lin-
guistic Minorities, other safeguards agreed 
to at the National level as also the guidelines 
to protect the interests of the linguistic mi-
norities are contained in the following docu-
ments:-

(i) Memorandum of 1956 drawn up 
in consuttation with the Chief 
Ministers of the States, 

(ii) Decisions reached at the meet-
ing of the Ministerial Committee 
of the Southern Zonal Council 
held in 1959, and 

(iii) Statement issued by meeting of 
Chief Ministers of States and 
Central Ministers held In August, 
1961. 

These additional safeguards as also the 
guidelines hav be n incorporated in the 
Tw nty-fifth Report of the 0 puty Commis-
ioner for Linguistic Minoritie laid on th 

Tabla of the Hous in August, 1987. Copies 
of h Report have arso been s nt to all State 

ov rnm nt for n sary ion. 

h m und r Trlb I Sub Plan In 
har htra 

584. SHRI PRAKASH V. P ATIL: Will 
the Minister of WELFARE be pleas()d to 
state: 

(a) the schemes undertaken under 
Tribal Sub~Plan in Maharashtra to augment 
employ'ment opportunities of the tribals dur-
ing the last three years; 

(b) the results achieved so far and the 
amount spent during the last three years: 

(c) whether regular monitoring is done 
to ensure that money earmarked for this 
purpose is spent fully; and 

(d) if so, in how many cases diversion of 
funds could be traced, if any? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI 
SUMATI ORAON): (a) to (d). The informa-
tion is being collected and will be laid on the 
Table of the HOUSA,. 

Amount Earmark d for Modernisation 
of Navy 

585. SHAI SRIKANTHA DATTA 
NARASIMHARAJA WADIYAR: Will the 
Minister of DEFENCE be pleased to state: 

(a) whether Government are taking 
steps for the modernisation of Navy; and 

(b) if so, the amount earmarked in 
Seventh Plan for that purpose? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRt CHINTAMANI PANI· 
GRAHl): (a) and (b). Necessary s eps are 
being taken to modernise the Navy and the 
reqUisite fund re provided for the purpose. 
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N w Propo.sal under Indo-US YAP 

586. SHRI MURllDHAR MANE: Will 
the PRIME MINISTER be pleased to state: 

(a) whether Indo-US Joint Working 
group has initiated several new proposals on 
vaccine action programme; 

(b) if so, the details thereof; and 

(c) by when the said proposals are likely 
to be implemented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-

I ICS AND SPACE (SHRt K.R. NARAY-
ANAN): (a) to (c). Yes, Sir, under Indo-US 

, Vaccine Action Programme (VAP), 'a joint 
format for submission of research proposals 
was approved by the Joint Working Group 
and the same was circulated to about large 
number of scientists/institutions, i~cluding, 
national laboratories, medical colleges, uni-, 
versities, etc. So far about 25 joint research 
project proposals have been received on the 
Indian side and these were exam ined by the 
Apex Committee specially constituted by the 
Govt. of India for implementation of VAP. 
Four projects are under examination. Six 
projects were rejected since they were out-
side the priority identified under the VAP. 
Remaining fifteen projects have been re-
turned to the investigators for modification, 
as per instructions of the Apex Committee. 

Pradesh Council for A & Nisi d 

587. SHRI SHANTARAM NAIK: Wi" 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) wh v rn nt propose to 
make any alt - n f _9tions, pow .. 
er and constitution of the Pradesh Council 

ofthe Union Territory of Andaman & Nlcobar 
ISlands; 

(b) if so, whether GQvern ent propos 
to provide for elected ' Pradesh Council, 
specially in view of the t ct that the local self 
bodies which are in f t a lower tier of ad-
ministration are consti uted through process 
of election whereas fthe highest body till 
happens to be a nominated one; and 

(c) if so, tne d tails thereof? 

THE MINISTER OF STATE I THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF SiTATE IN TH MINISTRY OF 
HOME AFF IRp ( HRt P. CHIDAMBA-
RAM): (a) N s;k 

I I 

(b) an~i(C?'). Do not arise. 

. I 
Ii little at Imphal Airport 

588. SHRI N. TOMBI SINGH: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased,to state: 

(a) the progress made in improvement 
of prevailing fac:ilitles of catering, general, 
reserved lounges and delivery counter etc. 
at the Terminal Building, Imphal Airport; 

(b) whether night tanding facility is 
available at Imphal Airport; and 

(0) if not, the likely date by wh ch it will 
be provided? 

THE MINISTER OF STATE 0 TH 
MIN ISTRY OF CIV IL AVIATIO. AND 
TOURISM (SHRt SHIVRAJ V. PATJL): (a) 
Catering facilities have already be n pro .. 
vided in the Terminal Building a Imp 
airport. During the 8th Five Year Plan, further 
improvement at a oost of R . 2.00 erar , i 
Ii ely to 1,a en u to provid m r faci iti 
lik air-conditioning of dep rtu 0 di 
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area, provision of conveyor belts, etc. 

(b) and (c). At present, there is a ban on 
the operation of scheduled services east of 
BagdOgra after sunset. Therefore, there is 
no immediate proposal to provide night land .. 
ing facilities at Imphal airport. 

VI .It of For Ign Tourl t to Karala 

589. SHRI SURESH KURUP: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state the number of foreign 
tourists who visited Kerala during the last 
three years, year·wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): As 
per the statistics made available by the 
Government of Kerala, the total foreign tour .. 
1st visits to Kovalam, Trivandrum, Cochin 
and Thekkady during the last three years are 
as given below:-

1986 95,567 

1987 88,842 

1988 59.044 
(upto Sep .) 

Complete stati tics in respect of all the 
centres are not available from the State. 

Scheme for Sch dul d C t Sch d-
ul d Trlb In 'Andhr Pr de h 

590. SHRI MANIK REDDY: Will the 
Minister 01 WELFARE be pleased to state : 

(8) the schemes presently under im-
plementation ' in Andhra Pradesh for the 
upliftmen 01 Scheduled Castes and Sched-
uled Tribe; 

(b) the number of Sch duled C 
Schedul Tribe families benefited under the 

cheme during 1988-89; 

(c) the target set to provide different 
kinds of benefits to the Scheduled Castes/ 
Scheduled Tribes in Andhra Pradesh during 
1988-89 and 1989·1990; and 

(d) the amount earmarked therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI 
SUMATI ORAON): (a) to (d). Information is 
being collected and will be laid on the Table 
of the House. 

R laxation In Norm for Construction of 
Tourist Re orts 

591. SHRI H.G. RAMULU: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether Government have relaxed 
norms for construction of tourist resorts in 
the country; 

(b) if so, the details thereof; 

(c) the details of locations earmarked 
for the purpose, and 

(d) by when the construction of tourist 
resorts will be completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) to 
(d). The Central Department of. Tourism has 
not prescribed an~ norms for construction of 
touri resorts In the country except for se-
lected beaches where construction is per-
mitted between 500 and 200 metres of the 
high tide line subject to certain guidelines 
and safeguards. The Department neither 
identifies ndr earmarks locations for con-
truction of tourist resorts. Identification of 

tourist centres for development of tourism 
infrastructure and formulation of proposals 
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for Central financial assistance, are the re-
sponsibilities of the State Governments. 
Completion of tourism projects varies from 
State to State and project to project depend-
Ing ~pon the executing agency, size and 
location of the project. etc. 

Recommendation of Task Force on 
Electron Ics for Health Car 

592. SHRI SHANTILAL PATEL: 
SHRI S.M~ GURADDI: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the task force on electron-
ics for health care set up in August. 1988 has 
recommended the launching of a Technol-
ogy mission with a sense of excellence; 

(b) if so, whether the same has been 
accepted by the Union Government; and 

(c) the main features of the missions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT ATOMIC ENERGY. ELECTRONICS 
AND SPACE (SHRI K.R. NARAYANAN): (a) 
Y • Sir. Task Force on Electronics for 
H Care recommended institution of ;;:I 

t no gy Development Mission. 

The report of the Task Force has 
mitted and recommendations are 

'rH""I.cor co sideration of the Government. 

~ ) e main objective envisaged of the 
y Development Mission is to 
arket and establish indigenous 

s of health care programme at pri .. 
m munity and district health centres, 
te ng and R&D institutions, and technol-
ogy upgradation of specnic medical lee-
tronic equipment. 

[ Translation] 

Indo .. Pak t Ik on SI ch n Glacl r 

593. SHRJ KAMLA PRASAD RAWAT: 
Will the Minister of DEFENCE be pleased to 
state: 

(a) whether any official level talks have 
been herd between India and Pakistan on 
the question of Siachen Glacier in January-
February. 1989 and whether Pakistan ha 
agreed to India's point of view; 

(b) if so, whether there i complete 
peace now in Siachen Glacier; and ' 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) The last round of official level 
talks to discuss the Siachen issue was held 
in September. 1988 in New Deihl. No date 
has been fixed for the next round of talks. 

(b) and (c) . Specific exchange of fire in 
the area continues. 

(English] 

Annual Plan of Stat for 1989-90 

595. SHRt S.G. GHOLAP: 
SHRI BHATTAM SRIRAMA· 

MURTY: 

Will the Minister of PLANN 1Gb 
pleased to state: 

(a) the total outlay on annual plan 
approved for different States/Union Territo-
ries for the year 1989-90; and 

(b) the increas in the r plan outlay 
compared to last year? 
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THE MlNlSTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN-

N (SHAI MADHAVSINH SOLANKI): 
(a) and (b). A S atement is given below. 

Increase in outlay under Annual Plan 1989-90 - StateslUTs 

States 

1 

Andhra Pradesh 

Arunachal Pradesh 

Assam 

Bihar 

Goa 

Gujarat 

Haryana 

Himachal Pradesh 

Jammu & Kashmir 

Karnataka 

Kerala 

Madhya Pradesh 

Maharashtra 

Manipur 

I 

1988-89 
Approved 
Outlay 

2 

~250.00 

126.00 

610.00 

1600.00 

92.00 

1275.00 

600.00 

260.00 

450.00 

900.00 

500.00 

1702.00 

2430.00 

122.50 

130.00 

1989-90 
Outlay 
finally 
agreed 

3 

1300.00 

150.00 

635.00 

1800.00 

110.00 

1400.00 

676.00 

300.00 

520.00 

1040.00 

526.00 

1840.00 

2640.00 

142.00 

150.00 
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1 2 3 

Mizoram 85.00 102.00 

Nagaland 110.00 132.00 

Orissa 835.00 925.00 

Punjab 700.00* @ 

Rajasthan 710.00 795.00 

Sikkim ' 63.00 71.0C 

Tamil Nadu 1457.00 @ 

Tripura 144.00 167.00 

Uttar Pradesh 2540.00 28'00.00 
• 

West Bengal 951.00 1115.00 

Union Territories 

Andaman & Nicobar Islands 71 .00 80.00 
• 

Chandigarh 46.60 51 .50 

Dadra & Nagar Haveli 9.90 11 .06 

. Daman & Diu 12.00 12.34 

Delhi 558.00 620.00 

Lakshadweep . 17.50 21 .00 

Pondicherry 55.00 63.00 

@ Plan not yet finalised. 

• Outlay as indicated by Mfn~try of Finance . 
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Improv m nt In Air Tr Hie Servl 

596. SHRI S.M. GURADDI: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether the National Airports Au-
thority has drawn up a phased programme 
for th modernisation of air traffic service 
system; 

(b) if so, whetherthe recommendations 
ada by the Planning Group of Civil Aviation 

wer also considered in updating the air 
'traffic ervice; and 

(c) if so, the details of the recommenda-
tions ofthe Planning Group and how many of 
them have been implemented? ' 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 

nd (b). Yes, Sir. 

(c) The Plan for 1990-2000 has been 
ba ad on the recommendations of the Plan-
nin ,Group. The Plan for 1987 to 1990 has 
al 0 be n modified suitably in accordance 
with th recommendation. 

Recomm ndations imp/smsnt9d: 

(a) Air Rout s Surveillance Radar 
(ARSR) Nagpur - installed. 

(b) ASR - Guwahati, Hyderabad-
pi nned for 1989-90. 

(c) IlS compl ted - Agartala, 
Amritsar, Ahm dabad, Dibrugarh, 
Imphal, P tn . 

ItS under In taUation or p rtly 
completed - Bhopa1, J ipur. 

uckno ,V r n i. 

(d) R ma Control Air Ground VHF 

(RCAG) - 8 systems installed. 

(e) Automatic Message Switching 
System (AMSS) - 2 completed 
and order placed for 7 

, 
(1) High Intensity Runway Lights 

(HIRL) Systems - 4 installed. 

(g) Pavement strengthening of Run-
ways - 4 aerodromes completed. 

(h) Passenger Terminal - - 5 aero-
dromes completed. 

Indian Troop In Maldive 

597. SHRI T. V. CHANDRASHEKH-
ARAPPA: 

SHRI G.S. BASAVARAJU: 

Will the Minister of DEFENCE be 
pleased to state: 

• 
(a) whether the Indian troops sent to 

Maldives have returned; 

(b) the number of Indian troops still in 
Maldives; and 

(c) how long they will remain there? 

THE MINISTER OF STAlE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) to (c). Most of the Indian forces 
sent to Maldives have already been with .. 
drawn, except for a small contingent re-
tained at th pecHic request of the Govern-
m nt of Maldives. They will be brought back 
as soon as the Government of Maldives are 
atisfied about their security situation. 

nt m Ion I Conv ntion for Cr w of 
Jumbo Alrcr ft 

598. SHRt ANIL BASU: Will the Minis-
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ter of CIVIL AVIATION AND TOURISM be 
pleased to state: 

(a) the details of international conven-
tion for a set of crew in each Jumbo aircraft; 

(b) the standard set by Air India forthi 
type of aircrafts; and 

(c) whether the standard set conforms 
to the international convention? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL · AVIATION AND 
TOURISM (SHAI SHIVRAJ V. PATIL): (a) 
The number of cockpit crew and cabin crew 
to be carried on board of a passenger aircraft 
is laid down in the Flight Manual of the 
aircraft manufacturer with the concurrence 
of the regulatory authority of the country of 
manufacture. The same is reflected in the 
Certificate of Airworthiness iss~ed by the 
Director General of Civil Aviation. According 
to the stipulations, a Boeing 747 aircraft is 
operated by a flight crew of pilot, co-pilot and 
flight engineer. 

(b) Air India operate their Boeing 747 
aircraft with the following crew:-

(i) Pilot, Co-pilot, Flight Engineer. 

(ii) 19 Cabin Crew for full comple-
ment of passengers. 

(c) Yes, ~ir. 

Dev lopment of Jaugad a a Tourist 
Spot 

' 599. SHAI SOMNA TH RA TH: Will the 
Ministerof CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether Government propose to 
develop Jaugada, a historical and tourist 
important plaoe in Ganjam district. Ori sa as , 
a tour t spot; and 

(b) if so, the steps propo ed to be tak n 
in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
and (b). The Central Department of Tourism 
provides financial assistance to States for 
development of tourism infrastructure on th 
basis of specific proposals received from the 
State Governments. The Department ha 
not received any proposal from th Govem-
ment of Orissa for Central financial a sl -
tance for development of Jaugada. 

FIlling up of Po t of Dlr ctor In I SDOC 

600. SHRIMATI GEETA MUKHER-
JEE: Will the PRIME MINISTER b plea ed 
to state: 

(a) whether the Indian National Scien .. 
tific Documentation Centre (INSDOC), a 
major institute of the Council of Scientific and 
Industrial Research has been without a Di-
rector for the last two decades: and 

(b) if so, the details thereof and rea ons 
therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OOY AND MINISTER OF STATE I THE 
DEPARTMENTS OF OCEAN DEVELOP· 
MENT, ATOMIC ENERGY, EL eTRO -
ICS AND SPACE (SHAI K.R. ARAY-
ANAN): (a) and (b). The Governing Body of 
the CSIA in its meeting held on 25.11.1967 
approved the establishment of Central In . t -
tute of Scientific Information and Pu lea ion 
(CISIP) by merging Indian at onal S n .. 
tific Documentation Centre with Publicat n 
& Information Oir dorate anoth r organi -
tion of th CSIR, for th eff n 
of the com man activit; of th 
isations. After th post of Director, f 
fell vacant on 10.5.1969, po 0 Offi ron 
SpeciaJ duty Vi adv rtis fa elSIP 
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but no candidate was selected for the post. 
Subsequently the poSt of Director, INSDOC 
was also advertised for CISIP. though the 
person selected did not join. The question of 
merger of INSDOC wi~h PIO remained the 
subject matter of various Committees, in-
cluding CSIR Reyiew Committee, which 
also recommended the same in its report 
submitted on 31-12~1986. CSIR Society 
however, did not agree to this recommenda-
tion and as per its decision the·INSDOe is to 
now function as an independent unit. Ac-

~ cordlngly selection of the Director for 
INS DOe has already been made and the 
incurpbent of the post is expected to join 
shortly. A Scientist-In-Charge with powers of 
Director has been working at INSDOC all 
along these years and this arrangement in 
no way affected the normal functioning of the 
Institute. 

Indo-B ngl Conf rene 

601. SHRI V. SREENIVASA 
PRASAD: 

SHRI M.V. CHANDRA-
SEKHARA MURTHY: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Indo-Bangladesh con-
fer nee was h Id recently at Dhaka to 
strengthen measures to check border 
crimes, smuggling and trafficking drugs and 
women; 

(b) if so. th outcome ofthe conferencEl; 

(c) whether any concrat steps have 
en t ken to solve thi alarming problem; 

nd 

(d) so, the details th reot? 

J:HE MINISTER OF STATE IN THE 
INISffiY OF PERSONNEL, PUBLIC 

GRIEVANCES AND PENSIONS AND MIN-

ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) Yes, Sir. 

(b) Discussions was held from 9th to 
13th January, 1989 between Director Gen-
eral Border Security Force from Indian side 
and Director General Bangladesh Rifles on 
the Bangladesh side. Both delegations were 
assisted by a team of Senior officers drawn 
from various Departments of the two cOun-
tries. The discussions are an annual feature. 

(c) and (d). Brief details of the discus-
sions are furnished in the Statement given 
below. 

,STATEMENT 
I 

The annual border coordination m~et-
ing between the BSF and BDR was held in 
Dhaka from 9th to 13th January, ·1989. The 
Indian delegation was led by Shri H.P. Bhat-
nagar, DG, BSF and the Bangladesh dele-
gation was headed by Major General Sa-
diqur Rehman ChowdhUry, DG Bangladesh 
Rifles. Both the delegations were assisted 
by a team of senior officers not only from the 
BSF and BOR, but also from the Ministry of 
Home Affairs, Ministry of External Affairs, 
JRC and Department of Survey. The meet-
ing took place in the atmosphere of cordiality 
and friendship and free and frank discus-
sions were held. The following relevant is· 
sues were discussed in the meeting:-

(i) Illegal crossing of Bangladesh 
national into India. 

(ii) Trans-border smuggling particu-
larly drug trafficking. 

(iii) Trans-border crimes. 

(iv) Return of Chakmas refugees. 

, (v) Repair and mainte.nance of 
boundary pillars. 
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(vi) Land problems. 

Dev lopmant Board In Mahara htr 

602. DR. DATTA SAMANT: 
SHRI D.B. PATIL: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government have received 
any proposal from Maharashtra Govern .. 
ment for formation of Development Boards 
for Vidarbha, Marathawada and Konkan 
during the last six months; 

(b) if so, when the proposal was re-
ceived and the various pOints stated in the 
proposal; and 

(c) the action Government propose to 
take in this regard? 

THE MINISTER OF STATE IN THE I 

MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV): (a) and (b). A 
draft scheme for giving effect to the provi-
sions of article 371 (2) of the Constitution 
including establishment of Regional Devel-
opment Boards in Maharashtra has been 
received from the Govt. of Maharashtra_ just 
a few d~ys back. 

(c) The matter is under examination. 

o v lopm nt of Dlff r nt Places In 
Jammu and Ka hmlr a Tourist Spot 

603. SHRI JANAK RAJ GUPTA: Will 
the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) whether Government propose to 
develop Mansor and Sruinsar in Jammu, 
Tattapani, Kotranka and Tannamandi in 
Rajouri and Noorichhamb and other plac s 
in Poonch as tourist spots for promotion of 
tourism in th Jammu and Kashmir State; 
and 

(b) if so, the steps proposed for th 
development of these places? 

THE MINISTER OF STATE OF THE 
MIN ISTRY OF CIV IL AVIATION AN 0 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
and (b). The Central Department of Tourism 
provides financial assistance to State for 
development of tourism infrastructure at 
tourist centres on the basis of specific pro-
posals received from the State Govern-
ments. On the basis of a proposal received 
from the Government of Jammu and Ka-
shmir, the Department has sanctioned an 
amount of Rs. 4.54 lakhs for waysid faclli .. 
ties at Mansar. For other places, the Depart .. 
ment has not re<?eived any proposal from the 
State Government. 

Unsub tantlated Compls nt r _ c Iv d 
by Anti Dowry C II 

604. ;SHRI KAMAL CHAUDHRY: Will 
the Minister of HOME AFFAIRS be pleas d 
to state: 

(a) the number of complaints received 
by DCP Anti Dowry Cell, Delhi during the 
period 1st May, 1985 to November, 1985 
regarding dowry demand and harassment 
relating to South District of Delhi Polic ; 

(b) the number of complaints in which 
after enquiries by Anti Dowry Cell, the 
charge of dowry demand and harassment 
was not found substantiated; 

(c) whether in some of such case the 
polic have register d cases and filed chat-
lans in the court ignoring the findiog of th 
Anti Dowry Cell; and 

(d) if so, the details th reot and lh 
reasons therefor? 

THE MINISTER OF STATE J THE 
MINISTRY OF PERSON E • PUBLIC 
GRIEVA C SA OPE SIO S '0 I -
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ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) 166. 

(b) 104. 

(c) No, Sir. 

(d) Doe not aris . 

C.BJ. Inv tlg tlon In Bofor Gun 0 al 

605. DR. A.K. PATEL: Will the Minister 
of DEFENCE be pleased to state: 

(a) th talks entrusted to CBI for inves-
tigation in connection with the documents 
~ublish d by 'The Hindu' about the Howitzer 
gun de I with Bofors; anc' 

(b) th details of the findings and the 
follow .. up action tak n in this regard? 

THE MINISTER OF DEFENCE (SHRI 
K.C. PANT): (a) The following tasks were 

ntrusted to the CBI in the matt r:-

(i) To investigate the authenticity of 
documents published in The 
Hindu. 

(Ii) To establish the identities of 
r cepients of the alleged pay· 
ments. 

(iii) To ascertain whether any Indian 
r ceived ny part of these al-
leged payments and, if so, the 
services for which these pay-
ments were made. 

(Iv) To determine whether any In-
dian laws have b n violated. 

(b) Th nquiries by the CBI have not so 
far b n completed. 

Extra-Work Allo~ n 

606. SHRI RAMASHRAY PRASAD 
SINGH: Will th PRIME MINIS ER 

• 
pleased to state: 

(a) whether 'the modalities for imple" 
menting the recommendation of the Fourth 
Pay Commission about grant of extra-work 
allowance in lieu of over-time allowance 
have been worked out; 

(b) if so, the details thereof; and 

(c) if not, the reasons for such in-
ordinate delay and when the same are likelv 
to be finalised? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN· 
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) to (c). Modalities are in the proc· 
ess of finalisation. The matter required prior 
consultation with the Staff Side of the JCM 
National Council and also the Ministries/ 
Departments employing operational staff. 

Technology Parks 

607. SHRIMATI JAYANTI PATNAIK: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Department of EI c-
tronics has a proposal to create autonomou~ 
bodies for operating the 100 percent soft· 
ware export oriented Technology Parks; 

(b) if so, the places identified for the 
location of· such Technology Parks; and 

(c) the details of the steps taken to 
create the autonomous bodies for ach 
park? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL· 
OGY AND MINISTER OF STATE IN THE ... 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
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les AND SPACE (SHRI K.R. NARAY-
ANA~): (a) Yes, Sir. 

(b) Three Technology Parks are pro-
posed to be set up one each at Bhubanes-
war, Pune and Bangalore. 

(c) A committee had been set up with 
representatives from the concerned State 
Governments. Electronics & omputer Soft-
ware Export Promotion Council, and Soft-
ware Association to draw upthe draft Memo-
randum of Association with Rules & Regula-
tions for the autonomous bodies. This 
Committee has submitted the draft Memo-
randum of Association with Rules & Regula-
tions. This is being processed. 

15-Polnt Programme for Mlnorltle 

608. SHRI G.M. BANATWALLA: Will 
the Minister of WELFARE be pleased to 
state: 

(a) whether Government propose to 
give wider publicity to the 15-Point Pro-
gramme for the welfare of minorities; 

(b) if so, the steps being taken in this 
direction; and 

(c) the languages in which the publicity 
Is being and proposed to be given? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIM~TI 

SUMATI ORAON): (a) Ye ,Sir. 

(b) and (c). Sufficient number of copies 
of a Brochure in English giving details of the 
Prime Minister's 15-Point Programme for 
the Welfare of Minorities have been sent to 
all State Governments for circulation. Hindi 
and Urdu versions of the Brochur are being 
brought out soon. 

Strat gy to Curb Unproductlv Outl y 

609. SHRI VUAY N. PATIL: Will the 

Minister of PLANNING be pleas d to state: 

(a) whether Government have adopted 
any strategy to generate the r quir d r9~ 
sources for the plan keeping in view th 
inflationary pressure; 

(b) if so, the details thereof; 

(c) whether Government have also 
explored the possibilities of curbing unpro-
ductive outlays both in plan and non-plan 
areas; and 

(d) if so, th areas where unproductiv 
outlays can be curbed? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMtv4E IMPLEMEN· 
TATION (SHRI MADHAVSINH SOLANKI): 
(a) and (b). Yes, Sir. As already indicated in 
the Seventh Plan document, the strat gy 
includes, inter-alia, reformation and 
strengtheni.ng of the tax structure, improve-
ment in tax administration and its prop r 
enforcement to make it buoyant and respon-
sive to growth in income, formulation and 
adoption 01 an adequate expenditure policy, 
maintenance of fiscal discipline particularly 
pursuance of a non-inflationary fiscal policy 
and formulation of policy forthe public sector 
enterpris s to improve their performance 
and generation of adequate jnt rnal r -
sources. 

(c) and (d). The possibilities 01 curbin 
unproductive outlays both in Plan and non-
Plan sr are oonstantly und r r vie of 
the Governmen1. Som ofth t p cont m-
plated to curb unproductive outlay in PJan 
and non-Plan areas includ adoption of th 
syst m of Zero Based Budgeting' r vie 0 
various subsidies; prioritisation of x endi-
tur; xamin ion of ongoing programm ; 
priority in favour comletin ongoing rer 
gramme, tc. 
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In urg nt Group Op rating In North 
E t 

610 SHRI BAJU BAN RIYAN: Will the 
Minister of HOME AFFAIRS be pleased tc 
state: 

(a) the names of the insurgent groups 
operating from neighbouring states of the 
.North East region; and 

(b) the steps taken to stop the terrorist 
activities of these groups? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) The extremist groups operating in 
th North Eastern Region are: (i) National 
Socialist Council of Nagaland (NSCN) (Ii) 
Meitei Extremist Organisations namely 
People's Liberation Army (PLA), People's 
Revolutionary Party of Kangleipak (PRE-
PAK), United National Liberation Front 
(UNLF), Kangleipak Communist Party 
(KCP) and their allied bodies and (iii) United 
Liberation Front of Assam (ULFA). They 
either operate or get inspiration and assis-
tane from across the border. 

(b) Meitei extremist organisations viz. 
People's Liberation Army, People's Revolu-
tionary Party of Kangleipak etc., in Manipur 
have been geclarea as 'Unlawful associa-

.. ~ . 1 

tions' under th Unlawful Activities (Preven-
tion) Act, 1967. The entire state of Mnipur 
has been declared as 'disturbed area'. In 
additIon, a 5 km belt along the Indo-Burma 
border in Nagaland and Arunachal Pradesh 
has also been declared as 'disturb d area'. 
Arr ngements for better coordination be-

en ditf rent agencies involved in the 
op rations against th extremists have been 
mad . A close watch is being maintained on 
th .activiti of v riou extr mist org nisa-
lions op rating in the N.E. region. 

Additional flight to agpur 

611. SHRI BANWARI LAL PUROHIT: 
Will the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) whether Government propose to 
provide additional flights to Nagpur; 

(b) whether the state Government of 
Maharashtra has also urged Union Govern-
ment to provide additional flight to Nagpur; 
and 

(c) if so, the reaction of the Union 
Government thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF .CIVIL · AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) to 
(c) . Indian Airlines is facing acute capacity 
constraint due to recent accidents and inci-
dents and arrival of leased aircraft later than 
planned. 

Indian Airlines, therefore, has had to 
reduce the frequency of the Bombay/ 
Nagpur/Bombay/daily Boeing 737 services 
to six days a week. However, keeping in view 
the request of the Maharashtra Govern-
ment, the frequency of this service has been 
restored with effect from the 9th of Decem-
ber, 1988. There is at present no proposal to 
provide additional flights to Nagpur. 

Deployment of Army In J & K 

612. SHRt UTTAM RATHOD: Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether army was deployed to curb 
recent disturbances and to maintain law and 
order in J&K; and 

(b) if so, the details thereof? 

THE MINISTER OF HOME AFFAIRS 
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(S. BUTA SINGH): (a) and (b). T e Army 
was deployed from 13.1.1989 to 2.2.1989 
for aid to civil authorities for maintenance of 
law and order in Jammu, Udhampur, 
Akhnoor, Samba, Kathua. Poonch and 
Doda of Jammu and Kashmir. 

From 13.2.1989 to 19.2.1989 Army was 
also kept as standby in some parts of 
Srinagar, BaramulJa and Anantnag. 

Survey conducted In Tamil Nadu for 
Ocean Development 

613. SHRI P.R.S. VENKATESAN: Will 
the PRIME MINISTER be pleased to state: 

(a) whether any survey has been con-
ducted in Tamil Nadu Goast for ocean devel-
opment: 

(b) if so, the details thereof; 

(c) whether Government propose to 
implement ocean development projects in 

Tamil Naau; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY: ELECTRON,,· 
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): (a) Yes, Sir. 

(b) For conducting the survey along the 
Tamil Nadu Coast the Department of Ocean 
Development deployed sophisticated 
oceanographic research vessels like Sagar 
Sampada and Sagar Kanya. The survey has 
yielded useful information in regard to living 
and non-living resources. 

(c) Yes, Sir. 

(d) The details of the Projects are given 
in the Statement below. 

STATEMENT 

51. No. Institutes executing the project 

.1 2 

1. Indian Institute of Technology, 
Madras 

2. Indian Institute of Technology, 
Madras 

3. Department of Ancient Industries, 
Tamil University 

4. -do-' 

5. Indian Institute of Technology, 
Madras 

Project titles 

3 

Study of Wave Climate, Wave 
Regulation and Power. 

Computer Software Development 
for processing Ocean Wave data 
for N.R.S.A. at LI.T., Madras. 

Marine Underwater Archa ofogical 
survey work. 

Beach Placer Mineral Exploration 
along coast between M ndapam 
& Kanyakuma, 

Analysi Design 0 v lopmen( 
of Buoy Cab) Syst m . 
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1 

6. 

7. 

8. 

9. 

10. 

11. 

2 

Annamalai University 

t:3harathi Oasan University 

University of M~dras 

-do-

Annamalai Unlversit\l 

V.O. Chidambaram College, 
Tllticorin. 

[ Translation] 

E tabU hment of Hotels In China 

614. DR. CHANDRA SHEKHAR TAI-
PATHI: Will the Minister of CIVIL AVIATION 
AND TOURISM be pie;:. ' ed to state: 

(a) whether China has requested for 
Indian expertise in the pstablishment of 
hotels; and 

(b) 'if so, the details and the reaction of 
Government thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
and (b). During the Hon'ble Prime Ministers 
visit to China in December, 1988, it was 
mentioned that for closer economic coop-
eration between India and China one of the 
areas was hotel industry. The Chinese side 
not d the above and agreed to explore the 
possibility of using Indian expertise in Hotel 

3 

Effect of Environmental Pollution 
around Cuddalore Coa~ts. 

Marine Bio-Technology cynobac 
terial Biomass production and 
application. 

Phytoplankton organism of the 
Indian Ocean and connected Sea 

Microbiological Study of Madras 
Coast. 

Biological Monitoring of Heavy 
Metals in the Bay of 8engal. 

~ear Shore Seoiment Dynamics 
and Landform Evaluation in Tuti· 
corin Coastline. 

industry. As discussions took place only in 
De<.;ember, 1988, no developments in the 
matter have so far taken place. 

[Eng/ish) 

Threat to Indian Naval Training Vessels 
from Micro-Organisms In Chilka Lake 

615. SHRI PRATAPRAO B. 
BHOSALE: Will the Minister of DEFENCE 
be pleased to state: 

(a) whether it is a fact that the presence 
of micro-organisms in the Chilka lake waters 
on the east coast of the Bay of Bengal has 
been posing a threat to the vessels of Indian 
Naval Training Centre; and 

(b) i1so, thestepsGovernmentpropose 
to take in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION & SUPPLIES IN THE MINISTRY OF 
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DEFENCE (SHRI CHINTAMANI PANI· 
GRAHl): (a) and (b). Micro-organisms are 
normally pres~nt in tropical waters. The 
vessels ~re adequately protected through 
periodic ooating of the hull. 

[ Translation] 

Pen Ion to Freedom Fighters of Bihar 

616. SHRI SARFARAZ AHMAD: Wiil 
~he Minister of HOME AFFAIR~ hA pleased 
to state: 

(a) the number of freedom Tlgmers from 
'Sinar who have not been sanctioned free-
dom fighters pension even after the receipt 
of the recommendation from the State Gov-
ernme"t · 

. 
'(b) 'the n,umber oft hose freedom fighter, 

whose pe'n~io'n was discontinued on receipt , 
of some complaints butthe recommendation 
to restore tfie 'Pet'\siOn ,has been rec&iV9g 
from the State Govern~rit· 

(c) the time by which 'th~y will get the 
pension; and 

(d) the reasons for delay in granting 
them pension? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV): (a) As on 
21.2.1989 State Governmant recommenda-
tions pending for action - 738. 

(b) State Government recommenda-
tions for restoration of pension pending for 
action - '6. 

(c) The cases are receiving attention. It 
is not possible to indicate any definite time 
limit. Effort is being made to dispose of them 
quickly. 

(d) State Government r ports have 
been sent late. 

[English] 

Ch ng In Service Condition of Doctor 
of Army Medical Corp 

617. SHRI MAHENDRA SINGH: Will 
the Minister of DEFENCE be pleased to 
state: 

(a) the details regarding the initial rank, 
initial starting pay and the numberof years of 
service required for the first promotion prior 
to and after 1987 in the case of doctors of 
Army Medical Corps: 

(b) the reasons for the change' in these 
aspects of their service conditions; and 

(c) whether Government propose to 
restore the pre-1988 position with regard to 
their starting salary, rank and promot n 
period? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) and (b). The service condition 
and pay structures of doctors in the Army 
Medical Corps were changed effective from 
1.1.86 pursuant to the recommenda ions 
made by the Fourth Pay CommiSsion, and 
the Cadre Review of the Corps finalised in 
1985. Induction into the Army Medical Corps 
in done at the level of Lieutenant and Cap-
tain. In case of Lieutenant, promotion to th 
rank of Captain is on compl tion of the 
stipulated period of Intern hip. 

The details of initial startin pay and th 
number of years of rvic r ir for h 
first promotion i a under:-



103 Written Answers FEBRUARY 27. 1989 Written AnswelS 104 

Rank Initial starting pay 

Prior to After 
1986 1986 

Lt 900 2600 

Captain 1150 2700 

Major 1520 3400 

(c) No. Sir. 

[ Trans/ation] 

R fuga from Bangladesh 

618. SHRI JAGDISH AWASTHI: 
SHRI ANANTA PRASAD 

SETHI: 
SHAI SRIKANTHA DATTA 

NARAS 1M HARAJ,l! 
WADIYAR: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) total number of Bangladeshi refu-
gees of minority communities in the country 
till 31st January. 1989; 

(b) whether some ne~otiations have 
taken place with Bangladesh Government 
for their repatriation; and 

(c) if so, the outcome thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN OeV): (a) 44584 refu-
gees from Bangladesh were staying in the 
country son 31.1.1989. 

(b) and (c). Governm nt have been in 

Years of service rsquired 
for first promotion 

Prior to After 
4.4.85 4.4.85 

On completion On completion 
of internship of internship 

EntrY' (Post- Entry (Post 
internship) internship) 

6 yrs 6 yrs 

touch with the Bangladesh Government 
since the influx of refugees started in April 
1986 and have been trying to persuade that 
Government to take the necessary action to 
create conditions which would give the refu-
gees the confidence to return , 

[English] 

Annual Plan Outlays for Rajasthan 

619. SHRI VIRDHI CHANDER ·JAIN: 
Will the Ministerof PLANNING be pleased to 
state: 

(a) the total outlay for the annual plans 
of Rajasthan during 1987-88 and 1988-89; 

(b) whether these outlays were fully 
utilized; if not, the reasons thereof; 

(c) the outlay fixed for 1989-90; and 

(d) whether necessary funds tor provid-
Ing drinking water for. problem villages of the 
States which have no such facilities so far 
and for generaHng additional power have 
been earmarked in the outlay of the State for 
1989-90 and if so, the details thereof? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRI MADHAV INH SOLANKI): 

, 
... 
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(a) and (b). The outlays approved for 
Rajasthan's annual plan 1987-88 and 1988· 
89 were Rs. 645 crores and A . 710 crores 
respectively. The actual expenditure as 
reported by the State Govt. was Rs. 644.84 
crores for the year 1987-88. The expendi-
ture figures for 1988-89 would be available 
after the financial year is over. 

(c) and (d). The outlay agreed for 1989-
\ 

90 is Rs. 795 crores. The sectoral break up 
will be finalised in due course in consultation 
with the State Government. 

Flight fron, Belgaum 

620. SHRI V.S. KRISHNA IYER: Will 
the Minister of CIVIL AVIATION AND . 
TOURISM be pleased to state: 

(a) whether a regular flight from Banga-
lore to Belgaum was cancelled; 

(b) if so, when and the reasons thereof; 

(C) wnether there is great demand for 
re-introducing flights connecting Belgaum 
with Bangalore, Goa ar.d Bombay; and 

(d) if so, the action proposed to be taken 
Y VI. to meet the demand? 

MINISTER OF STATE OF THE 
Y OF CIVIL AVIATION AND 

h-6L.O.,.1 M (SHRI SHIVRAJ V. PATIL): (a) 
and f ). Belgaum airport is at present used 
f r u rap operations. Indian Airlines is 

ess of handing over turbo-prop 
air it 0 Vayudoot. With the few HS-74B 
aite' ft fn its fleet, Indian Airlines is not in a 
po.)i\ion 0 maintain the airlink between 
B um nd Bangalore. 

(C) No, Sir. Indian Airlines is, however~ 
operating a daily HS-748 service between 
Bombay and 8elgaum. 

(d) Does not arise. 

Indo·Fr nch Accord In .Blo chnology 

621. DR. KRUPASINDHU BHOI: 
SHRI R.M. SHOVE: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether Government have signed 
accords with France in the field of biotech-
nology, vaocinology and biomedical sci .. 
ence; 

(b) if so, the details thereof; 

(C) the new areas identified for collabo-
ration with France; and 

(d) whether any cv,laboration is pro-
posed to be made in the field of Satellite 
communication? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON· 
ICS AND SPACE (SHAI K.R. NARAY· 
ANAN): (a) Yes, Sir. 

(b) and (c). Replies are given in th 
Statement below. 

~d) No, Sir. 

STATEMENT 

b. The following Agreeme:.Vmemo-, 
randum of Understandin "av 
been signed between India and 
France: 

(i) UAgreement be w n India 
and Franc for Scientific nd 
Technical Coop ra ion in S'o 
t chnology si n d by the Mini -
tar of S ate for Scienc and 
Technology, Govt. of India and 
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the Minister for Research and 
Technology. Govt. of Fran~. on 
February 1. 1989 in New Ihi. 

(ii) "Memorandum of n r-
standing between the Indian 
Council of Medical Research 
(leMR) and Institut National de 
la Sante et de la Recherche 
Medicale (INSEAM) on Coop-
eration for Research in Biomedi-
cal Sciences" signed by the Di-
rector General, ICMrl on tne 
Indian side and the Director 
General, INSERM on the French 
side. on February 1 , 1989 in New 
Delhi. 

c. (i) Through the Agreement at (i), 
the two countries have agreed to 
promote scientific and technical 
cooperation in the field of bio-
technology related to human 
health among their scientific and 
technical institutes, especially 
those dealing with the improve-
ment of preventive vaccines 
against communicable dis-
eases, diagn.ostics and other 
ic:nmunologi~als ana biologicals. 
The Agreement also provides for 
exchange of scientists, research 
scholars and technologists for 
the implementation of projects 
arising out of the Agreement and 
also transfer of technologies in 
the areas of Biotechnology of 
mutual interest. 

(ii) The Memorandum of Under-
standing as at b (ii) above pro-
vides for developing cooperation 
for fertility control and human 
reproductive biology; communi-
cable and non-communicable 
diseases. virology and immunol-
ogy; ophthacmology; biomedi· 
cal engineering ; nutrition; epi-
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demiology; and public health. 
The cooperation is proposed to 
be carried out through exchange 
of scientists, technical data, 
documents and publications and 
such other forms of cooperation 
as may be jointly defined in writ-
ing by the parties. 

(iii) Besides, the following thrust 
areas heve been identified for 
being supported by Indo·Frech 
Centre for the promotion of Ad-
vanced Research (IFCPAR) 
during the period 1988-90: 

Pure and Applied ~,4'lthe
matics. 

Cellular and MOlecular 
Biology/Genetics; Ge-
netic Engineering; Bio-
technology - Applica-
tions to Medicine and 
Agronomy. 

Medical Sciences: Epi-
demiology; Immunology; 
Virology; Development of 
new vaccines and new 
drugs; Bio-medical Engi-
neering (e.e. design of 
artificial aids); etc. 

Chemistry of natural 
products with speci~1 ref-
erence to biologicafly ac-
tive compounds; Agro-
chemicals. 

Catalysis-Science and 
Engineering. 

Liquid Interface science. 

Material Science and 
Engineering - Ad-
vanced Ceramics; Com-



109 Written Answers - PHALGUNA 8f 1910 (SAKA ) Written Answers 110 

posites; Polymers; etc. 

Rare Earths. 

Astro-Physics and Radio 
Astronomy. 

Seismic Data Process-
ing. 

Remote Sensing Appli-
cations (Ground water 
prospecting; forestry; 
etc.). 

Water treatment and dis-
tribution. 

Naxalites Problem In Andhra Pradesh 

622. SHRI V. SOBHANADREES· 
WARA RAO: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether Government of Andhra 
Pradesh has requested the Union Govern-
ment to make available latest arms and other 
equipment to tackle the Naxalite menace in 
some districts of Andhra Pradesh; and 

(b) if so, the action taken in this regard 
by the Union Government? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) Yes, Sir. 

(b) Keeping in view trio demand and 
availability of weapons, adequate quantities 
of weapons have been released to Andhra 
Pradesh. 

[ Translation} 

RegUlarity in D~lhl-Gorakhpur Flights 

623. SH I ADAN PANDEY: Will the 

. 
Ministerof CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether Indian Airlines Delhi-
Lucknow-Gorakhpur air service operating 
four times a week has been curtailed to tw ce 
a week; 

(b) if so, the reasons thereof; 

(c) whether Vayudoot service from 
Gorakhpur has been discontinued, 

(d) if so, the reasons thereof and by 
what time regular service of Indian Airlines/ 
Vayudoot between Delhi-Gorakhpur will be 
provided; 

(e) if not, the reasons thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
Yes, Sir. 

(b) The frequency of flights was re-
duced due to inadequate traffic between 
Delhi and Gorakhpur and also due to the 
grounding .of one 8-737 aircraft. 

(c) to (e) . Vayudoot discontlnUQ"; its 
operations to Gorakhpur with effect from th 
28th January, 1987 due to the poor land 
factor. 

Increase in the rrequency ot air services 
to Gorakhpur by Indian Airlines and re-intro-
duction of the service by Vayudoo! will d -
pend upon adequate traHic potential and 
availability of the capacity. 

[English] 

Application for Job from Army 
Widow 

624. DR. PHULRENU GUHA: Wilt the 
Minister of DEFENCE be pleased to sta e: 
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(a) the rules for giving jobs to widows of 
soldiers and Defence employees who die on 
duty; 

(b) the number of applications for jobs 
from army widows still pending; and 

(c) the number of applications from 
army widows rejected in the last five years so 
far and the reasons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) Under the Office Memorandum 
of the Department of Personnel and Admin-
istrative Reforms No. 14024/6f77-Est(O) 
dated 31 -12-1979, it has been provided that 
for the purpose of appointment to Group C 
and 0 posts under the Central Government 
fill d through the employment exchange, 
upto 2 Members each of the families of 
defence services personnel killed in service 
or severely disabled (with over 500/0 disabil-
ity and who have become unfit for employ-
ment, disability being attributable to military 
service) whether during war time or peace 
time are given priority IIA. Such requests of 
dependents are to be registered with the Ex-
servicemen cell, Director General of Em-
ployment and Training, Ministry of Labour 
which has to provide the necessary sponsor-
ship and employment assistance. The death 
or disability has to be attributable to mil itary 
service. 

When a Government servant (including 
personnel serving in Armed Forces) dies in 
harness leaving his family in immediate 
need of assistance, when there is no other 
earning member in the family, a son/ 
daughter/near relative of the deceased is 
eligible for compassionate appointment to a 
Group IC' or '0 post against direct recruit-
ment quota. in relaxation of Employment 
Exchange/Staff Selection Commission re-
cruitm nt procedures. The death need not 

be attributable to service. The orders in this 
regard issued from time to time have been 
consolidated and issued by the Department 
of Personnel and Training in their Office 
Memorandum No. 14014/6/86-Est(D) dated 
30th June, 1987. Other main principles to be 
followed in making such compassionate 
appointments as given in these instructions 
are as follows:-

(i) The family is in immediate need . 
of assistance and there is no 
other earning member in the 
family . 

(ii) The applicant should be eligible 
and suitable for the post in all 
respects under the provisions of 
the relevant recruitment rules. 
Age limit can be relaxed, wher-
ever necessary, subject to the 
lower age limit being 18 years of 
age. The educational qualifica-
tions may be relaxed temporarily 
upto a period of two years in the 
case of appointment at the low-
est level, that is Group D or LDC 
post in exceptional circum-
stances when the condition of 
the family is very hard. If the 
applicant does not qualify in this 
period, his/her service is liable to 
be terminated . Where a widow is 
appointed to a Group 0 post, she 
will be exempted from the re-
quirement of the educational 
qualification of middle standard, 
provided the duties of the post 
can be satisfactorily performed 
without the prescribed qualifica-
tion. A widow appointed on 
compassionate grounds can 
continue in service even after re-
marriage. 

(ii i) In deserving cases, even wners 
there is an earning member in 
the family left by the deceased in 
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distress, compassionate ap-
pointment can be considered 
with the prior approval of the 
Secretary of the Department 
concerned, who should satisfy 
himself that it is justified having 
regard to the number of depend-
ents, the assets and liabilities left 
behind by the deceased Govern-
ment servant, the income of the 
earning member as also his lia-
bilities, including the fact 
whether the earning member is 
residing with the family of the 
deceased and whether he 
should not be a source of sup-
port to the other members of the 
family. 

(iv) The total reservation for Sched-
uled Castes, Scheduled Tribes, 
Physically handicapped I per-
sons and ex-servicemen, includ-
ing carry forward reserv?tion, 
together with compassionate 
appointments should notsxceed 
50% of the vacancies available 
on any particular occasion . 

(v) Belated requests for compas-
sionate appointment, where the 
death took place long ago, say 
five years or so, should be exam-
ined with great circumspection, 
as the concept of compassion-
ate appointment is largely re-
lated to the need for immediate 
assistance to the family on the 
passing away of the Govern-
ment servant in harness. 

(vi) A selective approach may be 
adopted to providing compas-
sionate appointment to the more 
deserving. The appoint ents 
should be done in sue a way 
that persons appointed/do have 
the essential educati nat and 

technical qualifications and ex .. 
perience required for the post 
consistent with the requirement 
of maintenance of efficiency of 
administration. Besides taking 
into of efficiency of administra-
tion. Besides taking into account 
the liabilities, number of depend-
ents of the deceased Govern-
ment servant and if there are 
earning members, whether they 
are living together or separately, 
the assets also should be taken 
into account, keeping in view 
various improved benefits ac-
cruing to the family of the de-
ceased, such as under the 
Employees Insurance Scheme, 
encashment of leave, GPF bal-
ance, Life Insurance policies, 
death gratuity, family pension 
and assistance from Compas-
sionate Fund, if any. 

The responsibility of considering com-
passionate appointment to the dependents 
of Defence Service Personnel dying in har-
ness is with the Parent Unit/Corps/Director-
ate. 

(b) The numberof applications pending 
with the various formations of Army Head-
quarters for appointment on compassionate 
grounds ~ BO. 

(c) The information is not readily avail-
able. It will be collected and placed on th 
Table of the House. 

Installation of Radar at Tlrupatl 

625. SHRIMATI N.P. JHANSI 
KSHMJ: Will the PRIME MINISTER b 
pleased to state: 

(a) whether Governm nt propo 0 
instal MST radar at Tirupati in Andhr 
Pradesh; and 
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(b) if so, the details ther of? 

THE MINISTER OF S.TATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENT OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHAI K.R. NARAY-
ANAN): (a) and (b). Yes, Sir. The Meso-
spher • Stratosphere and Troposphere 
(MST) Radar Project is being located at 
Gadanki near Tlrupatl in Andhra Pradesh. 
The MST Radar Project has been taken up 
for establishing a MST Radar as a major 
national facility for atmospheric research in 
the country. The MST Radar provides high 
resolution data on atmospheric winds on a 
continuous basis, which is essential for the 
study of diff rent dynamic processes of the 

tmospher . This information helps in the 
understanding of the climatic and weather 
variation especially those due to transport of 
minor constituents, generation of gravity 
waves, cyclones, storms and monsoon cir-
culation. The estimated total cost of the 
Project is Rs. 730 lakhs with a foreign ex-
ch nge content of Rs. 155lakhs. The Project 
is jointly funded by the Department of Elec-
tronics, Defence Research and Develop-
ment Organisation, Department of Science 

nd Technology, Department of Environ-
ment, D partment of Space and the Council 
of Sci ntific and Industrial Research. 

o c ntr II tlon of EI ctronlc Indu try 

626. SHRI D.B. PATIL: Will the PRIME 
MINISTER be pleas d to state: 

(a) which item have been transferred 
from C ntrailist to the Stat Directorates of 
Industries to be approved by them from 
January, 1987 to Decemb r, 1988 in r gard 
to decentralisation of approvals for setting 
up of Electroni Industry; and 

(b) how many such approval have 
b n given for setting up Electronic Indu • 

tries by State Directorates of Industries dur-
ing the above mentioned period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHAI K.R., NARAY-
ANAN): (a) The items transfprred are: 

, Solid State Relays 

2. Analogue/digital conw~rtO,.~ 

3. Microprocessor development 
kits 

(b) As per the record available with 
Development Commissioner for Small 
Scale Industries, 4700 approvals were 
granted by State Directorates of Industries 
during the above period for all such elec-
tronic products for which approvals are 
decentralised. 

Projects und r M.E.S. Cochln 

627. PROF. K.V. THOMAS: Will the 
Minister of DEFENCE be pleased to state: 

(a) whether Government propose to 
construct houses for the Military Engineer-
ing Service personnel at Cochin; 

(b) whether well-known charitablY Insti-
tutions which are registered hospitals in 
Cochin will be approved as hospitals for 
treatment of M.E.S. personnel at Cochin; 

(c) what are the ongoing proj9ct~ IInder 
M.E.S. at Cochin; and 

(d) what are th new projects proposed 
under M.E.S. at Cochin? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
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. TION AND S~PPLIES IN THE MINISTRY 
OF DEF.ENCE (SHAI CHINTAMANI PANI-
GRAHl): (a) Four projects for the construc-
tion of married accommodation for the 
M.E.S. personnel at Cochin have been 
sanctioned. 

(b) As adequate arrangements for the 
treatment of M.E.S. personnel are already 
available in the Service Hospital at Cochin, 
provision for treatment at any private chari-
table hospital is not considered necessary. 

. (c) and (d). In addition to the 4 projects 
referred to under (a) above, 80 other works 
are being undertaken by the MES at Cochin . 

Discovery of Buildings relating to 
Mahabharata Period In DwarlcA 

628. SHRIMATI O.K. BHANDARI: Will 
the PRIME MINISTER be pleased to state: 

(a) whether during exploration in the 
Arabian . Sea under ancient port city of 
Dwarka certain massive stone buildings re-
lating to Mahabharata period have been 
discovered; 

(b) if so, the details thereof; 

(c) whether any study of these discov-
eries has since been conducted; and 

(d) if so, the details thereof, and if not, 
the reason therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K.R. NARAY· 
ANAN): (a) Yes, Sir. 

(b) The inner and outer forttfication 
walls, jetty and bastions of ' the city on the 
right bank of river Gomati and structures on 

its left have been traced. 

(c) Yes, Sir. 

(d) Two submerged in-situ wall of 
massive stone blocks assignable to 1500 
B.C. have been discovered at 8 mt water 
depth. Besides, five perforated stone an-
chors, a shipwreck, copper vessel ston 
blades and shell bangles have also been 
found. The stone anchors are reported to bE> 
of the designs of 14th and 12th century B.C . 

Separate Department for Rehabilitation 
of War-Widow and Ex-Servlc m n 

629. SHRI VISHNU MODI: Will th 
Minister of DEFENCE be pleased to state: 

(a) whether Government propose to set 
up a separate department for the rehabilita-
tion of War Widows and for the welfare of Ex· 
Servicemen, and 

(b) if so, when the same is likely to be 
constituted. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) No, sir. 

(b) Does not arise. 

Charter ervice by Vayudoot for 
For Ign Tourl t 

630. SHRI SRIBALLAV PANIGRAHI: 
Will the Minister of CIVIL AVIATION A ·0 
TOURISM be pleased to state: 

(a) whether Vayudoot has a proposal to 
set up charter service for foreign tourist 
groups; 

(b) if so, the details thereof; 

(c) the revenue earned in 1988-89from 
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the charter rviess introduced for these 
groups; and 

(d) he other measures taken by 
Vayudoot to earn more revenue? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
and (b). Vayudoot, at present, operates 
charters under 'Rent-a-Plane Scheme' and 
'Oornier Air Safari· which cater to the foreign 
tourists also. 

(c) The 'Dornler Air Safari' has given 
Vayudoot a revenue of As. 6.40 lakhs. 

(d) Vayudoot has launched the follow-
ing schemes also to increase its revenue:-

1. Himalayan Airtreck Charter 

2. Package Tours 

3. Vayudoot Ultra Fast Courier 

Vayudoot rvlc to R tnaglrl 

631. SHRI HUSSAIN DALWAI: Will the 
I 

Ministerof CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) wh n the Vayudoot service to Rat-
nagiri and Sholapur w start d; 

(b) the reasons for the suspension of 
thes ervic ·5; and 

(c) when these services ar likely to be 
r .. tarted? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
Vayudoot s arted its op r ion to Ratnagiri 

. nd Sholapur on 51211985 and 7f3/1987 
r sp ctiv Iy. 

(b) and (c). Due to shortage of aircraft 
capacity with Vayudoot the services to Rat~ 
nagiri and Sholapur could not be restored 
after the monsoon. Vayudoot has plans to 
resume operations to these stations immedi-
ately after availability of additional' aircraft 
capacity. 

UlJemployment and Underemployment 
In Rural and Urban Areas 

632. SHAI BHATTAM SRIRAMA 
MUATY: Will the Minister of PLANNING be 
pleased to state: 

(a) the latest figures of unemployment 
and underempJoyment in rural areas and 
urban areas, Statewise; 

(b) the estimated figures of backlog of 
unemployment and the new entrants into the 
labour market by the end of the Seventh plan 
and by the turn of the century; and 

(c) the latest figures OT persons below 
the poverty line and whether the norms for 
computation of such figures has been re-
vised recently and if so, the details and the 
reasons therefor? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRI MADHAVSINH SOLANKI): 
(a) The Statewise incidence of unemploy-
ment by sex and residence and by Usual 
Status, CUrrent Weekly Status and Current 
Daily Status as per the report of N.S.S.D. 
(Revised No. 341) on the latest quinquennial 
survey on mployment-unemployment dur-
ing its 38th Round (January-December, 
1983) is given in the Statement I below. 

(b) The Seventh Five Year Plan docu- . 
ment has estimated the backlog of unem-
ployment at the outset of the Seventh Plan at 
9.20 million for the age group 5+ and the 
labour force ag d 5+ to increase from 
305.40 million in M rch, 1985 to 344.78 
million in arch, 1990 and to 427.98 million 
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in March, 2000 A.D. The Seventh Plan docu-
ment also estimates that additional employ-
ment of the order of 40.36 million standard 
person years would be generated during the 
Seventh Plan and of the order of 91 million 
standard person year during 1990-20'00. 

(c) The latest estimate of persons be-
low the poverty line are available forthe year 
1983-84. Statement II showing persons 
below poverty line at All-India and State level 
is given below. The methodology fo'r compu-
tation of these figures is not revised so far. 
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P ndlng Atomic Power Plant Project 

633. SHRI MULLAPPALL Y RAMA· 
CHANDRAN: Will the PRIME MINISTER be 
pleased to state: 

(a) the P9nding pro~sals for setting up 
Atomic Power Plants that have not been 
cleared by the union government so far; and 

(b) the reasons for not clearing these 
projects? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL· 
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): (a) and (b). In the context of the 
10000 MWe Nuclear Power Profile, the 
Government have yet to take a decision 
regarding setting up of atomic power plants 
for a total capacity of about 3000 MWe. 
Many States, including Kerala, Andhra 
Pradesh, Uttar Pradesh, Punjab, Orissa, 
Gujarat, Mat\arashtra, Bihar & Haryana, 
have requested setting up of atomic power 
plants. A decision will be taken regarding 
siting of the remaining atomic power units 
after considering all relevant aspects. 

Complaint gain t Air hostesses 
of IAIAI 

634. SHRI MULLAPPALLY RAMA-
CHANDRAN: Will the Minister of CIVIL 
AVIATION AND TOURISM be pleased to 
tate: 

(a) whether some complaints of rude 
behaviour of air hostesses have been re-
ported during 1988 on Indian Airlines and Air 
India flights; 

(b) if so, the details thereof; and 

(e) th m asures adopted to ensure 
courteous behav'our on the part of air hast-
e es? . 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
and (b). During 1988, 14 complaints regard-
ing rude behaviour of airhostesses were 
received by Indian Airlines. Information in 
respect of Air India is being collected and will 
be laid on the Table of the Sabha. 

~c) Complaints received against the 
airhostesses for rude behaviour are investi· 
gated and action is taken against the guilty 
airhostesses under the rules. Besides, in-
structions have also been issued requiring 
the cabin crew to be courteous, polite and 
helpful while dealing with the passengers. 
Importance of good behaviour is empha-
sised during the initial training and also in the 
refresher training programmes. 

Creches In Government Office Prem-
Ises 

635. SHRI MULLAPPALL Y RAMA-
CHANDRAN: Will the PRIME MINISTERbe 
pleased to state: 

(a) whether his Ministry has requested 
all Ministries/Departments to set up creches 
in their respective office premises; and 

(b) if so the Ministries/Departments 
which have set up the creches so far? 

THE MINISTER OF STATE IN THE 
MINISTER OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM) : (a) Yes Sir. 

(b) None so far. 

Fire Inerd nts In Deihl 

636. SHRI MULLAPPALL Y RAMA-
CHANDRAN: Will the Minister of HOME 
AFFAIRS be pleased to state the number of 

AI 
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cases of major fire Incidents in high rise 
building reported in the capital during 1988? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN OEV): No incident of 
major fire in the high rise buildings was 
reported in 1988. . 

Ocean area given to Foreign Counule 
for Exploration of Ocean Wealth 

637. SHRI AMARSINH RATHAWA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) . whether some ocean areas are 
given to foreign countries for exploration of 
ocean wealth; 

(b) if so, the details thereof together 
with the number of cases, names of the 
foreign companies and terms and conditions 
thereof; 

(c) the steps being taken by the Union 
Government to explore ocean wealth; and 

(d) whether any experiment has been 
made recently. if so. the details thereof and 
the result achieved? 

THE MINISTER OF STATE IN THE 

MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEA OEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRt K.R. NARAY-
ANAN): (a) and (b). As far as the Department 
of Ocean Development is concerned, no 
ocean area is being explored with the help of 
any foreign country. Some contracts have 
been signed by the Oil & Natural Gas 
Commission and Oil India Ltd. with foreign 
oil companies for oil exploration, in order to 
supplement the indigenous exploration ac-
tivities. The details about the number of 
cases, names of foreign companies, terms 
and conditions thereof art) given in the State-
ment below. 

(c) Government have been exploring 
ocean wealth through its various agencies 
like the Department of Ocean Development, 
Department of Petroleum & Natural Gas, 
Department of Mines, Ministry of Agricul-
ture, Council of Scientific & Industrial Resea-
rch, central Electricity Authority, Department 
of Non-Conventional Energy Sources, etc. 

(d) As a result of R&D work on harness-
ing of wave energy from the sea, the Depart-
ment of Ocean Development has sponsored 
a pilot plant which is being set up at Vizhin-
jam which is likely to have an installed ca-
pacity of 150 KW at peak level. 

STATEMENT -
Name of foreign oil Companies with Name of block for 
",·hom contract signed which contract signed 

1 2 

" C vron International Ltd. & Texaco KG-OS-I J 

Exploration India Inc. 

2 -do- KG-OS-VII 

3. -do- P-OS·II 
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1 2 

4. -do- MN-OS-I 

6. International Petroleum (Bermuda) Ltd. KG-OS-IV 

6. BHP Petroleum (India) Inc. KK-OS-VI 

7. Shell India Production Development B.V. KK-OS-II 

8. -do- KK-OS-IV 

9. Amoco India Petroleum Co. . KG-OS-V 

The salient features of these contracts are: 

1. Foreign oil company will explore for petroleum at its own risk and cost. 

2. If there is a commercial discovery, ONGC/OIL will have the option to participate forty 
percent in development and production of the discovery. 

3. If 0 GC/Oll decides to participate, it will contribute 40% of development and 
production costs and remaining 600/0 will be borne by the foreign oil company. 

4. ONGC/Oll will be entitled to the corresponding share of oil produced for its participa-
tion. 

5. The foreign oil company's share of oil will be available to the Government at 
international market price till India reaches self-sufficiency. 

6. After recovery of 00 ts, the contractor will share petroleum with the Government on a 
sliding scale basis. Government's share of petroleum will increase as the economics 
of the project improves. 

7. Th contractor will pay tax at the rate of 500/0 on its profits. 

8. ONGC/OIL will not contribute to exploration costs but it will be associated with the 
for ign company's work right from the beginning. 

9. The entire data acquired by the foreign company will be available to ONGC/OIL. 

10. The assets acquired for permanent use in petroleum operations would become 
ONGC's/OIL's property onC9 the cost recovery for such assets is claim ad by the foreign 
oil company_ without any further payment by O!'JGC/OIL. 
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tom Po r PI nt with Soviet 

638. SHRI CHINTAMANI JENA: 
SHRI GURUDAS KAMAT: 

Will th PRIME MINISTER be pleased 
to state: 

(a) the present position of the USSR 
offer to set up Atomic Power Plan in our 
country; 

(b) by when the said proposal will be 
finalised; 

(c) the details of terms and conditions 
for establishing Atomic Power Plant with the 
help of Soviet Union; 

(d) whether any'Other foreign oountry 
has offered their assistance in regard ,to 
setting up of Atomic Power Plant in our 
country; and 

(9) if so, the details thereof and the 
action taken by Government thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT ATOMIC ENERGY. ELECTRONICS 
AND SPACE (SHRI K.R. NARAYANAN): (a) 
to (c). An inter-Governmental Agreement 
between India and USSR for Cooperation in 
construction of a nuclear power station, 
consisting of two· units each of 100 MW 
pressurised light water reactors was signed 
on November 20, 1988 and a copy of the 
agreement was laid on the Table of the 
House on November 21, 1988. Details re-
garding time schedule will be finalised in due 
course of time. 

(d) and ( ). Fr 
willingn Ie) COl_WIll:. 
nuclear pow 
terms for su 

has indicated its 
ing up of 

lIwtib::a Ho ever, 
y to be 

agreed upon. 

COmpa Ion ta Employment to Ward 
of 0 c d Empl y 

639. SHRI KAMLA PR SAD SINGH: 
Will the Minister of DEFENCE b pleased to 
state: 

(a) whether a large number of applica .. 
tions are pending in the Armed Forces 
Headquarters and the Ministry of Defence 
and in the Service Headquarters for giving 
compassionate employment to the wards of 
the deceased Government Servants; 

(b) if so, details thereof; since when are 
they pending and the reasons for delay in 
giving compassionate employment; and 

(c) the details of steps taken to clear1he 
pending applications within the next three 
months? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PA 1-
GRAHl): (a) to (c). As per instructions, a 
limited number of vacancies are reserved for 
providing employment on compassionate 
grounds to dependents of deceased govern-
ment servants dying in harness or medically 
boarded out. Due to the number of casual-
ties being large, the number of applicants is 
in excess of the available vacancies re ult-
ing in applicants having to wai for orne 
time. After screening of applications, a w it-
ing list of deserving applicant ;s prepared 
and appointmants offered as and wh n 
vacancies arise. Suitable instruction hav 
been issued to accord priority in deatin ith 
such applications. / 

Con tructlon of Y trl Iw I 
640. SHRI T. BASHE A: Will th 

ter of CIVIL AVIATIO A 0 TOURIS 
pie ad to stat : 
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<8> th nama of plac in Karala se-
ed for construction of Yatri Niwas; 

(b) th projects under construction with 
th ir estimated cost; and 

(c) the details of other proposals in this 
r . ard? 

Trivandrum . 

Qullon 

Cochin 

Trichur 

(c) The State Government has submit· 
ted another proposal for construdion of a 
Yatrl Niwas at Cannanore. The proposal is 
incomplete and the Department will take 
naces ary action for sanctionmg the finan-
cial assistance after the required informa" 
tion/documents are received from the State 
Government. 

Train d P rsonnel In Trlb I 0 v lop-
m ntSch m 

641. SHRI LAKSHMAN MALLICK: Will 
th Minister of WELFARE be pleased to 
state: 

(a) whether shortage of trained person-
nel i the greatest single factor responsible 
10 inadequate progress of the tribal devel-
opment schemes; 

(b) if so, whether any study has been 
conducted in this regard; and 

(c) if 0, the details thereof'( 

1HE DEPUlY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI 
SUMATI ORAON): (a) No, Sir, 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRt SHIVRAJ V. PATIL): (a) 
and (b). The Central Department of Tourism 
has sanctioned the following Yatri Niwases 
in Karata: 

(Rs. in lakhs) 

Amount sanctioned Amount released 

25.43 8.00 

35.35 8.00 

35.00 10.00 

29.75 7.00 

(b) and (c). Do not arise. 

Rad latlon Leakag From Tarapur 
Atomic Power Plant 

642. SHRI GURUDAS KAMAT: Will the 
PRIME MINISTER be pleased to state: 

. (a) whether thera w any radi ion 
leakage from the Tarapur Atomic Power 
Station in the first week of October, 1988; 

(b) if so, the reasons thereof; and 

(c) the effects of radiation leakage on 
the people in the vicinity of the reactor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT. ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHAt K.A. NARAY .. 
ANAN): (a) 0, Sir. 

(b) and (c). Does not arise. 

... 
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R habilitation of Ex·Servlcemen 

643. SHRI KRISHNA SINGH: Will the 
Minister of DEFENCE be pleased to state: 

(a) the number of ex-service officers 
and other ranks still to be rehabilitated; 

(b) the details of the schemes to help 
rehabilitate them; and 

(c) how many of them have been pro-
vided with suitable employment, including 
self employment, and housing facility in the 
last three years? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) The number of eX 4 servicemen 
on the live registers in the Rajya Zila Sainik 
Boards seeking employment is about 2.56 
lakhs. In addition, 3315 officers have regis-
tered their names with the Directorate Gen-
eral of Resettlement for employment assis-
tance. 

(b) A statement is given below. 

(c) The following number of ex-service· 
men is reported to have been provided 
employment (including in the private sector) 
and self-employment during the last three 
years: 

Employment 

1986 24800 

1987 19742 

1988 8460 

(Urxo June 1988) 

Self-Employment 

1986 1976 

1987 1759 

1988 3470 

In addition, 21 ex-servicemen .. run 
transport companies are operating with Coal 
India and its subsidiaries. 

Housing Facility: The provision of hou::;-
ing facility to ex-serviceman is a matt r 
under the administration of State Govern-
ments. Most of the States and Union Territo-
ries have reserved certain percentage of 
house/house sites for allotment to war wid-
ows, ex-servicemen and their dependents. 
The war widows are given priority over other 
entitled categories. 

STATEMENT 

Rehabilitai{on of Ex-Serviceman 

The various schen.as for the resettlement of 
ex-servicemen and the steps taken to im-
prove their rehabilitation are given bela :-

(i) There is reservation for ex-s rv-
icemen in recruitment to Group 
C and 0 posts in Central Gov m-
ment, Central Public Sector 
Undertakings and most of h 
State Governments. Orders 
have been issued by the Depart-
ment of Personnel and Training 
for pooling of vacancies, special 
recruitment drive t intimation of 
vacancies to Director General of 
Aa ettlamant (oGR) hr 
months in adv nc of recru~
ment, giving 30 days c ar no11Ce 
to DGR before d r rv. ion • 
and carry forward un uti Ii eel 
vacancie fo on y ar. 
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(ii) Periodic reviews are held for 
monitoring implementation of 
these orders and fuller utilisation 
of reserved vacancies. 

(iii) Training courses are organised 
in various disciplines in the 
Government and private institu-
tions to Improve the employabil-
ity of ex-serviceman so that they 
can seek jobs or take to self-
employment. The scheme 
PEXSEM ( Preparing Ex-serv-
icemen for Self Employment) 
has been introduced in 29 dis-
tricts. 

(Iv) Several States have provided for 
r servation/priority in allotment 
of industrial plots/sheds. There 
is also reservation/priority in al-
lotment of fertiliser agencies, oil 
products agencies, Mother 
Dairy/DMS Milk Booths, Fruit 
and Vegetable Shops, fair price 
shops, Jai Jawan stalls, UTI 
agencies, 3-wheeler Scooters. 
tractors and army surplus va 
hicles. 

(v) Ex-servicemen Associationl 
Camp nies are sponsored for 
taking up security service. trans-
portation of coal and oil products 
and communication services. 

(vi) Ordnance Factories give prefer-
enc for ex-servicemen enter-
prises for supply of items off 
10 d d to civil sector and for 
setting up ancillary industries. 
Ex-servicem n cooperatives 
are ncouraged for supply of 
it ms bought by the Army Pur-
chase Organisation. 

(vii) Interest subsidy is available on 
b nk .Ioans upto As 50.000/- for a 

period of 3 years for self employ-
ment ventures. Price subsidy of 
10% is available for 5 years for 
ex-servicemen units for items 
supplied to Ministry of Defence. 

(viii) The scheme Self-Employment 
for Ex-servicemen, SEMFEX-I 
has been started from 1 .4. 1987 
in coltaboration with IOBt for 
taking up small scale industries. 
transport services etc. upto a 
project cost of Rs 12 lakhs. 
Another Scheme, SEMFEX -II 
has been started from 15.1.1988 
with the help of NABARD for 
providing loans for agriculture 
and allied activities as well as for 
non-farm activities in the rural 
areas. 

Narora Atomic Power Plant 

644. SHRI KRISHNA SINGH: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the first unit of the Narora 
Atom ic Power Plant has been commis-
sioned ; 

(b) if so, when. and at what cost, and if 
not, when it is likely to be commissioned; and 

(c) the power generation capacity 
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN DE" 
PARTMENTS OF OCEAN DEVELOP-
MENT. ATOMIC ENERGY. ELECTRON-
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): (a) and (b). Unit-I of Narora Atomic 
Power Station i expected to achieve criti-
cality in March, 1989. The estimated cost for 
the two units at Narora is Rs. 532.85 crores. 

(c) The power generation capacity is 
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235 MWe (gross) per unit aggregating to a 
total of 470 MWe (gross), when both units 
are operational. 

Reports of Mlnorltie Commission and 
Linguistic Minorities 

645. SHRI SYED SHAHABUDDIN: Will 
the Minister of WELFARE be pleased to 
state: 

(a) the particulars oftha Ar.nual Reports 
of the Minorities Commission and of the 
Commissioner or Deputy Commissioner for 
Linguistic Minorities which have been sub-
mitted to Government and are under consid-
eration with the periods of coverage and the 

dates of submission; 

(b) the lavel at which they are presently 
under consideration; and 

(c) the likely date of their being tabled in 
the House with action taken on Memo-
randa? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRfMATI 
SUMATI ORAON): (a) A statement is giv n 
below. 

(b) ~n~ (c). The Reports are und r 
consideration and will be laid on the table of 
the House as early as possible. 

STATEMENT 

A. Minorities 
Commission 

B. Deputy Commissioner/ 
Commissioner for 
Linguistic 
Minorities 

Report 

5th 

6th 

7th 

8th 

9th 

26th 
(DCLM) 
27th 
(ClM) 

Manufacture of Picture Tube In 
Foreign Collaboration 

646. SHRI K. PRADHANI: Will the 
PRIME MINISTER be pleased to state: 

(a) whether any private or public sector 
undertaking has ever asked for any foreign 
collaboration or assistance for making pic-
ture tubes for the colour television sets and 

Period 

1.4.82 to 31 .3.83 

1.4.83 to 31.3.84 

1.4.84 to 31 .3.85 

1.4.85 to 31.3.86 

1.4.86 to 31.3.87 

July 85 to June 86 

July 86 -June 87 

Date of 
submission 

7.2.1985 

1.10.1985 

9.9.1987 

30.3.1983 

30.3 .1988 

9.4.87 

20.7.88 

their kits in the country itself; and 

(b) if so, the details thereof? 

THE MINISTER OF ST TE I ' THE 
MINISTRY OF SCIENCE A 0 TeCHNO -
OGY AND MINISTER OF STATE I TH 
DEPARTMENT OF OCEA DEV 0-
MENTATOMIC ERGY, ELECTRO les 
ANe-SPACE (SHRIK~R. NARAYA AN): (a) 
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and (b). Foreign collaboration has been 
sought by both public & private sector units 
to manufacture CTV picture tubes. The de-
tails are given in the Statement below. 

Ho ever, no foreign technical collaboration 
has been sought by the private or public 
sector in regard to manuf~cture of CTV kits 
in ttle country. 

SI.No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

STATEMeNT 

Details of Foreign Collaboration Approvals 'Sought in the Area of Colour Picture 
Tubes Are given below 

Name of the applicant 

MIs. JeT Electronics Ltd. 

MIs. Uptron Colour 
Picture Tubes Ltd. 

MIs. Samtel Colour Ltd. 

Shri Ragnu Sudon 

MIs. Andhra Pradesh 
Electronics Dev. Corpn 
Ltd. (APEDC) 

MIs. Jammu & Kashmir 
State Industrial Dev. 
Corpn. Ltd., (J & K SIDC) 

MIs. Rajasthan Industrial 
Investment Corpn. Ltd. 
(RIICO) 

Indo-US Sub-Commls Ion 

Name of the Collaborator 

MIs. Hitachi Ltd., 
Japan & MIs. TEE¥ Finland. 

Mis. Toshiba Corp"". 
& Mis lv1 itsubishi Corpn. 
Japan. 

MIs. Mitsubishi 
Electric Co. Ltd., Japan. 

MIs. Daewoo Electronics 
Co. Ltd. S. Korea 

MIs. Philips, Holland 

MIs. Videocolour 
S.A. France 

MIs. Polkolor, Poland 

Remarks 

Approved 

Approved 

Approvprl 

Rejected 

Rejected 

Decision not 
yet taken 

Rejected 

this variety of steel has gOFle out of produc-
tion in th United States; 

647. SHRI K. · PRADHANI: Will the 
PRIME MINIS ER be pleased to state: (b) whether U.S. Agency needs to Im-

port this type of stael from Indi~: 

(a) whether for the project under the 
ndo-United St t s Sub-Commission on 
Science and Technology. the s eel a orber 
plate being provided ra of mild steel and 

(c) if so, the details thereof; and 

(d) th reasons for going in for such 
proj s1 
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THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOp· 
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): (a) No steel absorber plates were 
purchased and sent to USA under the proj-
ect 

(b) Government is not aware. 

(c) Question does not arise. 

(d) The project is broadly in the area of 
High Energy Physics. The objective of the 
project is also to expose the scientific com-
munity to the high technology areas like high 
energy accelerators, fast electronics data 
acquisition system, cryogenics and ad-
vanced computer programme mUltiproces-
sor system. 

Family pension to Jawans who Marry 
after Retirement 

648. PROF. NARAIN CHAND PAR-
ASHAR: Will the Minister of DEFENCE b~ 
pleased to state: 

(a) whether Government have taken 
any decision to sanction family pension in 
case where the Jawans marry after retire-
ment; 

(b) if so, the details of the decision and 
the date on which it has been taken; and 

(c) if not, whether any early decision 
would be taken and the likely date thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) to (c). Government have re-
cently taken a decision to recognise mar-
riage after retirement in respect of Armed 

Forces personnel for the purpose of grant of 
ordinary family pension subiect to certain 
conditions. 

Adoption of VIII gas of Winn r of 
Gaflantry Award 

649. PROF. NARAIN CHAND PAR-
ASHAR: Will the Minister of DEFENCE be 
pleased to refer to the reply given on 5th 
August, 19S8 to Unstarred Question No. 
2247 regarding suggestion for adoption of 
villages of winners of Vicloria-Crossl Param 
Vir Chakra winners and M.V.C. award as 
Model Villages and state ; 

(a) whether the matter regarding the 
adoption. of the villages of top gallantry 
award winners as the 'Model villages' would 
be taken up again with the State Govern-
ments; 

(b) if so, whether Union Government 
would bear the cost of the development of all 
such villages as Model Villages as a gesture 
of goodwill for the brave sons of the mother-
land; and 

(c) the likely date by which the matter 
would be taken up with the State Govern-
ments on this pattern? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC .. 
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI· 
GRAHl): (a) No, Sir. 

(b) and (c). Do not arise. 

Plan Expenditure in 1987·88 

650. PROF. NARAIN CHAND PAR-
ASHAR: Will th~ Minister of PLANNING b 
pleased to state: 

(a) the figures of actual plan expendi-
ture in respect of various States/Un on Ter-
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ritories for th year 1987-88; 

(b) whether there are some States 
which have not fully utilised plan allocation 
for 1987-88 and if so, the nam as thereof; and 

(c) if so, whether any monitoring evCl,,," 
ation by the Planning Commission would be 
initiated to identify the reasons therefor and 
the likely date by which it would be done? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRI MAOHAVSINH SOLANKI): 
(a) and (b) . A Statement indicating State-
wise outlay and expenditure for the Annual 

Plan, 1987-88 is given below. It would be 
seen from this Statement that practically all 
the States havE> utilised their respective 
outlay excepting the States of Assam, Bihar, 
Karnataka, Madhya Pradesh, Orissa and 
West Bengal. 

(c) The monitoring of progress of ex-
penditure against earmarked and unear-
marked outlays is being done by the Plan-
ning Commission on the basis of quarterly 
returns received from States/Union Territo-
ries since 1986-87. Attention of the States/ 
Union Territories is drawn in respect of 
areas of considerable shortfalls. This is a 
continuous process. 

STATEMENT 

Plan Expenditure in 1987-88- States/UTs 

(Rs. Crores) 

States Revised Outlay Actual Expdr 

1 2 3 

Andhra Pradesh 1112.43 1123.21 

ArunachalPr dash 110.00 111.78 

Assam 575.00 572.40 

Bihar '1400.00 1194.84 

Goa 79.75 88.72 

Gujarat 890.51 1101.60 

Haryan 430.28 463.84 

Himachal Pradesh 235.00 276.96 

J K 387.50 405.18(9) 

Karnatakf. 769.45 702.10 

Kerala 380.60 390.43 
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1 2 3 

Madhya Pradesh 1516.11 1412.90 

Maharashtra 2100.00 2190.47 

Manipur 105.00 105.33 

Meghalaya 110.00 110.35 

Mizoram 70.00 71.66 

Nagaland 94.75 95.25 

Orissa 742.02 701.39 

Punjab 650.00· 790.32 

Rajasthan 606.00 644.84 

Sikkim 54.10 57.93 

Tamil Nadu 1250.00 1276.59 

Tripura 125.00 138.24 

Uttar Pradesh 2009.78 2214.93 

West 8engal 871 .25 782.93 

UNION TERRITORIES 

A & N Islands 48.00 43.94 

Chandigarh 44.00 43.37 

Dadra & Nagar Haveli 9.00 9 .00 

Daman & Diu 10.74 10.68 

Delhi 541.34 538.55 

Lakshadweep 16.40 15.99 

Pondicherry 47.00 46.81 

@ Anticipated Expenditure • Revision not made. outlay as indicated by 
. . 1m ry 

of Finance. 
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Inclusion of More Area In Hill Areas 
Development Programm 

Written Answers 160 

STATEMENT·I 

651. PRO. NARAIN CHAND PAR-
ASHAR: Will the Minister of PLANNING be 
pleased to refer to the reply given on 27th 
July, 1988 to the Unstarred Question No. 8 
regarding inclusion of more areas in Hill 
Areas Development Programme and state: 

Western Ghats Development Programme 
(WGDP) List of Taluks Included in the 

Western Ghats Region 

S/.No. District/Ta/uk 

1 2 

I. MAHARASHTRA 

(a) the names of 163 Talukas of Mahar-
ashtra, Kerala, Karnataka, Tamil Nadu and 
Goa which have been covered by the West-
ern Ghats Hill Areas Development Pro-

1. 

gramme; 2. 

(b) the names and other details of the 
hill areas of Orissa identified by the Expert 3. 
Group on delineation of new hill areas and 
whether they have been approved by the 4. 
National Development Council for coverage 
under Hill Areas Development Programme; 5. 
and 

6. 

(c) the annual plan outlays for 1988-89 7. 
for all the hill areas covered by the Hill Area 
Development Programme separately for 8. 
each area? 

9. 

THE MINISTER OF PLANNING AND 10. 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRI MADHAVSINH SOLANKI): 
(a) A list is given below in the Statement -I. 

11. 

(b) The release of list of new hill areas 12. 
depends on approval of the National Devel-
opment Council (NDC). The NDC has not 13. 
met since the Planning Comm ission recom-
mended (May. 1988) the neW hill areas iden- 14. 
tified by the Expert Group. 

(c) A statemen .. II is given beto . 15. 

1- Dhule 

Sakri 

Nawapur 

I/-Nasik 

8aglam 

Kalwan 

Surgana 

Dindori 

Peint 

Nasik 

Igatpuri 

Sinnar 

111-Thane 

Makhada 

Shahapur 

Murbad 

Jawahar 

Wad a 

. ' 
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1 2 1 2 

IV-Pun@ 35. Jaoli 

16. Junnar 36. Khatav 

17. Ambagaon 37. Patan 

38. Khandala 
18. Khed ,-

39. Koregaon 
19. Maval 

VII-Ratnagiri (North) 
20. Haveli 

40. Khed 
21. Mulshi 

41 Chiplum 
22. Velho 

42 Sangameshwar 
23. Bhor 

43. Rajapur 
24. Purandar 

44. Lenja 
V-Raigarl 

VIII-Ratnagiri (South) 
25. Karjat 

45. Kankawali 
26. Sudhagad 

46. Kudal 
27. Khalapur 

47. Oeogaa 
28. Mahad 

48. Sawant Wadi 
29. Roha 

49. Vabhav Wadi 
30. Poladpur 

IX-Sang/i 
31. Mangaon 

50. Shirala 
VI· Sa tara 

X .. Ko/apur 
32. Wai 

51 . Shahuwadi 
33. Mahabaleshwar 

52. Panhala Mahal 
34. Satara 

53. Karveer 
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1 2 

54 Bawada 

55. Radhanegari 

56. Bhudargad 

57. Ajara 

58. Chandgad 

59. Kagal 

60. Qadhinalaj 

X/-Ahmednagar 

61. Akala 

62. Sangamner 

11. KARNATAKA 

/- B81gaum 

1. I-fukkeri 

2. 8elgaum 

3. Khanapur 

4. ailbongul 

5. Soundat!i 

II-Dharwad 

6. Oharwad 

III-North Kannada 

7. Ankola 

8. Bhatkal 

9. 1<', ~n'\ ~ 

F BRUARY 27. 1989 

1 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19 . . 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 
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2 

Honnavar 

Sirsi 

Siddapur 

Supa 

Yallapur 

Karwar 

/V-Shimoga 

Hosangar 

Sagar 

Shikaripur 

Shimoga 

Thirthahalli 

V-Chikmagalur 

Koppa 

Sringeri 

Mudigere 

Chikmagalur 

N.B. Pura 

VI-Hassan 

Alur 

Belur 

Hassan 

Sakaleshour 
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1 2 1 2 

VII-Kannada 6. Coimbatore 

30. Belthangady 7. Avinashi 

31- Coondapur 8. Udumalpet 

32. Karkal 9. Pollachi 

33. Udipi IJI-Periyar 

34. Puttur 10. Dharapuram 

35. Sullia IV-Madura; 

VIII -Kodagu 11. PaJani 

36 Mercara 12. Kodaikanal 

37. Somwarper 13. Dindugul 

38. Virajpet 14. Penyakularr 

IX-Mysore 15. Usilamputti 

39. H.D. Kote 16. Uthammapalayam 

40. Gundlupet V. Ramanathapuram 

11/. TAM/L NADU 17. Srivilliputhur 

/- Ni/giri 18. Rajapalayam 

1. Gudalur 19. Sthur 

2. Ud hagam andalam VI-Tirune/veli 

3. Coonoor 20. Sarkarankoil 

4. Kothagiri 21. Sivagiri 

II. Coimbatore 22. Tonkasi 

5. Mettuplayam 23. Shenkotlah 
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1 2 1 2 

VI-Tirunelve/i V-Palghat 

24. Ambasam udram 11. Mannarghat 

25. Nangunori 12. Palghat 

VII-Kanniyakumari 13. Chittoor 

26. Thovala V ,- , ricfwr 

27. Vilavanoda 14. Mukundapuram 

28. Kalkulam VI/-Ernakulam 

29. Agastheeswaram 15. Kothamangalam 

IV. KERALA 16. Muvathepuzha 

1- Cannanore 17. Kunnathunad 

1. Taliparamba VIII-lciuJcJ(j 

2. Tellicherry 18. Thodupuzha 

3. Hosdurg 19. Deviculam 

II. Wynad 20. Udubanchola 

4. Mananavadi 21. Peermade -
5. Vythiri IX -Kottayam 

6. Sultan's Satary 22. Meenachil 

III-Kozhikode 23. KanjirapallY 

7. Koshimode X-Qui/on 

8. 8adagara 24. Kottarakkara \ 

9. Quilandy 25. Pathanapuram 

IV-Mafappuram 26. Pathanamthitta 

10. Ernadu 27. Kunnathur 
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X/- Trivandrum v. GOA 
1. Satari 

28. Nayyattinkara 2. Sanguem 

29. Nedumangad 3. Canacona 

STATEMENT-II 

Allocation of Special Central Assistancq (Revised) under Hill Areas Development 
Programme (HADP) in reply to part (c) of the L.S. USO. No. 651. for answer on 27.2.89 

(Rs. Crores) 

Annual Plan 19B8-89 

A. HILL AREAS IN THE STATE OF 

Assam 32.19 

Tamil Nadu 9.19 

Uttar Pradesh 150.75 

West Bengal 12.14 

Surveys and Studies 0.50 

Sub-Total (A) 204.77 

B. WESTERN GHA TS REGION (WGDP)* 

Kerala 5.11 

Maharashtra 11.39 

Tamil Nadu 6.06 

Karnataka 8.00 

oa 1.35 

urveys and Studies 0.26 

Western Ghats Sectt. 0.0 

Sub-Total (B) 32.22 
Grand Total (A+B) 236.99 

Western Ghats Development Programme 
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Alloc tlon for B ckward Ar 

652. SHRI PARASRAM ljH'ARDWAJ: 
Wmthe Minister of PLANNING be pleased to 
state: 

(a) the allocation earmarked for the 
development of the backward areas, tribal 
areas and weaker sections of the society 
during 1987-88, State-wise; and 

(b) the special scheme proposed forthe 
development of these areas/sections? 

THE MINISTER Ot:= PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRI MADHAVSINH SOLANKI): 
la) and (b). Development of the State and 
weaker sections including the backward 
areas within it is primarily the responsibility 
of the concerned State Government. In the 
State Plans there are many schemes/pro-
grammes which benefit the backward areas 
and vulnerable groups. State-wise break up 
not available. 

EI ctron Ie Un It In Orl sa 

654. SHRI HARIHAR SOREN : Will the 
PRIME MINISTER be pleased to state: 

(a) whether the number of electronics 
ut:'lits set up in Orissa are microscopic; 

(b) if so, whether Government have a 
proposal to set up some more electronic 
units in Orissa; and 

(c) the number of electronic units pro-
posed to b set up in that State during 1989-
90 together with their loeations? 

THE MINISTER OF STATE IN THE 
INISTRY OF SCIENCE AND TECHNOL-

OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRt K.R. NARAY-
ANAN): (a) Industrial Licences hay b en 

Written Answers 172 

1 electronic units, Letters of Intent 
to 30 units and 23 registrations. 

~b) and (c). Orissa is being covered 
under various activities of the Department of 
Electronics like setting up of a Software 
Technology Park and LSINLSI Design 
Centre at Bhubaneswar. Electronics Test 
and Development Centre Bhubaneswar is in 
operation. It provides test and cal.ibration 
facilities to small and medium scale elec-
tronics industry in the region. In the organi-
sed sector one unit in the field of electronics 
components is expected to come up during 
1989-90. 

Rehabilitation of Migrants in Orissa 

655. SHRI LAKSHMAN MALLICK: Will 
the Minister of HOME AFFAIRS be pleased 
to state: 

. (a) whethel Union Government have 
sought reports from the State of Orissa re-
garding the migration of fishermen f~ilies 
who were rehabilitated in the Stam; 

(b) whether some displaced families 
from East Pakistan were also rehabilitated in 
the State; 

(c) whether in the last Tew years Ille.my 
Bangladesh nationals migrated and settled 
in that State; 

(d) if so. the details regarding their 
number; and 

(e) the details regarding the financial 
assistance provided by Union Government 
in this regard? 

THE MINISTER OF STATE IN THE 
MINIST~Y OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV): (a) No, Sir. 

(b) 19, ~36 families of displaced per-
sons from former East Pakistan were settled 
in Orissa. 
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(c) There are no reports in this regard. 

(d) and (e). Does not arise. 

[Translation] 

Joint Patrolling by India and Pakistan 
on Borders 

656. SHRI BALWANT SINGH RA· 
MOOWALlA: 

SHRI DfNESH GOSWAMI: 
SHRIMATI O.K. BHANDARI: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact that a decision for 
joint security arrangements on Indo-Pak 
border had been taken during the past; 

(b) if so, whether it is also a Tact that the 
defence authorities of both the countries had 
taken a decision for undertaking joint patrol· 
ling; 

(c) if so, the progress made in this 
regard so far; and 

(d) the time by which this plan is likely to 
be implemented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) and (b). A decision for joint patrol· 
ling on Indo .. Pak border was taken in a 
meeting held at New Delhi from 14th to'1.6th 
May 1988 between delegations led by the 
Interior Secretary of Pakistan and Home 
Secretary of Government of India. 

(c) an (d). S veral meetings have 
been held n offi r of the BSF and 
the Pak Rangers 0 decide on the modalities 
.)f joint patrolling. The last such meeting was 

held on 6 February 1989 between DG BSF 
and DG Pak Rangers. Sinc no agreement 
could be reached so far, the joint patrolling 
has not yet commenced. 

[English] 

Earthquak Pos 'blUty 

657. SHRI V. KRISHNA RAO: Will the 
PRIME MINISTER be pleased to state: 

(a) whether there is a possibility of a 
major earthquake in the Northern bah of 
India in the near future according to Seimolo-
gists; and 

(b) if so, the reaction of the Government 
in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINI~TER 0 STATE IN THE 
DEPA~tMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON· 
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): (a) It Is not possible to predict 
occurrence of earthquakes with the present 
state of knowledoe. 

(b) The Question does not arise. 

Steering Committe tor PlannIng 
Industrial Export 

658. SHRI MURLlDHAR MANE: Will 
the Minister of PLANN JNG be pleased to 
state: 

(a) whether Government have se up a 
high level steering committee 1·or planning 
industrial exports during the eighth five y·ear 
plan; 

(b) if so, the 1erms of raferenc an tn 
1etails of this committee; nd 

(c) by what time the pan J is Uk . Iy to 
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submit its report? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMM IMPLEMEN-
TATION (SHRI MADHAVSINH SOLANKI): 
(a) In the context of the formulation of the 
Eighth Five Year Plan, the Planning 
Commission ha set up a high I vel steering 
Committee on industries forthe Eighth Plan. 
The Steering Committee, in its turn, has set 
up a number of Working Groups and one of 
the Groups is on Industrial Planning for 
Experts. 

.. 
(b) A copy of the order on the 

Constitution of Working Group composition 
as well as terms of reference is laid on the 
Table of the House. [Placed in Librqry See 
No. L T-7433/89] 

(c) The Working Group is expected to 
submit its report by 30.4. 1989. 

Incr a In State Annual Plar~ 

660. SHRI V. KRISHNA RAO: Will the 
Minister of PLANNING be pleased to state: 

(a) Whether the States annual plans for 
1989-90 have registered considerable in-
crease compared to 1988-89: 

(b) the percent g9 increase to the State 
of Karnataka; and 

(c) the d ·ails thereof? 

THE INISTER OF PLANNING AND 
MINIST R OF PROGRAMMES .IMPLEM-
ENT ION (SHRI MADHAVSINH 
SOLANKI): (a) Yes t Sir.. 

(b) 15.60/0. 

(c) The Annual Plan fo'r Karnataka State 
fortheyear 1988-89 is ofth orderof As. 900 
crores. The Plan for 1989-90 has been fixed 
at Rs. 1040 crores. 

Damage to .Rallway Tracks by Terror .. 
Ists in Punjab 

661. SHRI ANANTA PRASAn 
SETHI: 

SHRI E. AYYAPU REDDY: 

Will the Minister of HOME AFFAIRS be 
pleased to statp ' 

(a) the damage caused by the terrorists 
oy blowing up the Railway tracks in Punjab 
during 198B: and 

(b) the precautionary measures taken 
by Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI 
P.CHIDAMBARAM): (a) and (b). The infor-
mation is being collected and will be laid on 
the Table of the House. 

Grant of Anticipatory Ball 

662. SHRI P.M. SAYEED: Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) the names of the States in which 
there is no legal provision for granting antici-
patory bail, under the Criminal Procedurp. 
Code, 1973; and 

(b) the maiD reasons advanced by such 
States where innocent persons cannot avail 
of the facility of anticipatory hail which is 
stated to be the basic principle of the code? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUB~IC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRt P. CHIDAMBA-
RAM): (a) and (b). The requisite information 
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is being collected from the State Govern-
ment and will be laid on the Table of the 
House. 

According to information available so 
far the provision of section 438 of the Code 
of Criminal procedure, 1973 relating to an-
ticipatory bail was deleted. in its application to 
the State of Uttar Pradesh. 

The reasons given by the Government 
of Uttar Pradesh were:-

(i) The provisions was taken undue 
advantage of by accused per-
sons; 

(ii) The High Court passtlo orders in 
certain cases that the warrant of 
arrest • if issued shall not be 
executed; and 

-
(iii) The provision has given a handle 

to the undeserving persons to 
avail of anticipatory bail almost 
as a matter of routine. 

[ Translation] 

Visit of Union Minister to U.P. Districts 

663. SHRI RAJ KUMAR RAI: Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) the names of the Union Ministers 
who visited Azamgarh, Ballia, Gazipur, 
~aunath Bhanjan and Varanasi district of 
Uttar Pradesh during the past two years; 

(b) the amount spend on the visit of 
each Union Minister; and . 

(c) the amount of travelling allowance 
and daily allowances received by each 
Union Minister? 

THE MINISTER OF HOME AFFAIRS 
(S. BUTA SINGH): (a) to (c). The information 
is being collected and will be laid on the 
Table of the House. 

Rep trl tlon of Sri L nk n R tu· 
g 

664. SHRI RAJ KUMAR RAI: Will the 
Minister of HOME AFFAIRS be Dleased to 
state: 

(a) the number of Sri Lankan refugees in 
India at oresent; 

(b) the steps beinp taken to repatriate 
them; and 

(c) the time by which all the refuge9s 
iire likelv to be sent back? 

·THE MINISTER OF STATE IN THE 
MIN_ISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV): (a) 89-407 Sri 
Lankan refugees ares till in India. 

(b) and (c). As plannec. in 48 batches. 
25.065 refugees have been returned to Sri 
Lanka from 24. 12. 87 to 17.10.88 Due to 
rough sea the process of sehding back th 
refugees h~d to be stopped after 17.10.88 
About 900 refugees, who are presently 
lodged in the Mandapam camp are pro-
posed to be sent back sometime next month. 
Further repatriation of Srj Lankan refug e 
back to Sri Lanka would depend nt upon 
factors likethe availability of more regist red 
non-camp refugees and the convenience of 
the Sri Lankan Government for receiving 
them. Under the circumstances, no firm 
programme Is contemplated at present for 
sending back the remaining refuge s. 

Tran f r of SC/ST Employ 

665. SHAI RAJ KUMAR RAt: Will th 
PRIME MINISTER b pi a ed to at: 

(a) whether there is any pacific provi-
sion in the rule gOY rning th transf of 
Central Government emp oy s. regarding 
transfer of Schedule Cast and Sc ul9d 
Tribe employee and for mploye de--
dared surplus; and 



179 Written Answers FEBRUARY 27, 1989 Written Answers 180 

(b) if so. t~e details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANC S AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRt P. CHIDAMBA-
RAM): (a) and (b). Instructions have been 
i sued to the effect that Govt. servants 
should desist from any act of discrimination 
against members of SC/ST communities on 
grounds of their social origin. Instructions 
have also b en issued to the effect that the 
Staff required to be surrendered as surpluS' 
against r duced cadre strength should bG 
strictly in the reverse order of seniority in the 
cadre affected. While declaring surplus in a 
particul r grade in a cadre the Scheduled 
Castes and Scheduled Tribes candidates in 
that grade should not be included so long as 
the total number of SC/ST candidates in that 
grade has not reached the prescribed per-
oentage of reservations for SC/ST respec-
tively in the concerned grade in a cadre. 
Copies of the relevant instructions are laid 
on the Table of the House [Placed in the 
Library S99 No. LT-7434/89] 

[English] 

N w It m "Sci nc Campaign In 
Prim Mini t r' Con tltu ncy next 

onth" 

666. SHRI V. TULSIRAM: Will the 
PRIME MINISTER be pleased to state: 

(a) wheth r Government have seen a 
new item in th 'Economic Times' dated 28 
January. 1989 under heading I Science 
campaign in P.M.'s constituency next 
month-; 

(b) if so, Government's reaction 
thereon' 

(c) whether ther is some proposal 
under consideration of Government 0 intro-

duce such campaigns in Andhra Pradesh 
also; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K. R. NARAY-
ANAN): (a) Yes, Sir. 

I 

~o) A voluntary agency dedicated to 
rural development is organizing an exhibi-
tion-cum-science demonstration campaign 
in Gauriganj to motivate people in rural areas 
towards development through S & T. Several 
S & T institutions and organisations in the 
public and private sectors and taking part in 
this exhibition-cum-demonstration cam-
paign. 

(c) and (d). Government would encour-
age and assist voluntary agencies in differ-
ent parts of India for organising such pro-
grammes for extension of S & T toward rural 
developm ent. 

President's Assent to State Bills 

668. SHRI K.P. UNNIKRISHNAN: 
SHRID.B.PATIL: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of names of Bills passed 
by different State Legislatures and for-
warded, State-wise to the President of India 
for his assent under Article 201 of the 
Constitution of India, since January, 1985 , 
and dates on which they were received by 
Union Government; 

(b) cases State-wise in which assent 
wa$ given by the President and dates of 
giving such assent; 
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(c) the names of Bills, State-wise, 
where assent was delayed for more than 
three months and reasons for delay; 

(d) the names of Bills where such as-
sent has been refused. State wise and dates 
of communicating such decisions to the 
State Governments concerned; and 

(e) cases of assent pending with the 
Union Government as on 31 January. 1989? 

THE MINISTER OF HOME AFFAIRS 
(S. BUT A SINGH): (a) to (c). From 1.1.1985 
upto 31.1.1989.369 Bins passed by different 
State Legislatures were received from 
President's assent under Article 201 of the 
Constitution. State-wise details are given in 
the Statement laid on the Table of the House 
[Placed in the Library Sge No. L T-7435/89). 

(d) Assent has not been retused to any 
Bill received from 1.1.1985 upto 31.1.89. 

(e) Details are given in the Statement 
laid on the Table of the House [Placed in the 
Library 6ee No. LT .. 7435/89]. 

Compilation of Linguistic Census of 
India 

669. SHRI K.P. UNNIKRISHNAN: Wil' 

the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether linguistic census of India 
and classification of population on languagel 
religion has been compiled and completed 
after 1981 census; and 

(b) if so, dAtails of population speaking 
different languages as specified in the 
Eighth Schedule of the Constitution of India? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV): (a) The data 
based on information on language mainly 
spoken in the household and religion of the 
head of the household, collected through the 
Household Schedule of the 1981 Census 
have been compiled and published. 

(b) The numbers of speakers of iff r-
ent languages as specified in the Eighth 
Schedule of the Constitution of India, based 
on the data on language mainly spoken in 
the household collected through the House-
hold Scheduled in 1981 Census are given in 
the statement below. 

STATEMENT 

Number of Speakers by Language Mainly spoken in the Household (inclusive of 
Variants Grouped Under Each) Specified in Schedule VIII to the Constitution of India 

According to 1981 census 

Language No. of Speakers 

1 2 

1. Assamese 70,525 

2. Bengali 51,503.085 

3. Gujarati 33,189,039 
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1 2 

4. Hindi 264,189,057 

5. Kannada 26,887,837 

6. Kashmiri 3,174,684 

7. Malayalam 25,952,966 

8. Marathi 49,624,847 

9. Oriya 22,881,053 

10. Punjabi '8,588,400 

11. Sanskrit 2,946 

~2. Sindhi 1.946,278 

13. Tamil 44,730,389 

14. Telugu 54,226.227 

15. Urdu 35,323,282 

1. The figures include those in houseless households but exclude those in institutional 
households. 

2. The figures exclude Assam State as 1981 Censutl was not conducted there due to 
disturbed conditions prevailing then. 

3. The data are based on the information on language mainly spOKen In the household 
collected through the Households Schedul~ in 1981 Census. 

[ Translation] 

Exp ndltur Incurr d on IPKF 

670. SHRI BALWANT SINGH RA-
MOOWALlA: 

SHRI DINESH GOSWAMI: 

Will th Minister of DEFENCE b 
pleased to state the total expenditure in-

curred by Government on the Indian Peace 
Keeping Force in Sri Lanka upto January 
19891 

THE MINISTER OF DEFENCE (SHRI 
K.C. PANT): The additional expen~:fiture 
over and above the normal Pay & Allow-
ances, incurred on IPKF upto 31 January 
1989 is Rs. 173.79 crores. 
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[English] 

Irregularity of Flights Between Trlvan .. 
drum and Gulf Sector 

671. PROF. P.J. KURIEN: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether Government are aware of 
the irregularity of flights from Trivandrum to 
Gulf Countries causing great inconvenience 
to the passengers; 

(b) whether any memoranda have been 
received in this connection; and 

(c) if so, the details of the action taken to 
remedy the situation? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a)to 
(c). Representations have been received 
regarding cancellations of /delays to flights 
from Trivandrum. These delays/cance"a-
tions were due to agitation by a section of the 
employees. The regularity of flights has 
improved. To minimisethe inconvenience to 
passengers, Air India took all possible steps 
to bring the passengers to Bombay from 
Trivandrum and to connect to other flights. 
Passengers were also looked after by pro-
viding hotel accommodation, transport etc. 
as necessary. 

Tourism Development In Kerala 

672. PROF. P.J. KURIEN: 
SHRI SURESH KURUP: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) the details of tourism developmental 
work done in KeraJa during the las1 three 
years; 

(b) the percentage of Kerala~s potential 
utilised; 

(c) whether Government propose to 
give priority to States like Kerala In tourism 
development; 

(d) the total Central Assistance given to 
Kerala last year and during the current year; 
and 

(e) the Central assistal"ce proposed to 
be given during 1989-90? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATll): (a). 
With a view to developing tourist infrastruc-
ture in Kerala, the Central Department of 
Tourism has sanctioned financial assis-
tance to the State for various projects. These 
include Yatri Niwases, beach resorts,luxury 
cruisers, wayside amenities, equipment for 
water sport, etc. 

(b) Assessment of potential of tourist 
centres is the responsibility of the State 
Government. 

(c) The Central Department of Tourism 
provide financial assistance to State for 
development of tourism infrastructure at 
tourist centres on the basis of specific pro-
posals received from the State Govern-
ments. Financial assistance is sanction d 
subject to potential of the place, existing 
infrastructure, existing and projected tourist 
traffic, overall merits of the proposal , availa .. 
bility of funds and inter-s9 priorities. 

(d) During 1987-88 and 1988-89 so far, 
the Department has sanction d Rs 342.56 
lakhs and Rs. 166.54 lakhs r sp ctively for 
tourism projects in Kerala. 

(9) The Department does not alloe 
funds State-wise but scheme-wis. 
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R habilitation of Ex.. rvlc m n In 
Kerala 

673. PROF. P.J. KURIEN: Will the 
Minister of DEFENCE be pleased to state: 

(a) the total number of ex-servicemen in 
Kerala yet to be rehabilitated; and 

(b) the steps taken to rehabilitate them? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) The total number of ex-service-
men seeking employment as per the live 
registers of various lila Sainik Boards in 
Kerala was 32912 as at the end of Decem-
ber, 1988. 

• (b) Details of the steps taken for reha-
bilitation of the Ex-servicemen have been 
furnished in reply to Lok Sabha Unstarred 
Question No. 4370 answered on 23rd 
March, 1988. 

Freedom Fig hter Pen Ion Case from 
Kerals 

674. PROF. P.J. KURtEN: 
SHRI A. CHARLES 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the total number of freedom fighters 
from Kerala whose applications for pensions 
are pending as on 31.12.88; 

(b) whether any steps are being taken 
for speedy cI arance of these applications: 

(c) if so. the details thereof; 

(d) the number of cases disposed of in 
1988' and 

(8) the number of cases in which pen-
sion was granted? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV): (a) Only one 
application was pending as on 31.12.88 for 
want of certain clarifications from the State 
Government. 

(b) and (c). The State Government is 
being reminded periodically to expedite their 
report. 

(d) and (e). In 1988, pension has been 
sanctioned in 55 cases (including cases of 
delayed applications in which delay was 
condoned and pension sanctioned). How-
ever, no separate record has been main-
tained about the rejected cases. 

Promotion of Army Officer 

675. SHRI MOHO. MAHFOOZ ALI 
KHAN: 

SHRI HET RAM: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) the time limit, if any, fixed for promot-
ing the army officers to the next higher rank; 

(b) to what extent their promotional 
chances depend upon the confidential re-
ports by the superior officers; 

(c) whether Government have made 
any critical review of the promotional pros-
pects of the army officers; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) Thetime limitforpromotion upto 

, 
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the rank of Lt Col (time Scale) is as under:-

Lieutenant 2 years 

Captain 5 years 

Major 11 years 

Lt. Co. 21 years 

(time Scale) 

The promotion is subject to passing the 
mandatory promotion examinations by the 
officer. The promotion to the higher acting 
ranks of Col. and above is by selection. For 
promotion to the higher substantive ranks 
the following minimum service has been laid 
down: 

(i) Lt. Co. (by selection) 16 years 

(ii) Colonel 20 years 

(iii) Brigadier 23 years 

(iv) Maj. Gen .J years 

(v) Lt. Gen 28 years 

(b) The promotion to selection ranks of 
Lt. Col. and above depends upon the per-

. f rmance of the officer as depicted in the 
Annual Confidential Reports by the superior 
officers, as also upon other factors like pro-
fessional courses attended and honours and 
awards received. 

(c) and (d). Two cadre reviews have 
been carried out to improve the promotional 
prospects of the Army Officers. Review of 
promotional avenues of Army Officers is a 
continuing process. 

J Alleged Misus of C.S~ I.R. Facilitle by 
A Film Producer 

• 

676. SHRI MOHO. MAHFOOZ ALI 
KHAN: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the at entian of Govern-
ment has been drawn to a news item appear-
ing in the Indian Express dated 6 December, 
1988 regarding misuse of -the computer and 
other facilities of CSIR by a private film 
producer for production of a TV serial; 

(b) if so, the details thereof; ana 

(c) the action taken in the matter. 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON· 
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): (a) and (b) . The facilities of Lounge/ 
Lecture Hall attached to the CSIR Guest 
House (Science Centre). New Delhi, were 
permitted for shooting a part of a T.V. Serial 
on social theme. A few guest rooms were 
rented for the shooting of the film as pre-
scribed for in the guidelines for use of sucr 
facilities laid down by the Management 
Committee of CSIR Science Centre. The 
rents paid were actually higher than those 
charged from the CSIR officials and officials 
of educational/research Institutes. Similarly, 
use of Auditorium on two occasions on holi-
days had been permitted at the prescribed 
higher rates. There has been no misuse of 
any facilities of CSIR such as Computer, 
Video Camera, Cameraman, etc. as m n-
tioned in the News Item. The provision of the 
above facilities did not affect the normal 
functioning or the activities of the Science 
Centre. 

(c) Does not arise. 

Finding of th Inquiry of I Bo Ing 
era h a Ahm dabad 

677. SHRI MOHO. AHFOOZ A I 
KHA : 

SHRIMATI GEETA UKHER 
JEE: 

Will the inister of CIVIL AV T 0 
AND TOURIS b p a 0 e: 
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t 

(a) whetHer the inquiry report on the 
Indian Airlines 80 ing crash in Ahmedabad 
on Oc;tober, 19, 1988 has be n rec iv d by 
Governm nt; and 

(b) if 0 , the findings of the court of 
inquiry nd the action tak n/proposed by 
Government thereon? 

THE MINIST R OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
Yest Sir. 

(b) The report is being examined by the 
Government. 
, 

Jh rkh nd Agltatton 

678. SHRI E. AYYAPU REDDY: 
SHAIRAMASHRAYPRASAD 

SINGH: 
SHAI CHITTA MAHATA: 
SHRt AMAR ROYPRADHAN: 

Will the Minister of HOME AFFAIRS be 
pleased .to state: 

(a) whether the Jharkhand Co-ordina-
tion Committ (J.e.C) has a programme of 
Militant agitation for achieving a separate 
Jharkhand State for the Adivasis of Bihar, 
Orissa. Madhya Pradesh and West 8e'1gal; 

(b) whether the ax lite groups are 
actively ace ntuating the Jharkhand Move .. 
ment' and 

(c) if 0, th steps taken by the Union 
Government to contain the agitation? 

THE MI 1ST R OF STAT IN THE 
INISTAY OF PE SO El, PUBLIC 

GRI VANe S AND PENSIONS A 0 MIN-
1ST A OF STATE IN THE MINISTRY OF 
HOME A FAIRS (SHRI P. CHIDA BA-
RAM):( ) and (b). Report othiseffe h v . 
come to the notice of the Governm n . 

(c) Public order being a state subject 
the concerned State Governments are tak-
ing appropriate steps to maintain law and 
order and even tempo of the life of the 
community in the affected areas. The Gov-
ernment considers that such demands arise 
on account of economic imbalances and 
such imbalances in a particular state or 
region should be tackled through the mecha-
nism of planned development. The State 
Governments and the Central Ministries 
concerned have initiated action in this direc-
tion. 

Value of Property Destroyed by Naxal-
Ites and Extremists 

679. SHRI E. AYYAPU REDDY: 
SHRI RADHAKANTA DIGAL: 

Will the minister of HOME AFFAIRS be 
pleased to state: 

(a) whetherthe Naxalite movement and 
extremist groups have become very active in 
various States and whether they have ac-
quired very effective modern arms; 

(b) if so, the number of incidents of 
violence, number of people killed and the 
value of the property destroyed both belong-
ing to the Central and State Government in 
1988 and inJanuary, 1989 as a result of their 
activities; and 

(c) the number of Naxalites arrested so 
far and how many of them were subjected to 
trial for violent criminal activities during this 
period? 

THE MINISTER OF STATE IN THE 
MINIST Y OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF ' 
HOME AFFAIRS (SHRI p, CHIDAM8A-
RAM): (a) The left wing extremist groups 
hav becom very dive in some States 
not bly in Andhra Pr. desh and Bihar. In 
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Andhra Pradesh, they an;~ :,nown to have 
acquired some modern arms. 

(b) and (c). Information is being col-
lected from the State Governments and will 
be laid on the Table of the House. 

C ntral Assistance for Purchase of 
Coaches and Motor Boats for K rala 
Tourism Development Corporation 

680. SHRI VAKKOM PURUSHOTHA-
MAN: Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) whether Government of Kerala had 
forwarded a proposal for Central assistance 
for purchase of luxury coaches, mini 
coaches and motor boats for the Keral 
Tourism Development Corporation; 

(b) if so, the response of the Unior. 
Government thereto: and 

(c) the final decision taken thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
Yes, Sir. 

(b) and (c). Kerala State Tourism Devel-
opment Corporation had forwarded a pro-
posal for Central financial assistance for. 
purchase of lUxury coaches, mini·coaches 
and motor boats at an estimated cost of Rs. 
75.00 lakhs. the proposal of the Corporation 
was incomplete. 

Conference of the Minorities Commis-
sion 

681. SHRI VAKKOM PURUSHOTHA-
MAN: Will the Minister of WELFARE ba 
pleased to state: . 

(a) whether a recent Conference of the 
Minorities Oommlssion has recommended 
for a Component Plan with separate funds 
for the welfare of the minorities; 

(b) if so, the response of Government 
ihereto; and 

(c) the action being taken in this ra ard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI 
)UMATr ORAON): (a) Yes, Sir. 

(b) and (c) . There is no proposal under 
.onsideration of the Government to have a 
ieparate Component Plan for the welfare of 
,inorities. 

Increase In Freedom Fighters' Pension 

682. SHRf VAKKOM PURUSHOTHA-
MAN: Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether any decision has been 
taken on the proposal to increase the 
3mount of pension forthe Freedom Fighters; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV): (a) No, Sir 

(b) Question does not arise. 

Reconstitution of Indian Airline and 
Air India Board 

683. SHRI INDRAJIT GUPTA: 
SHRIMATI GEETA MUKHER-

JEE: 

Will the Minister of CIVIL AVIATIO 
AND TOURISM be pleased to state: 

(a) whether the experiment of involving 
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private sector p rsonn I in the management 
of public sector airlines has proved to be a 
success' 

(b) if not whetherGovernmentpropose 
to r constitute the boards of Directors of Air 
India and Indian Airlines· and 

(c) if so, th details thereof? 

THE MINISTER OF STATE OF TH 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL) : (a) 
Yes Sir. 

(b) and (c). In this respect, appropriate 
decrsion at appropriate time will be taken. 

Indo .. French Joint Venture In Nuclear 
·En rgy 

684. SHRt P.M. SAYEED: Will the 
PRIM MINISTER be pleased to state: 

(a) whether the subject regarding sup-
ply of nuclear power plants and related 
material to India was discussed with the 
Presid nt of France during his recent visit tc 
India; 

(b) if so, the details thereof; 

Cc) whe1h r Fr nch Government have 
agreed to the proposal of having ajoint in the 
ventura in th fi Id of nuclear energy; and 

Cd) if so, Government's view thereon 
and futur programme in this regard? 

THE MINIS R OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOp· 
M NT, ATOMIC NERGY, ELECTRO -
ICS AND SPACE (SHAI K.R. NARAY-

NAN): (a) No Sir. 

(b) Do s not ari e. 

(c) No, Sir. 

(d) Does not arise. 

[ Trans/ation] 

Annual Plan of U.P. for 1989-90 

686. SHRI HARISH RAWAT: Will the 
Minister of PLANN ING be pleased to state : 

(a) whether the annual plan of Uttar 
Pradesh for 1989-90 has since been final-
ised ; 

(b) if so, the total outlay, earmarked for 
the State for 1989-90, sector-wise; 

(c) whether this outlay is equal to the 
amount asked for by the State Government; 
and 

(d) if not, the reasons for reduction, if 
any? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRI MADHAVSINH SOLANKI): 
(a) and (b). Overall size'forthe Annual Plan 
1989-90 of Uttar Pradesh has been fixed at 
Rs. 2800 crores; sectorwise break-up of the 
outlays is yet to be finalised in consultation 
with the State Government. 

(c) and (d). The State Government had 
come up with a plan aggregating to As. 
3296.75 crores. This had to be pruned after 
consultation in light of the likely availability of 
resources for funding the plan. 

[English] 

Cle r nc to Sardar Sarovar Narmaoit 
Sagar Dam 

687. SHRI SAMBHAJIRAO KAKADE: 
Will the Minist rof PLANNING be pleased to 
stat : 
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(a) whether the Planning Commission 
has adopted an integrated approach to 
Sardar Sarovar Dam and Narmada Sagar 
Dam in allocating finances to these two 
projects; 

(b) if so, whetherthe Planning Commis-
sion has taken into consideration the views 
of the World Bank in this regard; 

(c) if so, the details thereof; and 

{d) the final decision taken in clearing 
these two projects? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRI MADHAVSINH SOLANKI): 
(a) Yes, Sir. 

(b) Yes, Sir. 

(c) The World Bank Group has commit· 
ted a IBRD (International Bank for Recon-
struction and Development) loan of US $ 200 
million plus IDA (International Development 
Association) credit of SDRs (Special Draw-
ing Rights) 249.20 million for the Sardar 
Sarovar Project. Narmada Sagar project is 
in the pipeline for World Bank assistance 
and no decision has yet been taken on the 
~uantum of financial assistance to be given 
by the Bank. 

(d) Planning Commission has ac-
corded investment clearance on 5.10.1988 
to the Sardar Sarovar project for its esti-
mated cost of Rs. 6406.04 crores. As re-
gards to Narmada Sagar Dam, investment 
clearance is still to be accorded by the Plan-
ning Commission. 

Air India Calendar for th year 1989 

688. SHRI SAMBHAJIRAO KAKADE: 
Will the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) whether Air India had issued Calen-
der for the year 1989 with the theme "A 
Tribute to the traditional Indian Wom n"; 

(b) whether complaints have been 
received by Air India in regard to captions of 
some of the pictures therein; 

(c) if so, the details thereof; and 

(d) the action taken or proposed in tne 
matter? 

THE MINISTER OF STA fE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) to 
(d). Complaints received mainly related to 
the caption of the picture appearing for the 
month of November, 1989. The objections 
were regarding the use of the word IOGo-
anasa" instead of IIGoan" and the description 
IIDescendants of Portugeese" etc. As soon 
as the matter was brought to the notice of Air 
India, action was taken to apologize indi-
vidually and publicly and also to withhold 
distribution of the calendar until the correc-
tive actIon is completed. 

Maharashtra Projects Pending Central 
Clearance 

689. SHRI SAMBHAJIRAO KAKADE: 
Will the Ministerof PLANNING be pleased to 
state: 

(a) the projects submitted by Govern-
ment of Maharashtra since January, 1987 till 
31 December, 1988; 

(b) which of these projects have been 
disapproved by the Planning Commission 
and about which clarifications have been 
sought from Maharashtra Government; and 

(c) the projects in respect of which 
clarification have been received from 
Maharashtra Government? 
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TH MINIS 0 PI AN liNG AN 
MINISTER 0 PROGRAMM 1M - 1 r J-
TATION (SHRI MADHAVSINH SO I\NKI): 
(a) to (c). Maharashtra Govt. h r rt. d 
that betw n January 1, 1987 to ecemb r 
31, 19881 eighteen (18) proj cts/sch m s 
were submitted by its various administrative 
departments to the administrativ minis-
tries/departments and other Central authori-
ies in the Government of India. one of 

these projects was sent to the Planning 
Commission. 

Of the eighteen projects/schemos indi-
cated by the State Government, one power 
pro] ct viz. Koyna HEP stage IV (6 x 125 
MW) was referred by Deptt. of Power/C A to 
the Planning Commission for investment 

pproval, which was given. The Koyna-
Krishna Lift Irrigation Scheme was also 
de red on 11·1·89 by the Advisory Commit-
tee subject to the State Government satisfy-
ing certain conditions, including obtaining 

orest clearance. Further action will e 
taken up for investment clearance when 
once the conditions are satisfied. 

Indo-Soviet Collaboration In Frontier 
Ar a of T chnology 

690. SHRI S.M. GURADDI: 
SHRI SHANTILAL PATEL: 
SHRI RADHAKANTA DIGAL: 

.. Will the PRIME MINISTER be pleased 
to state: 

a) whether India and USSR have set 
up saveral roups to look after possi iliti .' 

nd product-ori nted programmes in fron 
tier reas of technology r levant to bo h th 
countries ' 

(b) i so th det ils th reof; 

(c) wheth r ny 9f aments have b an 
m de in this regard; and 
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(d) if so, the details thereof? 

THE MINISTER OF STATE IN TH 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP~ 

MENT, ATOMIC ENERGY, ELECTRON~ 
les AND SPACE (SHRI K.R. NARAY-
ANAN): (a) Yes, Sir. 

(b) Specific projects nave been formu-
lated in the areas of Biotechnology anc 
Immunology, Materials Science and Tech· 
nology, Laser Science and Technology, 
Catalysis and other frontier areas of science 
and technology under an Integrated Long 
Term Programme of Scientific and Techno-
logical Cooperation between India and the 
USSR (IL TP), were signed on July 3, 1987 
by the Prime Minister with Mr. Gorbachev, 
then General Secretary of the Communist 
Party of the Soviet Union. 

(c) Yes, Sir. 

(d) Memoranda of understanding have 
been signed for technology consultancy 
cooperation between India and the USSR 
for setting up an R & D-cum-production unit 
of oral polio vaccine in Chola village of Bu-
landshahar district of UP and for setting up a 
joint centre for power metallurgy at Hydera-
bad . 

Guidelines for Controlling Tourism in 
Natlooal Parks and Sanctuaries 

691. SHRI T.V. CHAN-
DRASHEKHARAPPA: 

SHRI G.S. BASAVARAJU: 

Will the Ministar of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) whether a set of guidelines for 
controlling tourism in national parks and 
sanctuaries has been prepared and placed 
b fore the Indian Board for Wildlife for ap-
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proval; 

(b) if so, whether any Committee has 
been set up to prepare tourism management 
plans for 12 identified wildlife reserves by the 
Department of Tourism; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
Yes, Sir. 

(b) and (c). The Committee set up for 
this purpose consists of the following: 

1. Shri S.K. Roy Chairman 

2. Shri Tajveer Singh Member 

3. Shri Nirmal Ghosh Member 

4. Representatives of the 
Tourism Department. Member 

5. Shri D.S. Chavada Member 

6. Shri Mohendra Vyas Member 

7. Shri S.C. Sharma, JO(WL) Member 

8. Shri R.L. Singh, Director Member 
(Tiger Project). 

9. CWLW of the concerned StatMember 
Ex-officio. 

Recruitment to Para':Mllitary Forces 

692. SHRI SYED SHAHABUDDIN: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of persons recruited to 
CRPF, BSF, CISF, ITBP, Assam Rifles and 
National Security Guards during 1986, 1987 
and 198B. year-wi d State-wise; 

(b) the number of persons likely to be 
recruited during 1989; 

(c) whether the likely vacancies ara 
distributed among various recruitment of-
fices in proportion to the population of their 
respective zone of recruitment ; 

(d) whether Government propose' to 
establish recruiting offices in other States 
and the Union Territories in order to ensure 
more balanced recruitment to these forces 
from all over the country; and 

(e) the locations of the principal recruit-
ing offices for each force and the names of 
districts with their total population covered 
by each office? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY 0 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM) : (a) The required information in re-
spect of CRPF, BSF, CISF, ITBP and Ass m 
Rifles, is given in the statement below. NSG 
is a force composed fully of deputationists 
drawn from the Army, other Central Police 
Organisations and State Police and no direct 
recruitment is done against any vacancies. 

(b) The requisite information is as 
Under:-

Name of the Anticipated No. of 
Organisation vacancies for direct 

recruitment in 1989 

C.R.P.F. 4,320 

B.S.F. 16,000 

C.I.S.F. 7.400 

I.T.B.P. 1,700 

Assam Rifles 4,000 
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(c) to (9). The para-military forces have 
no permanent recruiting offices having any 
territorial jurisdiction. Government have no 
proposal to establi h such permanent re-
cruiting offices. Recruitment to he rank of 
Constables/Riftemen are done through 
open recruitment rallies conducted in vari-
ous parts of the oountry by special recruit-
ment teams deputed for this purpose after 
giVing due publicity through the Press, Radio 
and T.V. Any person who is otherwise eli-

gible can appear in any of the recruitment 
rallies for enlistment. However. in order to 
ensu 9 fair representation of each State/UT, 
vacancies are allotted taking Into account 
the population ratio of the States/UTs. vis-a-
vis the population of the country. Direct re· 
cruitment to the ranks of ASI, SI, Oy. SPI 
Assistant Commandant and other special-
ised categories are done centrally on an all 
Indian basis through open competitive ex-
aminations. 
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Commun I Riot 

693. SHRI SYEO SHAHABUODIN: 
Will th Minister of HOM AFFAIRS be 
pleased to tate: 

(a) the number of communal incidents 
. in the country, State-wise b tween Oetob r 

and December, 1988 with the total number 
of lives lost, the number of persons Injured 
and the estimat d value of the property 
destroyed ; 

(b) the brief particulars 01 major inci-
dents in which one or more human lives were 
lost; and 

Name of the State No. of Incidents 

1 2 

Andhra Pradesh 5 

Assam 3 

Bihar 21 

Gujarat 9 

Karnataka 14 

Madhya Pradesh 11 

Maharashtra 17 

Orissa 1 

Rajasthan 4 

Tamil Nadu 1 

Uttar Pradesh 27 

West Bengal 12 

(b) and (c). Particulars of major com· 
munal incidents which occurred b t ~een 
October and Decemb r, 1988 and the quan-

(c) the brief particulars of relief ren-
d red to the riot-affected as well as the next-
of-kin of those killed? 

THE MINISTER OF ~TATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM) : (a) Particulars of the number of 
communal incidents, persons killed and in-
jured and loss of property between October 
and December, 1988 (State-wise) on the 
basis of the information available with the 
Central Government are given below: 

No. of persons 
killed Injured 

3 

18 

1 1 

11 04 

10 35 

3 64 

4 92 

2 78 

1 

1 3 

3 

42 236 

1 31 

Estimated loss of 
property 
(Rs. in lakhs) 

4 

1.74 

7.51 

1.85 

0.10 

7.05 

tum of r lief as furni.shad by the Government 
of Uttar Pradesh are given below: 
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Name of the place & date No. of persons 
killed 

Ex-gratia relief Amount 
sanctioned '" disbursed 
(Position as on 18. 11. 1988) 

1 2 3 4 

Aligarh (8 · 13 Oct.) 4 1.00lakhs 0.751akh 

Muzaffarnagar (8 - 13 Oct.) 26 10.001akhs 0.27lakhs 

Khatauli (8 - 13 Oct.) 2 0.S3lakh 

Faizabad (21 • 24 Oct.) 5 1.50lakhs O.SOlakh 

* The Govt. of U.P. have sanctioned ex·gratia relief to the next of the kin of each of the 
deceased in the above communal riots @ Rs. 20,000/-. 

Memorandum from all Assam Bodo 
Students Union 

694. SHRI SYED SHAHABUDDIN: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government have received 
any memorandum from the All Assam Bodo 
Students Union orthe Unifed Tribal National 
Liberation Front of Assam demanding the 
establishment of a separate state or Union 
Territory for the plain tribals of Assam; 

(b) if so. whetner Government have 
discussed the grievances of the plain tribals 
with Government of Assam and their re-
sponse thereto; 

(c) whether all blocks in Assam with 
tribal majority been declared to be Tribal 
Blocks and if so, the number and names of 
such Blocks, district-wise; 

(d) whether any parts of Assam has 
been designated as Scheduled Areas-Dis-
tricts or Regions; if so, the particulars 
thereof; and 

(e) whether any case of police atrocities 
against the tribals in Assam have come to 
the notice of the Union Government? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV) : (a) Yes, Sir. 

(b) The State Government of Assam 
been advised to initiate a dialogue with the 
representative bodies of the plain tribals with 
a view to remove genuine grievances of the 
tribals and to look into developmental needs 
of the tribal areas with a sense of urgency 
and the State Government have held discus-
sions with the representatives of the Assam 
Bodo Students Union at different levels with 
regard to the genuine demands of the tribal 
people. 

(c) Information is being collected. 

(d) No, Sir. 

(e) Some complaints have been re-
ceived in this Ministry alleging police atroci-
ties against the tribals in Assam which have 
been referred to the State Government for 
necessary action. 

Safety In paction of Aircraft 

695. SHRI DHARAM PAL SINGH 
MALIK: Will the Minister of CIVIL AVIATION 
1\ 0 TOURISM be pleased to state: 
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(a) wh ther th rA is any propo <11 0 
introduc compulsory safety 'inspection of all 
aircraft in the country to b operated by 
Indian Airl n s and Air India on th lines of 
United Stat s Federal Aviation Authority; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
All th mandatory inspection requirements 
called for by Federal Aviation Administration 
(FAA) are being complied with on the af-
fected Indian Airlines and Air India aircraft. 

(b) Such inspections are complied with 
for the safe operation of the aircraft. 

D lay/Cane lIatlon of IA Flight 

696. SHAI DHARAM PAL SINGH 
MALIK: 

SHRI SOMNATH AATH: 
SHAI PRAKASH CHANDRA: 
DR. A. K. PATEL: 

Will th Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) the p rcent g9 of flights delayed in 
ach of the last six months of the Indian 

Airlines, Air India and Vayudoot; and 

(b) the number of flights cancelled in 

each of th las1 six months and the reasons 
for cancellation? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHAI SHIVRAJ V. PATIL): (a) 
The percentage of delayed flights of Indian 
Airlines during the last six months is as 
follows:-

Months 

August, 1988 

September, 1988 

October, 1988 

November, 1988 

December, 1988 

January, 1989 

Percentage of 
Delays 

38.47 

34.66 

37.39 

38.49 

47.05 

45.13 

Information in respect of Air India and 
Vayudoot is being collected and will be laid 
on the table of the House. 

(b) The number of flights of Indian 
Airlines that were can ' 'elled during the iast 6 
months and the reasons for are given in the 
statement below. Information regarding Air 
India and Vayudoot is being collected and 
will be laid on the table of the Sabha. 
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P ch pap r to Engll h Plan 

6 7. SHRI SHA D DJGHE: 
SHRI AMAR OYPRADHAN: 

Will the Minister of PLANNING be 
s d to stat : 

(a) wh ther the main objectives and 
trategles of the English Five Plan have 

b n finalised ; if so, the details thereof; 

(b) wh th r the draft approach paper to 
th ighth Plan is likely to seek a sharp 
in rease in employment growth to match the 
ri in population; and 

(c) if so, the details thereof? 

THE MINISTER OF PLANNING A 0 
NIST R OF PROGRAMME IMPLEM N· 

T TION (SHRI MADHAVSINH SOLANKI): 
(a)to (c). The main objectives and strategies 
or the Eighth Five Year Plan will be set out 
in the Approach Paper which is being final-
is d and will be placed betor the National 
Development Council for consideration. 

The overall needs of the economy in-
cluding ncrease in employment to match the 
riSing population are being taKen into ac-
count while finalising the Approach Paper. 

o m 9 to Hyd rab d Airport 

698. SHAI K. RAMACHANDRA 
R OOY: Will the Minister of CIVIL AVIA-
TI AND TOuRISM be pleased to state: 

(a) whether any dam ge was caused to 
the Hyderabad Airport in January, 1989 

uring he visit of om VIP; 

(b) if sam , the loss ustained and th 
a aunt sp nt by Indian irtin to r pairth 
d m 9 ; 

tered in this regard; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHAI SHIVRAJ V. PATIL): (a) 
and (b). Yes, Sir. some furniture and door 
suffered minor damage'. Indian Airlines has 
not spent any money on repairs. 

(c) and (d). A case has been registered 
at the Begumpet Police Station against SI 
Shri Sudhir Kumar and S. Reddy under 
crime No. 18/89 under section No. 147 and 
4271PC. 

Serving of Liquor In Delhi Restaurants 

699. SHRI K. RAMACHANDRA 
REDDY: Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether Delhi Administration has 
decided to permit open serving of liquor in 
restaurants in Delhi ; if so, the details thereof; 

(b) whether this is likely to result in 
increase in vandalism deterioration in law 
and order situation, and generally vitiating 
the atmosphere of the city; and 

(c) if so. the reaction of Government 
thereto? 

TH MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV): (a) to (c). Infor-
mation is baing collected and will be laid on 
the Table of the House. . 

Poverty Alleviation Programmes 

700. SHRI SOMNATH RATH: Will the 
Minist r of PLANNING be pleased to state: 

(a) he total number of people living 
b low the poverty line in Orissa at the tim of 
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commenC9111Gnt of the Seventh Five Year 
Plan; 

(b) the criteria for fixing the poverty line; 

(c) the steps taken during the Seventh 
Five Year Plan to lift people above the pov-
erty line and the details thereof; and 

(d) whether any specific steps have 
.. _ been taken in this regard under the twenty 

Point Programme in the current financial 
year? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRt MADHAVSINH SOLANKI): 
(a) At the time of commencement of the 
Seventh Five Year' Plan, the estimates of 
persons living below poverty line were avail-
able for the year 1983-84. These estimates 
were prepared on the basis of the results of 
the 58th round of National Sample Survey on 
Household Consumer Expenditure. Accord-
ing to these estimates 118.1 lakh persons 
were below poverty line in Orissa. 

(b) the main criterion for determining 
the poverty line is calorie consumption. The 
Task Force on UMinimum Needs and Effec-
tive Consumption Demand" constituted by 
~~nning Commission (1979) defined the 
poverty line as per capita monthly expendi-
ture of Rs. 49.09 in rural areas and Rs. 56.64 
in urban areas at 1973·74 prices corre· 
sponding to per capita daily calorie require-
ment of 2400 in rural areas and 2100 in 
urban areas. The poverty line defined this 
way covers the expenditure on food and 
non-food items and ensures adequacy of 
calorie consumption. The poverty line is 
updated using the implicit private consump-
tion deflator as proxy for price rise in 'con-
sumption basket 

(c) The Seventh Five Year Plan envis-
ages a 5% annum growth in the economy 
through investment in agriculture, industry 

and infrastructure in order to generat 
higher incomes and employment. esldes 
this, investments in poverty alleviation pro ... 
grammes such as Integrated Rural Develop-
ment Programme (IRDP). National Rural 
Employment Programme (NREP) and Rural 
Landless Employment Gurantee Pro-
gramme (RLEGP) have been considerably 
intensified ruing the Seventh Plan. Special 
Programmes are also being implemented 
for Scheduled Castes and Scheduled Tribes 
as well as Hilly and backward areas. 

(d) The 20 Point Programme is an 
integral part of the plan for removal of pov-
erty. raising productivity and improving the 
quality of life. The programme was restruc-
tured in 1986 in the light of past achieve-
ments and objectives of the Seventh Plan. 
and the focus on eradication of poverty was 
sharpened. IRDP, NREP. RLEGP. Distribu-
tion of Ceiling surplus land. development of 
village and small industries, etc. will con-
tinue to be the main programmes for gener-
ating employment, strengthening the re-
source base of the poor and raising their 
incomes. For 1988-89, a scheme for con-
structing dug wells is being taken up as part 
of NREP/RLEGP so as to provide an irriga-
tion source for Scheduled Castes/Sched-
uled Tribes people belonging to small and 
marginal farmers' categories. For promotion 
of village and small industries and their bal-
anced dispersal, a new policy package has 
been initiated in 1988-89 which, inter-alia, 
envisages setting up of growth centre to b 
endowed with all infrastruc1ural facilities. 

Purchase of Soviet Plane 

701. SHRt AMARSINH RATHAWA: 
SHRJ KALI PRASAD PA' 0 Y: 
SHRI BANWARI LA PU 

HIT: 
PROF. RAMKRISHNA 0 E: 
SHRI SRIKAN HA 0 ITA 

NARASIMHA AJA 
WADIYAR: 



223 Written AnswelS FEBRU RY 27,1989 Written AnswelS 224 

Will the Minister of CIVIL AVIATIO 
AND TOURISM b plea d to sta : 

(a) wheth r Gov rnm nt hay d cided 
to purchas planes from USSR under the 
Indo-Soviet Coo eration in the field of Civil 
Aviation; 

(b) if so, the details of the planes to be 
obtained and other fields in which coopera-
tion is proposed to be extended; 

(c) whether the Soviet Planes consume 
more fuel as com~ared to other available 
planes; and 

(d) if 0, the reasons for going in for the 
Soviet planes? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) to 
(d): Offer for sale of aircraft to India have 
been received from the manufacturers of a 
number of countries. The Aviation Industry 
of Soviet Union has also offered to sell 

irer ft, like YAK-42, AN-28, TU-204 and IL· 
96. Consultations have been held with the 
manufacturers covering technical matters, 
like fuel consumption, carriage capacity, 
range of aircraft. terms and currency of 
payment etc. Th acquisition of aircraft has 
not been finalised. The Soviet offer is consid-

red for reasons of lower unit oost and pay-
ment in sy terms in Indian cu rency and 

ood Technology. 

[ Translation] 

Probl m fed by Flying Club 

702. SHRI KALI. PRASAD PANDEY: 
Will the inister of CIVil AVIATIO A 0 
TOURISM be pleased to state: 

( ) . wh h r Gov mm n r ra 
~."'II. th d· fieul i bing fed y flying 
club in th country; 

(b) if 0, whether Government propose 
to revive all the flying clubs in the country and 
to increase the number of flying hours; 

(c) if so, the details of the scheme 
proposed/under consideration in this re· 
gard; and 

(d) if not, the names of flying clubs 
which ar proposed to be closed down by 
Government? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) to 
(c). The majority of the flying clubs are 
functioning satisfactorily. The Aero Club of 
India has been provided with 25 microlight 
aircraft for further strengthening the training 
programmes of these clubs. There is also a 
proposal to increase tha subsidised flying 
hours. 

(d) There is no proposal to close any of 
the flying clubs. 

Sch m to Attract Indian Talent from 
bro d. 

703. SHRr T. BASHEER: Will the 
PRIME MINISTER be pleased to state: 

(a) whether Govemment have formu-
lated any new plan to attract Indian talents in 
Science and Technology who during the 
past few years had gone to other countries to 
better their prospects; and 

(b) if so, the salient features of the plan 
and the r sponse to itfmm our scientists and 
technicians ro d? 

THE INISTER OF STATE IN THE 
I ISTAY 0 SCIENCE AND TECHNOL-

OGY AND MINISTER OF STATE IN THE 
DEP RT ENTS OF OC DEVELOP-

TO Ie ERGY. ELECTRON-
ICS A 0 SPAC (SHR .R. NARAY-
,.,. ..... r.o. ): (a) d (b). 0 measures 
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have been taken from time to time in the past 
to attract Indian Scienti ts and T echnolo-
gists settled road to come back to the 
country. 

Some of these are: 

There is a provision for tempo-
rary placement of scientists and 
technologists under the scheme 
of Scientists Pool. 

A pr'Jvision has also been made 
for creation of supernumerary 
posts. 

With a view to assisting non-
resident Indians to secure expe-
difous clearance of their appli. 
cations for setting up of industrial 
units in the country, a Special 
Cell has been created in the 
Ministry of Industry. 

New scientific depi:1t1m~nts/of
ganisations such as Depart-
ments of Biotechnology f Ocean 
Development. Environment, 
Non-conventional Energy 
Sources, Centre for Develop-
ment of Telematics (C- qot) 
etc. have been set up e.,d som e 
of these are in high technology 
areas, which are likely to provide 
opportunities for scientists and 
technologists and attract them 
into the country. 

Total outlay for science and 
technology has been increased 
in the successive Five Year 
Plans. 

Delegation of enhanced admin .. 
istrative and financial powers 
has been made to sc'entific insti-
tutions to improve working con-
ditions of scientists. 

Facilities to import equipment 
have been provided to the cien-
tists and technologists returning 
from abroad. 

Programmes have been 
launched through which core 
groups of scientist are created 
in th~ country with all necessary 
rTl9dern facilities required for 
pursuing research in new and 
frontier areas of science. 

Indian origin professional men 
and women who have distin-
guished themselves in their 
fields of activity and are settled 
abroad are being invitedforshort 
term technical assignments to 
assist in our developmental ef-
forts in frontier areas of technol-
ogy and emerging areas of sci-
ence through a UNDP spon-
sored programme known as 
TOKTEN (Transfer of knowhow 
through expatriate Nationals). 

Direct Flights between Trlvandrum to 
,Jaddah 

704. SHAI T. BASHEER: Will th(~ 

Minister of CIVIL AVIATION & TOURISM be 
pleased to state: 

(a) whether there is a long standing 
demand from Indians working in Gulf for a 
direct flight from Trivandrum to Jaddah; and 

(b) if so, whether there is any proposal 
to operate an Air India direct flight between 
Trivandrum and Jaddah? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. ATfL): (a) 
No Sir. 

(b) Does not arise. 
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Employmen Provided to loc I P opl 
by d k Ordnanc Factory 

705. SHRI MANIK REDDY: 
SHRI G. BHOOPATHY: 

Will the Minis er of DEFENCE be 
pi ased to state: 

(a) th facilities and privileges provided 
by the management of Ordnance Factory, 
Medak to local people in the provision of 
employment; 

(b) the number of local people offered 
employm nt at Ordnance Factory, Medak 
so far and at what levels; and 

(c) the present procedure of recruit-
ment for filling the vacancies at Ordnance 
Factory, Medak? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEF NCE (SHRI CHINTAMANI PANI-
GRAHl): (a) and (c). Direct recruitment at 
the level of Group C and Group 0 is made 
only through local employment exchange. 
All vacancies are notified to the local district 
employment exchange at Sangareddy. The 
eligibl candidates sponsored by the local 
employment exchange are interviewed by a 
Selection Board and those found suitable 
are offered appointment. In some cases 
wh r candidates fulfilling job r quirement 
are not available, the local employment 
exchange notifies the vacancies to the 
n i hbouring di trict employment ex-
ch ngas at Hyd rabad. 

(b) So far 340 personnel in Group C and 
828 p ronnel in Group 0 duly ponsored by 
t Employment Exchange Sangareddy 
h v been appoint d in th project. This 
includes 5 land displ cad per ons in Group 
C and 244 I nd displ cad p rsons in Group 
Dpos • 

ev lopm nt of colour ~ levlsion and 
VCPS by E & T 

706. SHRI MANIK REDDY: 
SHRI G. BHOOPATHY: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the recent advances made by the 
Electronics Trade and Technology Develop-
ment Corporation on the development of 
colour TVs and VCPs; 

(b) whether ET & T is manufacturing or 
making available the portable Television kits 
for colour T alevisions, if so, the details and 
price thereof and if not, the reasons therefor; 

{C) the names of the companies or 
agencies receiving Television kits (B & W 
and Colour) from ET & T in Andhra Pradesh; 

(d) whether ET & T imports any colour 
picture tubes and colour TV kits; and 

(e) if so, from where, and the quantum 
received annually? 

THE MINISTER OF STATE IN THE 
MINISTRY O~ SCIENCE AND TECHNOL-
OGY AND 'MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-I 
MENT, ATOMIC ENERGY, ELECTRON.! ' 
ICS, AND SPACE (SHRI K.R. NARAY-
ANAN): (a) Electronics Trade and Technol-
ogy Development Corporation (E! & T) has 
developed a Community Video System 
(Sanghamitra) for community viewing of 
both Doordarshan programmes as well as 
educational video programmes. The system 
consists of a 51 cms Colour TV (MTB Model) 
and a VCP housed in an integrated cabinet. 

(b) ET & T is not making available kits 't 

for portable television sets as import of pic-
turetubes for portable CTV is not allowed 
under the import policy, and the indigenous 
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production of such picture tubes is yet to 
commence. 

(c) The names of the companies pres-
ently procuring B & Wand colour TV kits in 
Andhra Pradesh is given below: 

B & WAND CTV KITS 

1. Novino Electronic Industry, 
Hyderabad. 

2. Lunar Radios, Hyderabad. 

3. Kalva Prakash Rao Enterprise. 
Hyderabad. 

4. Intin; Electronics, Hyderabad. 

5. Suncore Electronics, Hyderabad. 

6. Shilpavision, Vijayawada. 

7. Samtha Electronics, Hyderabad. 

8. 
bad. 

9. 

10. 

Krishnaraya Electronics, Hydera-

Adarsh Electronics, Hyderabad . 

Vimallelevisions, Guntur. 

11 . SSS Electronics, Vijayawada. 

12. Setvis. Vizag. 

13. Setwin, Hyderabad. 

14. AP Electronics Dev. Coprn ., 
Hyderabad. 

15. Sidhartha Electronics, Vijaya-

B& W KITS 

1. Mita Electronics, Warangal 

2. Chaitanya Electronics, 

3. Sumashita Electronics, I<ham IT 

4. Spectronics Pvt. Ltd., Hyd It b"" J. 

5. Sangameshwari ru , 
Sangamjagarlamudi. Guntur. 

6. Panovision, Vizag . 

7. Kiran Electronics, Tirupati 

8. Circar Micro, Nellor G. 

(d) T & T moets part of it . b'J ,i 0:-5 

requirement of ePTs th tough irnpor t2 an 
does not import olour TV kits. The im urt uf 
kits are restricted as per the Import oiicy. 

(9) ET & T has imported CPTs dlHI '9 
the last two years from South Korea, Jnp n 
and France. The quantities impolted during 
1986-87 and 1987-88 were 3,38,800 and 
2,32,280 numbers, respectively. 

Financial Assistance to Voluntary 
Organisation in Andhra Prades 

707. SHRI MANIK REDDY: Will the 
Minister of WELFARE be pleased to 1a e. 

(a) the delai ls of voluntary ag I(:C~ In 
Andhra Pradesh receiving fin ancial aid from 
Union Government during the last two y IS 
~. nd the amount and purpose for grant-in-a d 
in each case, Y8ar-wise; and 

wada. (b) the procedure of granting grant-in-

16. Sinclaire Electronics, Hyderabad. 

17. P-ennar Electronics, Anantpur. 

aid to the volu ntary agencies? 

THE DEPUTY MINISTER IN TH 
MINISTRY OF WELFARE (SHAI ATt 
SUMATI ORAON): (a) Details of the grants-
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n aid released by the Ministry of Welfar to 
voJunt ry organisations in Andhra Pradesh 

ring 1986-87 and 1987·88 are given in the 
t t ment below. 

(b) An organisation seeking ass!s ance 
s r quir d to apply through 'tate Govern-
m nt concern d giving details of the project/ 

urpose for which the grant-in-aid is sOllght 
long with certain documents such s Ccr-

, 

titieate of Hegistration, Annual Report, Au-
di ad Sta ament of Accounts, prospectus of 
the Organisation etc. In the case of organisa-
tions of al: India Character, the Ministry may 
entertain an application directly from the 
Organisations and if felt necessary may 
obtain the recommendations of the State 
Govts. The applications are processed in the 
light of the specific conditions in respect of 
each scheme. 
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World Bank Team Assaulted In Kerala 

708. SHRI V. SREENIVASA 
PRASAD: 

SHAI M.V . CHANDRA 
SEKHARA MURTHY: 

SHRI PRATAPRAO B. 
BHOSALE: 

vVill the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether a four member World Bank 
team visited Greater Cochin Development 
Authority in Kerala during the January, 1989 
which was assaulted by a pro-Naxalite 
group; 

(b) if so, whether the Union Govern-
m3nt has since asked a detailed report in this 
regard; 

(c) if so, the details thereof and further 
action taken by Government in this regard; 
and 

(d) further steps Government proposed 
to take to provide safety to the members of 
such teams visiting different States? 

THE MINISTER OF STATE IN MINIS-
TRY OF PERSONNEL, PUBLIC GRIEV-
ANCES AND PEN$IONS AND MINISTER 

TATE IN THE MINISTRY OF HOME 
. .. , A RS (SHRI P. CHIDAMBARAM) : (a) 

HeIDOI s available with the Central Govern-
, dicate that an attempt was made by 

alite group to assault a World Bank 
isiting Cochin on 22.1.1989 which 

ever, prevented by timely interven-
ficials present on the spot. 

~b) Yes, Sir. 

c) The State Government have not 
i ad any report in this context so far. 

(d) It is hoped that the State Govern-

ment would take adequate precautionary 
measures to prevent sue incidents in fu-
ture. 

Maharashtra-Karnataka Boundary 
Dispute 

709. SHRI V . SREENIVASA 
PRASAD: 

DR. DADA SAMANT: 
SHRt M. V. CHAN-

DRASEKHARA MUR-
THY: 

SHRI D.B. PATIL: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the boundary dispute be-
tween Maharashtra and Karnataka remain 
unsolved since the last two decades; 

(b) whether Government of Maharash-
tra have requested the Union Government 
for holding opinion poll in the border areas of 
Maharashtra and Karnataka to solve the 
issue; 

(c) if so, the reaction of Union Govern-
ment thereto; and 

(d) the fresh initiative taken by Union 
Government to solve the border dispute 
between the two States? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV): (a) Yes, Sir. 

(b) The Government of Maharashtra 
have suggested holding of opinion poll as 
one of the alternatives to resolve the dis-
putes. 

(c) and (d). The Government of India 
have always been of the view that this dis-
pute can be resolved only with the willing 
cooperation of the State Governments con .. 
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earned. The Central Government remain in 
touch with both the State Governments in 
the matter. Central assistance as required 
for arriving at a mutually acceptoble solution 
to this probl m will be rendered. 

Quitting of Jobs y irlines pilots 

710. DR. DATTA SAMANT: 
PROF. K.V. THOMAS: 

Will the Minister c~ CIVIL AVIATION 
AND TOURISM be pi dsed to state: 

(a) the number of pilots of Indian Air-
lines and Air India who have gone to other 
Airlines durinq the last one year: 

(b) the r asons for their joining othe 
Airlines; 

(c) whetherthis has created a shortage 
of experienced pilots in these two Airl ines; 

(d) whether the salari s and other 
emoluments of pilots in Indian Air lines and 
Air India are lower as compared to other Air 
lines; and 

(e) if so, whatever pilots in Indian Air -
lines and Air India will be given better sala-
ries and other b nefits? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
and (b). 12 pilots of Indian Airlines and one 
pilot of Air India have resigned since Janu-
ary, 88. While one pilot of Indian Airlines has 
reportedly joined Air Malta betor resigning 
from Indian Airlines, no official information in 
r spect of other 11 pilots of Indian Airlines 
regarding th ir joining the for ign airlines in 

vail ble. Th pilo of Air Indi resigned on 
p rsonal grounds. 

(c) No, Sir. 

d) No reliable data is available about of 
salaries of pilots of foreign airlines. Besides, 
the salary paid by the Airlines depends upon 
factors such as the local cost of living index 
prevalent in the respective country, etc. 

(e) Indian Airlines has concluded wage 
settlement with the Indian Commercial Pi-
lots' Association (ICPA) on 16. 2.1989 which 
provides for upward revision of salaries and 
some allowances. Negotiations of wages 
between Air India and Indian Pilots' Guild 
(IPG), which represents the pilots in Air 
India, is in progress, and the understanding 
when reached is likely to increase the exist-
ing emoluments of pilots 

Central Assistance 10 Jammu and 
Kashmir 

711. SHRI MOHO. AYUB KHAN: Will 
the Minister of PLANNING be nlprtsed to 
state: 

(a) whether Jammu and Kashmir State 
has been declared as a special category 
State for grant of central assistance; 

(b) whether the central assistance to 
the State is given in the shape of 30 percent 
grant and 70 percent loan while to almost all 
other special category States the same is 
given in the shape of 90 percent grant and 10 
percent loan; and 

(c) if so, the reasons thereof! 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRI MADHAVSINH SOLANKI): 
(a) Yes, Sir. 

(b) Among the special category States, 
J ammu & Kashmir and Assam get central 
assistance by way of 30 percent grant and 
70 percent loan except the Ladakh regjon in 
Jammu & Kashmir and hill areas of Assam 
for which the pattern is 90 percent grant and 
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10 percent loan as applicable to other spe-
cial category States. 

(c) The liberal pattern of central assis-
tance Le. 90 percent grant and 10 percent • 
loan has been adopted only in the case of 
those special category States which were 
earlier either Union Territories or districts 
within a State and are primarily hilly regions 
with very weak resource base. Jammu & 
Kashmir and Assam were already estab-
lished States and hence general pattern of 
central assistance is applicable to them 
except in the case of specific regio;ls as 
mentioned under part (b) of the reply. 

Increase In Flights between Jammu 
And Sri nagar 

712. SHRI MOHO. AYUB KHAN : Will 
the Minister of CIVIL AVIATION AN 0 
TOURISM be pleased to state: 

(a) whether there is any J.Huposal to 
increase the existing number of daily flights 
between Jammu and Srinagar; 

(b) wnetner there is any proposal to 
declare Srinagar airport as an international 
airport; 

(c) if so, by when; and 

(d) if not, the reasons thereat? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
Yes, Sir. 

(b) There is no such proposal. 
(c) and (d). Do not arise. 

Flnanc;al Assistance to Refugee from 
Pak occupied Area of Jammu & 

Ka hmlr 
713. SHRI JANAK RAJ GUPTA: Wi:! 

the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether a large numberof'refugees 
from Pak-occupied areas of Jammu and 
Kashmir State are settled in various parts of 
the State mainly Jammu, Kathua and 
Udharnpur districts but their problems have 
not been solved so far; and 

(t.) if so, whether Government propose 
to give them financial help as a settlemen of 
their claims? 

THE MINISTER OF STATE IN TH 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV) : (a) and ,b). 
Rehabilitation assistance has been pro-
vided to all these displaced persons in accor-
dance with the prescribed scales, excepting 
in the case of 696 families, displaced from 
the Chhamb Niabat area during the 1971 
Indo-Pak Conflict, who could not be allotted 
their full quota of land on account of non-
availability of land in Jammu & Kashm ir. 

Allocation to Punjab for Backward 
Classes 

714. SHRI KAMAL CHAUDHRY: Will 
the Minister of WELFARE be pleased to 
state : 

(a) the amount allocated to Punjab for 
upliftment of Backward classes during the 
Seventh Plan period; and 

(b) the amount spent during 1987-88 
and 1988-1989 (uptodate) by the Punjab 
Government on the upliftment of these 
classes? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WE FARE (SHRI AT' 
SUMATIORAO ): (a) and (b) . Th informa-
tion is being collected from the State Gov-
ernment of Punjab and will be laid on the 
Table of the House. 
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nc ng on In o-Pak order 

71. SH I MOHANSHAI PA EL: 
SHRI R.M. SHOVE: 
SHRI CHINTAMANI JENA: 
SHRI RADHAKANTA DIGAL: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the work offencing on Indo-
P k border has been stopped; 

(b) if so, the reasons therefor; 

(c) when the work is likely to restart ; 

(d) the progr~c;s so far made and the 
details of border area covered till date; and 

(e) the areas likely to be covered with 
fencing along Indo-Pak border and when the 
work is likely to be completed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) to (e). The C.P.W.D. which is 
executing the project has indicated that, the 
work, which was held up due to unprece-
dented rains and floods, and since water did 
not recede in some reas, is now progress-
ing. Upto February 15, 1989, out of a total 
length of 120 Kms taken up for fencing in 
Lassian, Dera Baba NRnak, Ajnala. Bani n, 
Khemkaran and Mamdot sectors, work has 
be n compl ted in 95.35 Kms. The remain-
ing stretch is expected to be complete by 
March 31, 1989. 

r c of T I vi Ion P ctur Tu e 

716. SHRI MOHANBHAI PAT L: 
SHRI CHIN AMANI JENA: 

~lill th PRIME MINISTER b pleased 
to stat : 

(a) whetherthe price of B&WTefevision 
picture tube has been increased; 

(b) if so, the details thereof and the 
reasons therefor? ' 

. (c) its effect on the price of Televisions 
particularly on 14 inch size; 

(d) whether any memorandum has 
been submitted by the Indian Television 
Manufacturers Association demanding con-
trol on the prices of picture tubes and also on 
other components; and 

(e) if so, the reaction of the Governmt3nt 
thereon? 

THE MINISTER OF STATE IN THE= 
MINISTRY OF SCIENCE AND TECHNOL· 
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT. ATOMIC ENERGY, ELECTRON-
ICS AND SPAr.E (SHRI K.R. NARAY-
ANAN) : (a) Yes, Sir. 

{b) The price without excise duty of 36 
ems and 51 cms S&W picture tubes have 
increased by about 35% and 20% respec-
tively over the last one year. The main rea-
sons for increase in price of S& W picture 
tubes are following:-

(i) Substantial increase in prices of 
imported materials like Glass 
Shells. 

(ii) Increase in exchange rate of 
foreign currencies. 

(c) The prices of S&W TV sets have 
gone up including that of 14 inch size. 

(d) Indian TV Manufacturers Associa-
tion has represented against the increase in 
pric s of B& W TV Picture Tubes and re-
quas ed the Government to stop this ten-
dency amon component manufacturers. 
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(e) Bureau of Industrial Cost & Prices 
(Blep) has been asked to conduct a cost 
study for manufacture of B&W TV picture 
tubes. 

Deaths of Drug Addict 

717. SHRI ANANTA PRASAD 
SETHI: 

SHRI AMARSINH RATHAWA: 

Will the Minister of WELFARE be 
pleased to state: 

(a) whether any survey has been con-
ducted regarding the deaths in the metro-
politan cities after consuming drugs smack, 
heroin, opium and other narcotic substances 
every year, if so, the details thereof ; 

(b) the steps taken fortheirtreatment in 
the metropolitan cities; and 

(c) the steps Government have taken to 
create social awareness about the tragic 
consequences of drugs? 

THE DEPUTY MINISTER IN TH 
MINISTRY 0 WELFARE (SHAIMATI 
SUMATI ORAON): (a) No. Sir. 

(b) Facilities for treatment of drug ad-
dicts are available in hospitals and thr:ough 
counselling and de-addiction centres set up 
with assistance of Govt. A statement show-
ing the number of counselling and de-addic-
tion centres set up with assistance of Central 
Govt. in metropolitan cities is given below. 

(c) Various media are being used to 
build up public awareness regarding ill f-
fects of drugs. In addition voluntary organ-
isations are also being encouraged and 
assisted to create social awareness through 
a variety of programmes which include work-
shops, seminars, debates, community level 
meetings, exhibitions, poster and essay 
competitions, cinema slides, pantomime 
shows etc. Such programmes are also being 
organised in schools, colleges and other 
educational institutions. 

STATEMENT 

Coverage about Counselling Centres, De-addiction Centres, After Care Centres sanc-
tioned to Voluntary Organisations for Treatment, Follow-up and Rehabilitation of Drug 

Addicts in Metropolitan Cities (As on 24.2.89) 

S. No. 

1 

1. 

Name of Metro-
politan City 

2 

Delhi 

2. Calcutta 

3. *8ombay (Greater) 

No. of 
Counsell-
ing Cent-
re sanet-
ioned 

3 

15 

5 

8 

No. of 
De-addict-
ion Cent-
res sanc-
tioned 

4 

5 

2 

No. of 
after 
Centres 
sancti-
on d 

5 

1 

1 



247 Written Answer~ FEBRUARY 27, 1989 Written Answers 248 

1 2 3 4 5 

4. Madras 2 1 1 

5. Bangalore 2 

6. Ahmedabad 4 1 

7. Hyderabad 1 

8. Kanpur 

9. Nagpur 

10. Puna 1 1 

11. Jaipur 

12. Lucknow 

38 11 3 

• Note:- Counselling centres and After care centre have been sanctioned for Bombay. 

J epabl Road along Indo-Bangia 
Border 

718. SHRI AMAR ROYPRADHAN: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether construction of jeepable 
road along the Indo-Bangladesh border has 
been delayed; and 

(b) jf so, the reasons therefor'? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
30NTOSH MOHAN DEV): (a) Yes, Sir. 

(b) The work was initially taken up in 
April, 1984. The ame had to be suspended 
following unprovoked firing by the Bangla-
desh Rifles personnel. The ork could be 

resumed only in June, 1986. The delay has 
also been on account of unprecedented 
floods and time takGn by the State Govern-
ments in handing over land for construction 
of roads. 

More flights from Bhubaneswar 

719. SHRIMATI JAYANTI PAT-
NAIK: 

SHRI SRIBALLAV PANI ·· 
GRAHl: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) whether d.rect flights available to 
Bhubaneswar from Delhi, Bombay, Banga-
lore and Madras are inadequate; 

(b) whether the Sta e Government of 
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Orissa have requested to provide direct 
flights to Bhubanes~ar from these cities and 
also the State capitals; and 

(c) if so, the steps taken to provide 
adequate air services from these cities to 
Bhubaneswar? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) In 
the existing circumstances the capacity 
provided between Delhi and Bhubaneswar 
on Indian Airlines daily B-737 service via 
Varanasi, is considered adequate. Indian 
Airlines is not operating direct services be-
tween Bhubaneswar/Bombay and Banga-
lore and Madras. 

(b) Yes, Sir. 

(c) Indian Airlines is at present facing an 
acute capacity constraint, so it will not be in 
a position to consider introducing services 
from Bhubaneswar to aombay, Bangalore 
and Madras. Introduction of services on 
these sectors would depend on adequate 
capacity becoming available and their being 
adequate traffic potential. 

Technology MI slons 

720. SHRIMATI JAYANTI PATNAIK: 
Will the PRIME MINISTt;:R be pleased to 
state: 

(a) the various Technology Missions 
under implementation in different States; 

(b) the progress made in th implemen-
tation of the above program,me in those 
States as on 31 December, 1988; and 

(c) the details of the assistance pro-
vided by Technology Missions in implement-
ing those programmes in the States? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): (a) Technology Missions under 
implementation in different states are i) 
National Drinking Water Mission, ii) Tech-
nology Mission on Oilseeds, iii) National 
Literacy Mission, iv) Technology Mission on 
Vaccine and Immunization, v) National Mis-
sion on Telecommunication (Telecommuni-
cation Mission is implemented through tol9-
com Circles/Districts, not demarcated State-
wise), vi) Technology Mission on Dairy 
Development (This Mission has been re-
cently launched). 

(b) --The progress made in the implem-
entation of these Technology Missions upto 
31.12.88, for each of the above technology 
missions, are given in the Statements I to V 
below. 

(c) Details of the assistance provided in 
each of the Technology Missions are given 
in Statements VI to IX except for the Tel -
communication Mission which is imple-
mented directly by the Central Government. 

STATEMENT-I 

National Drinking Water Mission Progress of Problem Villages covered 

51. No. 5tatelUT 

1 2 
1. Andhra Pradesh 

2. Arunachal Pradesh 

Problem villages 
as on 1.4.1985 

3 
15834 

391 

. Problem villages 
COV81i d upto Dec. 
1988 

4 
15761 

391 
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1 2 3 4 

3. Ass m 9570 5517 

4. Bihar 9199 8095 

5. Goa 38 35 

6. Gujarat 4911 3928 

7. Haryana 2314 1740 

8. Him chat Pradesh 3539 2031 

9. Jammu & Ka hmir 2959 1541 

10. Karnataka 5410 5410 

11 . K rala 88 61 

12. Madhya Pradesh 14714 13884 

13. Maharashtra 5174 4029 

14. Manipur 862 573 

15. M ghataya 3658 1421 

16. Mizoram 595 280 

17. agaland 623 338 

18. Orl a 14463 9943 

19. Punj b 2254 848 

20. R j sth n 7310 5265 

2. Sikkim 121 85 

22. T II N du 4882 2211 

23. Tripur 2893 1717 

2. U Pr d h 43906 37390 

25. B ngal 5930 5930 
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1 2 3 4 

26. Dadra & Nagar Haveli 

27. Andaman & Nicobar Islands 40 40 

28. Lakshadweep 11 11 

29. Pondicherry 53 53 

30. Delhi 

31. Daman & Diu 

STATEMENT-II 

Technological Mission on Oi/seeds 

Area and Production of Oi/seeds as on Dec. 1988 

States Area (thousand hectares) 

1 2 

Andhra Pradesh 2002.9 

ArunachalPradesh 13.5 

Assam 363.8 

Bihar 215.8 

Gujarat 1398.3 

Haryana 335.7 

Himachal Pradesh 22.9 

Jammu & Kashmir 48.9 

Karnataka 2889.6 

Karala 22.S 

Madhya Pradesh 2830.6 

Production 
(thousand 
tonnes) 

3 

1853.4 

15.5 

179.9 

118.5 

401.2 

333.0 

3.3 

39.7 

1570.6 

7.9 

1464.9 
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1 2 3 

M h r shtr 2381 .9 1248.4 

Manlpur 2.42.9 

M ghal ya 8.8 5.5 

Mizor . m 1.81.5 

Nagaland 8.5 6.4 

Orissa 1059.3849.6 

Punj b 251.3235.9 

R jasthan 1944.5 1230.1 

Sikkim 11 .312.1 

Tamil Nadu 1291 .3 1324.4 

Tripura 9.36.0 

Uttar radesh 1888.2 955.6 

West Bengal 590.5 506.2 

o dr & Nagar H veli 0.3 0.1 

Delhi 2.60.4 

Pondich rry 3.6 5.3 

. , 
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STA T-VI 

N tiona I Drinking Water Mission 

Det ils of Assistanc provided by Drinking Water Mission upto Dec'88 

S. No. 

1 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11 . 

12. 

13. 

14. 

&." O . 

1 . 

17. 

18. 

19. 

St tslUT 

2 

Andhra Pradesh 

ArunachalPr dash 

Assam 

Bihar 

Goa 

Gujarat 

Haryana 

Himachal Pradesh 

J mmu Kashmir 

Karnataka 

Kerala 

M dhya Pradesh 

M harashtra 

anipur 

h I y' 

izoram 

N land 

Oriss 

Punj b 

Rs. in crores 

3 

71 .130 

2.618 

40.480 

70.880 

1.B30 

61 .120 

17.B50 

29.570 

65.010 

60.560 

36.070 

9o.77e 

87.420 

10.740 

, 0.91 0 

7.520 

~ 3. 140 

40.880 

20.511 
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1 2 3 

20. Rajasthan 105.640 

21. Sikkim 11.190 

22. Tamil Nadu ' 55.640 

23. Tripura 9.710 

24. t tar Pradesh 120.230 

25. West Bengal 44.251 

26. Andaman & Nicobar Islands 0.800 

27. Chandigarh 

28. Dadra & Nagar Haveli 0.600 

29. Daman & Diu 0.140 

ao. Delhi 0.065 

31. Lakshadweep 0.370 

32. Pondicherry 1.140 

STATEMENT-VII 

Technology Mission on Oilseeds 

Statement showing Financial assistance to States under National Oilseeds Development 
Project (NDDP) and Oi/seeds Production Thrust Project (OPTP) upto December' 1988 

51. No. States Rs. in lakhs 

1 2 3 

1. Andhra Pradesh 1377.983 

2. Assam 176.946 

3. Bihar 197.117 

4. Gujarat 1285.558 
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1 2 3 

5. Haryana 128.700 

6. Himachal Pradesh 13.072 

7. Jammu & Kashmir 19.445 

8. Karnataka 1057.134 

9. Madhya Pradesh 926.488 

10. Maharashtra 911.295 

11. Orissa 495.481 

12. Punjab 258.562 

13. Rajasthan 746.446 

14. Sikkim 15.312 

15. Tamil Nadu 1001 894 

16. Uttar Pradesh 816.506 

17. West Bengal 138.139 

18. Tripura 6.0 

STATEMENT-VIII 

National Liuuacy Mission 

St tement of Expenditure under National Literacy Mission 

Figur s of financial ssistanc9 prov'dad to various states are not available. However the 
mon y s nt on various schemes under this Mission are given below:-

(Rs. in /akhs) 

5. No. N me of Schem Amount spent upon 31.12.88 

1 2 3 

1 Rur I Functional Literacy Proj ct 2751.16 

2. Pas -Lit racy oflo -up-JSNs 553.58 
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1 2 3 

3. Strengthening of Administrative Structures 341.50 

4. Mass Programme for Functional Literacy 37.90 

5. Technology Demonstration 394.32 

6. Voluntary Agencies 667.04 

7. Shramik Vidyapeeths 60.79 

8. Directorate of Adult Education 87.16 , 

STATEMENT-IX 

Statement of Cash & Kind assistance provided to States/UT for Vaccination & Immunisa-
tion Programme 

(Rs. in lakhs) 

State Cash assistance Kind assistance 

1 2 3 - . ., 

Andhra Prade~h 82.63 239.40 

Arunachal Pradesh 6.00 6.81 

Assam 64.34 110.52 

Bihar 79.61 257.77 

Goa 1.38 7.52 

Gujarat 59.50 216.36 

Haryana 32.85 80.97 

Himachal Pradesh 39.07 42.54 

Jammu & Kashmir 24.64 43.66 

Karnataka 72.94 209.59 

Kerala 56.20 180.98 
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1 

Madhya Pr d h 

Maharashtr 

Manipur 

Meghalay 

Mizor m 

NagaJand 

Ori 

Punjab 

Raj than 

Sikkim 

T mil du 

Tripur 

Uttar Pr dash 

West Bengal 

Andam n & Nicobar Islands 

Chandigarh 

o dra N gar H v Ii 

Daman Diu 

Ihi 

L h d p 

Pondicherry 

FEBRUARY 27,1989 

2 

76.86 

135.86 

8.28 

7.58 

3.72 

0.64 

56.03 

110.44 

64.53 

4.68 

71 .90 

6.52 

173.64 

68.70 

2.48 
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3 

158.55 

; 21 .56 

10.50 

16.04 

8.32 

11.80 

160.31 

108.43 

'153.20 

6.02 

224.69 

17.02 

489.55 

230.60 

3.25 

2.28 

1.08 

35.03 

2.42 

7.07 
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R habilitation of Orphan 

722. SHRIMATI JAYANTI PATNAIK: 
Will the Minister of WELFARE be pleased to 
state: 

(a) the nama of the States that are 
implementing schemes for the rehabilitation 
of orphans; 

(b) whether some Centrally sponsored 
scheme has been introduced for their reha-
bilitation; and 

(c) if nbt, the programme proposed to 
")e drawn up by' Government for the pur-
pose? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI 

. SUMATI ORAON): (a) and (b). A Centrally 
Sponsored Scheme for the Welfare of Chil-
dren in need of Care and Protection is in 
operation 5ince197 4-75 with the objective of 
rehabilitation of orphaned and destitute chil-
dren. The expenditure under this Scheme is 
shared by the Central and State 'Govern-
ments on a matching basis. The Scheme is 
applicable throughout the country. Under 
the Scheme grants are provided for mainte-
nance of destitute children upto the age of 18 
years. Grants are also provided for rent, 
purchase of furniture, utensils, vocational 
training equipments and for construction of 
cottages for children covered under the 
Scheme. During the last five years grants 
have been provided to all the States and 
Union Territories exceptthe State of Jammu 
& Kashmir. U.T. of Dadra & Nagar Have Ii , 
Lakshadw8ep and Chandigarh as no pro-
posal has been received from them. Th 
State Government of Andhra Pradesh ha • 
however, discontinued the Scheme since 
1 December. 1986. 

(c) Does not arise. 

Oper t on of Flying Club 

723. SHRI VIJAY N. PATIL: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) the number of flying clubs operating 
in India at present; 

(b) the number of flying clubs affiliated 
to Aero Club of India; 

(c) whether some flying clubs have not 
done even five hundred hours of flyin in the 
year inspite of sufficient number of Dian 
allotted to them; and 

(d) if so. whether Government propose 
to withdra~ planes from those flying clubs? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHAI SHIVRAJ V. PATI ): (a) 
25 flying clubs ar~ operating in the country at 
present; 

,. 
(b) ~4 flying clubs are affiliated to Aero 

Club of India. 

(c) and (d). Some of the clubs may not 
have completed even 500 hours for reasons 
of security, implement weather and non-
availability of trained flying instructo . 
There is no proposal at present to withdraw 
planes from such flying clubs. 

Job opportunitla for Tr In d ot 

724. SHRI VIJAY N. PA IL: iIl1h 
Minister of CIVIL AVIATION AND TOUR1S 
be pleased to state: 

(a) the r'Jmb r of trained pi 0 who are 
unemployed after receiving tra ni ro 
flying clubs; 

(b) thereasons~flarg numberofpilo 
remaining un mploy d· 
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(c) wheth r Gov rnm nt h 
chem s to mploy tho ; 

(d) ' 0, t 
crea ad for pito 

of b opportuniti 

THE MI IS R OF STATE OF THE 
I IS · Y 0 CIVil A VIATIO AND 

TOURISM (SHRI SHIVRAJ V. PATI ): (a) 
and (b). . h statistical d la in rasp ct of 
unemployed rain d pilots is not maintained. 

(c) and (d). 
Country, from tim 
m n s and I 

0, Sir. Airlines in th 
o im is u dv rtise-

uitabl pito s, ccording 
o th ir r quir m nts. 

Export of 81 c d whit TV 

725. SHAt CHINTA ANI JENA: Will 
th PRI MI ISTER b pleased to state: 

(a) h therther is a wide scope for TV 
xport ith th J p n v c ting the bl c 
nd wh TV picture tub and production; 
nd 

(b) if 0, h p bing t k n to boost 
th trad nd also to locate for ' n markets 
to xport bl c and white TV et? 

TH MINISTER 0 STATE IN THE 
ISTRY 0 SCIE CAD ECH Ol-

OGY 0 I ITER 0 STATE I THE 
OPT 0 OCEA OEV O -
M N • ATO C RGY, ELECTRO -
ICS, A 0 SPAC (SHRI K.R. NAR V· 
A AN): ( ) Y , Sir. 

) Th follow inC n 
ab for expo ronic ' m 

WTV 

n rt @ 15o/c of 

p n 30%; 

2. Indu ry duty drawback rate in caSJe 
of CKDISKD expo v en permitted. 

3. chain of Electronics Regional T es 
abor ri (ERTLs) and Electronic ~ t 

and 0 v'elopment Centres (ETDCs) haY 
en e1 up under the Standardisation Tes -

;ng and Ouality Control (STOC) programm 
of Oepartment of Electronics (DOE) for pro-
viding tes1 facilities. 

4. To certify the quality of TV sets, a 
Certification Scheme has been started un-
der th STac programme of the DOE under 
the aegi of Bureau of Indian Standards 
(8IS). 

5. Industrial units have been exempted 
from obtaining fresh industrial licence for 
executing one time export orders. 

6. A separate Electronics and Com-
puter Software Export Promotion Council 
h s be n set up. 

7. International Electronics Exhibition 
was held in New Delhi during September 88, 
wher Indi n lectronics products including 
BIW TV sets were displayed. 

Comput r "PO r 

726. SHRI T. BALA GOUD: Will the 
PRI E MINISTER be pi a ed to state: 

(a) whether there is a need to improve 
th v ilability of computer manpower in the 
country; and 

(b) if 0, the tap taken by Government 
in thi r ard? 

THE 

E I TH 

Ir. 
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(b) Government have initiated com .. 
puter courses at a large number ot institu-
tions whereas the number of such institu-
tions conducting comput r courses in 1983 
was only about 30 with annual output of 
about 1000 persons, the number of such 
institutlons in 1988 was over 300 with output 
of about 10,000 persons and will increase to 
about 12,000 persons in 1922. 

Installation of Instrument landing 
y tern at Bangalore Airport 

727. SHRI V.S. KRISHNA IYER: Will 
the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) whether Bangalore Airport lacks an 
instrument landing System (llS); 

. (b) whether any preliminary work has 
been done to install the above instrument at 
Bangalore Airport; and 

(c) if so, the details thereof and when 
the above in trument is likely to be installed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM ( HRI SHIVRAJ V. PATll): (a) 
Yes, Sir. 

(b) and (c). Instrument Landing System 

for installation at 8angaJor airport is being 
procured and' likely to be installed by 
March 1989. 

mp oyme 0 C ual bour r In 
A 

728. SH I. V.S. KRISHNA IY A: Will 
the Minister of OEFENC be pleased to 
state : 

(a) the total number of contract and 
casuallaboure s working in H.A.L. Complex, 
Bangal re; 

(b) the numberof years of service put in 
by them so far; 

(c) whether they are demanding confir-
m3 ion as permanent labourers; and 

(d) the action taken by the Government 
in this regard? 

T l:iE ' MIN ISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLI S IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI 
PANIGRAHI): (a) As on1.2.1989, 94 Casual 
labourers and 437 Term Contract Labour-
ers vere working in HAL Bangalore Com-
pie (including D sign Complex at Banga-
lore). 

(b) No. of years of 
service in HAL 

Casual 
Labour rs 

Term 'Contract 
Labourers 

1 Year 

2 Year 

3 Year 

4 Year 

5 year 

6 Year 

7 (ears & above 

8 

29 

46 

7 

1 

3 

94 

10 

33 

116 

58 

71 

41 

108 

437 
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(c) Ya ,Sir. 

(d) The Company ha absorbed over 
27 I ur r 'n Bangalor Complex (Includ· 
ing Design Complex at Bangalor ) during 
th I i y ar gainst it specific require-
m nt . For the remaining labourers, the 
Comp ny ha formulated a scheme for their 
absorption in a phased mann r ke ping in 
iew it man-power r qUirements and eligi-

bility criteria. 

u c of INSAT-1D 

729. SHRI V.S. KRISHNA IYER: Will 
th PRIME MINISTER be pleased to state: 

(a) whether INSAT-1 D is to be 
launch d, if 0, wh n; 

b) th to al of cost of INSAT-1 D; 

(c) whether INSAT-1 C already 
unched i working properly; and 

(d) wh her there is any necessity to 
lunch INSAT-1D imm diately? 

THE MINISTER OF STATE IN TH 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
OEPA T N S 0 OCEA DEVELOP-
MENT, ATOMIC ENERGY. ELECTRON-
ICS AND SPACE (SHAt K.A. NARAY-
ANA ). (a) h launch of INSAT-1D is 
t n tively cheduled for May 1989. 

) The cost of INSAT-1 D spac craft is 
R ~ 79.58 crores. In addition th cost of 
lunching i . 61.55 eror s. 

(c) Th SAT·1C pacecr ft, due to 
f iture of on of the wo m in pow r bus 

Ii • only orking partially. 

18 
AT-1D i 0 pi ce I SA -

be n atisf only op r ting 
end-o ·lif 0 1ST - B' 

expected to be around September 1989 
prior to which INSAT-1D needs to be 
launched and made operational. 

R vi of If Employm nt rog am-
m 

730. DR. KRUPASINQHU BHOI: Will 
the Mini ter of PLANNING be pleased 0 
state: 

(a) whether Government have made 
review of the implementation of self-employ .. 
ment programmes; 

(b) if so, the achievement made in th 
implementation of self-employment 
pogrammes in different States during the 
last three years; and 

(e) the suggetions given to different 
States for effective implementation of the 
self-employment programmes? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRI MADHAVSINH SOLANKI)~ 
(a) to (c). The implementation of seff-em-
ployment programmes is constantly re-
viewed and corrective steps taken. Three 
statements 1.11 and III showing the achieve-
ments in respect of Integrated Rural Devel-
opment Programme (IRDP). Training of 
Rural Youth for Self-Employment 
(TRYSEM) and Scheme for providing Self-
Employment to Educated Unemployed 
Youth respectively in different States are 
given below. 

Some of the steps taken/suggestions 
. given to improve the implementation of 
LR.D.P. and T.R.Y.S.E.M. are: 

(i) St,ates have b en advised to 
have closer dialogue and coordi. 
nation between D.R.D.A.'s and 
Employment Exchanges for 

mployment opportunities; 
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(ii) States have been advised to 
explore the possibility of setting 
up production groups for under-
taking the manufacture of as-
sembly of modern times of pro-
duction where demand is not a 
problems. 

(iii) Identification of beneficiaries 
must involve the people's repre-
sentatives much .more closely; 

(iv) The administrative set up of 
blocks, di~trict and State level 
should be streamlined and 
strengthened wherever neces-
sary; 

(v) Creating a better climate of 
awareness of beneficiaries and 
their proper organisation; 

(vi) Qualitative mo~itoring of 
I.R.D.P. at D.R.D.A. and State 
level; 

(vii) Powers have been delegated 
from the State level coordination 
committeeto the governing body 
of D.R.D.A. to approve Action 

Plans. The D. R.D.A.'s are ~ .. 
qui red to do this by February and 
to start the implementation of the 
same from first April each year; 

(viii) Encouraging of nursery raising 
activities by small and marginal 
farmers, I.A.D.P. families as an 
input activity tor the social for-
estry component for N.R.E.P. 
and R.L.E.G.P. has been sug-
gested to the States; 

(ix) In the case of unbanked blocks, 
it has been decided that D. 
R.D.A.'s may get funds from 
banks and leRd to th beneficiar-
ies against State Government 
guarantee; and 

(x) To eliminate delay in adjustment 
of subsidy, the requirement of 
the bankgiving 15day's notice to 
the D.R.D.A. has been don 
away with and now, under no 
circumstances is the beneficiary 
to be charged any interest due to 
delay in adjustment of subsidy 
which has to be done immedi-
ately. 
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I 

P kl tanl Spl In India 

731. SHRI KAMLA PRASAD RAWAT: 
Will the Mini er of HOME AFFAIRS be 
pleased to state: 

(a) whether Government are aware that 
many Pakistani spies are carrying on spying 
activities in the country; and 

(b) if so, the number of Pakistani spies 
apprehended, araawise, during 1988-89 
and action taken against them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND THE 
MINISTER OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRt P. CHIDAMBA-
RAM): (a) and (b). Information is being 
collected and will be laid on the Table of the 
House. 

Creation on all India Services for 
Engineers, Doctors, Education, Agricul-

ture and cooperation 

732. SHRI V. SOBHANADREES-
WARA RAO: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Sarkaria Commission 
recommended creation of All India Services 
of Engineers, Doctors, Education, Agricul-
ture and Cooperation; 

(b) if so, whether Government have 
accepted the recommendations; 

(c) if so, the likely date by which it will be 
implemented; and 

(d) if not, the reasons therefor? 
THE MINISTER OF STATE IN THE 

MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI PL. CHIDAMBA-
RAM): (a) Yes, Sir: 

(b) The Stat Government have been 
requested to give their view on the 
Commission's recommendations. 

(c) It is not possible to indicate at this 
stage. 

(d) Does not arise. 

[English] 

Resettlement of Ex.Army dlcal 
Offlc r 

733. SHRI KRISHNA SINGH: Will the 
Minister of DEFENCE be pleased to state: 

(a) whether Government have a 
scheme for resettlement of ex-Army Medical 
Officers; 

(b) if so, the ways and modes open to 
such doctors to enter Central Government 
Health Scheme; 

(c) whether it is a fact that such doctors 
have to appear in the Indian Medical Service 
Examination as fresh enterants; and 

(d) if so, whether Government propos 
to absorb the ex-Army doctors into Central 
Health Scheme direct without going through 
the entrance examination? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRt CHINTAMA I PAN.-
GRAHl): (a) T,f ra is no special schem 
operated by the Directorate General a 
Resettlement for resettlement of ex .. Army 
Medical Officers. However, Short Servic 
Commissioned Officers (SSCOS) 0 th ' 
Army Medical Corps on compl tion of en 
Years' continued Commis ioned erv c ar 
granted rehabilitation assistance of A . 
7,000/-. 
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To assis ex .. Army Medical Officers in 
findin employment, bio .. data of such offi-
cers are 10rw rded on r quest to hosp' als 
and other employing agencies. 

(b) and (c). Th recruitm nttath posts 
of Medical attic rs (As. 2200-4000) in the 
Central Health Service is made by the direct 
r cruitment through the Union Public Serv-
ice Commission. The upper age limit of 30 
y ars is relaxabl for certain cat gories of 
Defence P·ersonnel for p riods ranging from 
3 to 10 years. 

(d) No, Sir. 
Fore Landing of AI Plan 

734. SHRt KRISHNA SINGH: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pi ased to stat : . 

(a) whether two Air India Planes, one 
ith 281 people abroad on way from 
ydney, Australia to Singapore and other 
ith 137 passengers from Kuala-Lumpur, 
al y i 0 Madras, had to forceland under 

h at of bombs aboard recently; 

(b) if 0, h details th reof; and 

(c) th details of the findings of the 
inquiries nd inv stigation? 

THE MINISTER OF STATE OF THE 
INISTRY 0 CIVIL AVIATION AND 

TOURISM (SHRI SHIVRAJ V. PATIL): (p\ 

Yes, ir. 

(b) FlightAI--4650f3rdJanuary, coming 
from Sydney was div rt d 0 Bali on r ceipt 
of m 9 through Bali control hat ther 
is Ilk lihood of bomb on board the aircraft. 
Similar thr t w r c iv d for flight 1-432 
of rdjanuary,19890p rating on ualalum-
pur-Sing r etor. h p n returned 0 ; 

Ku I lumpur on n c pt of th thre t call. 

(c) Thorou h ren was 
aircraft in both ca e b n 

vic s w ra found. 

[ Translation] 

C ntr I I t n for 0 v lopm nt of 
Ramgarh Tal ParlyoJana 

735. SHRI MADAN PANDEY: Will the 
inistarofCIVILAVIATION ANDTOURI~ A 

be pleased to state: 

(a) whether State Government of Uttar 
Pradesh have sought financial assistance 
for the development of 'Ramgarh Tal 
Pariyojana' as a tourist centre' 

(b) if so, the details thereof; and 

(c) the financial assistance provided so 
far for the development of said tourist 
centre? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) to 
(c). The Central Department of Tourism had 
received a proposal from the Government of 
Uttar Pradesh for Central financial assis-
tance for the development of 'Ramgarh Tal 
Pariyojana'. However, in consultation with 
the State Government, it was decided to 
shelve the project. 

Old Age Homes 

736. SHRI MADAN PANDEY: Will the 
Minister of WELFARE be pleased to state: 

(a) whether home for old people is 
bing stablished in Delhi for providing 
housing, food and other facilities to 01r1 
peopl and children; 

(b) if so, by what time it will be estab-
lish d and th expenditure likely to be in~ 
curr d th ron; 

(c) hether such facilities are likety to 
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be provided in other cities of the country; and 

(d) if so, by what time and the names of 
such cities in Uttar Pradesh? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI 
SUMATI ORAON): (a) and (b). There is no 
proposal for a new Home being considered 
by Governmentforold people and children in 
Delhi. However, like many other States and 
UTs the Delhi Admin. has a Home for Desti-
tute old men and women. 

(c) and (d). State Governments and 
U.T. Administrations and Voluntary Organ-
isations have set up old age homes for 
destitute old in various parts of the country. 

Implementation of 20 .. Point Programme 
In Deihl 

737. SHRI MADAN PANDEY: Will the 
Minister of PROGRAMME IMPLEMENTA-
TION be pleased to state: 

(a) whether 20 point programme has 
been fully implemented in Delhi; 

(b) if so, the targets set and achieve-
ments made during the last three years 
point-wise; and 

(c) if not, the reasons therefor and steps 
contemplated in this regard? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHAI MADHAVSINH SOLANKI) : 

(a) Yes, Sir. 

(b) The targets set and achlevemen s 
made by the Delhi Administration during 
1985-86 and 1986-87 are given In State .. 
ment wi and during 1987-88 are given in 
Statement,,11 blelow. 

(c) It has been observed, that over th 
last three years, (1985-86, 1986 .. 87 and 
1987 -88). the performance in respect of 
certain items of the Programm has not 
been satisfactory. These are: (i) EWS Hous-
ing (ii) Distribution of Surplus Lan (iii) Ster-
ilisation. The reasons advanced for poor 
performance areas follows: 

(i) EWS Housing: Th achieve-
ment has been poor since a new 
programme for EWS Hbusing t 

suggested by the Delhi Admini-
stration has yet to be cleared by 
the Minist!)' of Urban Develop-
ment. 

(ii) Distribution of Surplus Land: 
Achievement underthis item has 
been poor due to non~availability 
of land in Delhi. 

(iii) Stsrilisat/on: The Delhi Admini .. 
stration has given the reason 
that the targets fixed for this 
Program me are on higher side 
and need to be scaled down. 

Cases where the performance has 
not been satisfactor are taken up with the 
authorities of the Delhi Administra ion from 
time to time to bring about improvement in 
the implementation. I , 
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[English] 

Environmental Protection round Kalg 
Atomic Pow r lant 

738. SHRI SRIKANTHA DATT . . 
NARASIMHARAJA WADIYAR: Will the 

~ 

PRIME MINISTER be pleased to state: 

(a) whether the Mangalore University 
had submitted a detailed proposal to the 
Atomic Energy Commission for implem nta-
tion of a project to protect the ecology and 
environment around Kaiga Nuclear Power 
Plant; and 

(b) if so, the deta~ls thereof and the 
steps taken to provide necessary grants to 
Mangalore University to implement the envi-
ronmental protection programme around 
Kaiga? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): (a) and (b). The Mangalore Univer-
sity has submitted a detailed proposal and 
indicating the methods of protecting the 
ecology and environment around Kaiga 
~uclear Power Plant. The proposal envis-
ages a detailed study on the existing species 
at the site and planting of the different spe-
cies of trees over the next five years. An 
amount of As. 25 lakhs is being granted to 
the Mangalore University for the proposed 
work. 

Indo-Soviet Research Programme on 
Antarctica 

739. SHRI SRIKANTHA DATTA 
NARASIMHARA '· ' VADIYAR: Will the 
PRIME MINISTER be pleased to state: 

(a) . whether Government propose to 

undertake joint research programme on 
Antarctica' 

(b) whether Soviet Union has extended 
its offer therefor; 

(c) if so, whether joint Indo-USSR study 
would be useful; and 

(d) if so, the details her of nd the 
decision taken in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL· 
OGY AND MINISTER 0 STATE I THE 
DEPARTMENTS OF OGEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRON· 
ICS AND SPACE (SHRI K.R. NARAY-
ANAN); (a) There is no proposal (, under-
take joint research programme in Antarctia. 

(b) The Governm~nt has seen the 
press reports to the effect that the USSR is 
ready to team up with India for joint research 
in Antarctica. 

(c) and (d). Do not arise. 

Plan for 0 velopment of Digha Tour1 t 
pot 

740. DR. PHULRE U GUHA: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether there is any pi n under 
consideration to attract foreign tourists to th 
tourist spot at Digha in West Bengal; and 

(b) if so, the details ther of? 

THE MINISTER OF STATE OF T 
MINISTRY OF CIVIL VIAT 0 A 0 
TOURISM {SHRI SHIV V TIL : (a) 
and (b). Yes, Sir, with a vi W 0 attra ing 
foreign tourist to Oigha in t Ben at. h 
Central Department of Tour; m h anc· 
tioned financial asslstanc of . 40.17 
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I kh for con truotion of a Touri t od e and 
Cottag . 

rch of om vi t 
on 

741 DR. K UPASINDHU BHOJ: Will 
the Minister of DE NC be pi ased a 

t : 

(a) whe h r Governm n1 have a pro~ 

posal 0 purcha e new aircraft from Soviet 
Union; 

(b) If 0, th numb r of n w Soviet 
ircrafts proposed to be purch sed; 

(c) the cost and quality of those air-
or ft , nd 

(d) he teps taken to procure those 
aircrafts? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF 0 FENC PRODUC-
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHAI CHINTAMANI PANt-
GRAHl): ( ) to (d). The Indian Air Force 
a~uires differ nt typ s of aircraft and heli-
copter from th Sovl t Union. 

Providing further d t lis In this r gard, 
ho ev r, would not b in the public int rest. 

ppolntm nt of Chi f Ex cutlv J 
Dirac or I Public clor Und rt king 

742. SHRt CHinA MAHATA: Will the 
PRI E INISTER b pi d to st e: 

(a) th numb r of cas p nding for 
ion tn r rd to h a intment of 

Chi f Ex utlv i'r c or n v iou public 
ector und rt ings t he end of 1988 sat .. 

lng th period of h ir p ndency; and 

(b) he reasons for delay in aking a 
d cision in th matter? 

T E MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE I THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) As per information available, as 
on 31.2. 1988 there were 28 posts of Chief 
Executives (Level-I) and 51 posts of Func-
tional Directors (Level-II) which were vacant. 
Details regarding the date of vacancy of the 
posts are given in the statement below. 

(b) The appointments to the posts of 
Chief Executives and Functional Directors in 
Central Public Enterprises areto be made by 
Government after following the prescribed 
procedure. Delay in making appointments 
arises on account of various stages of the 
selection and appointment processes such 
as the circulation of acancies, short-listing 
of candidates, scheduling of interviews vig-
ilance clearance, the verification of charac-
ter and antecedents in individuals prior to 
their appointments and the process of ap-
proval within the Government. In a few 
cases, Press Advertisements are also given 
inviting applications for specific posts. This 
process takes more time than the circulation 
of vacancies to public enterprises. In some 
cases the response 10 the advertisement or 
circulation is poor, or several rounds of inter-
view have to be held before suitable per-
sons can be found; such cases involving a 
re tition of th selection process twice or 
some times even more times inevitably get 
delayed. In a tew cases delay occu'rs be-
c' u e of 1h persons ppointed taking time 
to join or failing to ccept the offer of appoint-
ment, resulting in fr sh selections. 
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STATEMENT 

Vacant posts of full time Chief Executives (Level-I) and Functional Ofr or (L v I-II) in 
Central Public Enterprises as on 31.12.1988. 

Chief Executives Level -/ 

S.No. Name of the postlEnterprise Date of vacancy 

1. CMD, NTC (W.BAB & D) (C) 16. 12. 1987 

2. MD, Indian Renewable Energy, Div. Corpn. (C) New Post 

3. MD t Sharat Process and Mechanical Engineers limited (C) 09.11.1987 

4. MD, Mandya National Paper Mills Limited (C) 10.02.1988 

5. MD, Indian Railways Finance Corporation (8) New Post 

I 

6. CMD. National Hydro Electric Power Gorpn.(B) 18.04.1988 

7. CMD, Rashtriya Chemicals and Fertilisers Limite,d (A) 01.08.1988 

8. CMD, National Bicycle Corpn. Limited (C) 15.01 .1988 

9. CMD, Projects & Equipment Corpn. of India Ltd. (B) 11.05.1988 

10. CMD, National News Prints and Paper Mills Limited (C) 27.07.1988 

11. CMD, MicaTrading Corpn. (C) 27.05.1988 

12. CMD, Heavy Engg. Corpn. (A) 12.08.1988 

1 . 0, Tehri Hydro Electric Power Corpn. (B) New Post 

1 • , Bharat Brake~ and Valves Limited (C) 16.04.19 

15. C Of Water and Power Consultancy Corpn. (C) 27.10.1988 

18. 0, National Industrial Div. Corpn. (C) 12.03.1988 

17. C , NTC, UP Limited (C) 28.11.1985 

18 MD, Electronics Trade and Tech, Div. Corpn. (C) 24.04.1988 

19. CMD, Neyveli Lignite Corpn. Limited (8) 21 11 1988 

20. CMD, South Eastern Coal Field Limited (8) 14.04.198 
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S.No. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

Name of the post/Enterprise 

CMD Nathpa Jhakri Hydro Elee rie Power Corpn. (8) 

MD, UP Drug and Ph rmac uticals Limited (0) 

MD, Modern Food Indu tri s Limited (C) 

CMD, Bharat Yantra Nigam Limited (A) 

CMD, Hlndustan Fertiliser Corpn. Limited (B, 

MD Bharat Opthalmica Glass Limited (C) 

CMD. NTC (DPR) (C) 

MD Container Corporation of India (8) 

Function I Dj" ctOfS (Level-II) 

51. No. Nam of the posiJenterprise 

1. 

2. 

3. 

2 

Oir etor ( in), NEPA Mills Limited (0) 

Oir etor (Fin), NTC (WBB & 0) Limited (0) 

Director (Tech) Bharat Bhari Udyog Ltd., (8) 

Written Answers 336 

Date of vacancy 

New Post 

07.04.1988 

29.09.1988 

01.11.1988 

19.12.1988 

25.11.1988 

17.11.1988 

New Post 

Date of Vacancy (3) 

24-10-1988 

01-05-1988 

3 

New post 

4. Director (Tech), Telecommunication Consultants India Ltd. (C) New Post 

5. Director (Operations), Cochin Shipyard Limited (C) New Post 

6. Director (Tech), NTC (DPR) (0) 22-11-1985 

7. Director (Per), Nation I Hydro Electric Power Corpn. (C) 27-08-1988 

8. Oir etor ( in), National Thermal Power Corpn. (8) 08-06-1988 

9. Oir. (Fin Commercial) Hindustan Shipyard Limited (C) 10-06-1 9S8 

10. Olr etcr (Fin), Bh r t P troleum Corpn. Umited (C) 02-05-1988 

11. Oir etor (R&D) Comput r ainten nee Corpn. (C) New Post 

12. Oir etor (Op rations), Hindust n P p r Corpn. Ltd. (C) ew Post 
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2 3 

13. Member (Fin & Admn), International Airports Authority 
of India Limited (C) 31-07-1988 

14. Director (Per), Oil India ltd. (C) 15 .. 04 .. 1988 
I 

15. Director (Operations) & Projects, Sharat Aluminium Co. ltd., (C)16 .. 1 0-1986 

16. Director (Per), Neyveli Lignite Corpn. (C) 30-03-1988 

17. Director (Pers), National Jute Mfg. Corpn. (C) 10-09-1988 

18. Director (Fin), National Jute Mfg. Corp. (C) 01-10-1988 

, 9. Joint Managing Director, Shipping Corpn. of India Ltd., (8)03-09-1988 

20. Director (Fin), Hindustan Copper Limited (C) 17-08-1987 

21. Director (Operations), Hindustan Copper Limited (C) 02-12-1988 

22. Director (Marketing), Cement Corpn of India (C) 30-12-1988 

23. MD (Design & Dev). Hindustan Aeronatics Limited (B) 01-11-1986 

24. Director (Fin), Rural Electrification Corpn (C) 08-06-198& 

25. Director (Fin). Bengal Chemicals & Pharmaceuticals Limited (0)07-06-1988 

26. Director (Fin), Cotton Corpn of India (C) 21-09-1988 

27. Director (Commercial). Projects & Equipment Corpn (q) 01 .. 11 .. 1986 

28. 

29. 

30. 

31. 

32. 

33. 

34. 

Director (Per), GRSE (E) 

Dir. (Marketing). Jute Corpn. of India 

Director (Marketing) IPCl (B) 

Director (Finance), HUDCO (C) 

Diredor (Marketing and Operations) 
,container Corpn. of India (C) 

Director (Customs), Container Corpn of India (C) 

Director (Finance), 
Contain r Corporation of India (C) 

New Po t 

28-09-1988 

25-10-1988 

e Po t 

wPo 

Pos 

e Po 
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1 2 3 

35 Director (Finance). Nathpa Jha ri Power Corpn Ltd. (0) New Post 

36. Director (Personnel), Nathp Jhakri Power Corpn. Ltd. (C) New Post 

37. 

38. 

39. 

40. 

41 . 

42. 

43. . . 
44. 

45. 

46. 

47. 

48. 

Director (Civil) Nathp Jhakri 
Power Corporation Ltd., (C) 

Direc or (Electrical) Nathpa 
Jh kri Power Corporation Ltd., (C) 

Director (Finance) Tehri 
Hydro Dev lopment Power Corporation. (C) 

Dir etor (Financ ), Indian Railway 
finance Corporation (C) 

Dir ctor (T chnical). NTC, APKK 

Dir ctor (Technical), TC. MP 

Director (Technical) , NTC. TN&F 

Dir etor (T chnical), NTC. MN 

Dir etor (Technical). NTC, SM 

Director (Technical), NTC, Gujarat 

Director ( chnical), NTC, UP 

Dir etor ohnic I & Planning) , 
Hindust n C bl s lim it d (C) 

49.Dir ctor 
(Wor ), Indi n R ilwClY 

50. 

51. 

Construction Company Limited (C) 

Dir etor (Project ) Indian 
R if Y Construct'on Comp ny Ltd. (C) 

ir c or (PI nning Proj cts), 
yv Ii l ' nit C pn. Ltd. (C)' 

New P 5t 

New Post 

New Post 

New Post 

03-07·1986 

03-09-1986 

01-02-1987 

02-03-1988 

17-07-1988 

08·10-1988 

22-12-1988 

New Post 

New Post 

New Post 

New Post 
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LI t 

Posts of Chief EX9Cutives/Functional 
Directors, In Central Public Sector 

Enterprises, Kept In Abeyance. 

CMD, Engineering Projects (I) Ltd. 

2. MD, Scooters India Ltd. 

3. MD. Rajasthan Electronics Ltd. 

4. MD, Trade Fair Authority of India 
Ltd. 

5. MD, Biecco Lawrie & Co. 

6. MD, Hospital Services Consul-
tancy Corpn., 

7. MD, Smith Stanistreat & Pharma-
ceuticals Ltd. 

-S. MD, Neelachallspat Nigam Ltd. 

9. Director (Marketing), Maruti Udyog 
Ltd. 

10. Director (Finance, Engineering 
Projects) (I) Ltd. 

11. Director (International Projects), 
Engineering Projects (I) Ltd. 

12. Director (Home Projects), Engi-
neering Projects (I) Ltd. 

13. Director (Commercial). Sharat 
Vantra Nigam Ltd. 

14. Director (Technical). Bharat Yan-
tra Nigam Ltd. 

15. Director (Finance), Bridge & Roof 
Co. Ltd. 

16. Director (Machine Tools), HMT 
Ltd. 

17. Director (Refractories), Burn Stan-
dard Co. Ltd. 

18. Director (M dical), Hospital Serv-
ices Consultancy Corpn. 

19. Director (Film Festival). National 
Film Deve. Corpn. Ltd. 

20. Director (Finance), 8harat Gold 
Mines Ltd. 

21. Director (Marketing), Kudermukh 
Iron Ore co. Ltd. 

22. Director (Overseas), Na ional 
Building Construction Corpn. 

23. Director (Finance), North Eastern 
Electric Power Corpn. Ltd. 

24. Director (Technical), North East-
ern Electric Power Corpn. 

25. l.J,,'ector (Commercial), NTC 
(DPR) 

26. Director (Commercial), NTC (MP) 

27. Director (Commercial), NTC 
(TN&P) 

28. Director (Commercial), TC 
(Gujarat) 

I 29. Director (ComlllerCial), NTO ( a-
harashtra) 

30. Director (Commercial). c 
(South Maharashtra) 

31. Director (Commercial), NTC (U ) 

32. Director (P rsonn I), TC (DP ) 

33. Director (P rsonn J), TO ( P) 

34. Director (Personnel) C PKK) 
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35. D,rector (P9rsonnel) NTC 
(Gujarat) 

36. Dir etor (Per onn I). NTC (Mahar-
h ra North) 

37. Dir etor (Per onn I}I NTC (WaC) 

Econom c Coop r Ion B tween Indl 
nd Hun ry 

743. SHRIMATI O.K. BHANDARI: Will 
the Minister 01 PLANNING be pleased to 
state: 

(a) wheth r ny dialogue on matters of 
common interest has been held with the 
Planning Experts of Hungary recently; 

(b) if 0, th details thereof; 

(c) whether some areas for mutual 
conomic cooperation betwe n two coun-

tries have been identified ; 

(d) if so, he details thereof; and 

() in what respect the outcome of 
d togue is 0 be implemented? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN~ 
TA ION (SHRI MADHAVSINH SOLANKI): 
(a) Yes, Sir. 

(b) Indo-Hun arian m ting took place 
on India b tw n 7-9 F bruary, 1989. The 
top'c di cuss d w re: 

(a) li I oour of the world conomy 
nd its imp ct on n tion I oonomic davel-

cpm n1' 

(b) r I 'on hip be en S ort and 
medium rm pi n . nd 

(c) nergy ctor planning. 

(c) 10 {e'. The group is essentially a 
forum for expert level exchanges on plan-
ning techniques and experience, and the 
major benefit derived by oth Indian and 
Hungarian sides from its deliberations is that 
they help resolve conceptual and 
operational planning problems. 

Inclusion of F hermen Community In 
Scheduled Tribe List 

744. SHRI VISHNU MODI: Will the 
Minister of WELFARE be pleased to state: 

(a) whether fishermen community is 
being treated as Scheduled Tribes only in 
some States; 

(b) if so, the reasons for discrimination 
in declaring fishermen community as Sched-
uled Tribes uniformally in all the States and 
Union Territories; 

(c) whether Government propose to 
include fishermen community in the list of 
Scheduled Tribes; and 

(d) if so, the details thereof and if not, 
the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI 
SUMATI ORAON): (a) and (b). Although no 
community under the name 'Fishermen' has 
been declared as Scheduled Tribes in any 
State, the traditional occupation of some 
Scheduled Tribe Communities In some 
States happens to be fishing. 

Article 342 of the cansti ution requires 
schedules to be made in relation to each 
51 separately and any question of dis-
cr min tion hence does not arise. 

(c) nd (d). The informafon cannot be 
leo ad ' n public interes . 
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Con ruction of Airport In For Ign 
Countrie by IAAI 

745. SHRI SRIBALLA V PANIGRAHI: 
Will the Minister of CIVIL AVIATION & 
TOURISM be p eased to state: 

(a) whether the International Airports 
Authority of India (IAAI) has undertaken the 
programme of building some airports 
abroad; 

,. 

(b) if so, the number of airports. coun-
try-wise being constructed by IAAI; and 

(c) the cost of each project? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION A 0 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) to 
(c). The details of foreign project so far 
undertaken by fAAI are as follows:-

(Rs. In croms) 

SI.No. Name of the Project and Country Value of work 

1. New Ghat Airport Libya 84.38 

2. Brak Airport (Phasel) Libya 30.13 
\ 

3. Brak Airport (Phase II) ~ibya 44.87 

4. Riyan Airport, South Yemen 28.32 

5. Algaidha Airport, South Yemen 30.02 

6. Hulule Airport, Maldives 10.32 

At present, there is no foreign project under execution. 

Schemes to Eradlc ta Poverty 

746. SHRIMATI D.K. BHANDARI: Will 
tne Minister of PLANNING be pleased to 
state: 

(a) whether Government propose to 
bring a package of schemes to eradicate 
poverty in the country; 

(b) whether implementation of these 
schemes would bedone on war footing basj~ 
in an effective manner; , 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF PLANNI GAO 
MINISTER OF PROGRAMME IMPLEME • 
TATION (SHAI MADHAVS1NH SOLA Kt): 
(a) to (d). Eradication of pov rty is ana of th 
main objectives of our overall developmen 
strat gy. In order to r inforc h impact. a 
p ckage of anti-poverty and amp oym n 
promoting programme. which ar p ffi-
cally desi ned to rai 9 inco and prod c 
tivity 0 the p ople below th poverty lin , 
already in op r tio . he e will b ioten 
sified as app oprlate in th coming y 
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01 po I of Gr van 

747. S~RI BHADRESWAR TA I: 
Will th PRIME MI ISTER be pleas d to 
state: 

( ) th number of grievance of Gov-
rnment servant received upto date by the 

Ministry of P rsonn I, Public Grievances 
and Pensions ince January. 1988; 

(b) th number of gri vances disposed 
of ' and 

(0) th steps taken for disposing of th 
remaining grievances? 

THE MINIST R a STAT IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
IS E OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM) : ( ) to (c) , During the p riod from 
J nu ry, 1988 to January. 1989, Depart-
ment of Administrative Reforms & Public 
Griev nce received 2719 gri vanees per-
taining to rvic matters of Government 

rvants. All these grievances were sent to 
th concerned Ministries/Oepartments/Of-
fic s with r qu st to t k exp ditious ac-
tion thereon and to inform the complainants 
in th matt r. The compl in ants w r also 
advis d bout thi position. This Depart-
ment has recently impress d upon all Minis-
tries/Oepartments the n ed to set up and 
institutionalised ystem for dealing with 
griev nc of Gov rnm nt rv ntssympa-
th ticaHy nd promptly. 

G n r tlon of Atom c En rgy for 
_t U 

748. SHRI P KASH V. PATIl: Wilt 
h PAl E MI ISTER pf to t te: 

(b) how much of it could be achieved 
with particular reference to th atomicplan s 
located in Maharashtra; 

(c) the atomic power ma e "vailable to 
the c' y of Bombay neighbourhood during 

• • 
the last three years and lik Iy (0 made in 
1989·90? 

. ... 
THE MINISTER OF STATE IN THE 

MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE STATE IN 
THE DEPARTMENTS OF OCEAN DEVEl· 
OPMENT ATOMIC ENERGY. ELECTRON· 
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): (a) Target generation of ·electricity 
from nuclear power plants during the sev-
enth plan period was set at 28000 million 
kwh. 

(b) As of 31 st January, 1989, 19902 
million Kwh of electricity has been generated 
from all the operating units during the sev-
enth plan. Out of the total generation Tar-
apur Atomic Power Station Maharashtra 
contributed 7275 million Kwh during the 
seventh plan period. 

(c) No separate figures are available for 
:3ombay and neighbourhood, as supply from 
nuclear power units is fed into the state and 
r giona' grids. 

Delay due to chanlcal Snags at 
Bombay 

749. SHRI PRAKASH V. PATIL: Will 
the Minister of CIVn. AVIATION AND 
TOURISM be pleased to state the numberof 
mechanical snag during 1987 and 1988 in 
Bombay as a result of which the planes of 
Indian Airlines had to be forced landed or 
fli hts delayed or cancelled? 

THE MINISTER OF STATE OF THE 
I JSTAY OF CIVIL AVIATION AND 

TOURIS (SHR I AJ V. PATrl): Due 
sons, during 1987 and 1988, 
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the number of flights delayed and cancelled 
in Bombay were 395 and 455 respectively. 
There was no case of forced landing in 
Bombay during 1987 and 1988 due to tech-
nical reasons. 

State-wise Break-up of Electronic Units 

750. SHRI PRAKASH V. PATIL: Will 
the PRIME MINISTER be pleased to state: 

(a) whetherthere has been a phenome-
nal increase in the electronic industries in the 
small industrial sector in the country; 

(b) if so, the State-wise break up of the 
same; 

(c) whether the production is mainly 
oriented for domestic market and if so, the 
reasons as to why the technology is not 

being updated to ensure exports to foreign 
countries? 

THE MINISTER OF STAT IN TH 
MINISTRY OF SCIENCE AND T CHNOl-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC EN RGY, ELECTRO -
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): (a) and (b). Statewise breakMup of 
units r.eporting production to the Department 
of Electronics given in the Statement below 
shows that there has been a significant in-
crease in the electronic industries in th 
small scale sector. 

(c) 80th domestic and export produc-
tion is increasing in the country. To update 
the technology base, liberal foreign collabo-
rations are being permitted for manufacture 
of electronic components. ~ 

STATEMENT 

Statewise break-up of Small Scale Units reporting production to Department of Electronics 

State Number of Units 

1981 1987 

1 2 :3 

Maharashtra 191 426 

Karnataka 60 139 

Uttar Pradesh 29 79 

Delhi 122 257 

Andhra Pradesh 36 87 

Tamilnadu 59 110 

Gujarat 53 141 

West Bengal 38 107 
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1 

ana 

jasthan 

Punjab 

Madhya Prada h 

Oris a 

B ar 

Jammu & Kashmir 

• 
Himachal Pr dash 

Goa 

Pondich rry 

Chandigarh 

Assam 

OTAl : 

[Tr. ns/ation] 

Exp ndltur Incu r d by D n pur 
ntonm nt 80 rd 

7 . SHRt KAU' PRASAD PANDEY: 
WiIJ h Mini t r of 0 E C b pi as d to 

(a) h 
C ntonm · n 
er"od rom 

1988· 

mount p nt by D n pur 
rd on nit tion during th 

nu ry 198710 310m r. 

2 

14 34 

19 33 

13 27 

12 24 

10 23 

3 

3 13 

3 

2 7 

3 5 

2 6 

5 10 

3 

673 1537 

trucks, tractors and staff cars and on diesel 
and p trol since January. 1987 till data; and 

(c) the amount spent by the Board on 
t lephon s installed in office and residences 
during th period? 

TH INISTER OF STATE IN THE 
D · PAR NT OF DEFENCE PRODUC .. 
TIO AND SUPPLIES IN THE MINISTRY 
o OEFE CE (SHRI CH1NTAMANI PANt-
GRAHl): (a) s. 31 ,18,466. .. 

(b) (i) As. 21. 875. (on repairs) 
(i') Rs. 74, 597. (on diesel and 

) th mount P n 0 1 r pat of p trol) 
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(c) Rs. 18, 771. 

[English] 

752. SHRI TOMBI SINGH: Will the 
PRIME MINISTER be pleased to state: the 
progress made in the implementation of the 
policy to establish electronic industries inthe 
North Eastern States with special reference 
to Manipur? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOp· 
MENT, ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K.R. NARAY-
ANAN): The State Governments endeavour 
to create climate conducive to set up elec-
tronic industry in the State, Department of 

~ 

, Electronics (DOE) gives necessary guid-

I , 

an~e whenever required. The progressive 
licensing policies followed by Government 

. are applicable to North Eastern Region also. 
MIs. Manipur Electronics Development 
Corporation is engaged in promotion of elec-
tronics industry in Manipur State. Letter of 
Inte~t (LOI) has been issued to . them for 
manufacture of VHF Communication Equip-
ment including Paging System. In the field of 
electronic components in the organised • 
sedor units, MIs. Meghalaya Electronics 
Development Corporation Ltd., Meghalaya 
has started commercial production for the , 
manufacture of Tantalum capacitors. 

DOE has set up a Centre for Electronics 
DeSign and Technology (CEDT) at tmphaf in 
Manipur State. It will start functioning from 
July, 1989. 

DOE propose to set up Electronic Test 
and Development Centres (ETDCs) at Agar .. 
tala, Tripura and at Imphal, Manipur. ETDC 
at Guwahaf under DOE is already in 
operation. 

C ntral A Istance to Manlpur for 
Developm nt of Tourl m 

753. SHRI N. TOMBI SINGH: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) the amount of Central assistance 
given to State Government of Manipur for 
development of tourism in the Seventh Five 
Year Plan and the principle items earmarked 
in this behalf; 

(b) whether the State Governmen 
have submitted any proposal in this regard 
for approval of the Union Government; and 

(c) if so, the details thereof'( 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
During the Seventh Five Year Plan so far, 
the Central Department of Tourism has 
sanctioned Rs. 75.08 lakhs for tourist proj-
ects in Manipur. The projects sanctioned 
include Tourism Homes, wayside facilities, 
water sports facilities, a cafeteria, etc. The 
Department does not allocate funds either 
State-wise or project-wise but scheme-wise. 

(b) Yes, ~Ir. 

(c) The proposals forwarded by th 
State Government for Central financiar a .. 
sistance include Tourism Homes of variou 
categories, wayside amenities, Yatri 
Niwases, Motels, Mobile restaurants, mini· 
buses, etc. 

Special Prot cllon to M nlpurl Com u 
nlty 

754. SHAI N. TOMBI SINGH: Win tne 
Minister of WELFARE be pleas d to sta : 

(a) whether Governmen propose 
introduce statutory measures 0 at . u rd 
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the int r st of Manipuri Community which is 
not included in the list of Sch dul d Cas asl 

ribes in the matter of em oyment and 
educational facilities; 

(b) if so, the details thereof; and 

(0) if not, the reasons th r for? 

THE 0 PUTY MINIST R IN TH 
MINISTRY OF WELFARE (SHRIMATI 
SUMATI ORAON): (a) to (c). The statutory 
b nefits to Manipuri community in the St t9 
of Manlpur can be extended only jf the 
community is included in the list of Sched-
uled Tribes in the State. Further, amend-
m nt In the existing list of Scheduled Tribes 
c n be don-e only through an Act of Parlia-
m nt in view of Article 342 (2) of the 
Constitution. 

The details regarding inclusion 01 Ma-
nipuri community in the list of Scheduled 
Trib s in Manipur cannot be disclosed in 
public inter st. 

Imp I m ntatlon of 20-Polnt Programm 

755. SHRI N. TOMBI SINGH: Will the 
Minister of PROGRAMME IMPLEMENTA· 
TION be pleased to state: 

(a) wheth r Gov rnment hav identi-
fied special and suitable items oftha 20 point 
programme forthe b ckward States 01 North 
East with particular ref rene to Manipur, 
Mizoram nd Nagaland; 

(b) it so, he details th r of' 

(c) if not wheth r Government propose 
to conduct a comprehensive revia of the 
impl ment tion of 20 point progr mme in 
has States for a fresh and ff ctiv strat-
gY'and 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN· 
TATION (SHRI MADHAVSINH SOLANKI): 
(a) No Sir. 

(b) Does not arise. 

(c) There is no proposal. 

(d) Does not arise. 

Opening of an In tltute for Tourism and 
Allied Subjects 

756. SHRI T. BASHEER: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether Government have received 
any scheme from State Government of 
Kerala for setting up of an Institute for Tour-
ism and allied subjects in the State under 
Centrally assisted scheme; and 

(b) if so, the action taken in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
and (b). Yes. Sir. The Central Department of 
Tourism provides financial assistance to 
States only for those projects which fall 
within the purview of the approved Plan 
Schemes of the Department. Financial as-
sistance to states for setting up of Institutes, 
etc. is not an approved Plan Scheme of the 
Department. 

Un uccessful Candidates Recruited to 
th Army 

757. SHRI RAM SAMUJHAWAN: Will 
th Minister of DEFENCE be pleased to 
state: 

(a) he her1here is no correspondence 
between he lists of successful candidates 
for direct en ry into the army prepared by the 
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Recruiting Centres and the Directorate of 
Recruiting, Army Headquarters consequent 
to which unsuccessful candidates have 
found way into the Army during the last few 
years; 

(b) if so, the details thereof and the 
modus operandi adopted in the case; 

(c) whether some service officers have 
been court-martialled on account of the 
above after investigations have been carried 
out, 

I 

(d) if so, the details thereof; 

(e) how many persons have been so 
illegally recruited each year in the army and 
the details of steps taken as to how to deal 
with sucb per-sons; and 

, . 
(f}the ~takentotoneupthe.admini-

stration eUhe Recrufting Ce'ntres ofthe three 
Services' and the Recruiting Organisations 
in the Defence·Headquarters? 

THE MINISTER OF STATE IN THE 

An indication of some irreg larity came 
10 notice for the first time on 26th August 
1988 on a complaint received from a candi~ 
date hat he had not been det lied for train-
ing. On not finding the name of this candi-
date in the merit list held by the Recruiting 
Directorate, the matter was checked with the 
concerned Recruiting Office and it was 
found that the name of this candidate was 
indeed included in the merit list held by that 
office. Consequently, the matter was 
enquired into and it was found that some 
candidates who were not in the merit list had 
been clandestinel inserted in the Select List 
after it had been approved, but before it was 
despatched to various ZAOs/Centres for 
carrying out enrolment. Resultantly, per .. 
sons had been able to secure unauthorised 
enrolment; the yearwise break up thereof is 
as under:-

1986 8 " 

1987 16 

1988 6 

DEPARTMENT OF DEFENCE PRODUC- 30 
TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) to (1). Selection by direct entry 
for Havildar Clerks is done by the Recruiting 
Directorate through an all-India Examina-
tion. While examination papers are centrally 
set by the Recruiting Directorat~ at Army 
Headqua'rters, the evaluation of answer 
books and preparation of merit list is en· 
trusted to a selected Zonal Recruiting Office, 
on rotation basis. 

There is full coordination between the 
Recruiting Directorate and the Zonat Re-
cruiting Office responsible of evaluation and 
prep(ilration of the merit list. The names of 
successful candidates appearing in the 
merit list are forwarded to the c9nce ned 
Zonal Recruiting Offices for enrolment. 

Action has been taken to discharge th 
unauthorisedly enrolled persons. Involve-
ment of any Service Officer has not be n 
established. Involvement of one dvilian offi-
cer has been established, and he has n 
placed under suspension p nding further 
action. 

Remedial measures have been tak n 
and additional ch cks incorporat d to pra-
ven recurrence of such cases in futur . 

Sicknes of Air Indl Plio 

758. SHRI H. . NA JE GOWDA: 
PRO . RAM K ISH A MOR 

Will the inis er of eVIL AVJATIO 
AND TOURISM be pi as .d to stat : 
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(a) whether pilot in Air India used to 
declarethem Iv s sickatthenlckoftim 
and thus disrupting flight services here and 
abroad; 

(b) whether passeng rs have to face 
great difficultie due to such behaviour of 
pilot of Air Indi ; 

(c) whether Gov rnm nt have initiated 
any recent steps gainst those pilots who 
have declared thems Ives as sick at the nick 
of tim; and 

(d) the further teps Government pro-
pose to take in this r gard? 

THE MINISTER OF STAT OF THE 
MINI TRY OF CIVIL AVIATION AND 
TOURI M (SHRI SHIVRAJ V. PATIL): (a) 
Out of a total strength of 296 pilots in Air India 
67 pilots hav reported sick during the period 
23.1 89 to 18.2.89. 

(b) In the event of cancellation of flights , 
inconvenience is caused to the passengers. 

o minimis such inconvenience, passan-
9 rs ra transfarred to other flights and 
provided with hot I accommodation, meals, 
r fr shments, transport etc. where neces-

ry. 
. 

(c) nd (d). Th gitation by pilots has 
be n s 12ed tn conciliation under the Indus-
tri I Oi pu Ac . Showcause notices have 
been su d to some p lot who have re-
port dick. Discussions are also in progress 
w h h Indian P'lots Guild on their Charter 
of Demand to r solve pending issues. 

Inquiry Into I Flight 

75. HRI A.P. OAS: Will the Minist r 
of CIVIL AVlA TION & TOURISM b pleas 
10 

() h . th r Gov rnm n have r calved 
any oompla.n rag rding Air Indi Iig,h1 No. 

121 Delhi-london and 120 London-Bombay 
on 17 .. 18 December. 1988; 

(b) if so, whether any inquiry has been 
initiated; and 

(c) the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHAI SHIVRAJ V. PATIL): (a) 
Yes, Sir. A complaint was received from 
Indian Pilots Guild, representative body of 
Air-India pilots, stating that the Director, Air 
Safety, had operated flight Air India 120 on 
Sunday, the 17th December, 1988 in viola-
tion of the standing orders on the subject. 

(b) and (c). Director General of Civil 
Aviation who is the regulatory authority has 
examined the matter and it has been found 
that there was no violation of stipulations on 
the subject. Indian Pilots Guild has been 
informed accordingly on 8.2.1989. 

Recruitment Rule for Armed Forces 
H adqu rters Stenographers S8rvlc 

760. SHRI RAM SAMUJHAWAN: Will 
the PRIME MINISTER be pleased to state: 

c , 
(a) whether his Ministry has received . 

draft revised recruitment rules for Armed 
Forces Headquarters Stenographers Serv-
ice for concurrence; 

(b) if so, whether the said rules have 
been approved; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND IN-
1ST A OF STATE IN THE INISTRY OF 
HOME FFAIRS (SHRt P. CHIDAMBA-. 
RAM): (a) to (c). During 19 7. the Depart-
men of Personn I nd , r 'ning received a 
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proposal from the Ministry of Defence for a 
comprehensive review of the Armed Forces 
Headquarters Stenographers Service 
Rules, 1970. It was suggesteQ to the Ministry 
of Defence that they might await the re-
organisation of the Central Secretariat Ste-
nographers Service which was under active 

,consideration of this Department. On a fur-
ther reference from the Ministry of Defence, 
they were advised in Dec mber, 1988, to 
consider delinking the proposed amend-
ment from the restructuring of the Central 
Secretariat Stenographers Service. No pro-
posal has been received thereafter in this 
Ministry for amendment of the AFHQ Ste-
nographers Service Rules. 

Inquiry Into RaJghat Incident 

761. SHRI K. RAMACHANDRA 
REDDY: Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whetherthe enquiry into the incident 
on 2 October, 1986 at Rajghat when an 
attempt was maoe against the life of the 
Prime Minister, has been concluded; 

(b) if so, what is the result of the enquiry; 

(c) whether officials suspended due to 
'that incident have been punished or rein-
stall' ICJ; d 

Cd) if so, the details thereof? 

MINISTER OF STATE IN THE 
INISTRY OF PERSONNEL, PUBLIC 

G J CES AND PENSIONS AND MIN-
ISTER STATE IN THE MINISTRY OF 
HO FAIRS (SHRI P. CHIDAMBA-

Yes, Sir. 

e Report of the Enquiry Commit-
tee, . from. dealing with the strengthen .. 
ing of the security arrangements of VVIPs, 
has pointed out certain lapses on tITe part of 
Delhi Pplice personnel. Based on the find-

ings of the Enquiry Committee, departmen-
tal proceedings against some personnel of 
Delhi Polic have been instituted. 

(c) and (d). As per prescribed proc -
dures, all the suspension cases have been 
reviewed and a decision to revoke suspen-
sion in one case has been taken. 

Agnl MI lie 

762. SHRI SHANTILAL PATEL: 
SHRI G.S. BASAVARAJU: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) whether India's latest model of in-
terim range missile 'Agni' is ready; 

(b) if so, whether there had been a 
successful test of this Agni missile; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINI TRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) to (c). The Defence Research 
and Development Organisa1ion is dev lop-
ing and carrying out flight trials of a number 
of missiles. These trials are continuous in 
nature and it is not in national interest to give 
details of such launchings before they ar 
carried out. 

Supplementary ot on po of 
Centr -Stat R .stlon 

763. PROF. MADHU DA DAVATE: 
Will the Minis 9r of HOM FFAI S 
pleased to state: 

(a) whether any of the embe of th 
Commission on Centre"S at A tation 
submitted a supplementary no . 
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(b) if so, whether it was desired by the 
Member 0 b circulated along with the main 
report of the Commission' 

(c) if so, whether any supplementary 
note is being circulated; and 

(d) if not, the reasons for not circulating 
the not? 

THE MINIST R OF HOM A FAIRS 
(5. SUTA SINGH): (a) A unanimous report, 
signed by all the members, was submitted by 
the Commi sion on Centre-State Relations 
on 27th October, 1987. Subsequently, in 
June, 19a5, Dr. S.R. Sen, one of the mem-
bers of the Commission, submitted a note. 

(b) Yes, Sir. 
(c) and (d). With the submission of the 

report the Commission on Centre-State 
elations stood wound up with effect from 

27.10.1987. The note sent subsequently by 
Dr . C).R. Sen was not considered to be a part 
of the report of the Commission on Centre-
S at A 'ations. It was not, heretore, con-
sidered proper to circulate this note. The 
not has already appeared as an article in 
the Economic & Political weekly on 
6.8.1988. 

Sci nc nd Technology for Rural 
o v lopment 

764. SHRI MURLlDHAR MANE: Witt 
the PR IME MIN ISTER be pleased to state: 

(a) whether Science and Technology is 
being used for rural development; and 

(b) i 0 , the details of science and 
t chnology inputs for rural development and 
the results chi v d? 

MINIS R OF S AT IN TH 
MINIS Y OF SCIENCE AND T CHNO -
OGY AND MINISTER 0 STA IN TH 
OEPARTMEN S OF OCEAN 0 V LOP-
MENT TO Ie ERGY, EL C 0 -
ICS AND SPAC (SHAt ARAY-
ANAN): (a) and (b). Y s Sir. 

•. ,"J ernment of India through its various 
Mint tries/Departments/Agencies have initi-
ated a number of S& T based Programmes 

hich have contributed significantly to the 
development of the rural areas. Some ex-
amples are given below: 

a. Shelter: Polymer coating for mud 
walls, fire-retardant treatment for roof mate-
rial, improved construction techniques, etc. 

b. Health: lodixed salt tor gOiter control, 
chlorine tablets for disinfecting water, Mass 
immunization, Carbon fibre braces for polio-
afflicted. 

c. Energy: Family-type and community 
biogas plants, Efficient Smokeless Chulas, 
Micro-hydroturbines, etc; and 

d. Employment: Improved techniques 
and products in rural industries including 
high-efficiency potter's wheel, improved 
pottery kilns, improved Sericulture prac-
tices, improved loom with automatic take up. 
etc. 

[ Translation] 

Filling up of Posts In D.G.C.A. 

765. SHRI JAGDISH AWASTHI: Will 
the Minister of CIVIL AVIATION AND 
TOURISM b pleased to state: 

(a) the details of posts lying vacant in 
the Directorate General of Civil Aviation; 

(b) the reasons therefor; and 

(c) the steps taken by Government for 
filling these posts? 

THE MINtS R 0 STATE OF THE 
I ISTAY 0 CIVIL AVIATION AND 

TOURlS (SHRI SHIVRAJ V. PATIL): (a) to 
(c). There a e 58 Group fA, 7 Group 18',41 
Group ·el and 20 Group 0 posts vacant in 
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the Directorate General of Civil Aviation. The 
posts are to be filled through agencies like. 
the Union Public Service Commission, the 
Staff Selection Commission and the local 
Employ ent Exchanges. The process of 
advertising the posts, holding interviews! 
exam inations and making selections takes 
time. Thera is also a ban on filling of vacan-
cies by direct recruitment. For promotions, in 
some cases, no person in the feeder grade 
fulfils the requirements of the Recruitment 
Rules. 

Recruitment action has already been 
initiated. Wherever absolutely necessary, 
adhoc arrangements have been made to 
man the vacant posts. 

[English] 

Increase In Annual Plans 

766 . SHRI BHATTAM SRI 
AAMAMURTY: Will the Minister of PlAN-
NING be pleased to state: 

(a) whether total increase in plan in-
vestment for 1989-90 is nearly 6.4 per cent 
or so compared to an annual increase of 
around 20 per cent in each of the last two 
Plans; if so, the details in this regard; 

(b) with increase of prices by over 20 
per cent this year, whether the Plans ap-
proved for 89-90 will indicate shrinkage of 
investments in real terms, if so, the reasons 
thereof; and 

(c) whether budgetary support of the 
Centre to the States Plans from domestic 
resources has come down from 13000 
crores during the current years to 12500 
crores for 89-90; if so, the reasons therefor? 

THE MIN 1ST OF PLANNING AND 
MINISTER 0 OG M E IMPLEMEN-
TATION (SH A srr H SOLANKI): 

(a) The Plan outlay for the year 1989-90 is 
yet to 5e finalised. Both the actual xpe(ldi .. 
ture for the year 1987-88 and approved 
outlay for 1988-89 showed an incr~as9 of 
11.50/0 over the previous year. 

(b) During the first 10 months of 1988-
89, the average wholesale Pric Index in .. 
creased by 7.30/0 over the same period of 
1987 -88. However, the position regarding 
shrinkage or otherwise in outlay could be 
known only after th final figures of outlay for 
1989-90, is known. 

(c) Information regarding Budgetary 
support of the Centre to th States Plans for 
1989-90 is not yet available. 

Rehabilitation Centr s for Polio Af-
f ctad People 

767. SHRI MUlLAPPALL Y RAMA-
CHANDRAN: Will the MinisterofWElFAA 
be pleased to state: 

(a) whether rehabilitation centres have 
been opened in any state for those affected 
by polio; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI 
SUMATJ ORAON): (a) and (b) . Services for 
persons affected by polio are given through 
voluntary organisations and District Rehaa 
bilitation Centre working for the welfar of 
the orthopaedically handicapped. Besid 
these institutions assisted by th Ministry 0 .,. 

Welfare, the State Governments and nor 
governmental organisations also have h ir 
own schemes. 

A list of Voluntary Organi 
D.R.C.'s funded wi h C n1raJ A 
given in the S at men blow. 
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STATE NT 

List of Organisations for Orthopaedicalfy 
Handicapped given grant~in~aid In 1987-88 

Andhra Pradesh 

Ass m 

Bih r 

J 

1. Rayalaseem Seva Sami hi 
NO. 9 Old Huzur Office 
Building Tirupathi .. S17501 
(A.P.) 

2. A.P. Viklangula Co-oper tive 
Corporation, 11 .. 4 .. 634 
Venkataramana Apartments 
'B' Block, A. C. Guards, 
Hyderabad-SOO 004. 

3. Supriti Nursing Home 
Station Road 
Karimganj-788710. 

4. Prakritik Arogy shram 
Rajgir, Nalanda (Bihar). 

5. Indian Red Cross Society 
Bihar State Branch, Red Cross 
Bhavan, North of Gandhi 
M idan, 
Patna-800001. 

6. Bih r R h bllit tlon nd 
Welfare Institut • Jagdamba 
Bh van 0/4 People's 
Coop ratlv Colony 
K ok rbagh, Patna-B00020. 

7. Hony. S cr tary 
Rot ry S rv . ntr 
Mamt ' B hind L mi 
alki S, Anand-388001. 

8. Blind Men's Association 
Dr. Vikram Sarabhai Road 
Vastrapur, Ahmedabad-
380015. 

9. Apang Manav Mandai 
Dr. Vikram Sarabhai Road 
Behind ATIRA, Ahmedabad-
380015. 

10. V-One Society, Saraswati 
Niwas Compound .Opp. 
Maharashi Garden 
Fathganj, Vadodara-390002. 

11. Indian Red Cross Society 
Bhavnagar District Branch 
Red Cross Shavan, Divanpara 
Road, Bhavnagar-364001. 

12. Medical Care Centre Trust 
Children Hospital, Kareli 
Baug, Vadodara-390018. 

13. Chamanlal Bhagat 

Haryana 

Charitable Trust, Bhagat 
Nursing Home Near Ayojan 
Nagar Society New Sharda 
Mandir Road, Ah medabad-
380007. 

14. Distt. Red Cross Society 
Ambala. 

15. Indian Red Cross Society 
Haryana State Branch 
315, Sector 9-0 Chandigarh. 

Jammu and Kashmir 

16. J mmu Red Cross Home for the 
H ndle d (Udhoalla) 
P.O. At< tpur, Jammu-180001. 
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Kama taka 

17. The President 
Bijapur Distt. P.H. Welfare 
Association Industrial 
Training Institute 
Mathpathi Galli 
Bijapur-S36101. 

18. Hony. Secretary 
Mathru MandaH 
Vanivilas Mohalla, Mysore. 

19. President 
Vishwa Dharma Mahila Mathu 
Makkala Shikshana Seva 
Ashram Samiti Veerapura 
Oni Hubli Distt. Dharwad. 

20. Kasturba Medical College 
Manipal-576119. 

21 . The Association of the 
Physically handicapped, 
Hennur Road (Lengarajapuram) 
St. Thomas Town P.O. 
Bangalore. 

Kerala 

22. Karthika Nair Samarak Samithi 
Nair Mahal S.B. Marg, Bombay. 

23. Samaritan Society Palai Karoor 
P.O. 686590 (Kerala) 

24. Santhi Bhavan Sacred Heart 
Convent GH School, Chalakudy 
East-6aOe07, Trichur. 

25. Cherupusham Industrial Insti-
tute, 
Nalamchira Trivandrum. 

26. Association for the Welfare of 
the 
Handicapped, Post Box No. 59 
S.M. Street, Calcutta-6730001. 

Madhya Pradesh 

27. Sanjeevan; Seva Sangam 
13, Residency Area 
Indore-452001. 

28. M.P. Welfar Association for 
the Blind 33, BID Industrial 
Estate Fort Area, Indore-
452006. 

29. Kritrim Aung Kendra, Sheesh 
Mahar, 51 f Sir Kukum Chand 
Marg 
Indore-452002. 

30. Welfare Association for the 
Disabled, 8, Ram BauQ, 
Post Office building, 
Indore-452004. 

MaharashtrB 

31. National Society for Equal 
Opportunities for the 
Handicapped, Postal Colony 
Road , Chembur. Bombay· 
400071. 

32. Artificial Limb Centre 
P.B. No. 1506, Pune41101 , 

33. Fellowship for the Phy c lIy 
Handicapped, FPH Building, 
Lalalajpatrai Marg, Haji Ali 
Bombay-400034. 

34. Shikshan Prasaraka Mand~ti. 

Sharda S.P. Coli ge, Campu , 
lilak Road, Pune. 

35. Spastics Society Upper Colaba 
Road Opp. Afghan Chu c 
Bombay-4000 . 

36. National Sod ty or qua 
Opportuni ; for 
Handicapped Postal Colony 
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of Crippt d Children, H i Ali 

.. Op. llingdon 
port Club. 01 road 

M hi · mi om ay. 

40. M trU 5ev 
. gpur. 

ogh Sitabuldl, 

,1. 0 ary W If r Trust 
Clo Gov rd n rachand 
Shora 

.B. Q. 80 , ,in 0 d, 
r njl Oi tt Koth pur. 

. 42. Shr rust urukrlp 

3. 

IV d n Ro d V'r r Dls1t. 
n . 

. Ch inraj 
i, ' b i 

r Am n 

r (' htra). 

ere y. 
o ndni, 

Ods 

Written Answer; 372 

lion 
Lamsang Baz r anipur 

46. H ndicapp WeHare Organ-
lsa ion, 
Compound Mission. Balasore 
Od S8. 

47. Na ionallnstt. of Rehabilita-
tion Trainlng and Research, 
Olatpur. P.O. 8 irol, 
~uttack .. 754010. 

48. Vocafonal entre for 
Handicapped S-I. R.D. Campus. 
Unit-VIII Bhubaneswar-751 012. 

49. Nav dac Prosthetic Centre, 
Nevedac Estate, 
Daulatsinghwala, 104, Sector 11 
Chandit:larh. 

50. Dr. Satya Paul Khosla Chari ~ 

t ble 
M morial Tru t, Shaheed 
Udham Singh Nagar, Opp. T.V. 
Studio, Jalandhar·144001. 

R ifasthan 

51. Bhagwan Mahavaer Viklang 
Sahayata Samiti. Sawai Man-
sin h 
Hospital, Jaipur. 

52. Jeevan Nirman Sansthan 
G Ii Bagh Road Bharatpur. 

3. tndi n Coo cit of Social Welfare 
Jaipur. 

T- mil N du 

of Tamil NadlJ, 
hias, Avenue, 
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55. Indian Council for Child 
Welfare 45, Taylore Estate 
11, Street Kodambakkam I 
Madras-600024. 

56. Cheshire Homes India 
5-C, V.P. Rathina Samaj Road 
Madurai-635002 (T.N.) 

57. Guild of Service (Central . 
Seva Samajan 28, CASA Major 
Road Egmore, Madras. 

58. Andhra Mahila Sabha Iswari 
Prasad Dattareys Orthopaedic 
Centre 10, Dr. Durgabai 

. Dash Mukh Road, Madras. 

59. Indian Red Cross Society 
50, Monieth Road Egmora 
Madras-600028. 

60. Worth Trust Workshop 
for Rehabilitation & Training · 
of the Handicapped 48, New 
Thiruvalam Road Katpadi, 
Vellore-632007. 

61. Punjab Association, Adarsh 
Kala 
Kendra, Complex, 1st floor, 
Rayapettah 4, V.M. Street, 
Balaji Nagar, Madras. 

62. Tamil Nadu Association for the 
Rehabilitation of the 
Handicapped 23, Casa Major 
Road, 
Egmore, Madras. 

63. Women's voluntary Services 
of Tamil Nadu, 19 East Spur 
Tank Road Chetpet, Madras 

64. Madras Institute to 
Habilitate Retarded and 
Afflicted. 802 R.V. Nagar. 
Anna Nagar, Madras-600012. 

,-

65. Sacred Heart Leprocy Centre, 
Sakkothai Karakikar Road, 
Kumba anam, Thanjavur-
612401. 

66. The Erode Arima Society Trust 
Sangodampalayam, Thindal, 
Erode-638009. 

67. Akshay, 172, Luz Church Road 
Mylapore, Madras-600004. 

68. Life Help Centre for 
Handicapped East Coast Road, 
Palavakkam Madras-600041. 

69. German Leprosy Relief 
Association Rehabilitation 
Fund, 4 Gajapathy Street 
Shenoynagar, Madras-600000. 

70. The Society for Aid 
Handicapped Children. 
Coimbatore. 

Uttar Pradesh 

71. Rotary Sponsored Cripplt::su and 
Youth Welfare Society 
13, Lukerganj, Allahabad 

72. Netaji Subash Vidya 
Mandir, Mangoli Shahabad, 
Rampur (U.P.) 

73. Shaheed Memorial Society 
Rajaji Puram Lucknow. 

74. Artificial Limb Manuf curing 
Corporation of India 
G. T. Road, Kanpur .. 20B016. 

75. Mangalam, Mangalam Sadan, 
1\ .. 445 H.I.G. lnd ra agar 
Lucknow 226 16. 

76. Viklang Kendra, 3 Lu rg oj 
Aflahabad-211001 . 
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We t ng I 

77. i sh Bh rti Waltar Soci y 
20/ .. 8. L t azar S r et 
C leu a. 

78. Sp sti SOCI ty of t rn 
Indi n 15, Bell v dlr Court 
11 & 13 Alipor Ro d, 
e leu .. 700027. 

79. Anand Bhavan. Jag tpur 
P.O. rindaonpur (Howrah) 
W st ngal. 

80. Bh rat Scouts & Guides 
(Guid Section) I, Place 
C leu t -700016. 

81. tion I Ins . for the 
Orthop dic Ily H ndic pp d, 
B. . 0 d, Bon-Hooghly 
C I utt -700090. 

82. R bilit t on C ntr for 
Chil r n, 59, Mati Lal Gupta 

o d. B ri h, Calcutt -
700008. 

Ch ndig h 

83. 

8 

D Ihl 

85. 

n Council for Child 
r Ch ndi rho 

87. Amar Jyoti Charitable Trust 
·192. Greater Kailash, 

New Delhi. 

88. Mangalam A·7, Swasthya Vikas 
Vi as Marg. Delhi. 

89. All India Institute of Medical 
Sc ences, Ansari Nagar, 
New Delhi-11 0029. 

90. Institute for the Physically 
Handicapped, 4, Vishnu Digam-
ber 
Marg, New Delhi-110002. 

91 . Laryngectomme Club of India 
F·11 A (G-8 Area) Rajouri 
Garden Near Hari Nagar Ghanta 
Ghar New Delhi-11 0064. 

92. Maulana Azad Medical College 
and Hospi1al, New Delhi~ 

110002. 

Goa, Daman & Diu 

93. Institute of Public Assistance 
(PROVED ROIAS) PANAJI 
(GOA) 
4030001. 

94. Caritas Goal Pago Partiarca 
Attinho, Panaji-403001. 

M dhya Pradesh 

95. Indian Red Cross Society 
Madhya Pradesh State Branch 
R d Cross Bhavan I 
Shivaji Nagar, Bhopal. 

Li t of Oi trier R habilitation Centres:-

i) Vir, r Dis . Than (Maharashtra) 

it) Bhub n 
(0 iss) 

art Oistt. Pun 
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iii) .Kharagpur. Distt. Midnapore 
(West Bengal) 

R. SPEAKER: You giv 
iv) Sitapur, Distt. S.itapur (Uttar 3n. 

Pradesh) 

v) Chengalpattu, Distt. Chengal-
pattu (Tamil Nadu) 

vi) Mysore, Distt. Mysore (Karna-
taka) 

vii) Kota, Distt. Kota (Rajasthan) 

viii) Bhiwani. Distt. Bhiwani (Hary-
ana) 

ix) Bilaspur, Distt. Bilaspu r 
(Madhya Pradesh) 

x) Vijayawada, Distt. Krishna 
(Andhra Pradesh) 

11.59 hrs 

[English] 

PROF SAIFUDDIN SOZ (Baramulla): 
Sir. today I want zero-hour chance for the 
opposition. I have to say a few words about 
the Civil Aviation Ministry. I want a direction 
from you. This is a very important matter. 
There is something wrong about this Minis-
try, although I have faith. in Shri Shivraj Patit, 
whose record is very good. 

I want to briefly mention that there have 
been stories in the press that most of the 
Boeing aircrafts are worn out and they have 
outlived their life. He must take the House 
into confidence on a few things. 

. 
{ Trans/ation] 

MR. SPEAKER: You may speak to him 

[English] 

PROF. SAfFUDDJ SOZ; Kindly listen 
to me for a while ... (Interruptions). Even 
computer is being defrauded... (Interrup-
tions). I was told at the Palam Airport ha an 
M.P. is not a V.I.P. I sa': hy don you 
telephone us, when there is a defay? I 
told: 'You are no a V.I.P." 

When M.Ps are not inform d. what 
about the oommon man and other passen-
gers? Is it not their right? t want a direction 
from you on these points. 

Why is the computer being defrauded? 
At Palam airport, I find, that many people are 
accommodated on recommendations. It 
should be done by computer. 

And then. why don't they inform us on 
telephone if there is a delay? Whether it is a 
fact that M.Psare not V.I.Ps. you mustt II us. 

[ Translation] 

MR. SPEAKER: You give it in wrl ing. 

(Interruptions) 

MR. SPEAKER: That is enough. now 
stop it 

[English] 

KUMARI MAMATA BA EAJ 
(Jadavpur): Sir. without any prior inform -
tion. Eastern Rail ay cancel! d all h 
Calcutta-Delhi and DeJhi .. Calcutta bas d 
trains resulting in1housands and ou an 
of people during randed and harlCl.i:ti:ta'-l 
Though I have to at sympathy he m J 

orker we are also having i pro I . f 
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( Translation] 

SHAt BALKAVI BAIRAGI (Mandsaur): 
f. S a er. Sir, I want to make a request. 
er have b n r ports from various states 

hat Sanskrit is being removed from the 
syllabus in schools. It is very necessary to 
hold discussions with the Government on 
the question of Sanskrit. Sanskrit is being 
t en ou1 from the syllabUS. 

SHAt NAWA KISHORE SHARMA 
(Jaipur): I support Shri BaJkavi Bairagi's 
View. 

MR. SPEAKER: What will be left there, 
if Sanskrit is taken out 

SHRt BAlKAVI BAIRAGI: Mr. 
Speaker, Sir, please do something. 

SHRI RA PYARE PANIKA: Both the 
Central schools and higher secondary 
schools have decided not 10 teach Sanskrit 
from coming July. I talk less. I was saying 
that my constituency was hit by severe 
drought this year. I have given Calling Atten-
f n notice. 

R~ SPEAKER: Give it in writing. 

SHRI PYARE PANIKA: J have 
giv n a notice. PJease accep it. 

(Eng/ish) 

PRO . SAl UDO' SOZ: You please 
iv dir 'on to the inistef. 

.SP E : Yo m y SDQ=:llKto im~ 
• You h 
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12.;02 hr " 

PAPERS LAID ON THE TABLE 

[English] 

Governors (Allowances and Privileges) 
Amendm nt Rules, 1989 

THE MINISTER OF HOME AFFAIRS 
(S: BUTA SINGH): I beg to lay on the Table 
a copy of the Governors (Allowances and 
Privileges) Am ndment Rules, 1989 (Hindi 
anq English ve sians) published in Notifica-
tion No. ,G.S.R. 70(E} in Gazette of India 
dated the 1 st February, 1989 under subsec-
tion (3) of section 13 of the Governors 
(EmpIUl"'le~ts Allowances and Privileges) 
Act, 1982. tPlaced in Library. See No. L T-
7326/89] 

I 

Annual Report on the Working of 
Industrial and Commercial Undertak-

ings of the Central Government (Public 
Enterprise Survey) for 1987·88 (Vol. I 
to III) and Report of CAG of India for 

1987, Union Govt. (Commercia I)-Part 
IX-Audit Ob ervatlons on Individual 

Topics 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): On behalf 
of SHRI VENGAL RAO: I beg to lay on the 
Table:-

(i) A copy of the Annual Report 

Individual Topics, under artier 
151 (1) of the Constitution. 
[Placed in Library. Se No. LT-
7328/89] 

R view on and Annu I eport of 
Artlflcl I Limbs nufacturlng Corpor 

tlon of Indl ,K npur, for 1987-88, 
Annual R port and R vi won tlon I 
Institut of R habilit tlon r Inlng nd 
Research, for 1987·88 te. nd St t 

ment for d lay In laying t P p r 

THE MINISTER OF STATE OF THE 
MINISTRY OF WELFARE (DR. RAJEN .. 
ORA KUMARI BAJPAI): I beg to I yon the 
table: 

(1) A copy each of the following 
papers (Hindi and English ver-
sions) under sub-section (1) of 
section 619 A of the Companies 
Act, 1956:-

(i) Review by the Government on 
the working of the Artificial Limbs 
Manufacturing Corporation of 
India, Kanpur, forthe Year 1987-
88. 

(ii) Annual Report of Artificial 
Limbs Manufacturing Corpora· 
tion of India, Kanpur, for the year 
1987-88 along with Audited 
Accounts and comments of th 
Comptroller and Auditor General 
thereon. 

(Hindi and English versions) on (2) A statement (Hindi and Engli h 
versions) showing reasons for 
delay in laying the papers men-
tioned at (1) above. [Placed '" 
Library. S99 o. l T .. 7329!89] 

(2) 

the working of Industrial and 
Commercial Undertakings of the 
Central Government (Public 
Enterprises Survey) for the year 
1987 -88{Volumes-1 to III). 
[Placed in Library. S99 No.l T- (3) 
73271891 

A copy of the Report (Hindi and 
English versions) of the Comp-
troller and Auditor General of 
India or the year 1987--Union 
Government (Commercial) -
Part IX-Audit Observations of 

(i) A copy of the Annual Repo 
(Hindi and English version 0 
the ationallnstitu of Rehabili-
tation Training a R rCh, 
for the yea 1987 .. 88 long i h 
Audi d Account . 

(ii) copy of the vi 
and Eng!' h v r ion ) 
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fish 
for 

(i) A co Y of Annu I R rt 
(Hindi d n Ii h v rs on ... ) of 
t n I In titut for the 
M nt Ity H nd'c d, Secun-
d bad. for th y r 1987-88 

long with Audit d Accoun s. 

(Ii) A copy of h R view (Hindi 
nd ngli h v r ion ) by the 

Gov rnment on th working of 
t ational In titut for the 

nt lIy ndic pp d, Secun-
d r b d. for the y ar 1987-88. 

t t m nt ( ind and English 
r in) howing reasons for 

d I y n lying th pap rs m n-
tion d t (5) abov [Plac d in 
Libr ry. 5 8 . No. LT-7331199] 

(Hindi 

(Hindi and English versions) of 
the National. Institute for the 
Vi uaJly Handicapped. Dehra 
Dun, for the year 1987-88 along 
with Audited Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the working of 
the National Institute for the 
Visually Handicapped, Dehra 
Dun, for the year 1987-88 
[Placed in Library. 599 No. L T-

7333/89] 

Annu I R port of Instltut of Hotel 
n 9 ment Cat rlhg and Nutrition, 

D Ihl, for 1981-88 of Instltut of 
Hot I n gemen!, Catering Technol-

ogy Appll d Nutrition, Bombay for 
1987-88 etc. 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): I beg 
to lay on the Table: 

(1) (a) (1) A copy of the Annual 
Report (Hindi and English ver-
sions) of the Institute of Hotel 
Management Catering and Nu-
trition, New Delhi. for the year 
1987 -88 along with Audited 
Accounts. [Placed in Library. 
599. No. L T-7334189] 

(ii) A copy of the Annual Report 
(Hindi and English versions) of 
the Institute of Hotel Manage-
ment Catering technology and 
A red Nutrition, Bombay, for 
th y ar 1987 M88 along with 

udi ad Accounts. [Placed in 
li r ry. 568 O. L T-7335/89] 
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Library. 589 No. tT-7336/89] 

(iv) A copy of the Annual Report 
(Hindi and English versions) of 
the Institute of Hotel Manage~ 
ment, Catering·Tee nologyand 
Applied Nutrition, Calcutta, for 
the year 1987 -88 along with 
Audited Accounts. [Placed in 
Library. See No. LT-7337/89] 

(v) A copy of the Annual Repon 
(Hindi and English versions) of 
the Institute of Hotel Manage-
ment, Catering Technology and 
Applied Nutrition, Srinagar, for 
the year 1987 -88 along with 
Audited Accounts [Placed in 
Library. See No. L T-7338/89] 

(vi) A copy of the Annual Report 
(Hindi and English versions) of 
the Institute of Hotel Manage-
ment, Catering and Nutrition, 
Ahmedabad, for the year 1987-
88 along with Audited Accounts. 
[Placed in Library. See No. L T-
7339/89] 

(vii) A copy of the Annual Report 
(Hindi and English versions) of 
the Institute of Hotel Manage-
ment, Catering Technology and 
Applied Nutrition, Bangalore, for 
the year 1987-88 along with 
Audited Accounts. [Placed in 
Ubrary. See No. LT-7340/89] 

(viii) A copy of the Annual Report 
(Hindi and English versions) of 
the Institute of Hotel Manage-
ment, Catering Technology and 
Applied Nutrition. Bhopal, for the 
year 1987-88 along with Audited 
Accounts. [Pia d in Library. 
598 No. LT-7341/89] 

(be) A copy of the Annuar Report 
(Hindi and English versions) of 
the Institute of Hotel Manage-
ment, Catering echnology and 

Applied utntion. hubanes-
war, for the year 1987-88 along 
with audit d Accounts,fPlaced in 
Library S II No. L T .. 7342/89J 

(x) A copy of the Annual report 
(Hindi and English verSions) of 
the Institute of Hotel Manage-
ment, Catering Technology and 
Applied Nutrition, Goa, for the 
year 1987-88 along with Audited 
Accounts [Placed in Library S98 
Nq, L T -7343/89] 

(xi) A copy of the Annual Report 
(Hindi and English versions) of 
the Ins ituts of Hot I Manage-
ment, Catering Technology and 
Applied Nutrition, Hyderabad, 
for the year "1987-88 along with 
Audited Accounts. [Placed in 
Library. See No. L T-7344/89] 

(xii) A copy of the Annual Report 
(Hindi and English versions) of 
the Institute of Hotel Manage-
ment, Catering Technology and 
Applied Nutrition, Lucknow, for 
the year 1987 -88 along with 
Audited Accounts. [Placed in 
Library. See No. L T-734S/89] 

(xiii) A copy of the Annual Report 
(Hindi and English versions) of 
the Fo ad craft Institute, Patna, 
for the year 1987·88 along with 
Audited Accounts. [Placed in 
Library. See No, T-7346/89} 

(xiv) A copy afthe Annual Report 
(Hindi and ' ngUsh versions) of 
the aodcraft Institute. Delhi, far 
the year 1987 .. 88 along i 
Audited Accoun . [Pia d in 
library S e o. LT-7347/89] 

(xv) A copy of th Annual Report 
(Hindi and ngli h vers on ) of 
th oodcr In ' U ,Aligar, 
for th year 1987 .. 88 a ong i h 

ud't Accoun. {Pta d n 
"b ary Sse o. T-7348/89] 
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(xvii) A y 01 th Annu I A -
pert (Hi di nd n Ii h v r ions) 
of th Foodcr ft In titute, 

uw h i, for h y ar 1987·88 
on w' h Audit d ccounts. 

[PI c d In Ubr ry. 588 No. LT· 
7350189) 

( UI) copy of th Annual Re· 
port (Hindi nd nglish v rslans) 
of ttl ooder ft In titute, 

h ml • for the y ar 1987-88 
I n wHh Aud' d Accoun1s, 

[PI c d In Library. 588 No. LT· 
73 1189J 

( I ) A oopy ofth Annu I Report 
(Hindi nd English v rsions) of 

Fooderaft Institute, 
VI h P n m, for the year 
1987 .. 89 long tth Audited 

ccount . [PI c d in Library. 
S o. L .. 7352189] 

(xx) A copy of the Annu I R port 
(Hind nd gli h v rsions) of 
h tion I Council for Hotel 

nd Cat ring 
o Ihi, for the 

y 10 ith Audited 
,., .... '-.~un . [PI d in Library 5a 

o. l T-73 3/89] 

(2) 

and Vis h 
year 1987 .. 88. 

[PI in I ry. 59 o. l TOo 
7334189 to 7352/89] 

(i) A copy of th Annual R port 
(Hi i and Enghsh version ) of 
the Indian Institute of Tourism 
and Travel Management 
Delhi, for the year 1987-88 along 

ith udited Accounts. 

(ii) A copy of the Revie (Hindi 
and English versions) by the 
Government on the working of 
the Indian Institute of Tourism 
and Travel Management, N 
Delhi, for the year 1987-88. 
[Placed in Library. See No. l T-
7354/89) 

Bord r Ro d ( d cal Off r Group 
I .) R crultm nt Rul , 1988 Bord r 
Ro d Eng n ring Service Group 'A' 

(Am ndm nt) Ru , 1988 Bord r 
Ro d Engln ring rv Group 'B' 

(A ndm nt) Ru) 1988 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE, PRODUC-
TION AND SUPPLI S IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): I beg to lay on th Table: 

(1 ) A copy each of the followi 9 
Notrtications (Hindi and English 
versions) issued under proviso 
to article 309 of the 
Constitution :-

(i) The Border Roads ( 9(Ucal 
Officers G oup "'A' Recruitment 

ul S, 1988 published in Notifi-
cation o. G.S.R. 867in Gazette 
of t dia d ad the 5th ovember , 

988. 
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(2) 

(3) 

(iii) The Border Roa Engi eer-
ing Service Grol)P 'B' (Amend-
ment) Rules, 1988 published in 
Notifteation No. G.S.R. 914 in 
Gazette of India dated the 19th 
November 1988. [Placed in 
library. S69 No. LT-7355/89] 

A copy of the Naval Ceremonial 
Conditions of Service and Mi -
cellaneous (Second Amend-
ment) Regulations. 1988 Hindi 
and English versions) published 
in Notification o. S.R.O. 363 in 
Gazette of India dated the 21 st 
January I 1989, under section 
185 of the Navy Act, 1957. 
[Placed in Library. 596 No. L T-
7356/89] 

A copy of the Annual Administra-
tive Report (Hindi and English 
versions) of the Cantonment 
Boards, 1987-88 along with 
Audited Accounts. [Placed in 
Library. Se8 No. LT-7357/89] 

NotHlcatlons under Government Saving 
Bank Act, 1873 

SRRI CHINTAMANI PANIGRAHI: On 
behalf of Shri Eduardo Faleiro, I beg to lay on 
the Table: 

(1) A copy each of the following 
Notifications (Hindi and English 
versions) under section 15 of the 
Government Saving Banks Ad, 
1973:-. 

(i) The Post Office Savings Ac-
count (Amendment) Rules, 1989 
published in Notification No. 
G.S.R. 5 (E) in Gazette of India 
dated the 5th January, 1989. 

(ii) The · National Savings 
Scheme (Amendment) Rules, 
1989 published in Notification 

o. G.S.A. 41 (E) in Gazette of 

(2) 

(3) 

nd d 
1989. 

(iii) The Po 

th 1 

Incom Account) (Am ftft""8ft 

Rule , 1989 pu had i 
cation No. ,46(.E) in Gaz 
India dated th 20th Janu 
1989. [Placed in ary. SfHI 
L 1"-7358189] 

A copy of the Klsan Vik P 
(Amendment) Rule. 198 
(Hindi and English ver ) 

• published in otification 
G.S.R. 81 (E) in Gazett of Indl 
dated the 6th February, 19 
under sedion 12 of th Gov m-
ment Savings Certificat Ad. 
1959. [Placed in Li rary. S89 o. 
l T -7359/89] 

A copy each of the followin 
papers (Hindi and English ver-
sions) under sub-section (2) of 
section 30 of the Regional rural 
Banks Act, 1976:-

(i) The Netravati Grams n 
Bank (Staff) Service R uta-
tions, 1984. [Placed in library. 
589 No.· L T -7360/89] 

(ii) The Malwa Gramin B nk 
(Staff) Service Regulation, 
1987. [Placed in Library. 59 
No. LT-7361/89] 

(iii) The Godavari Grams n 
Bank (Staff) Service R gul .. 
tions, 1987. [Placed in Li rary. 
569 No. L T-7362189) 

(iv) Th Vallalar Gram 
(Staff) Servic R 
[Placed in Li ary . 
7363/891 

(v) h 

Regulation , 
Library 
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1987-88 along with Audited 
.ACcoun s. 

(ii) A copy of the Review (Hindi 
nd nglish versions) by the 

Government on the working of 
the Indian Institute of the Geo-
magnetism, Bombay, for the 
Y$ar 1987·88. [Placed in Library. 
599 o. LT-1368/89] 

otfflcat on und r All India Service 
Act, 1951 

THE MINISTER OF -STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
1ST R OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): I beg to lay on the Table a copy each 
of the following Notjfications (Hindi and 
English versions) under sub-section (2) of 
s ction 3 of the All India Service Act, 1951 :-

(i) The Indian Police Service 
(Regulation of Seniority) 
Amendment Rules, 1988 pub 
lished in Notification No.G.S.R. 
58 (E) in Gazette of India dated 
the 27th Jan uary, 1 989. 

(ii) The Indian Administrative 
Service (Appointm ent by Pro-
motion) Amendment Regula-
tions, 1989 published in Nottfica-
tion No. G.S.R. 59 (E) in Gazette 
of India dated the 27th January, 
1989. 

(iii) The Indian Administrative 
Service (Appointment by Selec-
tion) Amendment Regulations, 
1989 published in Notification 

o. G.S,A. 60(E) in Gazett of 
India da ed the 27th January, 
1989. 

(iv) The Indian Administrative 
erv'c (R cruitment) Am nd-

nt Rut I 1989 published in 
otifca 'on o. G.S.R 61(E) n 

, 
• 
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Gazett of India dated the 27th 
January, 1989. 

(v) Th Indian Police Service 
(R erultment) Amendment 
Rule • 1989 published ,in Notifi-
cation No. G.S.R. 62(E) in Ga-
zette of India .dated the 27th 
January, 1989 . . 

(vi) The Indian Police Service 
(Appointment by Promotion) 
Amendment Regulations, 1989 
published in Notification No. 
G.S.R. 63(E) in Gazette of India 
dated the 27th January, 1989. 

(vii) The Indian Administrative 
Service, (Regulation of Senior-
ity) Amendment Rules, 1989 
published in Notification No. 
G.S.R. 77(E) in Gazette of India 
dated the 3rd February, 1989. 
[Placed in Ubrary. Sea No. L T-
7369/89] . 

Notification under D Ihl Police Act, 
1978 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV\: I beQ to lay on 
the Table: 

(1 ) A copy each of the following 
Notifications (Hindi and English 
versions) under section 148 of 
the Delhi Police Act, 1978:-

(i) The Delhi Police (Punishment 
and Appeal) (Amendment) 
Rules, 1988 published in Notifi-
cation No. F.5/132/81-Home 
{P)/Estt. in Delhi Gazette dated 
the 22nd July. 1988. 

(ii) The Delhi Police (Appoint-
ment and Recruitment) (Amend-
ment, ules, 1988 published in 
Notification No. F.S/46/84-
Home (P) Estt. in Delhi Gaze e 
dated he 13th May 1988. 

But 377 

[Placed in library. 899 No. l T-
7370(891 

(2) A statement (Hindi and English 
versions) explaining th reason 
for not laying the Annual R port 
and Audited Accounts of th 
Rehabilitation Plantations lim-
ited, PunaJur. for the Year 1987-
88 within the stipulated period of 
nine months after the close of the 
Accounting year. [Placed in 
Library. Sge No. LT-7371/89] 

MATTERS UNDER RULES ---!J77 

[ Translation] 

(I) Demand for prot ctlng th 
Inter of po to cultivator 
of Uttar Pr d h 

SHRt HAFIZ MOHO. SIDDIQ (Mo-
radabad): Mr. Speaker, Sir, many things are 
produced in our country on a larg cal . 
Uttar Pradesh does not in any way lag be· 
hind other States in this matter. It leads in th 
production of potatoes and supplie i to 
different States. But there is no special ar-
rangement for its storage due to which po-
tato cultivators are deprived of remun ralive 
price and potatoes rot. 

Sir, I r~uest the Centrar Gov rnm nt to 
save the potato cultivators from this 'los by 
paying special attention to them. 

[English] 

(II) Demand for b nnln prJ 
tutlen In th form of cf 
by 1 ch r 

SHAt JUJHAR SI GH (J alawar): 
Deteriorating trend in the quality 0 C 
tion and the discipline in ucational ins ftu-
tlons ha been a caus of grea conc rn for 
the people 0 th coun ry and for t 0 rn-
men as welt. Re orms in ducation parcy 
have be n envisaged . y h Go ernm n . 
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Th ou110o of th t acher 0 both th 
v rnm nt nd priv schools h s be-

com 00 much oomm rci lis d with the 

( 

u th t m jority of th m ra running 
t ct in th n m of tut on very-

(II ) n· 
r· 

p r-

................ a cri . s du to th . high price of wool 
eap hike in wool·yam 

avail ility it is necessary 
imported from abroa at 

nd m d avail to 
m a a fait price. 

12.0 

[ R. D PUTY PEAKER in th9 Chaitj 

B sides. production of 001 yam in the 
coun ry and sheep· earing should be en-
cour 9 d. At laa two woolen·yam manu-
1 turing factories should be set up in 

irzapur and G·anpur, either in Government 
sector or in private sector and strict action 
should taken against those who indulge in 
bl ckmarkete ring and hoarding of wool and 

oollen yarn. 

[English) 

(vi) m nd for Con tructlon of 
d m nd r rvolr at th 
point of origin of rlv r In 

p J In ord r to v Blh r 
from flood nd to n ur 
g n r lion of pow r for th 
b n fl of th two countrle 

DR. G.S. RAJ HANS (Jhanjharpur): 
Floods in North a 'har are assuming serious 
proportion very y ar. It seems there is no 
r pite from this problem unless the Centre 

s it n ·onal is..,ue and takes effectiv 
ps to control it. 

devastation cau~ed by floods in 
1987 i till fresh in everybody's ' memory. 

ccording to G vernmen admission, the 
to I d m as mor than Rs. 1400 

ore than on tho sand person 
r Ii than 17 jakh 

r d~""' ·"'" 
....... ·"'~ ... to 

h v 
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Un an unOerstanding ' reached with th 
Govemment of epal to contain these river 
a .th point of their origin, nothing worth 
while can be done. 

i ., therefore, earnestly requested that 
t e Government of India sh uld enter into an 
agreement with the Government of Nepal to 
construct dams and reservoirs at the point of 
origin. Finance in this regard can be ar-
ranged from international agencie~. 

H the e rivers are controlled enough 
electricity will be generated which will bring 
unprecedented econom ic development in 
both Nepal and India 

(v) mand for r viewing Im-
pi m ntallon of pov rty all -
vlatlon Sch me , partlcul rly 
In Uttar Pradesh 

SHRI MOHO. MAHFOOZ ALI . KHAN 
(Et~h' The anti-poverty programmes 
launched in Uttar Pradesh have not made 
any significant dent in all viating poverty. In 
1983-84. 40.9% Qf State' population was 
below the poverty line and . h the estimated 
25 per cent increase in population in a dec-
ade, the figure in not likely to change. The 
implementation of NREP and RlEGP 
schemes has been left to the contractors 
who generally do not pay the workers even 
the minimum wage of Rs. 8/- per day. The 
implementation of land reforms has been far 

atisfadory. The problem of bonded 
labOUI continues to exist in Mirzapur, Var-

lahabad and several other districts. 
nsion of the lAD programme to far 
as in the State 8r it is most 

not made any sign;" prog-
n though the State has th largest 
rural banks, banking facilitie are 
ilable to majority of the popula-
ubt the problems 'of poverty are 

8 for an easy solution, the implem-
'~I .... n the programmes lacks dedication 

DOIn.J~EU will which is pre-requisite for 
~~.atJ"ftft the aim nvisaged in the pro-

Gov mment should critically ~ v the 

plem,!ntation of the pay rty alNlVll1D'1 

erne in th Stat of Uttar pl'ianl~Rn 
identify the hortcom;ngs. t mak m 
mar meaningful in bringing h rur I poo 
above t e pov fly I 

[ Translation] 

(vi) 

SHAI SHANTI OHARIWAl (KO A): 
Mr. Deputy Speaker, Sir, State·high ay 
17 runs be~een Kota. th industrial capital 
of Rajasthan and Shivpuri in Madhya 
Pradesh. At Shivpuri the Stat highway' 
merges with Oelhi-Agra-Bombay N ional 
Highway No. 3. Kata city i ituat on 
Jaipur..Jabalpur nationaJ-highway o. 12A 
There is no railway link between Kota and 
Shivpuri. Kota and its near about districts r 
Bundi, Jhalawar, Chittor, Jhansi and Gwalior 
are not properly connected to Shivpuri by r il 
and road. The distanc between Kot and 
Shivpuri is less than 200 kilometre . H th 
Central Government upgrade Kota-
Shivpuri State highway No. 17' a Nation 
Highway and links National High ay 0.12 
from Kota to National High ay o. 25 in 
Shivpuri it will not only help in th de I 
ment of the entire area bu al 0 n ur 
smooth flow of traffic. Po er atlOn of 
NTPC, Aravali Fertilizer F eto d ' I 
at a like Anta nagar, Bara n gar, K 
ganj and Shahabad town ar itu t 
Kota-Shlvpuri mad. 

, The upgradation of St e H' h 0 -
17, would link Jaipur ith Luck 0 d 
Kanpur and ns pa s of dav m nt 'U 
open. 
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on Pres eRf' ddrsSs 

LRE 'U HA (Contai): 
~mer. Sir. there is no need to 

-_._ t chi 'aments of the Govern .. 
m n I j . (if surrounded by strong 
n"' bou ot he Government very tact .. 
ful .. ndl . d he si uatian and improved the 
r lation w' n h nerghbourrng countries. 
Our reral ons w' h aU our neighbouring coun-
rias h v improved, and there ;s a great 

achievement in the international arena. On 
th international front. Government have 

, chievements. The prestige of India 
on up cause of our successful 

fo Q ' n policy. India was the first nation 
hich accorded recognition to independent 

Palestine. 
I 

Our leaders have solved the issue of 
Gorkhaland. There is peace in Nagaland 
and izoram. The entire north-east region 
has joined th mainstream of the country. 

As far a or d peac and non-aligned 
movem nt af concerned, a beginning was 
m de by the Government of India. Misuse of 
reli ious pt ces has a1ready been restrained 
through legislafon, The public sector's per-
ormanc has also improved. A proper 
stre has en laid on science and technol-
ogy. e hav olve the problem of food 
d f dar . But India is a country of villages. 
Small Seal industries, cottage industries 
atc. S ould be st up In an the villages, so 
th h opla in the villages, particularly 

m n. ra not forced to migra'9 to olher 
cas in arch ot ork. 
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anum ration. th lists ar not property 
made. Th personnel in charge are not abl 
to corr ct the lis s, becaus 0 pressures a 
he workers of the party in po er. Booth .. 

capturing cannot b stopped by law alone. 
So, I urg that during elections po1ling offi-
cers should be deputed from the other 
States. 

To tackle unemployment, a we 11-
thought-out programme should b formu-
lated. More thought should be given 0 its 
implementation. There are a number of good 
programmes in our oountry, but unfortu-
nately all the programmes are not Imple-
mented properly. I would like to make a 
point, viz. that there must be a Cell in th 
Planning Commission where all the reports 
on the working of the development program-
mes for women should be recorded regu .. 
larly. Otherwise, there are so many pro-
grammes for women dev,elopment, but we 
do not know how far those programmes are 
implemented 

There is no mention in the President's 
Address regarding the undemocratic be· 
haviour of the party in power in West Bengal. 
The Congress workers all over West Bengal, 
particularly in villages, are being killed and 
threatened, and their properties are looted. 
False cases are instituted against them. A 
Councillor of a corporation was murdered. 
Even the MPs are physically beaten up. 
Through you, Sir, I earnestly appeal to the 
Government of India to find some mf:Jthod by 
which the Congress workers in West Bengal 
can live in peace. 

[ Translation] 

SHRI SURENDRA PAL 51 GH (Bu~ 
landshahr)' Mr. Deputy Speaker, Sir, in his 
address, the Hon. President has thrown light 
on the achievements of he Government and 
the picture that he has drawn of the country 
and the socIety is not only satisfactory but 
also cheerful. But it j right tha . 's no all a 
rosy picture. This is na ural also bec8us in 
such a vast country with anum r of pro 
18m and scarcity of resourcas. . is nO · 
poss Ie that all prob ems and g. .. 

anc 0 our citiz n ar, 0 
developmen works ar un,.,..rl'g 
at ely. 

andalt 
nimmedl-

Vet the works wave und It n nd 
th achievemen h v m d in variou 
field are crad a Ie. f ur s gi en in 
President's ddre as well a in t f'i-
cently published Economic surv s wtha 
our country is steadily he din ow rds 
prog~ess under the I ad hip of ,Congr s 
Party and Shri Rajiv Gandhi. 

Mr. Deputy Speaker, Sir, I do not have 
sufficient time to mak a m ntion 0 all th 
achievements. Some information has al-
ready baen given in the Hous and th hon. 

ember know about tha. At thi po nt I 
would lik 0 draw the attention of the ou 
about the things which I hav9termed hazy 0 
that the Government's attention may be 
drawn to them and the dra a s Qxisting in 
our society as well as in our country may b 
removed. 

First of alii would like to submit that th 
bigges1 problem in our country is that of 
increasing population. I am surprised that no 
mention in President's Addres h n 
made to such a big problem du to which 
everything that is achieved in our coun ry in 
4-5 years gets finish d. I r re to y nd 
am surprised as to how this h ned. Th' 
is a · very important subject. I . not a 
important subject for Governm n? I ou 
like to stress on my point that th incr a ing 
popuJati n is hamp ri 9 he progres of our 
country and we are not succeed; in our 
efforts in this regard. The Governm n 
should pay attention to this probJ m. I 
connection I ould like to t 
sides the existing programm th ov rn-
ment, hould ncourag the norm 0 
children". In my vi th Govern 
make such a provis n h on 
sons will be ~iv n m oym n 
ance by th Govemm n 

norm of c jldre . I f I tha 
pr I m 01 ri po I 
exte" Th Ir 
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ice much as that of the ordinary t • 

farmer. The main reason is the lack of 
rope irrigation facilities with the ordinary 

farmer. The condition of the farmers can not 
mprov unles the Government assures the 
upply of oJ ricity to the farmers for 1 0-12 
ours. tfthe supply is n01 adequate, then the 

Governm nt should make dedudions in his 
I ctrie' Sill. In case the transformer gets 

out of ord ( it should be got repaired or 
r pi ced within 10 days. Otherwise, the 
con rned department should be held re-

ible for the loss suffered by the farmer. 
This point n ds to be paid special attention 
because the farmer has to face a lot of 
problem due to this. 

R garding the grant of loan. whether it 
is a crop loan or general Joan, my submission 
is that the pro dura is complicated due to 
which the farmer has to face a lot of trouble. 

Government should simplify the proce-
dur . The existing limit 01 loan of Rs. 500 per 
acre should be increased to Rs. one thou-
sand per ere in view of the present day 
itu ion. Th Joan should be granted on the 

b i of th land r cords. The price of the 
I nd hiding should be fixed in the presence 
of he farmer land loan should be granted to 
him accordingly. At present he has to run 
from piu r 0 post and a lot of time and money 
ge led~ Thi problem should be re-
moved. 

R rding distress sat my submission 
th it ' 

/ 
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In itS 8b ence. barring 2-4 per cent, farmers 
h to suffer loss. 

I would like to add that the number of 
educated youth in the rural areas who ar 
not getting any job is very Jarge. Some 
provision should certainly be made for them. 
In this regard my suggestion is that 20 per~ 
cant reservation should be made for the 
youth in ruraf areas in the subordinate erv~ 
ices. This does not include the backward or 
tribal ra ervation. There should b separate 
re ervation of 20 percent for the rural areas. 

Similarly licence fo setting up small 
scale industries costing upto Rs. 10 lakh in 
the rural areas should be issued only to 
those people who are prepared to set up 
industries in rural areas or near a town at the 
block level. This will prove beneficial in ttl 
sense that the unemployed youth sitting idle 
will get a source of employment and the 
problem of unemployment will get solved to 
a certain extent. These days the farmer 
faces a great problem in getting timber. 
When he is in need of the babool or seesam 
timber, he is apprehended. There should be 
no ban on timber of such trees. The farmer 
should be free to cut timber for his need and 
h , ~uld not be harassed unnecessarily. 
He should certainly getthis facility. The hone 
Prime Minister has emphasised a !of on the 
garib; hatoo programmes and we welcome 
that. He is very much concerned that the 
population of our country should rise above 
the poverty line. The schemes under 
operation in this regard are not functioning 
properly. The hon. Prime mister himself 
f that the beneficiary is not getting th 

dequat benefit of the funds hich are 
being spent on these schemes. The m iddl -
men at8. swindling that money. Some way 
hould ·be found out so that the beneficiary 

may be helped directly be this fund. He 
should be made direct payment. The farmer 
· granted loan for buying cart I and i di-
r to purchase it from acertain place. At 
that place ,he ' eXploited. He gets goods 
worth As. One thousand at As. thre thou-

nd and the margin money ' pocketed by 
h middlemen. The Government has also 

reduced the ·'ndira Af!. as Yojna and th 

poor peopJe are being given . 6 thou 
for oonstructlng houses. Thi i v ry good 
scheme but the amount of R. thou nd 
inadequate. any a house hay n 
'constructed within the ceiling Jimi of xpen ... 
dilure of Rs. 6 thousand but they are so 
that they can not tolerate even mild pr .. 
sure. The houses which are being con-
structed under this scheme ar not ing 
constructed in the Villages. Th person for 
whose benefit these house are being con-
structed are no prepar d to saUl ou id 
viJ1ages. There are many such places in my 
constituency where such houses afi lying 
vacant since the last 12-15 years. Tn 
expenditure incurred on them j a was e. 
The beneficiaries for whom this expenditure 
is being incurred should be allow d 0 con-
struct their house where they wi h. Th 
idea of constructing houses outside th vil-
lage is not practical or feasible. Regarding 
the landless labourers my submission i tha 
they do not get foodgrain for dom st~ need 
at a fair price. There are no fair price shop 
for them from where they may get foodgrain 
at a fair price. My suggestion is th om 
fair price shops should opened in th . 
villages so that at least the poo popu ation 
may get foodgrain for their dom tic nllC'·U\.~ 
The hone Prime Minister has decided to 
strengthen the panchayat raj sys m and I 
heartily welcome this step. Thi · v ry 
appropriate step and many a pro ems our 
rural areas ill be solv d with its help. n 
p ans will be formulated at viUag v th n, 
it is clear, village will be paid pro r att n~ 

tion. I hope that the farmer r i ·n t 
villag s will be abl 0 build th ir 
them Iva . J congratulat th hon. P 

inister and with the 0 ds I uppo hi 
motion. 

(English) 

DR. G.S 0 ILLO (Feroz pur): 
id nt in i Addre COy r q 

; feld, but t the arne h h 
made a pas jng r feren 
Pun) 

We are quite . Pi a t 
m de an all round prog e 
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SH I RA PYARE PANIKA 
t10InArr~g nj): Butyoudd tr m ndou job 
o h drou ht-pron ar 

DR. G. . DHILLO : Th nk you v ry 
uch. 

to h 

c phant by nalure. But' mus say that 
re II grateful to the Prime Mini sr for h 

p onal effort and h cooperation that w 
rived from him. He gave topmost priority 
o .. I am quite happy that we did our best. 
very body , hen h takes credit of it, 

wh her it · Prime Minister's own speech, or 
th Pre dent' speech or our own experts, 
our own Ministry of Agriculture, refers to this 

a gr at chievement. I am quite happy 
that th Government spent so much on 
drinking water, on fodder transport, in deal-
ing with the starvation of the cattle. I am so 
happy that the President has recognised all 
th efforts. 

About the other problems this is just 
passing r ference-I think some friends, 
wh n they called may not as Minister of 
Agriculture at that time but as Minister of 
Drought, then being fairto them, I went along 
with them number of times to Barmer and 
Jaisalmer number of times to Gujarat and 
oth r places like Kutch. But I am so happy 
th t I was known as Minister of 
Orought..(lntsrrup ions) 

SHRI A. CHARLES (Trivandrum): You 
came to Kerala as well. 

DR. G.S. DHILLON: Yes. At the same 
time, Din sh Goswami ji yesterday men-
tioned about the floods. The Government 
did its utmost in facing the flood situation in 
Bihar and part of Bengal, Assam and re-
p at d floods in Assam. That should have 
be n mentioned here. The success and 

ch' vement is in no way less in this field 
I o. Th Gov rnment should be proud of 

th t. I am sorry that hen Dinesh JI men-
foned ye lard y about the flood situation in 

m. I can m ntion that the floods cannot 
compared with the drought. Droughts 

com on y 0 c . in a time but the situation of 
od n Blh r and Bengal and Assam is 

1m t n onual ph nomenon, a recurring 
p nom on nd, h r for . should not 
d r it t em on th t vel of drought, but 

hou 0 Ion ·ran e pans and 
to d'v rt t sr of th riv r nd 

other arrangemen 
ur from year to year. 
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Now I come to Punjab. I have been 
expressing my views on Punjab snuation 
from time to time. I expected that every time 
we go to Punjab there should be some 
improvement, and I feet that the Govern-
ment has done its best to control it. My home 
is in district Amritsar and my constituency is 
Ferozepur, and both are border districts. But 
it is very disappointing to see that in spite of 
all their efforts-the efforts on the part of the 
police, the para-military forces and all that-
whenever I visit my home, I feel the people 
keeping out of their mood. They are all 
depressed and sad. Every time I go there, f 
see them more and more in this frustration. 
The people's role is very much disappoint-
ing, I have to say. The President has men-
tioned in his Address: "We are determined to 
eliminate terrorism. We shall persist and 
persevere till terrorism is rooted out in 
Punjab,' The most powerful weapon in the 
fight against terrorism in the people them-
selves, In the face of threats and provoca-
tion, the people of Punjab have stood firm 
against terrorist violence and maintained 
communal harmony. Everybody knows the 
role of the people, In spite of the persistent 
efforts on th.e parts of th terrorists, they 
have not been able to create a tinge of 
communal disharmony among the various 
communities, The problem is that in spite of 
ourvigilance on the borders, in spite of some 
barbed wire fencing being done on the bor-
der, groups of terrorists moved about from 
village to village, openly in day light carrying 
the most sophisticated weapons to terrorise 
the people and demoralise the administra-
tion and the police. This is a phenomenon 
with which we are faced in Punjab. Now, only 
yesterday I was reading the newspaper 
'Times of India', an item written by Shri 
Dinesh Kumar. He has made an overall 
assessment of the situation in these border 
areas. He says that top terrorist leaders like 
Shri Gurbachan Singh Manochahal and Shri 
Wassan Slpgh Zaffarwal continue to move 
about freely and they are taking shelter in 
Pakistan. Earlier also, he has mentioned 
that in the case of one group-there are 
many groups-the infiltration into the borde 
States continues to take place and they 
smuggle arms into our country. Three other 

couriers caught two weeks ago hay con-
fessed to having helped to smuggl in a total 
of 11 weapons ·including four AK-47 ,thr 
Thompson machine guns and fc)ur revolv-
ers/pistols in addition to several hundred 
rounds of ammunition in the first week of this 
month. The news item also ays that another 
group of terrorists has also brought into our 
country so many weapon . Th; is only a 
solitary case that has been brought to our 
notice. There are hundreds of cases in R -
jasthan border, Kashmir border and in other 
borders of our country which ar unmanned 
and unorganised at many points. We 
thought that after the lectians in 'p istan, 
Mrs, Benazir Bhutto, as the Prime Minister of 
Pakistan, will be able to check these things. 
The only d~ference that we have naw found 
is that whereas earlier the Pakistani ranger 
were directly involved now they jus guide 
them. They take active part by guiding these 
terrorists. So, there is not much of imp ov -
ment in preventing smuggling activities and . 
arms infiltration into the country. h only 
difference Is that they have been abl to 
provide to some of the weapons smuggl d 
into the country. This is given out by officials 
of the Police Department, after sustained 
interrogation of some terrorists. But the fact 
remained that the supply of weapons as w II 
as intrusion by terrorists with the complicity 
of the Pakistan Rangers continu s. Ther is 
no differenc whether it was Zia's Govern-
ment ar Ms. Benazir Bhutto's Government in 
Pakistan. But so far as infiltration and smu -
91ing of weapons into our country ar con-
cerned, there is not much of difference. You 
must have read here that since last a f w 
weeks, they have b€.en adopting other tac-
tics. 

Earlier, there was no patice raj at n' 
time. Now even in day tim th yopenly 0 
about in the villages in group of 15 or20 w h 
the most sophisticated arm. 0 y 
checks them. Similarly, they h v r c ntty 
~ttacked many polic stations. A you ill 
S9 ;n today's paper, they attac d a pol' 
station of Chabhal under t j nsd'ctio 
which my own villag i situated. Th a 
tacked i not only once. but ice 0 thric . 
So, wha to do? Th Pr sid n as u· 
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them are helping them and someofthem are 
condemning them. But the history is quite 
long and 1 do feel that the terrorism as it is 
going on in Punjab may not stop immediately 
because as we say, terrorism has become a 
business with many people. They loot, the 
robberies are committed, and sometimes 
enmities result in result in murders. These 
things, in the nature of their arrangement. 
ar continuing matters. The only alternative 
to that is to create confidence amongst the 
people, to protect them, to fight for them. 

hey may differ on other policy matters. may 
be economic or political. But here all the 
parties should combine together and face 
terrorism. If at all, any time, the Akalis unite, 
if the Barnala and the UAD groups are 
uniTed, it is very well. They should also be 
invited for consultations. But one thing 
should be made clear. Government should 
ask them, where do they stand. If they are 
within the Constitution and arms are fores-
worn, they should be invited. Let us know 
what they want whether it is United Akali Dal 
or longowal group of Istri Dal or so many 
oth r DaIs. We must know what do they 
want by r maining in the opposition. H they 
do not help terrorists. if they do not want 
anything else, then thir minor or major griev-

nee must be removed. They should be 
welcomed to join the consultations which the 
Prime Minister has proposed. It is already 
buitt-in. I was present in Jullunder when the 
Prime Minister spoke and said, IIWithin four 
or five days, we will invite them for consulta-
tions. I do not know what happened later on. 
H is betler known to Mr. P. Chidambaram 
nd his ooJleagu9s why there is delay. I 

kno som problems arose after the P .M's 
h. ut the matter should not be left 

i , un nded. It is not a mattar which should 
. b d c'ded k ping an ye on the future 

ton . All political parties should be 
can ul , Th prob em is immediate. In 

njab, v rybody wants peace. Every-
y on s r sks us, hat ill happ n 

o P nJ ; hat i our olution: hat i your 
Prim inis Q thin ing; hat i your Gov-

d i . 0 Sir, ar tryi 0 do 
h m. St ps ar . aken to 

he poti . to curb it. 
. 1st ho en 0 
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that the people may think that there is some-
thing which is being done. There should not 
be complete lethargy or inaction in this 
matter. We should assure the people that 
we are with them. We are consulting each 
and every party. We are evolving a strategy 
which may helpthe people agaiClstterrorists. 

About the panchayat elections, I am 
happy that age limit of the voters has been 
reduced to 18. It is done in many countries. 
We have to see how far it will be proper in our 
country. Already legislation is passed. The 
voters' list for the coming panchayat elec-
tions orthe Assembly or Parliamentary elec-
tions should include all these youngmen so 
that they may be involved in the political 
process. In Punjab also, the Governor 
annoblnced elections. The Prime Minister 
announced elections for the panchyats. But 
later on, they were postpend. AII,the parties 
were opposed to panchyat elections in 
Punjab. It is because, in the villages, the 
terrorists move from village to village and 
give a list to the villagers that these are their 
candidates. If we hold the elections, in my 
opinion, and if the terrorists are successful, 
they will have regular base at the local level, 
terrorists' base at Panchayat, Samiti and 
Zilla Parish ad levels. But how long do we go 
on fearing this? That is the problem. Now I 
have changed my opinion. earlier I also 
thought that it would provide a base ~or the 
terrorists. But how long can we avoid it? 
Now it is time that we should entertain no 
such fears. We should straight-away go 
ahead with the elections. Let anybody 
come. But those ople should not be ·n a 
position to say that they are holding the 
Government at ransom; they are not allow-
ing the Panchayat elections. We should 
clearly face this challenge. 

[ Translation] 

SHRt RAM PYARE PANIKA 
(Robertsganj): Mr. Deputy Speaker, Sir, I 
was listening ¥ery attentively to the 
speeches of the Members of both the ruling 
and the opposition parities for the last sev-
eral days. Sir, we are very glad that in his 
Address the hon. President has almos 

touched all those important factors which 
have greatly contributed to the developmen 
of the country and which brought prestige for 
the country and which is instrumental in 
uplifting the condition of the poor p pI of 
our country. At the very outset his r farene 
to Pt. Nehru1 who had laid the foundation 
stone of development of th country, is very 
timely and proper as this year is the centen ... 
ary year of Pt. Nehru. After thi , mention 
hav,s bgen made about Smt. Gandhi nd th 
ways she had shown to us. Therefore, it is 
but natural that this House express it grati-
tude to the hon. President. 

I strongly support the Motion of Thanks 
moved by Shrl V.N. Gadgil and which has 
been also supported by other hon. mem-
bers. 

[English] 

MR. DEPUTY SPEAKER: The House 
will now adjourn for Lunch to reassembl at 
14.00 hrs. You can continue your spe ch 
after Lunch. 

13.01 hrs. 

The Lok Sabha adjourned for Lunch tJlI 
fourteen of the clock. 

The Lok Sabha fe-ass mbled aftef Lunch 
at Six minutes past Fourteen of th9 Clock 

[MR. DEPUTY-SPEAKER in the Chai~ 

MOTION OF THANKS ON THE 
PRESIDENT'S ADORESS-Contd. 

[ Translation] 

SHAI RAM PYAR 
(Robertsganj): Mr. Deputy Sp akar, 
was submitting tha in his Addr h on. 
President has mentioned the basi pol ci 
01 Government in th form f dir cfon. 
There are 51 paragrap in i and all sub; ct 
have been covere precisely in he pa .. 
grap s. As thi is the year of eh Bi 
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nd th ,world. '(. want to say tha resiJienc 
hown by our 9conbmy is a direct bearing of 

drought. We have shown to the world th -
our country can face every situation. You 
might be remembering that Sudan, Ethiopi 
and other countries wete also suffered with 
such as vara drought. But our Government 
made such arrangements' to deal with the 
problem of drought that no person starved to 
death. While in other countries, a numberof 
people died of starvation due to drought but 
we can say with pride that even a single 
parson was not allowed to die of hunger in 
our country. Today our Government de-
serves congratulations for the way it has 
managed to grow the economy of the coun· 
try and we also thank the han. President for 
mentioning Government's achievements in 
his Address. 

Not only this we have made our marks 
at international front too for which credit 
should go to our foreign policy. Shri Rajiv 
Gandhi has been successful in establishing 
good rolations with its neighbouring coun-
tries and reducing tension. be it Pakistan or 
any other country I by treading the path of our 
basic principles and foreign policy which 
was framed by Pt. Jawahar Lal Nehru and 
propagated by Indiraji and now by Mr. Rajiv 
Gandhi. A new Government has been 
formed in P kistan. The visit of Mr. Rajiv 
Gand i to Pakistan has created a new at-
mosphere nd ft r a gap of 34 years rela~ 
tions have now st rtsd improving. Our rela-
tions with China have also improved due to 
our friendly g9stur to them. The decisions 
which our country had taken with regard to 
Afghanist nand Shri Lanka have been 
succ fully implemented. You wit! see that 
a d mocra ically elected Government has 

n stablished there. Definitely, these a~e 
th good chi vemen s of our Government. 
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th S8 North Eastern States the Government 
Congress party is functioning there. Is it a 

' ller achievement? Similarly, in the last 
four or five years the evil designs of aU 
separatists forces 0 divide the country have 
been foiled by our Government and the 
problems of.those states have been solved. 
Our Government have tried to solve all is .. 
sues whether it is of Assam, Nagaland, 
Mizoram or it is a matter of some parts of 
Kashmir. 

Our Prime Minister as wel.1 as our Presi-
dent have visited a number of countries in 
order to improve our relations with foreign 
countries. They exchanged views with the 
leaders of several countries. As result of 
which our bilateral relations have improved 
and trade and commerce have also jn-
creased. 

It is a matter of great happiness that 
despite this unprecedented drought, our 
export has increased during the last two 
years. Export has increased by 25 percent 
last year and this year also it has increased 
by another 25 percent over the last year. 
Thus exports have increase by 50 percent. 
Our leaders and our Government were 
concerned for not increasing our exports 
which was putting obstacles in our way. We 
have simplified our industrial policies and 
have been able to increase the agricultural 
production and we have got success therein. 
Still some people say that the economy of 
our country is not sound. I want to tell you 
that our Government and our leaders are 
very much concerned for the removal of 
bottlenecks and defects noticed in some 
sectors of our economy. The Government is 
ceized of our critical balance of payment 
position and sustained e~forts are being 
made to set it right by increasing export. Due 
to drough , inflation has increased in other 
developing countries' also but our country 
has been successful in controlling it in a 
much better way than those adopted by 
those countries. 

Sir, you may recall that last year when 
th oountry wa in the grip of acute drought, 
the Han. Prime Minister had given an as ur· 

anca in the House, as well a outside, that 
the Government would try its utmost to bring 
the rate of inflation below two digits. I am 
pi ased to know, that because of the effort 
of Government, rat of inflation has not 
crossed beyond two digits though it is true i 

that during the last two months, it has jn· 
creased a bit. India is a farge country and 
there can numerous reasons for price rise. 
Would it be inappropriate to say that the 
Government has not SUCC9 ded in control-
ling inflation? Other countries in the world 
are impressed to see.. how India, a develop .. 
ing economy has succeeded in controlling 
inflation. 

Sir, the Han. President has mentioned 
in his address the fundamental issues that 
concern the country. He has hinted at th 
main targets and suggested th ways of 
improving our economy. On one sid , W 
are treading on the path of developmen 
while on the other side we continu our 
efforts to eliminate social disparity. Th 
Government have spent a huge amount of 
money during the last four years to alleviat 
poverty. It is quite possible that there may 
have been some lapses. The hon. Member 
of the House have been drawing the atten .. 
tion of the House towards those lapses and 
shortcomings from time to time. J am glad 
that the poor in the country have benefited 
from the anti-poverty programmes. Th 
entire house and the nation is happy to know 
that the Government have achieved th ar .. 
get of Seventh Five Year Plan within a period 
of four years and we are accelerating ou 
efforts for crossing that target and reach in 
a new high. 

Our Government does not claim 0 h v 
removed social disparity completely. Su it j 
our firm resolution to tackle th probl m n 
we are going to fight for it. 

Sir, the Government is engag d in find-
ing out a solution to aft th probJem con-
fronted by the country. Butcsrtai parati 
forces are active in th count 'I. 0 
Prime Minister was no at all wrong when 
said that som elem tithe oppos' io 
parties support ter orism. Is it nottru tha a 



419 tion of Thank on F SRUARY 27, 1989 Presidentts Address 420 

m y r P nika] 

on. Member of Jana a Party in he Upper 
Hou h upport d h halistan move-
m n . Th r is no hing wrong on the part of 
th on. P ime inl ter to apprise th 
p opla of th act. 

ha is he p liey of the Opposi ion 
rti ? S r, 1h y h v no specific policy or 

pr r m h ir only motive during th 
J t fou -fiv ya r h s been 10 defame the 
Gov rnm nt. The achi v ments of Shri 

jiv G ndhi would be writt n in gold n 
r in h hi tory. When h became 

rim Minist r, p opl had doubts about his 
abili1y b caus he had no xp rience. u 
und r hi I d r hlp, th country has 
aehi v d graa heIghts in nation I as well as 
In rn ional ffairs . Th ffective launching 
of h progr mm s mean for removing 
oc I di rity nd oth r viis, would glorify 
h hi toric I v nt . Th actual po ition of 
h oppo ition p rti s h v become evident 

in t last four years. They do not have any 
prl" pie. h y intend to form a national front 
by 0 9 nl In communal and regional par-
I . Th y h v been engaged for the last 

fiv y r in un ing T lugu Desam of Andhra 
r d h, communist and other parties. I 

tul t our Ie der for having wel-
m d th id of cr a Ing a national alter-

n tiv. ut wh i th ir basis? The activities 
h S OppOSlt on parties reveal that they 
v nih ny i ue nor any programme 

otth ir own. h Ir onry purpose i to defame 
h Gov rnm nt hich has taken th nation 

on th p th of progr S9 nd d v lopm nt. 

have also been mentioned is detail and 
nothing has been kept secret. 

Mr. Deputy Speaker, Sir, it is a matter of 
national shame that the Members eft the 
House during the discussion on Pres ent' 
Address. Nothing so serious had happened. 
Moreover the Hon. Prime Minister clarified 
his position later. 

In the end, I express my full support to 
the Motion of thanks. 

[English] / 

SHRI P. KOLANDAIVELU (Gobichetti-
palayam): Sir, we are very grateful to the 
President of India for having addressed both 
the Houses of Parliament on 21 st February 
1989. In the Address of the President, I find 
no important schemes coming forward in 
order to eliminate poverty and terrorism in 
this country. On page 2 of the Address given 
by the President, he has stated: f'Our frontal 
assault has been on povert:;, ft So far as 
poverty alleviation programmes ar.e con-
cerned, we are having the tROP, and NREP 
and other programmes. But after 40 yea of 
Independence, we are unable to eliminate 
poverty in this country. at co~rete pro-
grammes is the Government h virlJ to elimi-
nate poverty? That has not been mentioned 
in the Address. 

Another v~ry important thing 0.) page 3 
I : "We are actually determined to eliminate 
terrorism" From 1985 on rds, I have been 
going through each and avery ress given 
by the President of India. It talked about 
eliminating terrorism in this country. But for 
the last four years, the GoY! rnment has 
been unable 10 eliminate terrorism in th' 
country. The terrorism is growing like any-
thing. We must have a time-bound pro-
gramme for all these things whether it I 
pov rty or terrorism. We have to eliminat 
th e i hin a tim -bound programme. A 
you avlng any concrete proposals in order 
to liminal poverty in this country? So far 
po rty in his country is concerned, the 
numb r of p apia below the poverty lin 
inc sl g. The IRDP nd the NREP ~ not 
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helping the poorest of the poor. Whether it 
is reaching the people who are below the 
poverty line, I would like to know. Of course, 
we are having the statistics that millions and 
millions of .people are being helped. But 
even after helping the people below the 
poverty line, their number is Increa Ing. That 
trend is always there. 

Two or three other important things 
have been mentioned. With regard to reduc-
ing the voting age, I welcome the Bill which 
was brought before the Parliament. I This 
was done much earlier-in 1982-in Tamil 
Nadu when my lamented Chief Minister 
MGR was there. We had reduced the age for 
the civic polls. Of course, the Government 
has come forward in order to reduce the 
voting age from 21 years to 18 years. It is a 
welcome feature. By this, the aspirations of 
the youth of the country would be met. It is 
the participation of the youth which the coun-
try must see. Actually, the aspirations of the 

, youth are being fulfilled by means of reduc-
ing the voting age. Another welcome feature 
is the Electoral Reforms Bill which our Prime 
Minister, Shri Rajiv Gandhi has brought in 
his tenure. 

With regard to the drought and floods, 
they are repeating every year. Is there any 
permanent funding made by the Central 
Government in this regard? We are facing 
drought and floods repeatedly. By these two 
natural calamities, people are suffering and 
properties are being damaged. Even in the 
President's Address, I do not find any con-
crete proposal for drought and floods and no 
permanent funding has been created. 

As far as the farmers are concerned, no 
assured prices have been given forthe farm 
products. Farm products can be sold out-
side. Even then, the farmers are unable to 
get proper prices for their products accord-
ing to the cost of production. This is a very 
important thing because we are mainly 
depending upon agriculture. Farmers are 
working hard the whole day but they are 
unable to get good prices for their products. 
There is no mention regarding that. There is 
a mention that the banks have been asked 

to give credit upto As. 10,0001-. What Is the 
use of giving Rs. 10,000 to thos who are 
having ten to fifteen acre of Ian I those who 
are growing sugarcane and paddy in their 
land? I know that for sugarcane, th cos of 
production per acre will be Rs. 800 to A . 
9000. But you are giving only As. 10,000. If 
I am holding a land of ten acres, at least, you 
must be able to give Rs. ~ lakh. Why can' it 
be possible? It is mentioned that the farmer 
are allowed to get loan only upto As. 10,000. 
So, with regard to loan, the amount should 
be raised from Rs . 10,000 to As. 1 lakh. 

t:3ecause of the indebtedness, most of . , 
the farmers are unable to grow their crops. 
Loans must be written off. What concrete 
proposals are here for writing off the loans? 
The Chief Minister Mr. Devi Lal of our neigh-
bouring State, Haryana has come forward to 
write off the loans. Why can't you do it? You 
have to do it for the farming community who 
form the backbone of our country. Are we 
helping the farming community? No. We are 
not at all helping them. Therefore, I request 
the Government to come to the help of the 
farmers by writing off the loans. 

Regarding unemployment, there are 
millions of educated p ople who are unem-
ployed. There is no concrete proposal inthl 
Address with regard to eradication of unem-
ployment. You have not come forward to say 
as to how many jobs have b en created 10 
the educated and the illiterate. Even aft r 
the formation of the food processing indus-
tries, the Government has not assured the 
prices for farmers and the cost of production 
as also the inputs for the farmers ar gOing 
up like anything. You have brought in a new 
seeds policy. Regarding the S9 ds policy, it 
is only on paper. There is a wide gap 
between the pronouncement of th policy 
and the implementation of . That gap is 
always there. In order to implem nt your 
programmes, you must take concre step . 
Though everyday you are pronouncin 0 
many porcies to achiev your ob ect veSt bu 
those policies are not being Implem nt . 

For economy, 0 thing ar v im-
portant. On is th pr'c F ~nd th 0 h r i 
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e oing 
not Ie to contain 
ntial com mod it as 
y check. As r -

rds ba anca of p ym nts, w know how 
much mon y w hay borrowed from other· 
coun r e. W hay borrowed thousands 
and thous nd of eror oi rupees, The 
position r garding bal nc of payment is 

r v ry poor. 

ccording LO h statist'c, million of 
farm rand gr cuttural labour are being 
h Ip d under th IROP and NREP. But that 
• only on p p r. h b n fits reach only a 
f w of h P pi nd not to all. These 
pond h ir implem ntation 
n r vi wed by the Government. 

anee must be made constitutionally, and 
there should be an amendment in the 
Constitution itself. 

You have mention d about the prepara-
tion of Eighth Plan on page 11 and that the 
planning would be upwards from the district 
level. Even the. Prime Minister was insisting 
about the district level planning I request him 
that we should have planning 'from the vil-
lage level upwards, not only from the district 
level. That will help the poor farmers and the 
poorest of the poor. I request the hone Prime 
Minister to act immediately and dynamically 
to make the countery richer. 

The President's Address also makes a 
mention of the Indo-Sri Lanks Accord. I am 
grateful to the Prime Minister for having 
brought about this agreement on July 29. 
1987 between India and Sri Lanka in orderto 
solve the problems of Tamilians in the north-
eastern provinces of Sri Lanka. Elections 
havs been held there and a new Chief Min-
ister has come. Parliamentary elections 
have also been held. But at the same time, 
whatever the problems of the Tigers were, 
those have not been solved, even though a 
period of seven years has elapsed. L TIE 
probl ms have not been solved. Everyday 
'Tigers' are being killed; IPKF men are also 
bing killed. The problem is going on. This 
problem has to be solved. Since the initiative 
was taken by the Prime Minister, he has to 
solve this problem and he has to settle the 
issue immediately. 

There was no mention at all with regard 
to the drinking water facilities to be provided 
in the rural areas. Th President has riot 
stated anything about it. I is a very important 
thing causa we have lakhs and lakhs of 
vil1 ges here there is no drinking wa er 
f cility. This problem has to be solved 
imm dia Iy. Immedia e steps should b 
t n by the Government of India to solve 
his problem. 

e eriou la ses betwe n the 
nt and its implem nta-
nc' 9 number of poli-
e pol'Cf9S are being 
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implemented fVlly or not is the main thing. 
You are not implementing the policies with 
the same speed at which you are announc-
ing them. I request the Government of India 
and the Prime Minister to come forward to 

. fulfil the aspirations of the people. When he 
took over as the Prime Minister of India 
everybody thought that here is a young and 
dynamic Prime Minister who will fulfil all the 
aspirations within a short span of time. But 
they are not being fulfilled. You must go to 
the village level and help the poorest of the 
poor then only the problem can be solved. 

With regard to the Congress Party I I 
would like to say that our Prime Minister 
happe s to be the President of the Congres 
Party. I agree that it is a great party but let not 
the Congress Party come as a regional 
party. The infighting in the Congress is going 
on. Why don't you solve this problem? 

SHRI BIPIN PAL DAS (Tezpur): How 
are you concernod about it? 

SHRI P. KOLANDAIVElU: Yes, I am 
concerned with this because as the Presi-
dent of the Party and as a Prime Minister he 
has visited Tamil Nadu 13 times., of course 
as a well-wisher or as a friend. But in order 
to strengthen the party when you are misus-
ing the fund or misusing the position, then I 
am concerned. As a common man. I object 
to it. That is what the Prime Minister has 
done. But what is the position of the Con-
gress in Tamil Nadu? You wanted to re-
establish the Kamraj rule in Tamil Nadu. At 
the time when the Bill with regard to reducing 
the voting age was introduced, I spoke here 
and I told the Prime Minister that not only in 
this century, even in the next century the 
Congress Party cannot become the ruling 
party in Tamil Nadu. So,what is the position 
of the Congress party in Tamll Nadu now? 
The Congress Party is in the third position. 

SHRt A. CHARLES: W got 26 percent 
votes. 

SHRJP.KO 0 IE .U:Yes,butyou 
are in th third posiiioil. n spite of th 
r peat d visit of the Prime Mini t rto Tamil 

Nadu, in spite of his addre ing the public 
gatherings 0 many time the a, wha hap· 
paned to the party. The Congre candldat 
fost the deposit. What do you have to ay for 
this? That i h ,po ftion 0 ..;ongre in 

amil Nadu . 

HE MINISTER 0 STA I THE 
MINIS RY OF HOME AFFAIRS (SHAr 
SONTOSH MOHA OEV): How about your 
party there? 

SHRI P. KOLANDAIVELU: My party is 
very strong. We are th main Opposition 
Party and we got about 50 lakh votes but you 
were able to get only about 40 lakh vote . 
You are in the third position. Well. I am no 
blaming this Government or the Prime Min .. 
ister but the people who are around th 
Prime Minister are misleading him. Th t i 
what I would like to say. Umpt n tim ,I 
have told that unless there is o.me allianc 
with other party, you cannot com to po er 
in Tamil Nadu. Is it not a reflection in Madhya' 
Pradesh? is it not a reflection in Gujarat? I 
it not a reflection in Rajasthan? Plea think 
over it. Congress is a very big party. You 
fought fO'r the freedom of thi country. At th 
same time, I would like to warn you that you 
will be nowhere if thi infighting go 
far as the other party th Janat al 
National Front-is conc rned, it i in chao 
and confusion. I know fully well tha ther i 
no alternative to the Congr s . Bu if hi 
infighting in Congress is allow d to go 0 , 
the party will be nowhere. So. my in r 
advice to the Congress I to put as op 0 h 
infighting. I adviseyoub cau e Iwa my If 
a Congressman one . I was in ,th Yout 
Congress in 1953-54. You must h v ell 
before th opJ . 

SH I A. CHARL S: W ar for 
the re urn of th prodi al on. 
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hav to face the elections also. The Finance 
Minister is very much here. Tomorrow he is 
going to present the Budget. Please make it 
a poor man's budget and a farmer's budget. 
That i all I want to say. 

SHRI BIPIN PAL DAS (Tezpu~): Mr. 
deputy speaker, Sir, I rise to support the 
Motion moved by my friend Shri V.N. Gadgil. 

Ours is a vast country. We' are inheri-
tors of 5000 years of civilisation. there are a 
large number of problems in this country. 
There are so many religions. there is no 
religion on earth whos's followers are not 
there in this country. there are as many as 
2000 languages and dialects in this country. 
So, even in the midst of so much diversities 
we have been able to carry this country 
forward unitedly towards progress. We have 
been able to overcome all difficulties, all 
i su and the very fact that we stand united 
as a country of integrity is one of the marvels 
of modern history. 

We were under colonial rule for 200 
y ars. During that period QU'r past glory 
c a ed to shine. Our economy was totally 
destr y d and the masses of ourcountry de-
humani d. 0, when we attained freedom 

w ra faced with stupendous problems-
n uphill task for development. Even then 

whatever we have achieved in the forty 
y ars of freedom is unique and there is no 
paraf Ie I In history. I would like to say that no 
cvuntry of comparable size or similar histori-
cal bac ground has been able to achieve as 
much as Indi has achieved in the last forty 
years. This is a record of which we are all 
proud. The President rightly stated at the 

nd of his speech and I quote: 

We ill succeed. and succeed soon, 
bee us we build on firm principles, prin-
cipl s bequeathed to us by our millennial 
ct Ii tion, principles steeled in the furnace 
of th fr adom struggle, pri'nciples tried and 
t . in four decades 01 nation building." 
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becau the Congres has got a very clear 
out ideology, clear policies, well through .. out 
programmes and a direction from leadership 
ha w have been able to achieve so much 

in only 40 years of time. That is what I want 
to emphasise. Now they have combined this 
kind of unprincipled oombination of forces 
and elements however powerful they may 
look outside, suffer from internal weakness 
of incoherence, instability and incompatibil-
ity and can achieve nothing. Everyday w 
are seeing what is happening in the Opposi-
tion camp. such an artificially patched up 
Front is bound to break down at the slightest 
touch of hard reality. We have not forgotten 
the experiment of 1977. 

Some people try to run down the 
achievements of this nation under the con .. 
gress rule. Those who ridicule the progress 
made so far actually inst,J1t our Kisans, work-
ing class, artisans, teachers, engineers, 
scientists and technologists whose toil and 
swe~ h~\le made what India is today. That 
was P9ssible only because of the correct 
directic>n provided by the Government. 

The President has given a detailed 
account of our progress and I do not want to 
repeat them. We have made great strides 
but still there are problems ahead. I do not 
deny that. The Government deserves con-
gratulations for its great performance in 
drought management is 1986 and 1987 and 
for being able to raise the growth rate from 
3. r cent to 9 per cent this year and to 

rate of inflation from 10 per cent to 
on Wholesale Price Index and to 
on Consumer Price Index. The 
nprecedented drought situation 

,",81"°"00 has established a record and 
EIla ..... r.d approbafon from all over the 

e are no mean achievements. ft 
gricultural and food production 
uteeJ most towards the rate of 

nly because of good monsoon. It 
act; but monsoon alone has not 
e result. Monsoon coupled with 
rnment policies and the assi -

. n by Government to the farmers-
t h · produced th r ult that ware 
. ng tod y. The potickt of the Govem-

ment have played a majOr ro in ral In th 
I vel of production. 

Some han. Memb rs have complained 
about price rise. My friend Mr. Kolandaivelu 
has jus now spoken about it. Yes; it I tru 
that the poorer section of our society ar 
suffering very much because of this; but it 
must be noted that Inspite of so many difficul-
ties and problems, a I said, th rat of 
inflation has rome down from 100/0 0 80/0-
on the basis of the consumer pnce index, 
and this is no mean achievement. This is to 
be noted. As long a th rate of ·infla ion can 
be kept within a single-digit lever, th r 
not much to worry or cry abou . 

Still 1 ubmit that vigorou steps should 
be taken to oontrol the pric rise. at lea in 
the case of essential commoditie of m 
consumption. The public distribution sy tem 
should be strengthened; Government ex .. 
penditure on non-Plan sectors hou d 
kept down; conspicuous consumption 
should be strictly and strongly discouraged; 
income and expenditure should be put under 
a' ceiling; the Budget deficit should r -
duced. I do not know what th Finance 
Minister is going to do tomorrow. Fiscal and 
monetary policies should be direct d to .. 
wards price reduction and r dueln th 
economic disparities in the society 

Abov all, I would ubmit to th Hou • 
and mainly to our Finance Mini t r, hat h y 
should come forward with a compr hen iv 
income, wage and price policy. I hav b n 
saying this for a long time. but no hin a 
been done in this regard. I should b do 
as early as possibl . 

While the overall economic situ tlon i 
the country i quit br' . ht and promi i h 
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demand for a separate State for 
od ~ . s no a new thing. The PTCA led the 

agit ion before. The Central Governme~t 
cat gorically raj cted their demand. The.r 
9 mion was peaceful and PTCA ~e~d9rs 

did not advocate violence. But why IS It that 
t leadership has now passed into the hand 
ABSU (All Bodo Students Union) and that 
th y have taken recourse to vi~lence? "!hy? 
They have simply taken the cue·thls IS my 

S smont-from the extr.emist section of 
AGP and AASU and are imitating more or 
ess the same method and technique in 
launching their agitation. What AASU did in 
th six years of the movement, the Bodos 
are exactly following the same path. The 
extr mist section of AASU and AGP is still 
committing violence in Assam. They have 
committed as many as 12 political murders 
and the government have not been able to 
apprehend a single culprit. Why have they 
not been able to apprehend a single culprit 
inspite of th fact that they have committed 
12 political murders in Assam, mainly 
aQainst Congress? More than that, the Chief 
Minister has come out with a statement 
saying that he is not going to ban the extrem-
ist section of AGP & ASSU. Why do they not 
ban it? Why do they not answer this ques-
tion? He has come out with a statement and 
thereby gets himself exposed. All of them 
are in league in committing these political 
murders against congress men. They are 
disrupting the meetings of the Congress; so 
farthey hav disrupted about 30 meetings of 
the Congress; they have announced that 
they will not allow any Congress Committee 
to held any meeting. If that is their stand, if 
t hat is what th ey do. the Bods h ave learnt th is 
t chniquefrom them; the Bodos have drawn 
inspiration from 1hem and are following the 
same line. Yo cannot accuse the Bodos as 
long as you follow the same policy. There-
for , it mu t b noted that this movement 
w s never 0 violent; it has become violent 
oday only because they hav imitated the 
echni ues n methods of AASU. Now 

t y r imply imi ating a echn 'que of up at 
AASU doin • If th y ant to solve this 
proble Ie th first ban their extremis 

'on fi t· J h m sop all disruptive 
SU nd AGP; only then hey 
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wnt be able to meet the violence of the Bodo 
tudent . 

It must be clearly understood that we 
ar totally opposed 10 violence; and any 
further division fo Assam wilt not be accep -
abl to the Central Government, to the 
Congress Party. Let me make this very 
clear. But it is for the Assam Government to 
control the situation and bring back peace 
and normalcy. They asked for 10 additional 
companies of CRPF and the Central Gov-
ernment readily acceded to the request. I is 
an irony that during the movement they 
hated CRPF; they said take away CRPF 
even the State quota Now, they are at the 
feet of the Central Government requesting 
them to give 10 companies of CRPF. The 
Government of India has readily accepted it. 
We had given them whatever they wanted in 
the past. Now we have said that we will give 
them 10 additional companies of CRPF. We 
have also said that we will give them more if 
they want the situation must be controlled by 
them. 

15.00 hr . 

1100 not go on accusing our Ministers of 
the Central Government. You are respon-
sible for controlling the situation." They 
cannot blame the Centre for theirfailure and 
incompetence. But the Bodo proble 's not 
a law and order problem. That is not a law 
and order problem. ' It cannot be solved by 
police action. The AGP Government's han-
dling of the situation is entirely wrong. They 
should immediately convene an all-party 
conference in Assam and then collectively 
hold negotiations with the Bodo agitators. 
Peaceful negotiations have solved several 
intricate problems in this country. There,is 
no reason why this problem cannot be 
solved peacefully. 

Some people are groating over the d -
feat of the Congress Party in Tamil Nadu and 
are trying to read too much in 0 the signifi .. 
cance 0 he resul . Mind you, it wa a victory 
of the DMK party lone and th so--called 

ational front had absoJu ety no contribution 
to mak whatsoever. For th las wo dec-

ades, a · everybody know , the DMK or th 
ADMK originating from th same sourc ,had 
held the field in Tamil Nadu: So, what I n 
about this rasul ? th DMK or ADMK ha 
won, what Is new about th re5uft? For th 
last two decad s th y hav b en in power. 
That i nothing ne \ It ha no ignificance 
the national level. If i has a y national 
significance th n why no r fer 0 Mizoram 
and Nagaland elections af o? Why no ? 
the Tamil Nadu election ha a n tional · i . 
nificance then t r ction of Mizoram and 
Nagai nd Iso ha a national sl nifi no . 
The e regional p rty has won the el etlon 
against ~he national party. But in izo( m 
and Nagaland it wa Indian n tion Ii m th t 
has Scared victory ov r regionalism. That j 
the difference. The victory of r 9ion Ii m 
against nationalism in Tamil Nadu i not 0 
important from the national pointo view. But 
the victory of nationalism over reg 'onall In 
Nagaland and Mizoram and that too in a 
sensi1ive area ha a very grea significanc . 
That must be understood. 

The National Front is neither national, in 
my opinion, nor a front. It is n6t national 
because it is presided over by a r gional 
party. A National Front presided over by a 
regional party, how can it be called 
tional party? To call it a Front also 100 
an affront. There;s no use discu s ng abou 
the National Front becau e a tim pa 
its real character will b unfold d an 
posed step by step. 

The major con tituent of th 
Front is he Janata Dal. This i 
variety of the Janata Party of 1 n . 
,Jagjivan Ram said, 'rrh Janat 
nothing but a conglom ration of p rf 
that was what th Janata Party a I accora 
ing to Babu Jagjivan R m, Jant 
today i uch more a cong m 
different partie . Th Y Y r 
ing heir p rty Hair , di C'V~lI:;ru 
Pr s I ha bough out ra I ch .. ~~t .... 
very cf a y. ev ry passi d . 
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What kind of a party it i f whose Presi .. 
d n had 0 W Ik out of a party meeting , 

hich wa bing pr sided overby him? Th 
Pr sid nt, who wa presiding overthe party, 

al out of the m etingi I cannot und r· 
st nd It; I hav b n in politics for th last 
mor th n forty . ear . I have not seen any 
uch phe omenon. 

. way. Janata Oalts proposition the ' India 
should formulate its nuclear policy only with 
reference to Pakistan can never be ac-
cepted by this country. Janata Dal wants 
India 0 take unilateral steps to remove 
suspicions in other South Asian countries. 
This has been a subtle western move to 
equate India with Pakistan. Janata Oal's 
suggestion to involve international agencies 
to increase power potential and solve river 
disputes between India, Nepal and Bangla-
desh is dangerous for our national interests. 
We can never allow bilateral issues to be 
inter-nationalised. 

Madam, I do not want to discuss our 
fore'gn policy is detail today because we will 
have other opportunities to discuss it, 

The Prime Minister has established a 
brilliant record of drives and initiatives he has 
taken in th last few years in various dirac ... 
tions of our foreign policy. His initiatives in 
the forums of NAM, SAARC, commonwealth 
and UNO are all very laudable. His contribu-
tion towards disarmament and struggle 
against apartheid have been historically 
significant. 

After 1976 when lndiraji took the initia-
tive to break the ice regarding our relatio. 
with China and restore our diplomatic rela-
tio with China at the Ambassadorial level, 
th ra was a long gap of dull period. Several 
meetings took place in between at lower 
lev Is, but not much progress was made. It 
was Rajivji who has now broken the stale-
mate ndhi r centvisfttoChinawasagreat 
succ ss. A n w atmosphere has been ere-
t d nd concrete steps taken to normalise 

our rei tionship with China. 

Th ra I on view that unless the border 
prob em is resolved the overall relations with 
Ch'n cannot improve. Ther is the other 
'II t 1 unl s the overall relations with 
C r improved and new appropriate 

. ere t d he border problem will not 
. • subscrib to th second view. 

ed P visit 0 China. t am now 
visit ha r suit d in creating a 

a osp e e. re appears to 
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have taken pJace a meeting of hearts and 
minds between the PM and China's topmost 
leaders. Nothing spectacular can be ex .. 
pected in one single visit. But since this visit 
has opened the doors I hope and trust that 
both India and China will be able to march 
forward in friendship, take urther positive 
steps and ultimately solve all mutual prob 
lems including the border problem. J con-
gratulate the Prime Mlnisterfor his success-
fu) visit. 

I conclude by saying one word about 
Pakistan. The restoration of the democratic 
process and election of Mrs. Benazir Shutto 
as the Prime Minister was a great opportu-
nity and a challenge to India's diplomacy. I 
am happy that the Prime Minister availed the 
opportunity almost immediately and took the 
advantage of the SAARC Conference to 
establish a bright and helpful equation with 
the newly elected leaders of Pakistan. I 
congratulate the Prime Minister for the 
same. My only submission is that everything 
possible should be done by us to strengthen 
the hands of Mrs. Bhutto and the democratic 
process in Pakistan irrespective of minor 
irritations now and then. This is my consid-
ered view because the alternative in Paki-
stan will never be in our national interest and 
the democratic process is the .only hope. 
The problems cannot be solved overnight. 
But Mrs. Bhutto and the democratic process 
may perhaps help in finding a just and proper 
solution to all our problems. 

[ Translation] 

SHRI VIRDHI CHANDER JAIN 
(8armar) : Madam, Chairman, I approve th 
Motion of thanks on President's Address 
moved by Shri V.N. Gadgil and seconded by 
Shri Bhatia. The Hon. President has men-
tioned a number of important issues. while 
delivering his Address in this Nehru Centen-
ary year, the most important being drought, 
which concerns not only my own constitu· 
ency but the whole country. The deter,mina-
tion with which Shri Rajtv Gandhi kep the 
drought situation in the country is unparal-
leled. My constituency in Rajasthan wa in 
the grip of severe drought in the year 1965-

66 when late Shrimati Indira Gandhi was the 
Prime Minister. Even then the drough situ .. 
ation was not fought so effectively as it has 
been done today. Constructive Schemes 
have been launched to m e the challenge of 
drought in our constitu ncy and now w 
have been able to find a permanent solution 
to the problem. Around six thou and irrig • 
tion wetls were dug up in our d rt a e . 
Work on such a .Iarge scale has nev r taken 
place in the I st forty or fifty years to fight th 
drought situation. As r suit. ther ha 
been marked improvem nt in fo gra· n 
production in that area and we ar e vin 
good Rabi crop also. I am happy tha ther 
is tremendous change in th d sert ar . 
Water tanks were constructed in ord r to 
meet the challeng of drinking sr. 
Twenty thousand tanks have been con .. 
structed in Barmar district while fiv thou-
sand tanks have been cons ruct d in Jal -
almer. The steps taken to meet th c al-
lenge of drought have imprOVed th condi-
tions of rural areas to a large extent. h 
steps taken by the Government 10 av 
cattle wealth in the districts of Barmar and 
Jodhpur and the way in which fodder was 
provided in abundance, is really a ta k worth 
appraciatio n. 

The Rajasthan Govarnment ha not 
spent such a large amount to m at th 
challenge of drought in the last forty y ar . 
About As. 40 crores wer spent for i 

I 

purpose last year. Cen ral Gov rnment, on 
their own, provided adequat~ finane at s-
sistanca, though ome lapse r th r . 
The Rajasthan Government cOuldn t 
full amount due to bur aucratic ran I . 
The favour which has be n don to Gujar t 
Government was not done to Raja han. 
The minimum wages for reli f work wa R . 
10.S0p whereas we mana ad w h . 71 
only_ Rajasthan should get it du sha . An 
amount of R . 58 eror hie 
to ajasth n, has no b en d 
S sides, we hav aen dep 'v d of 
arore ich w r to e at ca d 
High Cou and Sup m urt 
verdict, and t S at Gov rnm n 
payRs.1 4 rday. v n hi rna nth 0 
been pa d by th Cent at 
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Ev n now. some part of Sarmer. Jais· 
almer nd JOdhpur are in th rip of droug t. 
Gov rnm n of Rajasthan h v no Dean 

I to launch r lief programmes th reo 
R port n s been pre ent d 10 th Central 
Gov rnment and th State Governm nt h s 
requested 9 Finane Minist r to provIde 
the r lief t th arh t, for, m -rgin·money 
ha air dy e n p nt nd w would be 

log tit 11 April only. Drought creates 
f mine co dition in t areas. 'hess 

r9 v b n lar ely neglected and 
m eft iv m sures hould b t ken in 

hi r 9 rd. 

Th 
lunch d 

n . 

th year 1989 .. 90 should be acceded. If this 
project is expedited, production will'ncrease 
and the problem of the desert areas will be 
solved and these areas will also be able to 
contribute in making the country seif-suffi· 
cient. There has been a record agricultural 
production this year and inspite of the 
drought situation last year, the gross na-
tional production registered an increase of 
3.6 percent, and the fact that we are advanc-
ing towards achieving the growth-rate target 
of 5 percent during the cur~ant Five Year 
Plan period, is indicative of our progress. It 
has been resolved to achieve the target of 6 
percent growth-rate during the Eighth Five 
Year Plan which we will certainly achieve. I 
want to thank the Central Government for 
th sa achievements. 

I want to say a few words about Pan-
chayatl Raj as well. The steps which are 
being taken by the Government in this direc-
tion are commendable. The people have 

slcomed these measures and expect that 
the Constitution will be amended shortly for 
this purpose. The opposition has been 
opposing it but I cannot understand as to 
why they are doing so. The Central Govern-
ment wants that there should be more devo-
lution of power a1 the grass root level and 
Panchayat lections should be held in time. 

hold- Th Oppesi ion are objecting on the grounds 
that pow rs of the State Government will be 
curtailed under it. We want to give more 
powers to th Gram Panchyats and give a 
high r represontation to the members of 
Scheduled Castes and Scheduled Tribes 

nd al 0 to the omen. I cannot understand 
as to what objections the Opposition can 
h v in this r g rd . In this connection, a 
can rene was held a the behest of the 
Hon. Prime Minister and in which the h ads 
of th anchayat S miti and Zita Parishads 
p . it . ow another conferenc ofthe 
S r c of e Sch duled Caste and 

ch dul d Trib s ill convened. My 
h opo ad amendm nt 

Con . U • Qcld bro ght during 
curr nt Budge Se on sel th 

o . . T C in t ould 
VVI.:l.,,,,n I th r ard so tha 

j c n be strengthen . 
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Until th Panchayati Raj is strengthened. no 
ern . can be implemented properly. 

Scheme like IRDP.NREP, RLEGP etc. are 
implemented by the Panehayat Samiti . 
Therefore, unless and until these institutions 
af. til ngthened and their eoonpmic posi-
tions i given a solid base. an effective 
implementations of these scHemes cannot 
be possible. this is necessary for the suc .. 
cess of these programmes. 

Regarding the' Budget. i want to submit 
that the unemployment position is very grim 
today. In the economic resolution which was 
passed, it was decided to provide gainful' 
employment to at least o~e member of every 
family and some or the other: guiding prin-
ciple must be given in the Budget itself in this 
regard. If at leasi one member of every 
family is giv'en employment, it will be a great 
achievement on the part of the Government. 
It I necessary to take concrete steps in this 
direction. But the situation is this that the 
Government machinery is not prepared 0 
adopt to the democratic process. The prin" 
ciple of the Constitution ,are not being fol .. 
lowed and the pace of work is slow on· 

I 

acoount of r d ... tapism. The people belong-
ing to the rural and the urban areas fe I much 
aggrieved on this account. We have to take 
a decision as to what changes ra to be 
brought in the Gov rnment machinery so 
that the democratic process can function 
properly and what training is to be imparted 
to these officials to ensure riddance from 
red-tapism. The I.C.D.S. or the Integrated 
Child Development Scheme is a laudable 
schem8~ This programme has been formu-
lated by the Central Government. But the 
office who have been ~inted for the 
implementation of this programm are 

rthless and inefficient. Crore of rupees 
are being wasted on it and the children are 

b8nefiti at alt. Th funds sarma ad 
for the eNare of women are being misused. 
I order to make th' programme ucc8 .. 
dedicated and honest officers should be 

eel'the work of its imp mentation. 

listJicts of Sarma and J ' 1m r 
the m backward ali i the field of 

education. I ant max' um num of 

[English1 

SHRIMATIKISHORISINHA(V · h 
Madam Chairman, I ri to rt 

otionofThank mov dbyShri II. 
President in his Addres was kind enough 
remind us that we ar in th la y a or our 
mandate- from the peopl . Thi . 
reminder of the first year of our m ~ 
which wa overwh Iming. a mandat .._.,., ............ 
was in my opinion, g' en no 0 0 m r 
sympathy but convictions that und r 
dynamic 19 e hip of Shri Rajiv G d i 
thing ould don in a n mann. 
was a mandat w ich m d 

remem 
ook office. h 
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'oth rd y, Mr. Rampha1. S cretary· 
r I of th com raw alth. gav a lec-

ur r on It nd ng r d rth", He spok 
of ho pav rty in th Third World countrie 

It kni1 ith he impov rishment of th 
n iron nt. howth pulation growth and 

r d ion of th vironment were fu-
m ch oth r, 0 i u wh·ch appear 

10 I in f ct. have cross·bord r 
im lie t n nd ho in h absenc of inter-
n tlOn I ctien for II of us to pull together, 
our v ry h bitat- he arth- auld be 
doom d. e warn d th t the doom is not far 

y h r. 

an imposition from above and to that extent , 
the frontal assault on poverty has produced 
inadequate results and given opportunity· for 
the strong to exploit the weak. To that e><tent. 
it has failed t'o bridge the sense of alienation 
between the Government and the people. 
Our Prime Minister has emphasised the ( 
need to change this. It is to provide full 
opportunity to the p opla to prepare plans for 
their development and improvAment in their 
living conditions that the Prime Minister has 
decided to give statutory status to Pan-
chayat Raj institutions. 

The President has also referred to 
panchayati raj ;. lstitutions. Thi shows the 
seriousness and earnestness of Govern-
ment to give full opportunity to people t6 
manage their affairs. It is in accord with the 
views of Mahatma Gandhi and Panditji. The 
Centre should play the role of a friend, the 
financier. to some extent, a philosopher and 
guide. 

The Centre cannot close its eyes to 
certain developments like the sub-regional 
movements in South Bihar, Chota Nagpur, 
Vidarbha, hill r99ionsof U.P., Bodo agitation 
in Assam etc, These problems have to be 
analysed and solutions found. I .ay be that 
poverty and deprivation are not at the root of 
the problem. The level of destitution In State 
like Bihar, Eastern UP, Orissa, Eastern .P. 
etc h to b taken into consideration. In 
Bihar in my constituency especiallyther ar 
recurr nt flood. This matter has been dis-
cus d in this House many times but nothing 
has b n don so far. No permanent solu-
tion has b en found out and it is causin 
untold suffering and misery to people. I think 
th ra is need for stimulating seft-help in 
many cases with adequate assista ce from 
Government in the form 0 grants and lOans. 
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down and the sub-regionalist sentiments are 
reassured on such-management, I am sure, 
they will lose much of their attraction: 

While the sub-regional movements 
should be dealtwith, with understanding and 
in a effort to bring about an amicable settle-
ment, ,I would suggest that the Government 
should make it clear that violence being 
committed in some parts would not be toler .. 
ated. The happenings in Punjab, the con-
stant eruption of sectarian violence in J&K 
on the most silly causes imaginable should 
be declared as anti-national movements and 
should be met with all force. In some ways, 
the 1985 mandate has also a directive to 
Government to refrain from showing any 
consid~ration to anti-national movements. 
The President has expressed Governmenfs 
determination to attack terrorism relent-
lessly. Indeed the Government is deter-
mined to fight both communalism and terror-
ism. 

In Punjab, unfortunately the political 
process was set in motion in 1986 after the 
Punjab accord failed to stand up to terrorism 
and religious blackmail. The search for a 
political solution has not yielded any result. 
Meanwhile, I am glad the Government have 
decided to held panchayat alectio·ns and it is 
hoped that this may create the necessary 
atmosphere for the p aple to come forward 
to resist terrorist violence. If responsible 
people at the head of religious bodies refuse 
to condemn violence and if instead they 
honour killers with saropas, they are only 
surrendering before these criminal 
elements. Akalis have been the worst vic-
tims of this. We admire courageous people 
like Umaranga1. Everybody should realise 
that there cannot be an effective representa· 
tive government as long as violence gets 
sanction. It is a matter of great satjsfaction 
that due to the part played by our Prime 
Minister, the SAARC nations have declared 
their stand against terrorism. But we know 
from experience in Ireland that terrorism is 
not easily suppressed. tt dies a natural 
death only when it find that all its attempts to 
d bunk governmen authority fail 0 evoke 
the desired response from the people. 

There is terrorism in he rural areas of 
Bihar and Andhra Pradesh in the from of 
NaxaJ;sm. The violence in his case may 
reflect, to some extent, the frustration over 
the living condiUons of the poor wh ch are no 
at all changing forthe better. But it does not 
explain aU: Jt does not explain why the poor . 
are oftan the selected victims. Ther is need 
for a greater mass contact etween th 
administration and the people. In addition, 
not only effective implem ntation of anti-
poverty programmes but also good qu lityof 
education would change the sc nario in th 
rural areas. Here 1 may m ntion that 
Operation Blackboard is not making head~ 
way due to lack of funds. The entre might 
ha.ve sanctioned the funds but they are not 
released by the State Governments. Prop r 
and honest implem ntation of th variou 
programmes aimed at improving quaHty of 
life and outlook is imperative for dealing with 
the situation. 

A five year review like this that the 
President has done in his Address point ou 
large areas where life-styles are ya to 
change where poverty · remains endemic. 
But I must congratulate the Government fOf 
having put the worst form of starvation 
behind us. The idea of a food ecurity 
system, the emphasis on agriculture, he 
technology mission approach in solvin 10 
calised problem like provision of drinking 
water, immunisation against communicabl 
diseases, edible-oils, literacy mission etc. 
have, for th first time, brough results 
Above all, the Prime Minister and his Go -
ernment would be known for using ci n 
and technology to solve age-Old problem 
and for providing our people who at livin 
abroad a role to pay in th country's develop 
ment, opened out the economy it t 
resul ant iof ow of resources form th 
to new snterprises and so on To 
farmers are able to S9 on th 'r 
the weather (eport of th ntir co ntry; 
railway users do no have to queu up or 
hours to get a ticka , the i om r 
ment in telecommun tion ore; i 
th pipehn . 

1'Ji Gave m n i 
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ri Sinh ] 

old prabl m of the country without bein~ 
tr into out ated heori a d with a 

n of hi ory nd vision of tutur . It must 
go b ck 0 th ~pl at the nd of th year 
with th commitm n. In doin that, I am 

ur , w ill r ceiv th ndor ement of the 
p opr durin th el etion tim I thi year. 

Union. AfgHanistan has now been given an 
opportunity to develop its own future without 
any external factors. We have also be . n 
given a pride of place in the matter of South-
west Af ica i.e. in the liberation of Namibia, 
India ha been given a very important role. 
All this i due 0 the imaginative foreign 
policy I foundation of which was laid down by 
Pandit Nehru, developed by late Madam 
Indira Gandhi and has been very consis-
tently pursued and developed further by 
Prime Mlnist r Rajiv Gandhi. 

On the national field also, several 
achievements have been rightly empha-
sised by the President in his Address. The 
president has also held out the promise on 
the question of unemp.loyment. Of course, I 
wish that the same should have been more 
concre ely dealt with. The Prime Minister 
has given a call in the course of hi speech 
to the Congress Adhiveshan at Madras in 
Tamil Nadu that 'Bekarl Hatad will our 
call to be pursued. I wish the Presi nt's 
Address should have echoed this ar?a laid 
out more concrete steps. Unemployment is 
a problem which we will have to face and so 
on and which we are facing it. 

Only two days ago, I got a reply (hat so 
far s Ahmedabad is ooncerned, 24 cotton 
man-m d fibre textile mills are closed with 
a labour complement of 42,538. Taking 
ancillary industria and others, 50.000 work .. 
er are unemployed in Ahmedabad alone. In 
ord r to get the mills probl m solved in 
Ahm dabad, I myself had to go on an indefi-
n f • Thanks 0 the interest taken by the 
High Comm nd. formula was ultimately 

voJv d wh r in the Gujarat Government 
w rch h d 1r t d closed milt issue alma 

ritt n off had to giv an assurance that 
o h revival of th mills ould be 

con id r d by h Government. High 
lv' Commi e has be n appointed. 
Wh r v ,.' ot po sibl to fi viv the mill 

tIm bo n programme for altern five 
mp y 1 en up. Th prol>-

I m f c 'J m II nd oth r cia 
I du r' I un' Gu ar 

m 
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taken ~th8 Gujarat GOvernment. But many 
more things were required to be done. 
Th r&fore, in order to activat the Gujarat 
Government to solve the problem of textiles 
~ the Member of Parliament from Ahme-
dabad had to go on an lnde inits hunger 
strike. I hope, the problem will now be 
solved. I have always got a very good 
response from the Central Governm nt in 
this respect. Unfortunately,' is the Gujarat 
Government who are required to take initia-
tive. In . 1985, the Chief Minister Shri 

adhavsinh SoJanki, as he then was made 
a proposal that the Gujarat Government will 
take over 12 textile closed mills and run as 
many of them as are Viable. The Central 
GoY. rnment approved the scheme and 
gave financial assistance. With the result, 
the problem was solved. Sixteen textile mills 

, have been closed thereafter on account of 
Irresponsible closure effected by milt-own-
ers in clear violation of the Industrial Dis-
putes Act. But they are going scot-free. 
Some prosecutions have been made. But 
they went to the High Court and no prosecu-
tion against them has not been pursued. 
Therefore. in order to bring home the urgent 
need for solving the textile mills problem,,! I 
had to resort to the action of fast. The entire 
working class of Ahmedabad has been 
mobilised around this and I am now hopeful 
that there will be a serious effort made to 
solve the problem. 

The president rightly says that public 
sector has performed well. However, de-
spite the good performance of the public 
sector, I must say that several of our public 
sector units are bureaucra1ised. In banks 
also, after nationalising them, we have not 
been able to democratise banks. More or 

. less, they are bureaucratised the national· 
ised banks' management sometimes enjoy 
five-star lUXUry at the cost of the public 
Exchequer. Only on 24th February, I got a 
written answer from the Minister in charge of 
Banking that an amount of Rs. 36 lakhs was 
pent by a Dena bank in 1986-87 on secur-

ing a flat which is in occupation of the present 
Chairman. For that, the bank had to spend 

. 36 lakhs for just securing a residential 
flat for the Chairman of the ban . Hthis;s he 

way banks ar run, they will not b able to 
catertotheneadsofth poorp opla. There-
fore a lot of things ar required to b don for 
improving the management of public ector 
by increasing the d gre of workers' partlci .. 
pation therein and by democratising th 
functioning of publ c sectors. 

The question of unempJoym nt ha 
been dealt with by the President in on lin : 
liThe nation can b confident that w will 
eradicate poverty and ban.ish unemploy-
ment" I share the confidenc . But I want to 
alert the Government that really concrat 
actions will have to b taken; otherwise the 
problem of unemployment will not b solved. 
In fact, right to work is a Constitutional right 
though it figures in the chapter of Directiv 
Principles. It should b th Government' 
duty to ensure the availability of employ-
ment. The Government will be mor ser;ou 
in the implementation of that right if th 
Parliament imposes on the Gov rnmen 
duty to pay unemployment allowanc to all 
those who have failed to scur mployment 
despite their best efforts. 

A line on the farmers. Very good tep 
have been taken forthe farmers and Ki n ; 
but a lot of things remain to b don or 
agricultural labourers. In fact, I had ug .. 
gested and I want to reiterate that sugg -
tion that unless the farmer impl men s the 
minimum wage policy in favour of a ricul-
tural labourers, he should not be given th 
benefit of subsidies, grants and so m ny 
other benevolent actions of th GOY rn 
ment. Payment of minimum w ges to agri-
cultural labourers must be insisted a 
condition precedent for award of b nefit by 
the Governmen to the farmers. ach farm r 
takes the advantage of sub idi ; bu h 
agricultural labourers ar I it au v n 
the minimum wage . They hav to fi , 
battl for Ufe some imes in order to clai h 
minimum wages. 
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[Sh. Haroo.bhai Mehta, 

a urancefromtheGov rnmentthatatleast 
ome essential commodities must be per· 

manently insula ed against any price rise. 
The Government should make a pious dac-
lar t;on that commodities like food, clothing 
etc. for the com man man will not suffer any 
price increase. That means the common 
people must b given full insulation against 
price ris in the matter of essential commodi-
ties. That is not difficult, that should be 
assured. 

I al a expected the President to spell 
out the implementation of certain steps of 

Ireet sault against poverty which have 
pelt out by the All India Congress 

Committ e in its N w Deihl session like the 
b Idi d food, mid-day meals, cheaper 

Dhoti and Sarees. In fact, I was a I~tle 
disappoin d by the President not making a 
err fer nce to these anti-poverty direct 

ault progr mmes am of oourse hopeful 
nd looking forward to my good friend Mr. 

S.B. Chavan to m k some announcement 
t arrow in th Budg t on these lines. 

Th qu t on of housing also has been 
v ry w II ref rr d to. But so long as we are 
no b to prov de housing to milrons of 
lum dw II r • our housing policy cannot be 

d m d to b ucc fu!. In my city, Ahme-
b diane 3']0/0 of the people live in slums. 

omb y it i 400/0 and in other places it 
y a Jlttl dtff r nt. Since so far ware 

not I to provo hou to lum dwellers 
d 1m rov th ir I ving conditions, I think 

m ny r hln h v to done in this r -
9 rd. 

the poor. We have not been able to achieve 
this purpose of Urban Ceiling Act. A part of it 
is due to the courts which did not crear the 
Urban Ceiling Legislation from the chal-
lenges of the people untill 1973. Thereafter 
of course Government should have taken 
immediate measures; but our administrative 
machinery needs to be more serious about 
the implementation of the Urban Ceiling 
Legislation in order to, provide housing for 
the poor. 

The economy has developed on the 
right line. But I want to still ask a question. 
Have we been able, despite our efforts, to 
reverse the trend of rich becoming richer and 
the poor becoming poorer in this country? 
Unless and until we achieve that we shall not 
be able to rest content. 

Sir, there are many Opposition parties 
who are anacking our economic policies but 
I only want to refer to one party in that 
connection and that is Mr. V.P. Singh's state-
ment claiming to be President of Janata Oal. 
He has now opened his doors orthe doors of 
his party's exchequer for the funds frdm big 
business. Quoting Times of India I may point 
out: 

liThe Janata o'al President, Mr. V.P. 
Singh today indicated that his party may take , 
financial help from big business houses to 
fund party activities." 

Members of the Janata Dal and potential 
supporters may kindly be beware of it. With 
Janata Dal opening its party coffers for 
businessmen's contributions means that 
they will have to surrender their economic 
policies. I shall not use a very bitter word like 
their bing available for option to the big 
business but I would certainly say a party 
which r ally solicits funds from big business-
funds from big business and wants to de-

nd on it canno pursue soci~fist economic 
policy. 

Th refore the nation must Deware of ' 
th real design of th Janata Dalled by Mr. 
V.P. Singh, x-Finane inister who is oth-
e is c it cising several thing . He hims If 
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now has invited business houses to h Ip his 
party with the result that socialist policies will 
be bart ed for the loyalty of Jana a Oal 
towards the busines houses. . 

With this warning and the observations 
that I have made I also share the sense of 
gratitude expressed to the President. 

·SHRI R. JEEVARATHINAM (Ar-
akkonam): Madam Chairman. I would like to 
express a few words on the motion of thank 
to the President's Address. The Presiden 
has mentioned schemes aboutthe provision 
of drinking water to rural households. J 
support the schemes Particularly: in Tamil 
Nadu severe drought conditions are prevail-
ing. There is problem of drinking water every 
where in the State. Since the South .. eastern 
Monsoon has failed. the drinking waterprob-
lem has become aggravated. 

15.58 hr • 

[SHRI SHARAD DIGHE in the Chai1 
In my Parliamentary con tituency, 

Sholingapuram, Arcot and Cheyyar are the 
most affected. Immediate steps must be 
taken to provide drinking water to the people 
of Tamil Nadu. When this is the condition, 
what to talk of agric,ultural operations. let me 
not say too much about it. Everyone is aware 
that for the past two or three years the rains 
have failed. Agriculture has been affected 
badly and we in our district adopt the well 
irrigation system for agricultural purposes. 
The wells have dried up because the rains 
have failed . Electricity Is also scarce in 
supply. The water problem and the electric~ 
,ity problem have combined together to 
wreck extensive damage on agricultural 
operations in the State. I urge upon the 
Prime Minister to provide generous assis-
tance to all those affected by drought in the 
state after taking into accou t the extent of 
damage that may be ascertaJned by the 
State Government. 

This is the country where Lord Budha 
and Mahatma Gandhi were born. Hon ble 

P esid nt has ri htly point d out in hi Ad· 
dr that ther i no place for vio snc and 
terror; m in India. I welcom th e st e-
ments. However in a .Part of A dhra th 
Na alite problem is on the increa . On 
M.l.A. was murd red in Andhr in broad 
daylight. Con equant 0 th murder, her 
wa arson and rioting. The ituation x-
posed the Inability of t Andhr Gov rn-
ment to act in times of such crisis. Looting of 
property and killing of poopl wen uncon-
trolled. Central Government must appoint 
an Enquiry Commission to prob into the 
murder as well a the rioting tha folio d. 
The rioting was purely due to th inability of 
the Andhra Government to control th itu· 
ation. Therefore the Andhra Governm n 
must desist from looking forward to C ntr I 
Government for financial assistance. I 
should provide relief to the victims of th riot 
by using the funds at the command of th 
State. The State Government should no 
wait for any financial relief In thi regard from 
the Central Government. I would lik to refer 
to the Plight of I.A.S. and I.P.S. personn I in 
the Andhra State. There are widespread 
rumours that thel.A.S. and I.P .S. people are 
not being treated with the respect they d .. 
serve. There is discontentment among th 
lAS and IPS personnel in Andhra Prada h. 
This perhaps is one of the chief rea ons tn 
inability of the Andhra Pradesh Government 
to oontrol the mob frenzy that imm diately 
followed the MLAs murder. The gri vane 
of the lAS and IPS persons mus be attend d 
to and the Government should in no tim 
enstrange its relationship with th bureauc-
racy. If the Government and th bur uc 
racy had gone in a cooperativ mann r t 
loot and arson that ensued th murd of h 
MLA could haven pr v nt d. v n t 
murder of the MLA in daylight could h y 
been avoid d. Th C n ral Gov rnm n 
mus exam;n this aspect al 0 and '~Q""ID 
n ces ary guldetin s a th S at or 
future compliance. 

I also ta _ thi 

·Translation of the speech originally delivered in Tamil. 
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powers on the Panchayat Unions. 

Mahatma Gandhi used to say that real 
democracy resides in villages. We must 
therefor concentrate on village develop-
ment. If the economy in the villages im-
proves then there will be overall economic 
development inthe country. We must there-
for take all efforts to strengthen the basic 
structure of the villages. 

I also welcome the steps that are being 
t en by our hon'ble Prime Minister Shri 
Rajiv Gandhi for resolving the Punjab Prob-
lem. The steps will receive the support of a1l 
secti ns in the House. We must put faith in 
the steps taken by the Prime Minister find a 
solution to the Punjab problem. I once again 
reiterate that in this country there is no place 
for violence and terrorism. This is the same 
position with respect to parties tnat directly 
and indirectly support terrorism. They also 
no plac in the country. In Tamil Nadu anti-
social activities like bank robberies, murder 
of innocent people and blasting of bridges 
etc. are continuously taking place. These 
are being committed by certain misguided 
Tamil Youth from Sri Lanka . . The new Chief 

inister of Tamil Nadu , Shri Karunanidhi, I 
hope, would take appropriate steps to curb 
these activities. Hon. Prime Minister Shri 
Rajiv Gandhi has handled the Sri Lankan 
Problem in an appreciable and diplomatic 
manner. Fresh elections have been held in 
Sr; Lanka and a new, President and Prime 
Minister are there in Shri Lanka. The welfare 
of the Tamil is ensured by the elections inthe 
i land. A notable political person from Tamil 

adu has recently visited Sri Lanka. The 
Chi f Minister of Tamil Nadu has categori-
cally sta ed that there is no link between his 
visit and the party of which he belongs. I 
welcome his stal ment. ~ request tha1 in 
future no such visits ithout informing the 
C ntralorthe State Governments should be 
undertaken by any person I hope the per-
sons long ng to th party in power in the 
St t ould no bring disgrace to the Gov-

rnm nt of India as eU a 'the Government 
S t by such acts. 
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State, I am led to believe that in Kaver; ther 
will be water all the time. Th Chief Minister 
of Kamataka 'is in high sounding words 
stated that he would not clo e the K.R. Sagar 
dam. He is prepared to give water to the 
Tamil Nadu Chief Minister as and when h 
wanted. Therefor there will be no scarcity 
of water in Kaveri. In Palar river also th r is 
no water now, I hope the Hon. Chi~f Minister 
of Karnataka will showthe same gesture and 
release water from Peththamangalam lak 
in Kamataka. Both the Chief Ministers have 
thus I hope brought a situation in which there 
wil1benodryriverinTamilNadu. K veriand 
Palar river.s would be swelling with water all 
the time. I therefore think there would not be 
any need to appoint a tribunal to adjudicate 
the water dispute between the two States. 
The Chief Ministers have come together in a 
cordial manner to ensure water in both the 
rivers whieh I think will flow like honey and 
milk. 

16.10 hr • 

STATEMENT RE ACCIDENTS INVOLV-
ING 3-UP NAINPUR HOWBAGH 
JABALPUR NARROW GAUGE PASSEN-
GER, TRAIN AND 413-UP MOKANA-
PATNA PASSENGER AND 328 DOWN 
DANAPUR-HOWRAH FAST PASSENGER 

TRAINS ON 26.2.1989. 

[ Translation] 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (~HRI MA-
HABIR PRASAD): I deeply regret to apprise 
the House of an unfortunate accidentto train 
No.3 UP Nainpur-Howbagh-Jabalpur Pas-
senger at about 15.30 hrs. on 26.2.1989 on 
the Nainpur-Jabalpur Narrow Gauge single 

. lin non-controlled section of Nagpur Divi 
sion of South Eastern RaHway. While this 
train with 8 coaches was on run between 
Shikara and Sukrimangela stations, 5 
coaches n xt to train engin derailed of 
Which. 3 coaches 2nd, 3rd and 4th capsized 
at Km. 118012-4 As a result of this derail-
ment, 24 ~ngers 10 their live and 90 

passengers sus a;ned injurie out of which 
38 w ra gri vous as 'per th available in or· 
mation. 

Immediately on receipt o · information 
about the accident, Medica' Relle V~n from 
Jabatpur with Medical Suptd .• and DOdors 
was rushed to the site. Oivi ional .Raitway 
Manager, Jabalpur and divisional railway 
Manager, agpu alongwlth their officer 
immediately left for th sit of accident. 
local Civil and Polie official also reached 
the accident spo . 

General Manager, South East rn Rai 
way accompanied by other enior offi 
left from Howrah to oversee th r I 
rangements. 

Mr Senior Colle u, Shri Mad avr 
Scindia who was at GwaUor ha proc e 
to the site from G alior by a Special plan 
arranged from 0 Ihi. Member raW and 
Member Mechanical, Railway Board ar 
also accompanyi 9 him. 

Ex-gratia felief to th next of th kin of 
the identified dead nd to tho e with ri v-
ous and simple injuries i bing arranged. 
This will be in addition to the compe a 'on 
payable to th injured and to th next of in 
of the deceased by the Ad-hoc Claim 
Commissioner to be nomina ed by th 
Madhya Pradesh Governm n. 

Commissioner of Railway S 
Western Circle under the Ministry of wil 
Aviation & Tourism will com mence. taiutory 
inquiry into this acciden from 1.3. 989 a 
Howbagh. 

coach econd 
br evan derailed 
th Down tine J s a 
Do n· Oanapu - 0 
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was passing the site and collided with the 
d railed second class-cum·luggage brake 

... van of No. 413 Up Pass en er train. As a 
re uij. 4 pass ng rs died and 3 uffered 
tnJuri s. Divisional Railway Manager. Dan-
apur accompanied by his officers and doc-
tors rushed to the site and necessary medi-
cal assistance wa rendered to the injured 
passenger. 

Ex..gratla relief to the n xt of kin of the 
dead and to th injured is being arranged. 

Commissioner of Railway Safety, East-
rn Circle will b holding a statutory Inquiry 

into this accident. 

I and my s nior Colleague Shri 
M dh vr 0 Scindia nd all the railway men 

nd wom n xtend our deep condolences to 
th k h and Kin of those who lost th Ir lives 

nd inc r ympathies to th injured in 
th wo unfortunate accidents. I am sure 
th t th Hou join us in ext nding h artfelt 
condolenc s to the bereaved families. 

1 1 hr. 

STAT M NT CLARIFYING CERTAIN 
R MARKS M 0 BY PRIME MINISTER 

DURING au STION HOUR ON 27-2-
1989. 

(EngJi h] 

INISTE OF STATE IN THE 

Plesid9nt's Address 

It seems that the opposition walk out 
was part of a potitically motivated strategy. 

I do hope that with this c1arification the 
opposition Members will come back and join 
the proc~edings of the House. 

16.15 hr . 

MOTION OF THANKS ON THE 
PRESto NTS AODRESS-Contd. 

[English] 

SHRI SRIBALlAV PANIGRAHI (Oeog-
arh): Mr. Chairman, Sir, I rise to support the 

otion of Thanks on the President's Ad-
dress moved by Hon. Gadgilji. Sir, the' 
President's Address no doubt is a cutomary 
thing. On the opening day of the first session 
of the Parliament in a calendar year, he 
addresses both the Houses, but it is of a 
great significance. His Address essentially 
is an overview or the summing up of 
Government's performance and it also aims 
at giving advice to the nation as a Head ofthe 
nation. 

Sir, in his Address the President has 
made a very comprehensive assessment of 
different spheres of the national activity. He 
has particularly dealt with the economical, 
political and foreign affair aspect. 

The President has rightly referred to 
Nehruism. This being the Nehru centenary 
year, not only we in our country but through-
out the world the countries are celebrating 
the Nehru centenary year. Not only we, the 
entire world is proud of a son like Pandit 
Jawahar lal Nehru. He is in fact one of the 
greatest sons of this country and of the entire 
world. We are reaJly fortunate In having a 
stalwart like Pandit Jawahar Lal Nehru as 
our first Prime Minister was a doer of deeds 
and a dreamer of dreams. He himself sacri-
fed enormously in the freedom movement. 
We are fortunate to have him as our first 
Prime Minister. After four decades of free-
dom, cannot think for a mo ent as to 

ha auld have happened to India if we did 
no have a Prime Minister of his calibre or a 
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man of his statesmanship, who shaked the 
destiny immediately after the achievement 
of independence. Ther.e were sinister a -
tempts , made to deviate from Nehru's poli-
cies;todepartfrom Nehruism in this country. 
During ~he Janta period from 1977 to 1980 
there were some such attempts made but 
the result was disastrous .. :They just could 
not proceed further. You take for instance 
the industrial policy or the language policy 
and the policy of the non-Alignment. Pand~ 
Jawahar Lal Nehru himself fathered it to-
gether with other two great leaders. It was 
his brain child. You know, how bold Pandit 
Nehru -was in launching this foreign policy 
which we are proud of now? 

Some spokesmen of the Big Powers 
used to call this non-aligned policy immoral. 
But this criticism did not deter Pandit Nehru 
to proceed ahead. He had a vision of his 
own. Now we see what a tremendous and 
big tree has grown from the seed that he had 
sown. Today, more than one hundred coun-
tries of the world are members of the Non-
aligned Mov~ment. This policy of Nehru's, 
which I precisely call 'Nehruism' has also 
given rise to a new phenomenon-democratic 
socialism, which is a new direction and a 
new contribution to world's political science 
as such. We knew democracy. We also 
knew socialism. In thos9 countries which 
are democratic in nature, where democracy 
has full play, we do not se9 even a sem-
blance of socialism. Similarly, in socialist 
co , we do not se3 a semblance of 
de . What a wonderful idea it is to 
hav. democracy and socialism I We 
h racy integrated with socialism 

mocratic socialism is a n9W 'phi 
• a new concept contributed by 

u, whose centenary is being 
this country this year. This 
htly pursued by Shrimati Indira 
eing pursued nowby Shri Rajiv 
Nehruism has placed India in 

p in a very prominent position 
a leading place in the Interna-
. We all very well know our 

contr' n. Rajivji is chairing the Commi • 
tee on South Africa Fund and everybody 
knows the resuft which is crystal clear. Our 

role in the Maldives In ra ponding qUickly to 
send rescue troop to that coun rY when 
some mercenaries, hired goond s from Shri 
Lank and elsewhere w ra trying to pI y 
havoc there, had received global tributes. I 
do not understand why the 0 po ition dose 
not realise aU these things. Of cours , th 
character and role of Indian Oppo ition is 
different. They have only small things to 
think about jus for their narrow political 
gains. This being an el ction year. they do 
not see anything in its right perspective. 

The preceding year whos perform-
ance we are now reviewing was a difficult 
year. It was adifficultyear on1he homefront. 
The law and order situation in sam parts 
was grim. The weather was not favoura I . 
We did not have a good monsoon and w 
had to face one of the severest drought of 
the century. But still what happ ned? In 
spite of these setbacks, what is the eoo· 
nomic performance of this Gov rnmen? I 
need not say much on this point because th 
Budget is coming tomorrow. conom c 
matters will be discussed in detail wh n we 
take up the Budget. So, I will ,not go into It 
now. I will just touch upon a point or two and 
be very precise. We have achieved growth 
rate of 9 per cent. The country is poi ed for 
an all time high growth rate. Not' only th 
developing countries, but even the devel .. 
oped countries have reason to b enviou 
and they do envy us. Some peopJ hav 
criticised the Preslden 's Addres saying 
that it did not reflect the realitie of th 
prevailing s~ation . I do not unde~ and how 
they can substantiate this charg . 

I will quote from the Economic SUNSY 
which has just been laid on the Table of th 
House. The Survey compliment h Go .. 
ernmant for managing" economy I I 
.it a handout of Shri Rajiv Gandhi? Thi 
survey has been don by the Re rv Ban 
of India indep ndently nd compl'm 
the Government for nag1 9 conomy 
well. During difficul peri d, d it 
rainfall th economy h ho n 
gro h in indu try and 7 to 20 p r 
growth in Agricuttur . he rvay at 0 
th thi rat indic e th gro in r iI 
of the fnd an conomy. 
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So, I n 8d not quote other things. This 
th Ia 'I ar of he Seventh Five Year Plan 
nd this i also the Nehru Centenary Year. 

You hould see that over the last forty years 
ha as our ach evement in the field of 

indu try. Earlier w were not even capabl 
of producing a pin or a blade but by following 
a righ type of poli<..y under Pandi Jawaharlal 
Nehru and lat r on rightly pursued by Indiraji 

nd R Jivji India i today recognised as a big 
nd promin nt industrial country in as much 

, on among the first ten industrially 
dvanc countri s of the world. 

You kno what ha happened in the 
fi Id of gricultur . What w were producing 
In 1950 51 . you comp re that, now India is 
producin thre times more than that. 

You ou fore n policy. How fruitful 
it Today Am r jour bi 9 st tradin 
p !tn r. You S9 our relationship with the 

OVI Union. How intimat it isl W are very 
gr t ful 0 Shrl · jiv Gandhi for his bold 
lnitiativ which he h d taken and also the 

mount of risk which h had taken in visiting 
China. By dOIng so h has marked a new 

inning in our relationship with that coun-
h ch irritating over last more then 
de . W h v m d a v ry good 
J ss in our r lations with P stan. India 

pi y nary prominent role in th whole 
orld folfow'ng th rincipJes of Pan-

ch h I, 0 Ihi 0 cl ra 'on and Non-
n nment te. It also bring atthe arne time 

I ur I nd prid for th poopl of this coun-
1ry. 

n 0 root out rro-

di' ussion-was regretting that they have 
not been consulted, The Prime Minister 
initiating the discussion -was regretting that 
they have not been consulted. The Prime 
Minister initially had several rounds of con-
sultations with them. For everything they 
were called but it is the Opposition which 
thought that ' thls was the weakness of the 
Government that the.y have been frequently 
consulted on important issues and they 
behaved differently. You know in the re-
cently concluded Chief Ministers' Confer-
ence what type of objections some C~ief 
Ministers raised. Some Chief Ministers were 
raising points by keeping politics in their 
minds. 

Government of India are always open 
for dialogues. They are trying to find out a 
political solution to the Punjab problem. This 
could be done with the help of Opposition. It 
is time for them the opposition not to look at 
the problems on a narrow partisan consid-
eration but they should see that unity and 
solidarity of the country should be the first 
consideration. 

Next I want to deal with unemployment 
and price rise. In his Address the President 
has rightly said that in these two areas a lot 
has got to be done by the Government. We 
have to contain the prices. Of course during 
the years 1977 -80, when there was a 
drought, it was of much less magnitude than 
the one which we have recently faced. At 
that time, the rate of inflation touched 22 per 
cent. But now it is less than 10% but there is 
no scop to feal complacent on the price 
front. 

Again. the public sector is also another 
matter of satisfaction. It has started behav-
ing well. thak performance has been much 
Qettar. Jt has attained commanding h ights. 
But a n w wor culture has 0 be evolved. for 
the proper functioning of the public sector. 
That i ourgrea1 hope. Since we are wedded 
to democratic SOCialism, the public sector 
o ght to perform well, and we have got to 

en our conomy. 
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antJ a proper wage policy. I am just giving 
point ; I do not have the time to elaborate 
them. We have different types of wage pol-
icy, for different sections of workers: the 
State and Central Government employees 
and others. Different States are vying with 
one another also. But there should b a 
comprehensive. well-thought-out policy 
having parity in respect of pay scales etc. in 
the public sector, private sector, Govern-
ment organizations, urban bodies for ri-
mary teachers etc. There should b 
comprehensive policy. 

As you know. when the country was 
partitioned in 1947. the population was 
about 35 crores. It has more than doubled 
now. We have also to give attention to family 
welfare programmes. At the same time. we 
also have to further accelerate the drive for 
greater agricultural production. There also, 
some States are lagging behind. In the 
agricultural sector. the farmers and the rural 
masses feel neglected. We have to make a 
careful study of their discontent and their real 
problems, and also come out with solutions. 

Our objective is growth. We are attend-
ing to it als0-iJrowth with social justice. No 
doubt the country has made a lot of stride 
a.conomically, in the industrial and agricul-
tural sectors, and everywhere. The national 
income has gone up admirably and credita-
bly. The per capita income has also gone up. 
At the same time, some regions are staggGf-
ing, and have been left behind. They have 
not yet developed as they ought to hav 
developed. They are not on par, in terms of 
development. with some other Sta1es. So 
also about society. Ours is a complex soci-
ety. Naturally, forthe weaker sections of our 
people, we have so many programmes; but 
the programmes are not being properly 
implemented. We can find fault with the 
State machinery, etc. 

Our aim, our objective is growth with 
social justica, and growth with a balanc 
development of aU the regions of the country. 
In this connection, there are Sta es like 
Or· t and thos in Eastern India h re, in 

ors I e generation of power, educatIOn 

and agriculture irrigation and communica-
tion including railway a lot mar attention 
has got to be giv n s also in fields lik 
industry and infr -structur . 

We are grateful to th President; and I 
support the Motion of Thanks moved by Shri 
Gadgil forthe Addres pr nt dtoboth th 
Houses by the President of IndIa. W hay 
so many problems. The President has also 
sounded a note of caution in area where 
some mor action will have to be taken. It s 
time for all he parties and all the people to 
sink their differences. Of cours t W m y 
differ politi ally. Bu we should coop r t 
with the Government In it effort aim d 
fulfilling the needs of our peopl and th 
national objectives. 

[ Translation] 

SHRIMATI PATE HAMAB 
RAMJIBHAI MAVANI (Rajkot): Mr. Chair-
man. Sir, I rise to support the Motion of 
Thanks moved by Shri V.N. GadgiJ on th 
President's Address and congratulate h m 
for it. We are celebrating this year a th 
Jawaharlal Nehru Centenary year. Th 
nation is proud of Pandit Jawaharlaf ehru 
who gave a new direction to movem nt of 
disarmament and world peace and it find a 
mention in the President's Addr ss. But 
want to submit that Jate Shrimati Indira 
Gandhi and the present Prime Minis et hay 
made considerable eHorts to furth r th 
cause. I want ~o thank th Hon. rim 
Minister for his achievemen ... in th in rn • 
tional field. During the tast 4 y a our 
relations with abo t 60 countries hav im-
proved and even one step further ha n 
taken by extending a helping hand toward 
certain neighbouring countries Ii aJdiv 
and Sri Lanka during their hourof cri i . hi 
has b en the most signifcan chi v m 
He is the first Prime Mini r sine i d nd .. 
ance to visit China and m ffort to tt 
certain important is ues which stand in 
way of our harmon 'ou relation h'p 
China and Pakistan. Secondly m· 
of our religiou ... pJace . CO 
erabJe distre s. on. 
expres ad hisconcer inth" 
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st ad In his aodress that most stringen 
measur shall b tak n to control this situ-

ion. I would like to urge upon the Govern 
ment to tak a follow up action in this regard. 
Our Hon. Prime Minister has ntrus ad the 
you h of this country with new re pons'bil-
. y by providing th m thG opportuni y to take 
part in the political process. It is essential to 

iva mor imp us to such opportunities. 
Alongwi hi, som such schemes should be 
formulat d van for the educated unem-
ploy, d you h which may oost their morale 
ana hey are abl 0 9 employment and the 
problem of unemployment is solved. I think 
tha 0 chi ve thi nd, priority should be 

iv n 0 th otting up of new industries and 
ini i tin9 n w r cruitm nt • in every State 

hich VIII n bl the young people to get 
jobs nd to get ov r the unemployment 
probl m. 

Hen. Prime Minist r has taken laudable 
t p for the conomlc and industrial davel-

opm ntofthecountryduringth last4yaars. 
Consid r I improv ments have been 
m d in 1h ph r of education bu I think 
h voe ional cour in computer science 

uld b introduc d at th secondary level 
a hat our utur n rations may acceler-

h p 0 of progress. 

I has b n sta ad in th Pr ident's 
ddress h t utlines of long-term policy are 

In dr wn for upUftm nt of Indian women, 
hich j pr is -worthly t PI but this policy 
hout i pi ment d s soon as possible 

h wom n 0 th s country should no 
r m in k r sex and rather 

m capabl of f cing hardships with 
r at eoura e. Sh should b tr · ined in 
uch w y th he may b come self-reli-
n . 

stringent. There is a need of proper mainte-
nance of the forests. We should chalk out 
programme to develop and maintain forests 
in this country to the maximum extent. 

The steps taken by out Prime Minister 
for clearing the Ganges under Anti-wat~r 
pollution programme have been apprecI-
ated by the religious people of the whole 
country. It is great achievement and has.a 
great significance for the people of thiS 
country. It is well known that people of our 
country are very sentimental. Our farmers 
have been facing vagaries of nature for the 
last three years. The people had to face 
severest drought of the century. Our Prime 
Minister visited many States to solve the 
drought problem and central Government 
provided enough relief to drought victims. 
The farmers will never forget the role played 
by the centre. In spite of good crop, farmers 
are facing the difficulty of getting reasonable 
rates for their produce. I want that the Cen-
tral Government should take such steps 
right now so that our farmers may get remu-
nerative price for their produce. We should 
also ponder as to how their production could 
be increased and how can they earn more 
profit. 

In the end. I want to draw your attention 
towards my consitituency where there has 
been incessant drought for 3 years in last 4 
years. I want that a survey of such areas 
should be conducted all over the country 
which ar drought prone and plans should 
be formulated to help the farmers of drought 
pron areas. We should give greater stress 
on research to find out such crops which can 
be grown in such areas. I want to thaf)k the 
Prime Minister that he had once again initi-
ated step to strengthen the Panchayati Raj 
and has studied the problem of development 
of rural areas in depth. It will provide strength 
and maximum benBfits to the farmers of rural 
areas and will go a long way in the establis -
mant of Panchayati Raj. It is my submission 
that more nd more efforts should be made 
by our Government to develop the oountry to 
prompt th farmers hich will benefit the 
count 9 atly. With thes words. I thank 
you for givi g m the opportunity to express 
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my views. 

[English] 

SHRIMATI BASAVARAJ SWARt 
(Bellary): Mr. Chairman, I congratulat~ the 
hon. Member, Shri V.N. Gadgilfor his having 
moved the Motion of Thanks on the 
President's Address. 

This is an year of prosperity, because 
what I feel is, there is going to be prosperity 
for another twenty years. I say, 'prosperity' 
because we have achieved so many things 
which we have not dreamt of before. This is 
the year of Pandit JawaharJal Nehru's Cen-
tenary and we are celebrating his centenary 
throughout the country. He was a great 
social reformer a statesman and a demo-
crat. 

As I said earlier, we have been facing 
severe drought conditions during the last 
thr e consecutive years. We have over-
come them. There has been a good rainfall 
throughout the country and the crops are 
good. We are hopeful 6f achieving the 
targeted agricultural production and even 
more than that. Not only that; there is more 
safety as far as internal security is con-
cerned. 

Our Prime Minister has gone to China 
and the dialogue is being continued, the 
tension among the two countries has been 
reduced and some form ulae have been 
worked out to see that cordial and peaceful 
relations are built, and friendship in the field 
of other activities. 

So also, Maldives asked for our help 
and within no time our Prime Minister had 
asked the military to go to their rescue. 
Immediately our Jawans went and protected 
the democratically elected Governmen in 
Maldives. It shows the culture and heritage 
of our nation. Whenever people have come 
to us for help. whether they belonged to thls 
country or that. we readily tried 0 pro ec 
them. That ;s why our Prime Minister has 
readily herped them In restoring their demo-
craticafly ejected Government 

So also. in Pakistan, Shrimati B nazir 
Bhutto has come t power nd she is a 
democratically elected lady Prime Mini t r. 
Our Prime Minister met her when he went for 
1h SAARC Conference and discussed 
mu uat relations. Something is likely to 
come out shortly as a result of th ir tark and 
we will also try to consolidat the friendship. 
That is another achievement: 

Similarly there is more ecurity around 
our country, we have signed the Indo-Sri 

anka accord which we are trying to imple-
ment fully I and as a result of the eJec ions an 
elected Government has come into exis-
tence in Shri Lanka also. Tha is another 
sign of our achievements. 

In Punjab also w have tackled terror .. 
ism, though we cannot say that we have 
totally stopp~d it, effort are being mad and 
terrorism is going to be put down in Punjab 
and very soon normal democracy will con-
tinue there. That iJ ano her reformation 
during the year. 

Another step we have taken is to giv 
voting rights to those who have attained 1 
years of age. This is a very bold step which 
our Prime Minister has taken. So many 
dqubts have been expressed whether we 
should allow the youth to cast the vote and 
whether they would be able to und r tand 
the present political situa ion. Th Prim 
Minister has repeatedly stated hat we 
should taka them into confidence nd 
should bring them into the mainstream, 
that we would try to involv th m tn th 
round development of thi grea nation 
fore we go to the 21 st century. 

That is how their views wiIJ ban into 
confidence and their probl m will be und r-
stood by the Governm n1. 

As far as th unemploymen problem i 
concerned, our Prime ; is er ha aIr dy 
stated tn hiS various speec s tha on day 
or the other he is going to giv mpJoy n 
to aU he youths. These ar fI th t r 
achieveme s which w h va m d9 duri 
the laet year. Therefor , I s iff y ha ; i 
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year of compliments. 

far as agriculture is concerned, 
have t ted earli r that tha production target 
for thi year is 177 minion tonnes. But there 
i ev ry hop of increasing the production 
becau 8 our farmer hav started using all 
ttl n w method and latest technologies 
that have been provided to them. Even at the 
tim of the crisis also. the prod uction was not 

s much I ss a it could . The Govern-
m n too bold decision to overcome the 
drought nd flood ituations. All the Govern-
m nt Departments conn cted with it came to 
th re cue and fulfill d this challenge. We 
hay not hard any w in the newspaper 
ha peopl died for want of food or drinking 

wat r; and c tie died for want of fodder. We 
h v not com across such news. This 

ws how th Gov rnment had acted effi-
ei ntly to ov rcome the challenge at the time 
of so rcity drought and floods. 

A f r un mployment is concern d, 
th r i u mploymentthroughoutthecoun-
t . On d y 0 th other we have to over-

th probl m. he Pr sident's Ad-
h s giv n scm constructive sugges-

ron to ho to giv employment to the 
rur I p opl 

money on irrigation potential. People must 
use water properly. Not only the farmers, but 
labour also will be benefited. The amount of 
wages paid in unirrigated areas is far less 
than the amount of' wages paid in irrigated 
areas. So, what Imeantosay isthatwemust 
provide irrigation facilities. During the Eighth 
Plan, we must see that all the on-going 
projects whether it is underground or lift 
irrigation, whatever it may be, should be 
given priority because whatever given to us 
by the nature should be explored. Iron, gold,.. 
steel. bauxite, and what not, everything ;s 
there is our country. We will have to explore. 
these things. People are ready to do it. but 
the Government . is not having resources. 
We have to go to the foreign countries to 
negotiate for export of our raw materials. We 
should explore the mineral resources. It will 
certainly give employment not only to the 
labour at the time of produc1ion and explora-
tion of m.ineral resources but it will provide 
work to the transporters and so many other 
people. That is how we have to plan it in 
future and see that rural people are given 
employment. 

I would like to make another suggestion 
that the farmers should be assured that they 
will be given remunerative price. Every-
where there is hue and cry. Most of the 
farmers, due to continuous floods and 
droughts, hav become dejected and over-
burdened. They cannot pay the loan which 
they have taken for various purposes. It is 
not that they do not want to pay. They are 
willing to pay provided they get some help. 
They are not dishonest people. They are the 
unorganis d sector. They would not cry for 
their rghts. When such being the case, the 
Government should not keep quiet. Many of 
the States like aharashtra have come for-
ward to write otf their loans. I am not for that. 
I m pi ading that wherever the interest and 

anal . nt r st is more than one principal 
m unt. you try to recover the principal 
mount in bul . They are ready to pay in 

bul In manyofth States it has been done. 
Ev n in K rnataka, farmer ho have bor-
ro loan money from the cooper Iv 
ins . utions hav com forward to pay the 

tir p'n ipal amount in bul . hln as ipu-. 
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lated period and their interest and penal 
interest is being written off. This may be 
treated as bad debt. Do not expect that it will 
be paid any day. It is ,going to accumulate on 
paper and remain on paper only. In fact. it is 
not possible to pay the with interest and 
penal interest. This has been said so many 
times on the floor of this House that wher-
ever the interest and penal interest is more 
than the principal amount that should be 
written off and they should b freed from that 
burden. They should be allowed to grow. 
They should not be taxed. I am told that in 
other countries they are not being taxed for 
pump sets. power bills and so many other 
things. They should be given remunerative 
prices. The entire money of the farmers is 
being eaten away by middlemen. For in-
stance, grapes in may garden are being sid 
at Rs. 6 a kg. but when it comes to Delhi it is 
being sold at Rs. 40 a kg. How is the farmer 
going to make up this gap? We have not 
been able to find the remedy for it. We have 
to eliminate the middlemen. I am glad that 
the Prime Minister has said that he is going 
to start so many agro-based industries. He 
has announced incentives and subsidies ~o 
all those who start agro based industries li~e 
fruit processing units. so that the farmers are 
benefited. These industries should be inten-
sified and wherever raw materials are avail-
able. agro-based industries should be devel-
oped in those areas so that the farmers get 
benefit of that. 

Regarding housing policy, a housing 
bank has been set up to give loan for con-
struction of houses. As far as agricultural 
workers and persons who are living In slums 
are concerned, it is very difficult for them to 
get houses. We have been providing them 
foodstuffs through the fair prlc shops at th 
subsidised rates. We have been providing 
them drinking water. Most of the problem 
villages now get good water for drinking 
purposes. So the first and foremost problem 
is to provide them shetter. This we have 
already attempted. So many nationalised 
banks have come forward to finance for th 
construction of such house. We have 
named this scheme after Mrs. Indira Gandhi. 
We have aimed that each poor people 

should get a shelt r. But the fund under 
Indira Awas Yojana are inadeq ate. More 
funds should be provid d so tha these poor 
people get houses a early a po sibl . 
Otherwise. during summer what ill happen 
in that these poor p ople who ar:e living in 
huts, most of their hut will b burnt way 
and they will become shelterfes . Th Y do 
not get any compensation even. When such 
being the case you must give mor a ention 
to the housing problem and more and mor 
funds should be provided for that. 

As far as as textile policy i concerned, 
many mambers have already po en on 
that. I come to know from so many handloom 
weavers that they are short of r w mat rial. 
Many of the handloom people, who r 
dependent on this industry, hav s op d 
weaving and they are now in a 'r ' t oubl . 
So my request is that the ntire policy should 
be reviewed. The policy which w have now 
is helping only a few rich p opla and mUlti-
nationals. The poor weaver. who i d P nd-
ing upon this industry. cannot g t any 0 h r 
job because he is a craftsman. H h to do 
his own job. In that case, the ntir tex it 
policy should be reviewed. 

There should be perfect f mily pi n .. 
ning. Otherwise, whatever development w 
are making by way of opening more school 
and hospitals, providing mor dOdo • will 
become meaningless. Wha v r w ar 
doing, we find it insufficie'nt c u w 
cannot become a develop d country W 
can become a develop d coun ry provid d 
there i som control on population Bu ill, 
with all our incentives an so many log , 
we could not achiev thattarget. h' ou d 
be given proper ;mportanc . 

As far as h labour policy j cone rn d, 
this time I think th labour policy j 
fair. During this y ar, so muc 0 Ic:a..-,..., 
unrest i no th reo any Jabour a 
have pas d during thi y ar b t afra;wt 

whether these law which ar 
the wetfare of th labour ar 
th grass-roo 
themhav r 
publicity 
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n . Many people do not ven know 
h hav doneforthem here. So, those 

hing hould b aught 0 them properly 
hrough the m dia the radio and the televi-
io~nd they should know what the parlia-

m nt or th State l gislature have passed 
a far tabour w Itare is concerned. 

As f r a industries ar concerned, the 
small- c I industries are b coming sick in 
a undanc . Most of the micro cement 
p1 n· I mini c m nt pi nts and rolling mills 
h v co ad for wan of raw material. On the 
on sid, he product on cost is becoming 
h' h nd on th 0 her, they cannot compete 
with big multinat onal . Th cost of raw 
m t ri I is gOing up and up veryday. 
Th r for , many of th small-scale indus-
tri hay ith r closed or are at the verge of 
closin . B cause of th high tartff rate and 

c u of the co t of raw material going up 
h' h r nd hi her, most of the smarl-scale 
indu ri r b coming sick. So, some-
thing h to b don in thi dir ction. We 

ould not Iw ys comp re them wit the big 
muttin ion Is who hav set up very big 
industrie . Let them come up as very highly 
t chn c I industri s, but the industries which 

r t up in the r mot corners. which will 
c rt inl cr a mployment or the rural 
labour, thos industrie hould be given 
pro r prot otion. If uch industries are not 
glv n prot dian, howar going to dacen-
tr lour in u trial policy? Once w have 

d d th 1 d centr Ii tlon of industries 
hOuld place in th country. then we 
houl try 0 e th s far possible, the 

indust i hich h ve en t up in the 
mote corn r hould prot cted b -

c us th y r cat ring 0 th n ds qf the 
rur lIabour. So h y hould b '00 dafter 
p rly. 

SHRISHA T 
n, I 

Presidsnt's Address 416 

Motion moved by Shri V.N. Gadgil in the 
matter of the Address of the President given 
to the joint session of Parliament. Although 
the address is conventional, yet it Is a very 
necessary convention. Here, I would like to 
make one non .. conventionat suggestion with 
respect to the Address and that non-conven-
tional suggestion is that a thought is coming 
In my mind for the last one or two days that 
why not have this joint session of Parliament 
in a very .public place so that the people of 
this country-those who are interested-col11e 
and participate-participate in the sense of 
watching or hearing the President address-
ing the joint session of Parliament which 
represents them in this country. If this is 
done, it will not make any difference as far as 
what comes to be known to the people but it 
will mean, in other words, that we are bring-
ing people very close to parliament by mak-
ing them sit very near from where the Presi-
d~nt is addressing both the Houses. So, why 
Inot have the first session, the joint session, 
in an op n ground where the President of 
India addresses both the Houses of Partia .. 
ment? I think, a thought can be given to this 
idea by the authorities in the Government 
and by others who are concerned. Sec-
ondly, Sir, it is unfortunate that while this 
Motion on President's Address is being dis-
cussed, the Members of the Opposition 
parties are absent, whatever may be the 
reasons. 

17.00 hr • 

But it is very clear that when the Ad-
dress made by the President of India in the 
joint session of Parliament is being dis-
cussed, they are boycotting the discussion 
which has to be noted by the hon. Members 
of this House. They sometimes take the 
thin s to their heart without going into the 
importance of the matter, whenever we align 
them with antinational forces. But certain 
things which we noticed, which we heard 
and which we read In the newspapers have 
b n brought to the notice of the House. For 
nstance, as it has been said, one of the 
Members in he other House was propagat-
ing tK listan' w en th ir ally, their friend, 

as r moved from their party. Are we rong 
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in asking about this anti-national activity? 
When the Ordinance, Bills, etc. ar dis-
cu ed in this House to curtail orcurb terror .. 
ism, have they at any time supported these 

I of ordinances moved in this House? 
~ When the Prime Minister visited various 

countrie racently in order to tell the world 
what we are doing for curbing terrorism, 
what these people did was that they were 
trying 10 destabilise our position. These 
people were opposing even before the 
Prime Minister left for China. There was 
criticism against his proposed visit. But after 
his visit, you have seen change. The people 
of China and the Chinese leaders have 
shown affection to the people of India and 
the Government of India. Wherever national 
interest is concerned, the leaders of the 
Opposition Parties have always been critical 
and they have sided with the anti-national 
forces. They have not come forth with posi-
tive suggestions. They have shown only 
their technical presence in this House, so to 
say. Although in a democratic country, it is 
very nice to see the Opposition Members 
taking part in the discussion but if they do not 
attend the remaining part of the Se'ssion, 
Heavens will not fall because the pulse of the 
people of this country can be felt by the 
Congressmen. We know what the require-
ments of the people of this country are and 
we will fulfil the requirements of the people of 
this country. We know how to solve the 
problems of every common man in this 
country. We know how to wipe out the tears 
from the eyes of the common man. We do 
not expect any help from the Opposition. 
Therefore, whether they are here or not 
here, it does not make much difference. But 
it would have been better had they not boy-
cotted the discussion which has been taking 
place now in this House in respect of 
President's Address. 

Mr. Chairman, Sir, one of the best things 
that is happening in this country is the decen-
tralisation of power about which the Prime 
Minister is thinking now. In the matter of 
decentralisation, J do not know why th 
Oppos tion parties are opposing this move. 
Today, the districts in our country are the 
backbone of the administration and they 

hav not been recognised by th 
Constitution. So, we would Ii very much 
that thes district shOuld recognised by 
the Constitution. va district h s a Zila 
Parishad and those el Ctions 0 the Zila 
Parishad are n01 held in tim . Wh n provi .. 
sion to insert thiS subjec ar sought to 
introduced in our Consti ution. wh n durin 
the course ot th 8th Five Y af Plan we 
propose to tak up 1h district with our 
concerned authority in th matter of allot .. 
ment of funds, I do not know wha sort of th 
thing the Oppo ition p ople h v in mind 
particularly in regard to th process of de 
centralisation of power which the Prim 
Minister is thinking of. In fact, I would say 
that we have got 3 list in th Con titlltion, 
namely, the Concurrent List, the S at Lis 
and the Union List and we should now have 
the Fourth List in the C nstitution w ich m y 
be called the District list wh reby we c n 
give powers to the Districts forthe purpose 0 
administeri 9 the dlstr cts in an ff ive 
manner as an ind pendent unit of this coun 
try. Wherever I have gone to tour in my 
oon ituency, wh never I explained 0 th 
common people. they very much appreci-
ated tnat these local bodie are go; 0 g 
power. And therefors, the Oppo ition in 
itself has been exposed by way of th ir 
oppositiontothisidea. When voting ag ha 
been lowered, they have now tart d 
spreading rumour that people b twe n th 
age group of 18 to 21 will not va for th 
Congress. Butthe Prime Minister ha t 
time and again that he has full faith in t 
youth of this oountry. In fact. it i h 
Congress, NSUI. which ha b n m 
ing this time and again. ut wh n h y 
realised that this Constitu ion J Am 
was coming. the raw was bing amend d, 
was going to be impl m n d hen 
started, taking credit saying 'Oh. we hav 
suggested it 10 years back'. Su h ot 
parties said, • 0, no. we hav al 0 U 
gested it and we av al 0 pas th 
Resolution and 0 manyoth rthing .' W n 
they aw · hat thi wa go ng 0 rna ri 
they started artificially fa 9 or d" . f 
which they had nav r g·ve n t u 
earlier. Wherever w h v regional rf 
in thl country, hey hot 
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c nnot contribute anything to the develop-
mental proce s. My State, Goa, is a pioneer 

tat with respect to regional parties. 1 will 
ell you, Sir, for 18 years a regional party 
ruled in my State on only one policy; namely I 
th y ant d Goa to be merged into Mahar-

shtra. Th re is only one political philosophy 
th y carried it for 18 years. They never 
ucc eded and ultimately this very party 

on fine morning changes its Party 
constitution and , ays, Oh, now we are also 
fo an independent State for Goa.' We have 
never heard any political party just giving its 
b sic policy ov might in such a fashion, and 
aft h congress came into power in Goa 
for th last 8 y ars, comparing it with the 
dev lopment which the r glonal party mad 
for 18 y ar , ny p r n who sees the stat is-
ti and who verifies even their own party 

er v rif d-finds that the progress 
h y h v chi v d in 8 years Is not only 

,bu tr bl d. This has been verified 
y t P opl . So, have seen what 

naf p rties are. In Andhra Pradesh. of 
ur e, T lugu Desam is ther born out of 

mo ionali m. th regional p rties are not 
rn ou of ny conomic p 'tosophy or 

po . Ie I philo ophy. They Q based on 
om motion I fe lings h re and there. 

And now Mr. .T. Ram R has made a 
th t h i gain a h v movie 

u rahm r hi Vi hwam itra" or 
at, nd h told the press-

mythological film etc. nd in 
th f m h r r oingtob om nykisses 

thing . wheth r he is going to 
ki or h roin i oing to kis th dust in 

h Pr d h III known v ry oon. 
And thl I h I vel of ov rom nt that w 

r h vin I n d not y nyt ing mor . 

on thing I 
rrorism h 

know that terrorism is restricted to a particu-
lar area, it is a problem in a restricted area, 
buttourism is prospering. People are visiting 
our country, they go to Varanasi, they go to 
Goat theygoto Kashmirand so many places 
and tourism is blossoming. that means, 
people are attracted more and more towards 
it. Therefore, there should have been some 
mention about our tourism. our plans of 
tourism and all those things. Secondly, I 
wanted to know with respect to Union Terri-
tories. Of course, now I am in Goa. it is a 
State. But still I have some affection for 
Union Territories. since we are administer-
ing the Union Territories independently, di-
rectly by th Centre, so in the President's 
Address some mention specifically to the 
Union Territories, according to me, must be 
there. 

As far as my State is concerned, our 
Minister of State for Agriculture, when he 
came to Goa and when I myseH and another 
Minister suggested to him that we have got 
all sorts of colleges in Goa, bUt the only thing 
is that we do not have an Agricultural Col-
lege, he was kind enough to immediately 
announce that we will sanction an Agricul-
tural College as soon as a proposal from the 
State Government comes.' 

Now, with respect to agriculture, indus-
try and education, I would like to make one 
suggestion. At the national level, we have 
got agricultural policy. education policy and 
industrial policy. But with respect to the 
needs of the State Governments, we have 
nev r een. We have never seen that they 
chalk ou their independent policy within the 
fr mework of national policy. Sometimes 
th y follow a point here and there or inde-
p ndently chalk out som scheme or the 
other. I would suggest that the Central 
Governm nt should instruct or advise the 
Stat Gov rnments that they should also 
h v ind pendent tourism policy, industrial 
policy J agricultura' policy and education 
policy so th t atth time of allocation offunds 
by th C n raJ Go roment to the State 
Go emm . nt • a Joo can b had to the 
n ds of th particular Sta e ith resp d to 

r1' ular area. 
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17.12 hr ~ 

[MR. DEPUTY-SPEAKER in the Chair} 

Lastly, I would like to mention one thing 
with respect to environment. Now, we are 
laying and we have to lay stress 'on the 
environment. But as has been said time and 
again, certain irrigation projects are pending 
because of environment. Same is the case 
with respect to Mandvi irrigation project in 
my constituency. It is lying pending for years 
together. The Central Government initially 
said that in case the Goa Government could 
give an assurance that they would cultivate 
foresttwice the area of what is required to be 
cut, they would give sanction to the State 
Government. All sorts of undertakings were 
given by the State Government but the 
Centre has not cleared the Mandvi Irrigation 
project. In this respect, the Central Govern-
ment has to see that irrigation needs of a new 
State-Goa State was born recently-are 
fulfilled. H these States are not able to meet 
the demands in terms of irrigation and indus-
try, they will not be able to stand on their own 
legs and they will always be asking for funds 
from the Centre. In case this is to be 
avoided. then these things are to be seen. 

Many hon. Members have said and 
referred to the policy enunciated by Pandit 
Jawaharlal Nehru. I also appreciate that. In 
fact, Shri Gadgil has said that Marx has 
failed, others have failed but Jawaharlal 

hru has succeeded. Even the capitalist 
• .... ·..,--5 which were at one extreme are 

1ftl"l1VU'I~ little towards the area of putting 
.,..IOftA control, with some attention towards 

men, just like we are doing. In 
lOC:laltlt countries, they are moving deeply 

freedom. free enterprise. There-
me cases, both of th m are coming 

1ftU'lI'tle, namery, they are coming on 
raid down by Jawaharlal Nehru. 
e path of democratic ociallsm. 

4tftlra, although we as a country. are a 
ev4ilOi~ng country. it appears, everyone i 

n our line, as far as, most of their 
po s are concerned. That is our success 
and that is th way we are going to take the 
country to march forward. 

[ Translation] 

SHRI YOGESHWAR PRASAD V -
GESH (Chatra) ; Mr. Deputy Speaker, Sir, f 
support the Motion of Thank moved by Shri 
Gadgil. ncouraging points raised in th 
President s Addres 0 the Mem ers 0 both 
the Houses remind us lat S. R dhakri M .. 
nan. While discussing the achievem nt of 
the Government of India, th Presid nt ha 
put them in right pers ctive and ppreci-
ated them without any exag ration. Our 
President ha a dynamic personality and i 
a man of talent. Th refor , th sentiment 
expressed by him are very natural and prac-
tical. In this way. our Prime Minist r Shri 
Rajiv Gandhi has taken th country forward 
after overcoming various difficulti . H 
took over the rein of Governm nt a im 
when the country was facing eriou prob-
lem of terrorism and divisiv forces wer 
very much active in th . country. country 
was facing natural calamities. Many Interna 
and external dang rs hovered ov r th 
country. He handled situation boldly nd 
steered the country forward. It should no 
only be appreciated but should b con id-
ered as a significant achlev ment. 

Th country faced a s ver drough 
which was unprecedented. Gov rnment 
faced It with great courage. ot only thi • 
there were flood in the country. here wa 
earthquake too. Not only in the north Bihar 
but it oocured in many other part 0 h 
country. We had xp th pov Y 
would increase in the country owing 0 II 
these calamities but in spit of 11th' gro 
rate has been 6.3 p rcent. Product' n 0 
foodgrains. co on and m ny 0 r com-
modif h increased in OU coun ry. 
Under such circumstanc s. may 
th growth rate of fiv percen i th coun ry. 
Our targe Is 6 perc n gro h ra a d 
hope that w wI" t t arg . 
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hose teadership the cou 
orO:B08T but all these things wilt not 

I by the members of our oppo-
sition panie. They only know to lev 
charges and indulge in charact~r assasina- I 

, yf' 

. tion. The oppo ilion a h ve 8y 
been indulging in charactar-assasination of 
the leaders, such things can never be 
termed as constructive work. The opposi-
tion parties leave no stone unturned in ma-
ligning the Prime Minister, all types of 
charges are levelled but the people have 
started believing that the charges of opposi-
tion parties are baseless, they have no moral 
values and they are indulging in cheap 
propaganda. The much talked about Janata 
Dal has been formed after merging many 
parties. The Chairman of this party dictates 
terms. If this is the discipline of the party, 
how can such a party provide a good admini-
stration to the country. An atmosphere of 
suspicion has been created in our neigh-
bouring countries a result of a statement 
issued on foreign policy of 1his party. We 
have very old friendship with U.S.S.R. , we 
are establishing friend hip with other coun-
tries also and we have also established 
friendly relations with those countries with 
whom we had not friendly relations in the 
past but these people want to disturb this 
atmosphere. Shri Haroobhai has correctly 
pointed out a little while ago that what Shri 
Vishwa Nath Pratap Singh has talked about 
seeking cooperation and donations from the 
ca itallsts, it is nothing but asking the capi-
t list indirectly to give donations to them. In 
thl manner Fascist for s are being cre-
a ad. Wha is fascism, it is a process or 
revenge. Such parties who have no agree-
ment on principles, such forces can be capi-
t lists, actionary, or imperialist forces and 
the forces come together to take revenge. 
Ch rg are levell d agajnst the persons 
w om h y nt 0 malign. There can be 
di logue ween the fascist forces and the 
r Clion ry forces to take revenge. they are 
in collusion and the leader who cannot be 
defe ted by good deeds fascists ways are 

dop ed 0 malign him. The first step in this 
dir ion · to spread rumours and indulge in 
ch r r sin ion of this powerful 

or thi t their intelligentsia needs 
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money and they purchase the intelligentsia 
and the new media by using money power 
and they approach the capitalists for this 
purpose. I want to say that fascist forces, 
imperalist forces and capitalist forces want 
to make a new party but this will no be 
possible. India has got a ne direction under 
the leadership of the Prime Minister Rajiv 
Gandhi, wa are developing democracy and 
we are committed to socialist ideology. In 
the interest of the people, ndiraji had given 
the slogan to eradicate poverty to save the 
country. It was a revolutionary slogan in the 
direction of eradicating poverty ut these 
fascist, capitalist and imperialist forces, who 
are trying to come together, have nothing to 
do with them. 

In the end I want to say something 
about the Panchayati Raj. The Opposition 
parties allege that in this way t powers of the 
States are being curtailed and the Centre i 
dominating over them. They should under-
tandthatthis is not a new thing. The ideals 

cherished by us were placed before the 
Congress by Mahatma Gandhi is its session 
in 1935 as to the kind of policies we would 
adopt. One of the policies was that all natural 
resources like minerals would be public 
property. Today we are following the same 
path. Keeping in view these fundamental 
principles Mahatma Gandhi used to say that 
the real India exists in its villages. Now our 
villages are a reflection of an India which is 
~ad, naked, destitute, illiterate and poor. We 
are fighting for the same ideals for which the 
late Shrimati Indira Gandhi resisted fissipa-
rous tendencies. Through the system of 
Panchayati Raj we are granting farmers their 
legitimate rights. For smalt schemes such as 
levelling of 50-100 yards of land for pond, 
well, canal, minor irrigation or plateau area, 
funds are not available. To implement such 
schemes in a proper manner and to solve 
basic problems w need to follow the system 
of Panchayati Raj. For this purpose farmers 
and the poor should be associated with the 
process offormulating pJan. The people who 
till the land are the people whose sweat and 
toil strengthens the nation it democratic 
structure and its economy. To conclude I 
shall recite a line in Rraise of hon. Shri Rajiv 

Gandhi: 

[English] 

This is from 

Sail on a ship of a Stat 
Sail on 0 Union Strong and graa . 

[ Translation] 

In praise of hon. Shri ajiv Gandh' I 
wanted to say that India is following the p 
of progress. With thes words f concJud 
and support thi proposal. 

SHRI JANAK RAJ GUPTA Jammu)· 
Ho . Mr. Deputy-Speaker Sir, I ri e 0 U 
port th proposal introduc d by . on. Shri 
Gadgil on the Presidential Addr s . 
Presidential Address very nicely 
our Government' policie and 
taken by it in the poverty a leviatio p 0" 
gramme. It has be n ob rv d that pro-
grammes of th Government Ilk th 
I.R.D.P, N.R.E.P., R.LE.G.P., If.. m-
ployment Schemes on th Ind ra A s 
Yojana have greatly benefited he farmer 
and poor living in villa . Forthi I th nkour 
young leader han. hri aji Ga dhi or 
prop r impl m nta ion 0 th ch m n 
ord r to deriv full benefit from th m, 
"Government machin ry mu b very 
cient. Banks hould func Ion n uch 
that mos s may not fac ny diff cu 
dealing with them. 0 cum 
banking proc dur that th poor 
to abandon their ca m d 
deprived of the benef~ of varou 
The mas important point i th 
Prim Minister wa to in rod 
tern of Panchayati aj, givi 
to Panchayat weill 
the poor. Whil givin 
chayat it hould 
chayats do not m i u 

n fit hould c 
tha Co-opera' 
tr ngthened for 

th Co-a er 
smoothly in 
Sates ves 
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Co-o rative movement depriving the gen-
r I public of all benefits. The eo-operative 

mov ment hould b so strengthened that it 
may b com b naficial for farmers and poor 

pie. Som of my hon. colleagues said 
th h most cruc al problem facing our 
country is hat of unemployment y St te 
Jammu and Kashmir is quite backward in 
thi respect. This problem is so serious that 
it h s b en stat d in th Presidents Address 
that the Government wants to take c rtain 
t p to solve thi probl m. A rash pro-

gramme should be chalked out for this pur-
po . Th r i scheme to provide employ .. 
m nt 0 at 1 a ton m mber of a family in 

h ch no on I employ d. Talking from 
n I exp rl nce I can say that this will 

not benefit any family. In a fam ily of 5-7 
membe a young man I offered employ-
ment. La er wh n the young man marries he 

nd his spou make a separate unit and the 
r t of th family m mbers return to their 
ori in I po ilion. So th re should be an 
atternativ for the r maining family mem-
b r lik th setf-employm. nt scheme. If a 
young t r p s s the matric examination 

nd ursu furth r tudi ,it is diff cutt to 
vi . him of th m rits of the seH-em-

ploym nt programm. Efforts should be 
m de to persuad our youth by highlighting 
h m rits 01 working for Qnesetf and working 

for someon Is . C mp should be organi-
ad to duc te p op on the asp cts and 

to th m nterest d in the field of self-
mp m ot. I want to giv a suggestion in 

(hi con . wo y ars ago boys who w re 
und r .. m tricu tojointhearmy, B.S.F.on 
p ra .. mllit ry forc . At pre ent only ma-
ricul r n v n though h other 
o g n al 0 r 0 join th ervice . 

T · i I 0 incr a ing un mpJoyment. Th 
hould r cons 'der t is matter 
th m mploym our 
o · 'gn poli y. i univ r lIy 

u fur on . 0 my 
I v ob rv that 

. i tour foreig policy. No 
m d 0 much ftort to 

an h rI . I our policy 
Il..w ...... d he sUpGrpow rs 

and they decided to solve all the problem 
through negotiations. It is a great achieve· 
ment and our hon. Prime Minister deserves 
praise for his remarkable efforts towards 
diffusing global tension. The whole world 
has praised India for its exemplary attitude in 
helping Maldives, Sri Lanka and Some Gulf 
nations in their hour of need. My learned 
colleague Shri Kabuli spoke about the situ-
ation in Jammu and Kashmir. No doubt, the 
situation in the State is a cause for concern. 
I think this is the first time in the history that 
a problem such as this has arisen in Jammu. 
We should not try to make political capital 
from the disturbed atmosphere in Kashmir. 
The antinational and secessionist forces 
became active in Kashmirand cause embar-• rassmant to the Government. Such forces 
should be dealt with firmly on a political 
plane. The Government should take strict 
measures to suppress these elements. 
There is a coalition Government of the 
Congress (I) and the National Conference in 
Jammu and Kashmir. Underthe leadership 
of hon. Shri Farooq Abdullah this Govern-
ment is trying its utmost to stop the emer-
gence of such forces. Both parties are 
putting up stiff political resi tanc~ ' against 
these forces. There are only two major 
parties over there-the Congress(l) and the 
NationaJ Conference. Therefore the Centre 
should extend all possible help to the State 
Government in dealing with those forces. 

As such, the Hon. Prime Minister has 
repeatedly stated and it has mentioned in the 
President's Address as well that maximum 
relief has been provided to the flood and 
drought affected areas and the Hon. Prime 
Minist r has taken personal and special 
Interest in solving these problems which no 
Goverment has done so far. The Hon. Prim e 
Minister himself went to the affected areas 
and extended all ·possible assistance to the 
victims and for which I think he deserves to 
b congratul ed. This has benefited a large 
number of people. 

Now-a..cJays there is an acute power 
crisis in. Jammu & Kashmir. Power supply 
r malO cut off for 3 to 4 days. at a stretch due 
to ort 98 0 I ricity. I t true that 
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Government has extended considerable 
assistance in making the Sala project 
operational. The other projects Uke Dulhasti 
and Uri will also provide considerabl relief 
but the situation prevailing for the last 4 to 5 
years has been such that we are not able to 
finalise any agreement by which those proj-
ects could be made operational. I want to 
request the Government that in view of the 
fact that Jammu & Kashmir is a border state 
and attracts a farge number of tourists be-
sides being a backward state with uncertain 
weatherconditions, maximum power should 
be supplied to that State from the Central 
Grid so that people do not face any difficul-
ties. 

So far as our han. friends in the opposi-
tion are concerned, they are not present in 
the House today and few days ago when 
han. Shri R.L Bhatia, was making his sub-
mission, objections .... were raised when he 
said that the opposition parties will destroy 
themselves quarrelling with each other. I 
also share the same view that the opposition 
parties neither have any clear cut pro-
gramme nor any policy as such for the devel-
opment of the country and its people. Apart 
from ttacking the congress party and Hon. 
Shri Rajiv Gandhi at the personal level and 
hurling baseless allegations at him at the 
party, they have no other programme of 
action. People have tested their capability 
once in 1977 and they do not think it neces-
sary to test them again. Therefore, their 
infighting to grab positions is enough fortheir 
dissolution. They will themselve§ bring their 
political death. Therefore, I want to tell my 
han. friends and convince them that the 
people of the country are tired of their atti-
tude. They do not have any definite policy or 
programme for the betterment of the coun-
try. That is why they w'lI die their own death. 

At present, the nation's interest and its 
future are safe only In the hand of our 
youthful leader Han. Shr; Rajiv Gandhi. If 
our (X)untry's unity and integrity is sate in 
anyone,'s hands it is so only 1n the hands of 
our young Prime Minister and the Congress 
party. 

SHRI JAGANNATH PATT AtK 
(Kalahandi): Mr. Deputy Speak r Sir, I 
welcome the President's Addr S5, At the 
sam time, I also welcom the c Jebration 0 
the Jawaharlaf Nehru Cent nary Year in 
different parts of the world. The foundation 
which he raid of our country wa based on 
the concepts of non~alignment. emocracy, 
and socialism all of which w r new political 
philosophies at that tim . They hav prov d 
to b successful. Pandit Nehru's and Shri-
mati Indira Gandhi's policies can b seen to 
be successful today. The doctrine of non· 
alignment, under which the country ould 
keep itself aloot from the super .. power ,has 
been adopted by more than 100 countries of 
the world. Ther is peace In th world today. 
Initiatives for disarmament. developm nt 
and peace are being taken for which the 
Non-aligned Movement had play d the most 
crucial role. It is because of this tha 
U.S.S.R. and U.S.A. are holding p ace 
talks. Today Delhi Declaration is giving a 
new direction to world peaoe. All this is th 
result of the freedom movement, the work 
done by Congress Party and the non-
Aligned foreign polIcy of Pandit Nehru. 

Secondly, it was bing f It 4 Y ars ago 
that India was under threat from th n igh-
bouring countries of China, Pakistan and 
Bangladesh as each one of them was in 
different power bloc. Th foreign tours of th 
Han. Prime Minister has contributed in the 
improvement of this situation. In view ·of th 
position in Diego Garcia and Sri Lanka, i 
seemed that India will not b abl to m ke i 
presence felt in the int rnational field bu 
today an account of the foreign policy of 
Pandit ehru and its sincere adoption by 
Han. Shri Rajiv Gandhi who ha a dynamic 
and practical approach, our relation hipwith 
China has improved and a n dir ton ha 
beengiv nto it. A are ut th r of, th crl i 
which was created in Sri Lank ha e n 
resolved and d moer cy; bing r to~ 
there. 

W dmit hat th 
ari n in Punjab today i 
orne of our neighoour t h co on aJ orc 

of the world and fundam ntal force. 
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th C ntral Government I d termined and 
th t p whic the Goverment Is taking 
mak u hop that a solution to the Punjab 
prob. m will urely be found. 

A r gards Nagaland. Assam and 
Mlzor m which ar our sensitive states and 
wh r p r ti t force were at work. the 
crl I lover, and or this too, credit goes to 
P ndit N hru' policy and Hon. Shri Rajiv 
G ndhl' lead rship. The international 
for wh ch ar bent upon destroying the -country i not r celving support In these 
area. On th other hand, the pOlicies of 
Shri Rajlv Gandhi are receiving support and 
the North-E t has ntared the national 
main tream. Minot ir(tants always exist but 
~ ther i a uniform polley, a determined 

ov rnment and a unified I adership, prob-
I m will d finitely be solv d. However, 
r garding the problems of th country I car-
t in in rn tlonal foroes which do not like 
India b coming en-reliant in the conomic 
11 Id nd b in th forefront of th interna· 
tion I p c mov ments ar b hind them. 
Simil rly, th fundam ntali t, capitalist. , and 
f d ralforc ra b hindtha backwardness 
ofth coun ry nd r ncouraging regional-
Ism nd 1undam nt Hsm in a land where the 
char ct ri tic f ature I of unity In diversity 

nd i th congr ss party had not been in 
power tod y th itu tion could have been 

or . W can w "imagin what would 
h v n th situation If a p rty II e the 
J n t 0 I h d b n In pow r. h ve not 
for ' otten h xp ri no of 1977 0 far. 
J n t 0 I do not h v definl foreign 
pol' y nd, th r for , i I ma rofconcern 
for th country. Th Jan ta 0 I do s not 

conom c policy and no gu ding prin-
clpl uch. and s r 9 rds th lead r 
you my . r th t th r ch rge 

9 ns mo t 01 th m nd commi ion of 
nq iry h v b en consti uted to 0 into 

1 In ddition, h r r prim -faci 
nd h H h Cou lia p d tro-

ll. In p' 0 I thi , P opl 
in 0 c n poUt tod y. T 

w ICh h 0 id 0 nd r 
t . Th t h v a 

clear-cut foreign policy. If a corrupt party like 
this one, which does not have a view of its 
own and no clear-cut policy in the interna-
tional field, takes the reigns 01 power of this 
country, it will have disastrous results. It will 
be same as happened in 1977 when we 
r gr ssed by 30 years. Therefore, the In-
dian people know that bringing these people 
to power will not be in the interest of the 
country. The prestige which India enjoys in 
the international field will be lowered. There-
fore the people will never bring the Janata 
Dal to power and w have full faith the people 
in this regard. 

As regards the economic sphere, J do 
not want to go into the figures b cause of 
time constraints but th Indian economy is 
so strong today that inspite of tha century's 
worst drought having hit the country last 
year. there was little effect on the economy. 
11 imllar drought had hit some other coun-
try, it would hay affected, agricultural and 
indu trial production and acute scarcity of 
raw material would have been created. But 
the century's worst drought made little im-
pact on our economy and the growth rate 
went up instead offalling. We remained self-
reliant. The industrial growth rate was 7.7. 
percent. Today, even in China the rate of 
inflation is 20 per cent but we have been able 
to control inflation. This proves the resilance 
of our economy and it is so because of our 
stabl Government and dynamic leader-
ship. 

We are committed to democratic social-
ism. A new start has been given to democ-
racy by emphasising the real power of the 
people in its functioning. Today seminars 
are being held all over the country in this 
regard . A seminar on Panchayatl Raj is 
going on in Delhi as well. There will be 
d volut on of power at the district, T ehs}1 and 
P nchayat levels. The biggest hurdle in the 
impl ment tion of the policies is the bureau-
cr ti itud which will b curbed. Not only 
h , h Congress Party and Shri Rajiv 

Gandhi fut ill d t e p omi es made at th 
Ime of lec ions. Shri RajivGandhi had aid 

tha if the Congr Party came to pow r it 
111 make etoral r form . Accordingly a 
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Bill was Introduced in the House. He had 
also said that the New Education Policy will 
be shortly announced. The promise was 
kept and a Bill to this effect was introduced. 
We have fulfiled all the promises that we 
have made. The Congress Party had made 
a commitment that it will bring forward the 
Anti-Defection Bill. The Bill was introduced 
and passed here. The people know that the 
Government will implement and fulfil all 
thoSe promises that it has made. Everybody 
knows that it is the bureaucracy which puts 
impediments in th prpcess of implementa-
tion. They have been dealt with sternly. We 
are making more efforts in this direction. 

Today the country is threatened by the 
forces which are causing damage to the 
unity of the country, We are dealing with 
them sternly. Not only that, the communal 
forces are raising their heads in the country 
today and casteism and regionalism is grow-
ing. We have to fight these forces. There is 
no doubt about the fact that. We are fighting 
them. Our efforts to provide social and 
economic justice to the poor people of this 
country is continuing. We have launched a 
number of programmes for their upliftment. 

When the prices of essential commodi~ 
ties which are used by common man in-
creases, it affects them. We should take 
some new measures in this direction. In this 
regard, I would like to a make a suggestion 
that we should formulate a policy to ensure 
that prices of essential commodities such as 
rice, kerosene, sugar etc. do not rise for five 
years. 

Today unemployment problem i one of 
the biggest problems confronting the youth 
of our country. Our Prime Minister has 
launched a number of programme to pro· 
vide employment to the youth. These should 
be further accelerated. Shri Rajiv Gandhi 
gave a call of "Bekari Ha1ao in he Congres 
Session in Madras. He has also tak n st p 
in this regard. We are confident that this will 
solve the problem of unemployment. 

Besides, we will have to implement th ' 
Land Reforms Ad. Th will help in th 

upliftmen of th poor peepl . We hould 
also take st p to remov th regional imb f .. 
ance in our coun ry. If this i not don tat 
like Orissa, though rich In ns ura" r source , 
will remain b ckward for ev . r. It i a matt r 
of regret that th attitud of th r ilw y ha 
not changed in re p ct of Orl .. Th Plan-
ning Commi sion w II th Fin nc 
Commis ion should p y mor attention to 
state Uk Oriss in ord r 0 nsu d v I p-
ment of the Stat . Similarly. j hould b 
given the sam statu ha b en given to 
Jammu and Kashmir. In Ori a, Kala andi 
is a place which xperienced s v r drought 
this year. Though the ero w r v ry good 
in other parts of the country. Kal h ndi wa 
hit by the worst drought. With vi W 0 d aJ 
with th drough situation nd d v lop th 
State like Ori sa, w should prov fin n-
cial and technical assistan to th Stat 
under the provision of art lei 371 of th . 
Constitution. Thi will r mov r Ion I 
imbalance. If regional im I ne ,j no 
removed it will not b po ibl to bring 0-
cialism in the true ens . 

With thes word I th n you 

SHRI SHA KARLAl (Pall): 
Speaker, Sir, I rise to support th 
Thanks on th Pr sident' ddr 

Mr. Deputy Sp aker, sir, . j 
the Hon. President ha 0 dml 
Address that Indi occupi p 
position in th world tod y. 

world, whether it i 
or China and Pa 
I mean 10 say i th 

hi 

u 
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m. Th Hon. President has rightly said 
in his Addr s, that the country which be-
I ev in the unflinching adherence to the 
gr at principJes of democracy can become 
tron9. The reforms brought by the Govern-

m nt, wh ther it ts regarding giving voting 
right to young people of 18 years age or 
ch eking tho e forces from not accepting 
th stablished principles of secularism, 
unity, integrity and socialism in the 
Con titution, will now make these forces 
giv in writing to the Election Commission 
that they have oonfidence In the provisions 
of th Con titution. 

We w the oppo ition trying to negate 
th principles of socialism. But it was a 
hi toric tap when sanctity was established 
by nacting th Antlwdefection Act. We have 

Iso nacted a I w to prevent the misuse of 
r Uglou in titulon . We focussed our at-
tent on towards the economic development 
of th country. Th r ar no two opinions 
and h s b en rightly mentioned in th 
Pr id n' Addr s also that despite the 
rav ges of n tur I cal mities, the economy 
h ctu lIy r corded positiv growth rate 
of 3.6 p r n. ot only th t. w have made 
tr m ndou progr ss in th industrial sector 

Iso. In ut h II, I can say that our country 
h m d alround progr s . 

for 

whom they are meant. That is why our 
leader, Shri Rajiv Gandhi talks of providing 
the benefits of these schemes ' to these 
people through the Panchayati Raj system. 
This step does not go against the 
Constitution, rather it proposes to boost the 
very idea of Panchayati Raj envisaged in 
article 40 of the Constitution. 

The Opposition has been charged of 
having no ideology. I also endorse thi ,',..W 
that the opposition is without any ideology. If 
you gc through today's addition of liThe 
Times of India." the uJanasatta" or read the 
speeches of Shri V.P. Singh delivered by 
him at Balrampur and Calcutta, you will 
come to know that he says only one thing, 
that Indira Congress should be removed. 
Apart from this, they have no other ideology. 
For this, they are prepared to compromise 
any other ideology. Earlier, they used to say 
that they have nothing to do ~th the 
B.J.P.but now they are ready to associate 
themselves with B.J.P Earlier they used to 
say that they will not raise funds from big 
industrial houses, but now they say that they 
are prepared to accept funds from big indus-
trial houses. Shri V.P. Singh has gone to the 
axtent of saying .. as Ileam from the "Jan a-
satta" -that just as Mussolini and Roosvelt 
united together to face the challenge thrown 
by Hitler, all the opposition parties should 
also unite. In there any logic in it? It means 
that they have no ideology. The only thing 
that they want. is to remove the Indira Con-
gress somehoworthe other. This is the only 
ideology that they have. where do they want 
to take the country? Neither there is any 
Janata Oal nor any Janta Party. They are so 
many and they express different view . V.P. 
Singh should have come to the Hous oday 

nd expressed his views on the Pre ident's 
Address. They want to mislead the country. 
Th y express divergent views at different 
tim In this way they are assaulting at 
t ase rong economic ponci s of the Indifil 
Congr ss that helped the country march 
ahead. Their ole effort is somehow or the 
other to r move Indira Congress. They hav 
no oth r ideology. But this ideology can 
n ver b com successful. Th peep I of 
th' country · no them w II, b caus th Y 
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were tnrown out of power after sometime 
when in 1977 they tried to bring together 
unprincipled men is politics. 

I would like to express my thanks to the 
Central Government and our leaders for 
extending financial help to Rajast an last 
year for meeting the challenge of drought. In 
spite of that 4,500 villages out oftotal33,OOO 
villages are experiencing hardship for drink-
ing water. The drought situation i still con-
tinuing in Rajasthan. The Government of 
Rajasthan has sent a telegram to the Central 
Government. I am hopeful that the Central 
Government will extend necessary help to 
the Statq of Rajasthan. 

I shall conclude after making a submis-
sion about my Constituency. So far as the 
question of environmental pollution and the 
worker's problem is concerned, they are still 
on strike at the Pali mill. Even today the 
fertility of soil is getting destroyed because of 
water pollution. The policies of the Central 
Government are good, but the Government 

I of Rajasthan should be pressurised to imple-

ment them. 1 am of th vIew that th S at of 
Rajasthan will develop if all thes thin ar 
fulfilled. Rajasthan will contlnu to followth 
same policies and ext nd full support to th 
Central Government. I will continu 0 r -
pose confidenc in the 1 adership of ajiv 
Gandhi in the Lok Sabha. The p opl of th 
entire country wiU also follow the policie . 'of 
Congress without paying any att ntion to 
what the ooposition says. 

I thank you a lot for giving m tim to 
speak. 

[English] 

MR. DEPUTY SPEAKER: Th Hou 
stands adjourned to meet at 11 A.M. to""or-
row. 

18.04 hr • 

The Lok Sabha then adjourned till Eleven 
of the Clock on Tuesday, February 28, 

1989IPhalguna 9, 1910 (Saka) 

• 

Printed at S. Narayan & Son • Delhi-11 0006. 




